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LOK SABHA

Monday, July 4, 1977/Asadha 13, 1899
Saka)

The Lok Sabha met at Eleven of the
Clock.

IMR. SpEAKER in the Chair)]

ORAL ANSWERS TO QUESTIONS

Memo from Tenants’ Welfare Associa-
tion, Delhi

*3056, SHRIMATI PARVATHI KRI-
SHNAN: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whelher the Tenants" Welfare
Association of Delhi stageq a 24-hour
dharna outside the house of the Prime
Minister on May 29, to protest against
their harassment at the hands of land-
lords;

(b) whether they had submitied a
memorandum to the Prime Minister
stating their grievances; and

(c) if so, the details thereof snd
Government’s reaction thereto?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): (a)
A few persons belonging 1o the
Tenants Welfare Association, Fahar-
ganj, Delhi squatted near the Prime
Minister's residence on the 29th DMay,
1977.

(b) Yes, Sir.

(c)» A statement containing the de-
tails in the memorandum is laid on
the Table of the Sabha.
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Instances of violation of'the law
and cases of dispute should be taken
to law courts for redress/settlement.
The suggestions of the Association
having a bearing on the Delhi Rent
Control Act will pe given due consi-
deration before finalising amendments
to the Delhi Rent Control Act.

Statement

1. Most of the landlords do not give
rent receipts to the tenants i1n order
to save taxes and to keep the tenants
under their control.

A survey may be made and action
taken against defaulting landlourds.

2. An Ordinance may be promul-
gated, limiting rental claim to two
months only, in cases where nc rent
receipts were issued.

3. In cases where rent receivis are
issued to tenants, the landlord wants
to get the house vacated, he tries to
implicate the tenants in false criminal
cases with the connivance of police.
Special police shoulq investigate such
cases, and the courts should not allow
such cases to be registered.

4. There is a general aputhy
amongst the authorities towards re-
dressing the grievances, of tenants.

5. This attitude on the part of the
authorities leaves the tenants at the
mercy of the landlords, whg act in
collusion with hooligans and the police
in throwing out their belongings and
in beating the tenants; more so in the
case of poor tenants.

6. Victims of such harassment at the
hands of the landlords should be given
necessary police assistance to get back
their due rights, and action tzken
against such landlords.
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7. A high-powered commitiee may
be set up, which should include the

Lt, Governor, Inspector-General of

Police, representatives of tenants and
This Committiee may
investigate

house-owners,
have overall
false criminal cases registered against
tenants by the house-owmers and also
ensure that rent receipts are issued by
every house-owner to the tenants.

control to

SHRIMATI PARVATHI KRISH-
NAN: The Tenants’ Welfare Associa-
tion has been facing this problem of
rack-renting going on for quile some
time. Therefore, they have brought
it to the attention of the Ministry,
and all that the answer gives us is the
information about the statement!. I
would like to know what steps gov-
ernment imtends taking in order to see
that this whole problem of very high.
exorbitant rents is gone into and tbe
tenants are given protection.

SHRI BIJU PATNAIK: Normally,
if there is an instance of violalion of
the law, the disputes are takea to the
High Court by either side; but in this
<ase, suggestions have come from the
Association, which have a bearing on
the Delhi Rent Control Act; and I can
assure the hon. Member that the sug-
gestions contained in the Memoran-
dum will pe given due consideration
before finalizing the amendments to
the Delhi Rent Control Act now under
consideration of the government.

SHRIMATI PARVATHI * KRISH-
NAN: One of the points raised by
them is that Government shounld set
up a commission to ‘20 into the mat-
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ter systematically and evolve some
scientific basis, on which rents cun be
fixed, so that adequate return is also
assured to ithe house-owners. The
reason why this demand is there, is
that irrespective of what has Leen
the investment originally, the land-
lords tend to harass the tenants, 1o
get rid of them so that the landlords
can push up the rents. What is the
reaction of the government to the
suggestion for setting up a commission
with regard to the Delhi Rent Control
Act? Are they going to set up such
a commission?

SHRI1 BIJU PATNAIK: The sugges-
tion of the hon. Member in the garb
of a Question, has been taken note of.
] can assure the hon. Member that it
will also be tken into consideration.

Allotment of Land to Societies during
Emergency in Delhi

*306. SHRIMATI AHILYA P.
RANGNEKAR: Will the Minister of
WORKS AND HOUSING AND
SUPPLY AND REHABILITATION

be pleased to state:

(a) whether the Government are
aware that more than 40 acres of land
was allotted during emergency to 15
societies in Delhi at the rate of rupee
one per square yard while the market
value in these areas ranged from
Rs. 200 to Rs. 400 per square yard;

(b) if so, the details thereof; and

(c) the reaction of the Government
thereto?

THE MINISTER OF STEEL AND
MINEs (SHRI BIlJU PATNAIK).
(a) and (b). A statement js laid on
the Table of the Sabha.

(c) As per Government orders issu-
ed in February, 1964, land is allotted
to recognised schoolg and colleges and
for hospital buildings at the rate of
R's. 5000/- per acre which comes to
about Re. 1/~ per sq. yd. If any devia-
tions from this policy are brought to
notice, this will be looked iuto,
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Land allotted to societies to Delhi at the rate of Rs. §5000/- per acre during Fune, 197§ to end

15].
No.

Location

Name of Societies

Area allot- Rate charged per acre

ted in
acre

Land allotted by D.D.A.

1 Janakpuri Happy Montessorie School 4-050 Rs. 5000/
Socnc
2 Janakpuri hXo"n Singh (Nila) Chari-
tabll: Trust 4 000
3 Janakpuri Surajmal Memorial Education 8. 425 Rs. 50001'- & Rs. 1/-
Society lakh per acre (Hos-
tels & Staff qarters)
4 Janakpuri . Oberoi Education Society 4. 000 Rs. 5000/-
s Safdarjarg Safdarjang Enclave Education 1.829 33
Saciety _
6 Safdarjang Hill Grove Education Society 1.700 s
7 Malviya Nagar Extn. New Green Field Education 3.450 23
North of Badarpur Society
8 Wazirpur, Phase 11 Modern Public Education 2.000 >
_ Society
9 East of Kailash Tagore International Sochool 1.180 3
Scciety
10 Naraina Gyan Mandir Education I.940 33
Society
11 Zamrudpur Blue Bell Education Society 1.700 55
12 Rajouri Garden Cambridge Foundation Edu- 4.000 55
Cation Society
13 Rajouri Garden . New Era Education Society 4. 000 s
14 Munirka J.D. Tytler School Society 1.500 Rs. 5000/- per acre
Sus ToraL 42.774
Land allotted by Ministry
15 Mata Sundri Road - Mata Sundri College (Delhi o.758 >
Sikh  Gurudwara Manage-
ment Committee)
16 R.K. Puram . . Janta Adrash Shiksha Sansthan 1.611 s
17 New Rajinder Nagar Sant Nirankari Mandal 3.830 .
18 Tis Hazari St. Stephen‘s Hospital Society 1.299 s
ro Chanakyapuri . British School Soclety 1.318 5o
20 Dhaula Kuan Indian Mountaineering Founda- 1.600 s
Tion
21 New Rajinder Nagar J.D.Tytler Schools Society 3. 500 as
22 R.K. puram . National Association for the Blind 0.'so0 -
23 R. K. Puram . Detlhi Public School Society 1.412 3s
24 Rouse Avenue Andhra Edcation Society 1.002 »
_ Sub Total '16. 920
- GRAND TOTAL 59.694




7 Oral Answers

Nreat mfgeat 9o TwAwT
e HEIRY, R {ATAHA FT IAqT&
qET "TET g IWHISHET F A
13 F1 T¥ & I FUg F I
¥ e ¥ wrafma @, =T \38F
T894 300 HITSES A wigar 9
few & SfFs 97 F 7 W™ gu =+
AR KT WISET WS =4 fzgr  owE@r
g #lT g8 ¥ fFr w1 A zw
foee & =& famr war & s gw
A a2 G SwaT §@\Eer
fSrasr memenn sy wAY  gwaEr S
g e awe ¥ aw @ @F3 & Jo
o ITTgEA AT FME &T WA
M ITF AT F I EWRE HAWE
TC 1 T "a zHIEHr ¥ A
gHT & HWIT 400 e HIST HIF
zH fam mmw & fowwr +1f fow
T H AL @, Fgd €@ EEwmds
T g ¥ g wdr ® fF
IFRT A 9% A fagr ¥ ? afe
g, al ¥y wig @19 aey ¥ f&
T ? uE, tH @E@A F 2, 2
fear gmr@d 1 S0 o zrETHT,
ufer W&o mwife & @ A@w@d g
IaFT wee wE 4 fzar g afe
agT g 91 i WIST W% A fear
nqT, T FFET HO AT FACH

¥ 4

SHRI BIJU PATNAIK: The hon.
Member has raised a question about
lang allotted to societieg in Delhi dur-
ing the emergency. So, I have given
a list of the land allotted during emer-
gency. Allotment in the case of Shri-
mati Subhadra Joshi which she men-
tioned was prior to emergency, as
early as 1974. Ag far as Shri Shashi
Bhushan was concerned, he was not
given any concessional rate. He was
given at the rate of Rs. 1 lakh There
are two rates, namely, Rs, 1 lakh zan
acre and Rs. 5,000 an acre. So, ToO
special favour was shown to his
society.
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MR. SPEAKER: Was any land

allotted out of turn to anybody in the
Congress?

SHRI BIJU PATNAIK:. That in-
formation is not available. She asked
a question as to whom the land was
issued during the emergency, and I
have given her the list. As far zs Mr.
Tytler is concerned, he had also paid
at the rate of Rs. 1 lakh an acre.
First he wag allotted 0.2 acre for which
he paid at that rate, After August,
1975 the possession of the land was
granted to this gentleman. Then »s
far Shri Bhushan's case, on 25th May,
1973 the DDA indicated that half an
acre can be allotted te his institution.
at the rate of Rs. 1 lakh an acre. Cn
14th  July, 1975 the allotment was
made. The money was deposiicd, the
possession was taken and the lease
deed executed on 11th April. 1977,
that is, after the emergency.

SHRIMATI AHILYA P. RANGNE-
KAR: My question about out of turn
has not been answered.

MR. SPEAKER: I have asked that
question on your tehalf.

SHRI BIJU PATNAIK: That does
not arise out of the hon. Member’s
question.

st Al |t AR @ WeAE
werem, Jay siw wwEn fEoady ?
T A HTH AT ¥ ar gEeY Wi
T FAAT |

SHRI BIJU PATNAIK:; The ques-
tion is very simple. 40 acres of land
were allotted during the emergency.

sftaat wfgear  dto TSI :
qIIZ HWTH 4 EWIT &y TEE A
Far & adv
SHRI BIJU PATNAIK: It is not

that 1 do not have the informaticn.
But I have to go through the fle.
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MR. SPEAKER: We should remem-
ber that the concerned Minister is not
present here.

1 @t qzAEw AT AET
"
AT ||

MR. SPEAKER: He has no infor-
mation. The concerned Minist2r is not

here, as he is not well. That is what
the has written to me.

Y IqaT
gaId &1 TH
14, sq HAT
ar SqrEg 3 )

g8 Hered, TH
yng 1w femr
g HIeA

MR, SPEAKER: No. All the ques-
tions today are in the name of this
Minister. He is not well. Therefore,
we cannot postpone them now. To
that extent we wiil 1lose other
questions.

st wifgemr dto TR
TA ®@a Ml & ary ¥ faedr HIw-
qiferea wefaw F o ol
F3fgar s "EA o @UAT A
am fafrezr &1 od @a fear @,
qr "y wgew ¥ wigw & &
aqT AWIEW war &7 IwEA Ig
FAREHA  11-5-77 F1 WS §,
¥ ST Aedy g fFoged &t H
S grir ar A8y ¢

SHRI BIJU PATNAIK: The hon.
Member is straying from the point. I
did not want to raise it because her
question would have rebounded on her.
‘The total number of applications by
recognised sgocieties for which such
land can pe allotted lying with the
DDA does not exceed 20 in number,
not 300, ang those with the Ministry
number 12. About Mr. Khurana hav-
ing written a letter to the hon. Home
Minister or somebody else, we have no
<such information.

A
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it AT T TA : o Fo
To ¥ HAARH: F F9 wcq EiF
fea @rargdrsr #1 3 meare wTAr
T 1 W e, ww AT afsAw
TTWE T WA E, IAwr WA
1 & a7 FT fzar smar &
IIFTAT |IgT ST g9 FA9 F
Sz & ITHT wma grggr A
LG |

That is a private teaching shop. It is
not recognised. It may be a registered
trust, but all the benefits go inte the
Pockets of one person. There are some
other persons like him who have been
allotted land. Will he hold ¢(n ennuiry
into all such cases, whether during the
emergency or prior to that, right from
1972 to 1977 to see whether there are
irregularities, and can he assure us
that if there are irregularities, neces-
sary action will be taken?

SHRI BIJU PATNAIK: I cannot only
appoint a committee, but Government
can assure the hon. Member that
wherever illegalities are found, they
will be corrected.

SHRI SONU SINGH PATIL: Govern-
ment orders regarding alloiment were
made in 1964. May I know whether
these orders were operative during
1975—77 and whether these orders were
meant only for the then existing socie-
ties or for future societies as well?
As Llhe matter appears to be fishy, will
the hon. Minister institute an enquiry
because this involves a terrible loss of
money to Governmenti?

SHRI BIJU PATNAIK: It was the
policy of the Government {o allot land
at a cheap cost to institutions recog-
nised by Government, like schools,
hospitals etc. In fact, even in the case
of hospitals or institutions where hos-
tels are to be built, that area is charg-
ed at the rate of Rs. 1 lakh per acre
i.e. instead of Re. 1 a sq. yard, it is
about Rs. 20 a sq. yard. In the list
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which I have submitted to the House,
land was given to societies or institu-
tions which are recognised by Govern-
ment. As far as Mr. Tytler's school
society is concerned, I understand that
the school is not yet recognised by the
Government. I have already answered
that if any illegality has been commit-
ted, that will be looked into and correc-
tive steps will be taken.

SHRI YADVENDRA DUTT: Whether
it is a fact that the allotment of land
is benami and the real allottee is some.
body else and that gentlement is now
trying to dispose it of at a higher rate
in order to earn profit.

SHRI BIJU PATNAIK: That cannot
be disposed of without the concurrence

of the Government,

STAFY Wotw MR ¢ FT JFIEH
T o3 ATy H FE oA anrE @
BT 7T g8 A @ fF ag s e
Y wf &, o Fw & fou ag &
g 2, SEr wW % fauw ww #r
ITE AT s R gl ow W &
faa 727 gmr ?

SHRI BIJU PATNAIK: Yes, Sir.

Housing Scheme for poor in Gujarat

*307. SHRI PRASANNBHAI
MEHTA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether the housing scheme for
poor in Gujarat State is reported to
be in doldrums;

(b) if so, whether hundreds of half
completed houses in the rural areas
for poor in the various districts of
Gujarat are likely to be damaged and

reduced to rain-soakeg rubble during -

JULY: 4
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the coming monsoon season because
of lack of funds;.

(c¢) whether this is due to the luke-
warm attitude of nationalised banks

who have given loans only to 5000
people out of 16,000 applications;

(d) whether the State Government
have requested the Centre for more
funds so that the people may not
suffer; and

(e) what is the reaction of Govern-
ment to their request and steps being
taken to help the poor people to set
up their houses?

THE MINISTER OF STEEL AND:
MINES (SHRI BIJU PATNAIK): (a)
No such report has been received.

(b) Does not arise.

(c) The banks have speeded up.
their work and have sanctioned 7,250

loan applications out of 17,721 loan
applications.
(d) No, Sir.
(e) Does not arise.
SHRI PRASANNBHAI MEHT.‘::
post-

During my election tour and
election tour I have seen hundreds of
half-completed houses of the home-
less rural poor in my district and
similar situation prevails in various
districts of Gujarat. The same thing
is also reported in the Economic
Times dated 8th June, 1977. It will
be observed from my question that
the previous Congress Government
have completely neglected this hous-
ing problem of rural poor and have
not paid due attention to this prob-
lem. Therefore, I would like to know
from the hon. Minister (a) whether
or not it js a fact that only 34301
houses have been completed out of
65464 houses which were in progress;
(b) the progress of granting loans
is found to be poor and very slow
and (c) the proper communication
between the head office, regional office:
and field offices is found to be poor
and that has worsened the situatiomn:
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If so, what concrete steps Govern-
ment now propose to take to protect
and preserve these half-completed
houses during the current monsoon

season?

SHR1 BIJU PATNAIK: The hon.
Member knows very well that these
schemes have several organisational
difficulties because the execution of
these schemes is through the district
panchayats. Various voluntary or-
ganisations and agencies have also
to provide certain amount of funds.
Out of a total estimate of Rs. 1800,
the nationalised banks will give a con-
tribution of Rs. 1000|-, by the bene-
ficiaries by way of manual labour—
Rs. 150, by district panchayats and
voluntary agencies—Rs. 25C|-, by Gov-
ernment by way of subsidy—Rs. 400|-.
Now, these things have to be met in
this scheme. Under the Scheme, the
Government of Gujarat propose to
construct about three lakh of houses
in a period of four years. Out of this,
the target for 1977-78 is 75,000 houses
and work on 60,000 houses js in pro-
gress and would be required to be
completed before monsoons. That is
the programme. There might be de-
faults in view of the various agencies
involved in it. That is the pature of
things. But the Government will try
to assist the Gujarat Government and,
by our intervention, the nationalised
banks have expedited their loans
and, we hope, the scheme will be ex-
pedited.

SHRI PRASANNBHAI MEHTA: 1
would like to know from the hon.
Minister whether it is a fact or not
that a scheme to construct 25,000 te-
nements for the economically back-
ward people, the low jncome and the
middle income people, at Bhavnagar
is pending since very long for want
guidelines from the Central Govern-
ment to the State Government and,
if it is so, I would like to know from
the hon. Minister whether the  Union
Government wil] direct the State Gov-
ernment to formulate the guidelines
and go ahead with the scheme and,
if not, when the Union Government

ASADHA 13, 1899 (SAKA)
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will issue the guidelines so as to com-
plete the proposed scheme. [ also
want to know the causes for the in-
ordinate delay to issue the guidelines
and whether any action will be taken
against those persons who are found
responsible for the inordinate delay.

SHRI BIJU PATNAIK: There have
been some complications, When the
scheme was drawn up, the banks were
asked to provide Rs. 1000|- per tene-
ment. The banks in the meantime ex-
pressed their inability to provide so
much funds and the correspondence
has been going on between the Gov-
ernment of India, the Ministry of
Finance, the Reserve Bank and the
bank to expedite the entire loan con-
tent of this project. The banks, I am
afrajd, have not been able to find all
the required funds. They are giving
money in piecemeal and hence the
major delay in executing the pro-
ject in its totality. But we hope that
this thing will be sorted out and the
project will be expedited,

SHRI HITENDRA DESAI: In view
of the importance of the problem and
the fact that the Government find it
difficult to provide for funds, will the
Government consider the constitution
of a Rural Housing and Development
Board?

SHRI BIJU PATNAIK: I hope, the
hon. Member knows it very well how
difficult it is just to form a board and
to take care of millions of houses.
That is not a practicable proposition.

SHRI HITENDRA DESAI: You have
got the Urban Housing and Develop-
ment Board,

SHRI BIJU PATNAIK: Yes. But
to form a rural housing and develop-
ment board to look after millions of
houses “scattered in the rural areas
will be difficult and will not be a
practical proposition.

PROF. P. G. MAVALANKAR: The
hon. Minister knows very well the
problem of poor housing conditions in
both the rural areas and the urban
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areas, particularly of the people liv-
ing in slums. He comes from Orissa,
and the problem is even more acute
in Orissa, as compared to Gujarat.
In view of the fact of a large num-
ber of poor people, both living in the
rural areas and in slums and half-
slums in cities, will he see to it that
the nationalised banks' procedure for
giving loans is speeded up? He just
now informed us that out of 17,000
and odd applications received, only
about 7,000 and odd were attended to,
which means that a large rumber of
applications are still pending. Fur-
ther, will he also take care to see
that the loans are given in such a
way that the houses are completed
before the monsoons start because,
once the monsoons start, whatever is
completed is demolished and the peo-
ple require further money for the
same type of demand and for cons-
tructing houses. Will he look into
this question to see that not only the
money is given but is also better
spent?

SHRI BIJU PATNAIK: I have al-
ready answered that question say-
ing, I am expecting that the applica-
tions will be sanctioned, the money
will be spent and the houses will be
constructed before the monsoons start.
I have also said that the banks are
finding it difficult to find more funds
and considering the fact that they
have taken about Rs. 2500 crores for
Food procurement, they are demand-
ing more and more percentage of the
reserves with the Reserve Bank. They
are finding it difficult to finance such
a huge project.

SHRI K. S. CHAVDA: Generally,
the house sites are given to the weaker
sections in the low lying areas. Yes-
terday 1 visited the area where 140
house siteg were given to the weak-
er sections where only two houses
have been constructed (in my consti-
tuency). Out of 140, these twp houses
which have been conitructed have
fallen down because of the rains, be-
cause they are in the low lying area
May I know from the hon. Minister
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whether the Government is going to
give some monetary help to the States
so that the plinth level can be raised
adequately where house siles are
given in the low lying areas?

SHRI BIJU PATNAIK: The hon.
Member should divert this question
to the State Governmeni. I am talk-
ing of the funds. The Centre does
not have funds, apart irom what has
been contributed.

SHR] SHYAMNANDAN MISHRA:
It is obvious from the reply of the
hon. Minister that he is carrying his
colleague’'s baby so that we are not
able 1o know whether there are guide-
lines on the subject irom the Centrc.
This question was persistently asked
by my hon. friend Mr. Prasannbhai
Mehta. Now, this is a very important
subject for there must be a national
perspective plan for housing the poor.
I would like to know from the Gov-
ernment whether the Government has
got any national perspective plan; it
not, whether Government would con-
sider applying its mind to it and ask
the Planning Commission to formulate
a plan on the subject?

SHRI BIJU PATNAIK: I do not
know what the hon. Member wants.
I have already answered the question.
The guidelines are. loan from the na-
tionalised banks—1000, etc.—and that
three lakh house sites are to be taken
up in Gujarat in four years. 60,000
are under construction. Certain loans
have been asked for 17,000 and odd
applications were sent to the banks.
The banks have just sanctioned 7250
and they are finding it difficult to find
the rest of the money. The Finance
Ministry with the help of the Reserve
Bank are trying to locate this fund.

WY IER : AHTAErR w W
A g AT A qarar & e D qww A
qar g faear &, Iw7 *) whears
2 W g WY W wfsarent §,
@ % ur #wr gwrw ¥ T €
agT FATT FIETT qITA FTHTT *7
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gg F@ &1 ywew 3 f& Ig &
FAI T ars FATC WIT IAHT G
2T aQa) F  WEFrA  oaqar 37
iy W Gy AF ¥ AN ar A
giz FAY ¥ 9§ I FH IR AA-
:Lsrrf'f £ qE aga & x?

SHRI BIJU PATNAIK: The hon.
Member knows it very well that one
cannot go beyond the plan. eeilings.
Well, all that is taken care of. What
the hon. Member seeks to achieve in
/7 one year will take probably ten years.
I am sure, the hon. Member and the
House will have patience. We all want
to build for the rural people. In this
budget, we have given clear directions
on more financing of the rural sector,
and after the budget is passed here,
I am sure, some extra fund would flow
to the Gujarat like any other back-
ward State of India.

‘Al T eI AT 0 ASTT &
g, QX Wi F FY T GHEAT § |
s @yt faoe w7 sagfwa sfa
F AW F fqg S wwE FAE A
AT ATHTC T FATE § T FroAT
F FITO0 IT AN/ AFTT TR 11 F50T
T g oawd g ¥ Ag "H
2 f& @ragd gaa F aw @R
$® a1 afegdy 2 & s F8 qar
F4 ¥ w7 ¥ AT &, ar F &
FIH Arargfza A Fey §  WIT
AT HF FT g H T AT HqIA
g2 %2 w0 w ot are W §, A
T FIHT TA% g HE qar qawyw |
aredsT a1 fax & s e s foad

R awd s gw oWt ¥ oeq |

F IFFT T FTEX € 7

MR. SPEAKER: Please make note
of the points he has raised.
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ICAR

*308. SHRI SHYAMAPRASANNA
BHATTACHARYYA: Will the Min-
ister of AGRICULTURE AND IRRI-
GATION be pleased to siate:

(a) whether attention of the Gov-
ernment has been drawn to the news
which appeared in the Times of India
dated the 5th May, 1977 under the
caption “ICAR (Indian Council of
Agricultural Research) bjq to discre-
dit N-Physicist’s work”: and

(b) if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir. Government of India are
aware of the news item published in
the Times of India dated the 5th May,
1977.

(b) A statement containing the
Government’s reactions to the points
raised in the new item is laid on the
Table of the Sabha,

State T-rient

Important points raised in the news-

item which gppeared in the Times of

India on 5.5.1977 and comments
thereon:

1. “In 1974, Dr. P. N. Tiwari, Senior
Physicist, NRL, developed the pulsed
NMR (nuclear mnwagneric resonance)
technique for the rapid and non-des-
tructive determination of oil in oil-
seeds”. He published a paper on
thig subject.

Comments:

(i) The International Atomic Energy
Agency authorities in their letter
dated 3.5.1974 stated as follows:

“In view of the neture of the
problem under consideration, Dr.
Tiwari's paper was referred to our
technical staff for their comments
and advice on the matter. Due te
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the apparently inaccurate informa-
tion given in the paper concerning
the development of the NMR tech-
nique in relation to the o0il crop
breeding programme, the Agency
feels that the use of project funds
to meet the costs of the required 300
reprints cannot be justified”.
(ii) Prolessor Lars Fredriksson, who
was at that time Project Manager
of the UNDP Project in the Nuclear
Research Laboratory of the IARI,
under which the research by Dr.
Tiwari was carried oui, stated that
both he and Prof. Lars Ehrenberg
‘‘as responsible scientists under obli-
gations as IAEA employees cuuld not
accept claims that the pulsed NMR
technique had been developed under
the project. This would be an un-
necessary and totally unfair claim™.

Since the controversy pertains to
the International Atomic Energy
Agency, it is proposed to refer the
matter to the Department of Atomic
Energy, which jis the nodal depart-
ment of Government in respect of
IAEA.

2. “One foreign Scientist nid, how-
ever, pass on to him a copy of a letter
of doubtful authenticity which is
“mischievously” wvague when it talks
counter his work. Dr. Tiwari was in-
formation™ in the research  paper
produced by the Scientist. At no
stage has the Physicist been confront-
ed with the scientific evidence to
counter his work. Dr. Tiwari was in-
formed wunofficially by Dr. Fredriks-
son that the letter was sent by Dr.
L. Ehrenberg “at the instigation of
Dr. Swaminathan”.

Comments:

On being informed cf this news
report by the Swedish International
Development Agency, Piof. Lars Fred-
riksson of the Agricultural College o?
Sweden, Upsala, has stated ag follows:

“The statament that I shomld un-
officially have informed Dr. Tiwari
that a certain letter had been sont
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by Dr. Ehrenberg at the instigation
of Dr. Swaminathan is fully and
totally false.”

“Dr. Ehrenberg and myself had
together informed Dr. Tiwari that
in our opinion certain statements
made in his paper about the NMRE- -
work carried out under the project
were misleading. 1 also stated that
it was to be regretled that Du.
Tiwari had not consulted either me
or Dr. Ehrenberg before the article
was published as according tgo ad-
ministrative rules no project pro-
duced results shouid be made public
without the consent of the executing
Agency. It was also my duaty *to
inform the IAEA about the matter.
The agency directed that in view of
the circumstances project funds
were not to be used for purchase
of reprints. I gol instructions ac-
cordingly through an official letter
and naturally I gave Dr. Tiwar1 a
copy for information. There was
certainly no “foul play” made in
this connection.’ -

3. In April, 1975 a paper published
in “Analytical Chemistry” contained
the following:

“A pulsed NMRE technique for
rapid and non-destructive determi-
nation of oil in oilseeds was deve-
loped by Tiwari el al with a des-
cription of effects of various para-
meters on the analysis.’

Dr. Tiwari brought out a book on
“Fundamentals of Nuclear Science*.

Comments:

The journal “Analyvtical Chemistry”
is a reviewing and abstracting journ-
al. The article referred to catalogued
nearly 500 references with abstracts
reproduced as provided vy the author
themselves without any comments.

With reference to Dr. Tiwari’s book,
the former Director of IARI (Dr.
A. B. Joshi) drew attention to the
following review which appeared in
the Physics Bulletn Vol. 27; page
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(February, 1976) published by the
Institute of Physics, London:—

“This is a low level introcuction
to nuclear physics fullowed by a
chaptler on ‘Radiation protection’ and
a chapter on ‘Applications of nu-
clear science in agriculture and
biology’. In principle, the book
looks an attractive proposition for
an introductory course at tecnnical
college level; however a closet ins-
pection brings to lighit a number of
ra her alarming statements for ex-
ample ‘the size of the election 10—
8 em) ig much bigger than the nu-
cleus 10—12 cm) the average bind-
ing energy in 160 is 127.68/16-
7.06. In talking about ‘applica-
tions’ of nuclear science the author
appears on firmer groand; unfortu-
nately the discussion is exiremely
qualitative and rather superiicial.”
4, Souvenir published on ’‘he occa-
sion of the International Sympos.um
on “Improving Crop and Animal Pro-
ductivity by Nuclear and Alliad Tech-
niques’” organised by the Indian So-
ciety for Nuclear Techniques in Agri-
culture and Biology.

Comments

'The Indian Society for Nuclear Te-
chniques in Agriculture and Biology,
which is a professional scientific So-
ciety, organised an International sym-
posium on “Improving Crop and Ani-
mal Productivity by Nuclear and
Allied Techniques” during which a
souvenir was published. In an arti-
cle in the recent issue of the journal
of the Society, the Editor-in.chief of
the journal has clarified the position

as follows:—

“The Souvenir highlighted the ma-
jor research findings of the project—
Nuclear Research in Agricullure and
the information was received for in-
clusion in the Souvenir from Nuclear
Research Laboratory, IARI, Drelhi,
NDRI, Karnal and IVRI, Tzatnagar
In this endeavour, emphasis was laid
on the research contributes. of the.
Laboratories as whole and. no altempt
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was made either to highlight or belit-
tle any individual scientist’s contri-
bution. The material received for in-
clusion in the Souvenir was edited.
to keep uniformity of presentation
and the scientific contents were not
modified by the Souvenir Commiut.-

Lee.

The Society has no intention ot
belittling any scientist’s contribution
and will continue to strictly adhere
to this policy. Therefore. the Society
has no hesitation in offering ts apo-
logies to any one who feels that his/
her work has not been properly pro-
jected in any of the publications of
the Society, irrespective of the fact
whether such a feeling is justifiable

or not.”.

5. “Even Mr. C. Subramaniam, Lhe
then Agriculture Minister who spoke
at the NRL function on July 20, 1974
was made to put a seal of disappro-
val on the work done by Dr. Tiwari.
without naming him.”

Comments:

At a function held to mark the
taking over of the facilities under
the UNDP Project on the application:
of Nuclear research in agriculture
Shri C. Subramaniam exxpressed his
disappointment at the Laboratory not
having been able to develop high-
yielding oilseed varieties inspite of
having good equipment like the NMR
spectrometer. He also did not find
a sense of urgency in oilseeds im-
provement. It is not clear how this
advice to agricultural scientists to
intensify oilseed research could be
considered as g seal of disapproval
of the work done by Dr. Tiwari. Also
he is not a plant breeder.

The ICAR has a system of accord-
ing recognition to scientific work
through awards and promotiong in
accordance with well-defined proce-
dures. These are open to all scientists
including Dr. Tiwari. There is ab-
solutely mno truth:in the statement
that any attempt was made to dis-
credit his work. It is for other Nu-
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clear Physicists and scientific acade-
mies to assess the significance and
importance of his discoveries.

SHRI SHYAMAPRASANNA BHA-
TTACHARYYA: In the statement it
is stated that some unauthorised
comments were made in some scien-
tific papers. No one was ready to
take the responsibility for publica-
tion. I want to know how the un-
authorised comments were published
against a research worker.

SHRI SURJIT SINGH BARNALA:
No unauthorised comments were
printed in the paper.

SHRI SHYAMAPRASANNA BHA-
TTACHARYYA: Is there any gov-
ernment machinery to help develop
scientific discussion throughout the
country wherever it is possible and
also outside and to see that no de-
partmental head hinders publication
of research work done? Then only,
the research work can go on success=
fully and no unauthorised comments
will be made in  scientific papers
against any real research work done.

SHRI SURJIT SINGH BARNALA:
The suggestions given by my hon.
friend are correct. Research work
is always carried on under the guid-
ance of some experis, some persons
who have experience in that line;
and research work is given only to
those persons who are authorised to
do research in that field.

SHRI M. SATYANARAYAN RAO:
I would like to know from the hon.
Minister whether it is a fact that the
NMR instrument was damaged thrice
costing lakhs of rupees due to the
mishandling of the same by Dr. P. N.
Tiwari, senior physicist, and whether
it is also true that the Yugoslavian
expert who came in April, 1976, to
repair the NMR instrument sul'mtted
a report to the Director, JARI, that
the instrument was mishandled by
Dr. Tiwari and recommended that the
instrument should be cnirusted to a
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more capable person, Also, is it a
fact that Dr. Tiwari took eight years
to get Ph.D. after M.Sc. and not a
single person received Ph.D. under
his guidance in his entire academic
career?

SHRI SURJIT SINGH BARNALA:
For these questions, I wil] require a
separate notice; they do not arise out
of his.

SHRI ASOKE KRISHNAN DUTT:
Has the Minister considcred that,
after this article was published in
the Times of India on the 3th May,
in the same paper on the 12th May,
a very eminent scientist, Dr. R. S.
Chaughule of the Tata Institute of
Fundamental Research published a
long letter to the editor where he
had explained that the claim of Dr.
P. N. Tiwari that he was being dis-
credited was not correct and that he
was #rying to exaggerate his own
contribution to the research....

MR. SPEAKER: I think, it has gone
off the rails now.

SHRI ASOKE KRISHNA DUTT:
Has the Government also considered
that, by this article published on the
5th May, which has been referred lo
in the question, an attempt has been
made to discredit not this scientist but
the Director-General of the Indian
Council of Agricultural Research, and
if so, what steps are Government tak-
ing to protect the reputation of this
very eminent Indian scientist?

SHRI SURJIT SINGH BARNALA:
The title of the article was “ICAR
bid to discredit N-Physicist's work”.
It was meant only to discredit pro-
bably Dr. P. N, Tiwari and not the
Director-General.

SHRIMATI PARVATHI KRISH-
NAN. This state of affairs in the
ICAR has been going on far sqme
time: a continuous bid is being m2de
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by certain individuals to make some
allegations in public. This seems to
be one of such bids. The whole
thing is centring round Dr. Tiwari
a'bout whom various other points
have also been raised. 1 would like
to know what action Government is
going to take in order to protect ge-
nuine scientists who are there in the
ICAR and prevent this kind of thing
happening, and to have some probe
into the matter. Or, we may have
a discussion on this because this Dr.
Tiwari had come up earlier also as
one who had brought pressure
through Sanjay Gandhi etc. Now we
have something else happening. So,
I have got my serious apprehensions
in this matter and I would request
that we may have a full discussion
on this subject.

MR. SPEAKER: The Minister can-
not decide that issue.

WY AT fay WA Ffw
gAqa™ aftag €1 =T WIE A AqTHA-
FAT & JT2 § W F TAAIaF FTargIo
¥ gwg gAg 97 ==9f g1 T VE 8
FAT  IAFR!  FWRAFAT F areg g
gy ofrrg @Y wiw & fau
oF HIEAWMFT A fEFar aaTer,
A TEET QI T W 3N
AT Tt F agttw gfasrd ¥ S9 F
faame WY FEaE F797 F1  fawfor
Fr o ? I fagrfoort o o6t aw
FIT FLATS &' TE 1 FT HAT
wErEg | A ga< 2 fF o9+
frgifoot 9 sar FT<ETaS v A%
2 ? mavr 1€ FTHATE BT Fr A &
a1 st A FrowE g

\

st ot feg sam@r 9w
fiZ ¥ atg gr¥ wimy av Ffzdw
g Far ¥ fa=mrr faar o z@ o
a7 #fadz "6 43 ¥ IaF fq=17
FI4z * FEA AT HT Gaw  fAw
ot = F
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W1 sRatfaw . 3@ aga
T ata @ 1 aar Sgert faar amr? o
FAT IE FT GIFIT H AT A&
48 ®T hEer Aq g7 H Ay
SEFwT STEdr £ 1 aar  gaer
foar mar @ & = @y S =ar @
gFa g (dTvaw) ofa megam st
T AT W 7 ’

SHRI SURJIT SINGH BARNALA:
The decision was quite a lengthy one
because decisions were taken regard-
ing all the recommendations sépa-
rately. It runs into four or five
pages: if requireq I will read it.

=Y IUE OF qatd g5 WY
Fea fear @@ @ga S=d @
BN 97 FT WMIT & | Zad\Fd ®AT g
ged KT HIT AW &1 WI WHAT AT

MR. SPEAKER: If everyone wants
to get up every time it becomes diffi-
cult for me. It is not fair and it is
not proper. (Interruptions). I know
what it is and what it is not: you
need not teach me. I, #too, know
something about it. You cannot get
up for every question. Other Mem-
bers are also getting up and I should
give them also a chance.

SHRI D, D. DESAI: Is it not a
fact that on the Governing Body of
the ICAR Dr. Sethna and his alter-
nate Dr. Ramanna are also sitting
and participating, and Dr. M, S, Swa-
minathan is held in the highest es-
teem by these two people? Is it true
or not? :

SHRI SURJIT SINGH BARNALA:
This does not arise out of this ques-
tion at all.

DR. MURLI MANOHAR JOSHI: Is
it a fact that this gentleman P. N.
Tiwari, from whose statement this
question arises, sometimes levelled
the charge that Dr. Swaminathan got
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the prize after producing false statis-
tics and false results?

SHRI SURJIT SINGH BARNALA:
It has not come to my notice that
this charge was made by Dr. Twari
in palticular, but some such charges
have been made,

SHRI A. BALA PAJANOR: The
Minister has said that what my
friend wanted to know is not related
to the guestion. ‘This is not so be-
cause we have read reports that this
Tiwari had mishandled a machine
and caused loss to the Government
and, because of that, the experts who
have come from Yugoslavia have
stated that this man should not be
- entrusted with some particular mat-
ter. 1 find that the reply given and
the information we have gathered
through reports are contradictory to
each other. 1 would like to know
which is correct.

SHRI SURJIT SINGH BARNALA:
There may be some contradiction in
the two. We are examining which of
them is correct. (Interruptions)

=Y SR WA TITIM
WA WY FT EATA HTFHIAA  FAT
Srgar g & wram gt gaeaw
aftaz 1 fafadl 97 $9 9 39
Tifza dfaa frg sIr7 & = asiz-
wEFT g &1 faerfar oM@ & arg
o 4 H@faai Y a=F F arz 7
FrarqTor I|FT At g aer faw F
FCU AT HAFE ST FT AT @Y
g FZ A AF AR FY ATA Y )
gafaqg F@ar it FumeT FwOr fF
qfeqtiz & F® FTIE F IS
fanast & =g fastsTzm  Hear
F1 Hegtea w1 . foad ga v qar
a7 f& N gard afwz & 3z @&
el HU=\BT FW *FT W g =KX
wgr TfewrT A ¥ Frw AL ar
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Wt g fag At & @
wim fF (@ A ¥ Sgr a% o
Fea< a1 fef pwfoas &1 aer § (9#
Qfaferm adi o= arfgy @v 1 FfFa
u & me qifafeaw ot @ 1 1@ &R
mias wt gifafess & gx t@r =tfzg
F7ifF gw =1ga & fF &o § Qo= samer
& a% |

Y ST NATT JTIA : AT TS @
fF 1o wTE F AFT THEEIACSHT AT
For1, fet wfadz #r dz% g€, afea
TS IF {q ATATAL FT GTH AF FL
% f& wda N sqEaw ofwg #
FT FT4 99 WL, 9T § 3T F1 &7
arw gt g cufed fe 2w/ amaraw
aT% & & 97 ari{fee wsar w14 F¢
W@, EH agar I & Ffy w@dr A
gifqarie ® geegl & fanes $ a9
FHEY IATT |

THE PHIME MINISTER (SHRI
MORARJI DESAI): The suggestion
made by the hon. Member will make
matters worse.

MR. SPEAKER: We will go to the
next Question now.

SHRI HARIKESH BAHADUR:
This is a very important question. We
are not getting a chance to ask any
question on this. Kindly allow us to
do so.

MR. SPEAKER: I have no objec-
tion if we spend the rest of the Ques-
tion Hour on this Question, but other
Members may consider other Ques-
tions important. I have to deal with
540 Members, not two or three Mem-
bers.

Next Question.
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Officers In the Ministry of Works and
Housing having own Houses and
Mving in Government Quarters

. *314. SHRI NAWAB SINGH CHAU-

HAN: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) the number, names and desig-
nations of officers in his Ministry who
‘have their own private houses but are
living in Government guartors;

(b) whether Federation of Govern-
ment Employees Unions has opposed
the new scheme that Government
-officers, who have their own private
houses are entitled to Government
accommodation;

(e) whether this
been adopted under
‘these officers;

(d) whether these pfficers have let
wout their houses on exhorbitant rent
and therefore they do not want to go
back io their own houses; ang

new scheme has
pressure from

(e) if so, the reasons why Govern-
ment want to implement this seheme?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
(a) The names of the officers who
are working in the Ministry of Works
and Housing proper (excluding
Attached and Subordinate Offices),
who have their own houses in Delhi/
New Delhi and are occupying general
pool accommodation; are

Name Designation

I F

1. Shri S. Chaudhuri Joint Secretary
2. St MM Rana

3. Shri K.L. Gupta

Chiaf Architect
Deputy Secretary

4. Ram Asra Section Officer

5. Shri Jambunathan Private Secretary
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I 2
6. Smt. G.D. Mittal Tracer
7. Smt. O.P. Gupta Assistant
8. Smt. R.G. Bindra Assistant

Personal Assis-
tant

9. Shri V.K. Gupta

10. Shri Nar Singh. . Daftry

(b): Representations have been
received from z number of Associa-
tions both supporting and opposing
the recent decision. No official letter
has, however, been received from the
Federation of Government Employees
Union.

(e¢): No, Sir.
(d): No, Sir.

(e) Does not arise.

wqt FaTe fag W o #4T
wHr Agred ag IaaIy f5 ag o faam
Famay mar 9@y, F A awrd wH°-
Tf@t F oo g3 §, I qE
TRz AT 9241, 18 fFw fag
qgeT ™| 7

sy YD, S sariz d%ed &,
gg FE 150  ®AQAX qFET
FFE G gu & WMT AT Iawr fasir
T &, 3§ FgEwd wu fEwwg
qv 9o g ¥ | T TgEEr A& @
f& S=@  a@Q #ww gEfEw
o erer 5 o3 FW g W@
Hix [Iy  HEME IwA s
ffrd o< JoTT 3T & 7 A AW STAAT
gqgar g f& s fqaw saq@ T 9,
g EET T IA&' q&AA FT FqT
Froor 2 7 ¥ @ fraw wwfag
Tt gy W § 5 g st

-

3 firoft 7wy @€ feUg qx 93 @ 7
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SHRI BIJU PATNAIK: That is not
exactly correct. The Government has
reviewed the entire matter because
there are other considerations also.
The hon. Member knows very well
that building a house in Delhi costs
a lot of money and if they do not gef
adequate rent, they cannot pay the
loans. These officers have built their
houses. ... (Interruptions) with loans
taken from public financial institutjons
or LIC. So, there are those represen-
tations also.

The matter is being reviewed by the
government as to what is equitable
and some officers were also asked to
pay what is known ‘the murket rent’
for government accommodation. They
had made some representations and
the matter is under review and the
Government will come to a conclusion
very soon.

wsaarfat ¥ faax faar @@ g,
IT§ WA "AFT Ba fag ww
A7 FE S IT GIHTA FAIATEGT +7
it mweEt & gar fzar o,
7 a9 Iy FRtATEr 7 S
afgFmd @I AFET FJzA FJT
F9T IFIA I qIE & ITT FAT HI
FIFIIFT gy g & FEar ¥ W
FH A& fdar &7

& wAY WEET ¥ ATAAT ATEAT R
fs 3ar T T FTA F71 6 & IgoATA
F¥ Frforwr FET 0

SHRI BIJU PATNAIK: &I, 1%
FEA  dgAd F1 Hrfeww Ag T AT
w g

There are certain lower paid officers
also . Out of these 10, below the
Deputy Secretary from Section Officer
onward there are 7 persons. So, it is
not that only higher officers are having
general pool accommodation. Outl of
a total of 4300 houses built by govern-
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ment officials in Delhi, those belong-
ing to higher officers are below 100.
So lower officials like peons and
daftaries are alsp involved in this and
if they are asked to go back, they
will not be mble to pay their loans and
they will be in distress. That is why
the government 1is reviewing that
portion of it... It has been reviewed
and the decision will be announced.

SHRI VASANT SATHE: 1 would
like to know from the Government
one thing. This question raises the
entire matter of...

SHRI M. SATYANARAYAN RAO:
You are putting the question but they
are not listening.

SHRI VASANT SATHE: 1 will put
the question after ihey have com-
pleted their consultations...

Sir, in view of the fact that this
question raises the entire matter of
government servants who have their
own houses, ete. and in view of the
representations made by the Federa-
tion of Government employees’ unions
which cover a larger field, there is
so much vacant land available in the
so-called Civil Lines and the New
Delhi posh area, as it used to be given
earlier that every Minstier has a
bungalow containing SO many acres.
of land—you can understand, formely,
the British people.... (Interruptions).

MR. SPEAKER: What is your
question? If I do not allow you, you
get annoyed. What is your question?
The question here is a limited one.
‘Whether the Government. ... (In-
terruptions). But you are making a
speech about it.

SHRI VASANT SATHE: Why
should anybody get angry the moment
I utter__the word ‘Minister'?....(In-
terruptions),

MR. SPEAKER: All I can say is
that I am so sorry.,

SHRI VASANT SATHE: It is not
only the present Ministers but the
past Ministers also. h
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THE PRIME MINISTER (SHRI
MORARJI DESAI): -1 will raise a
point of order. Every time the hon.
Member expands his own question I
have to say it is not in order, then I
refer it to you. He can put a question
but he cannot give reasons, explana-
tions, amplifications and all that.

SHRI VASANT SATHE: May I
point out to you first that during
question time, no point of order is
raised. ..

MR. SPEAKER: That may be so.
The Member while putting the ques-
tion has pointed out..,. (Interrup-
tions). Will you kindly sit down? I
am on my legs. The Member has put
the question whether Government
servants have constructed houses and
then having done that, whether they
are staying in the Government quar-
ters? That is a simple question.

Ministers have got compounds and
Rashtrapati Bhawan has got hundreds
of acres—you may yourself consider
how is it relevant?

SHRI VASANT SATHE: Mav I
tell you how it is relevant?
MR. SPEAKER: No. Plefse 8o

not waste time. There are 540 Mem-
bers who have to put questions.

SHRI VASANT SATHE: Kindly
read the question. I am limiting it to
that. Do you have a scheme to utilise
this land to build multi-storeyed
houses to accommoddate Government
servants? ==

SHRI BIJU PATNAIK: This will
receive Serious consideration of the
Government.

SHRI VASANT SATHE: Where is

irrelvance now?
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A E;
¥ @y foor smom, @ @,

T FHAMET T ST X
IEAT FA & A fFar smoar
fe ag Afc st sg aradE ?

SHRI BIJU PATNAIK: As I said
earlier, out of 4,303 Government
servants who have built houses in
Delhi, 2,753 have already vacated
their houses. This process is going on.
It is not that the process is not going
on. In the mean time they have made
some representations and Government
have taken certain decision.

N wWiga ww  fufew (#ag
STAaT AT g fF gEaa ¥ Qw
FE1T g F faaq gfgsfat @it
FHAfEl ¥ 4.66 Iz g,
HThe W, 94 F a€ TGETQ GFE1
¥ fawe fear mar 7 sor 9ER
gfd @ F FE Fgfa § 69

132 w5 feumr afvw faar
T 7 W|T I dadwr  fAawEr

TMT 9T AT ¥ "4 HI9 fAea Q¢
G

SHRI BIJU PATNAIK: We have
no such information.

WY W WHIT et gHe
frre F @Y ¥ g wwm aEY &
T gral 7§ | ® & aﬁ'ﬂr
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ST ar 94 & s FT e
ST ?

SHRI BIJU PATNAIK: The hon.
member wants them o vacate Govern-
ment accommodation immediately. I
have said out of 4,303 Government
servants 2,753 have already wvacafed.
fhe houses still occupied are on a
specific rental basis according to in-
~ome and market rent ete. That was
decided by our Cabinet. We have
done that on rental basis. Is it a
question of throwing them out
physically from there and then throw-
ing out the tenants who are occupy-
ing Government servants’ houses?
The hon. members on this side should
know there is a rule of law now pre-
vailing and there is no emergency.
We can throw out our officers. But
we cannot throw out the tenants who
are occupying the houses of Govern-
ment servants.

N TEA S %A ¢ gIEHA
FAITET ¥ ad qg qA09 HA Aq@l
g9 98T ¥ IIvAT 1 @ & 5 oaga
¥ g@TQ FHATQ @ga A &Y
ax § ¥fFa TR wEw F feu

O M Fga ¥ ¥ FWArd
9% § S HI9P JET FH FA o
o faedY & 1, 237 4, 5 qAT
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fr @ wom 9=l ¥ = W
Fgr ¥ Iav fau 47 @mw

SHRI BIJU PATNAIK: If such an
instance is brought to our notice, Gov-
ernment will see that not only they
vacate the quarters but they will in-
stitute other enquiries.

SHRI SAUGATA ROY: He is
replying casually to a crucial question.
The Minister said that those
employees have been allowed to reside
in Government houses even though
they have got their own houses in
Delhi. They are renting out their
houses at exorbitant rates so that they
can pay back thelr 10ans quickly. This
is happening at a stage when huge
number of Government servants are
in Delhi who have not got any place
whatsoever to live. We know it as
Members of Parliament every day
how Government servants wanted to
sublet their houses. Many things
which happened during emergency
have been condemned by us. Mem-
bers have rightly condemned this thing
and orders were issued to these
officers to vacate their houses. But
it seems now they can stay on in
Government houses as well as rent out
their own hduses: T appeal to the hon.
Minister. The hon. Prime Minister
is here. The Housing Minister is not
here and I don't know how far Mr.
Biju Patnaik is aware of these things.
I want to put a specific question and
it is this. I want to know whether
those people who were given notices
of vacating houses during emergency
because they had houses in Delhi, will
be allowed to stay on in those houses
now under the present Government.

SHRI BlIJU PATNAIK: As the
hon. Member knows even some Ex-
Ministers and ex-MPs. have not va-
cated the houses and getting houses
vacated is a difficult thing. But steps
are being taken to see that those who
have houses leave their government
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quarters very soon. lill such time as
they are able to vacate, they will have
to pay market rent. If you like I
will read out the details, but it will
take time.

SHRI HARIKESH BAHADUR: 1
want to know whether the Minister
will fix a time-limit to those officers
who are occupying government quar-
ters to vacate those houses within a
specified period so that others who
are not getting houses may be pro-
vided those houses.

SHRI BIJU PATNAIK: Efforts are
made to see that they vacate.

Y SIH GETH AT 2 qET HHY
HERT F I WA F a1 | a9 A
ge w31 faafs SR am a s §
zafaq 9% 39 F IR fae X @
g 9 Ta ¥t FAIQ g faFwr
A AT 4T AT ATIH ATZI &1 9T
FIT U I FATEL @reAr F famr
I § YA AFTF § 94 77, a1 ¥ IA%
Y WO BWT | ¥ HAT WEIRA
IF  Faw X Y faue #7461 oAt
AR AT g WYX A1 @R @l e
TS HFEI H J T 7

AN HON. MEMBER: He has no

answer.

SHRI SHAMBHU NATH CHATUR-
VEDI: Would it not be proper that
those who have their own houses and
stay in Government houses are charg-
ed at market rent and not on subsi-
dised rate?

SHRI BIJU PATNAIK: Sir, as I
said earlier, Government has already
given them at a higher rate. I think
1 would have read this out so that
there is....

MR. SPEAKER: Not recessary, Now
last supplementary of the day.
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-
Oral Answers 38

SHRI SHIV NARAIN SARSONIA:
TOSe

MR. SPEAKER: No, please. You
are not the only Member but there
are others also who want to ask ques-
tions.

M fel &= ;0 & e Agew
§ ST =TRaT g fF S qwe diwo
AT TFHo UHo drw g, fagiA F@r
TIT HEHA 9T @ § FT AT IT A
Wt Fgn fF F g Tl F1 BT F
WYY HEEI A AF AT |

ot Y% qeAas : T fEoar
W AR A ST FT 1A & 1

SHORT NOTICE QUESTION
Death of Student climbers

S.N.Q. 10. SHRI KANWAR LAL
GUPTA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state.

(a) whether a mishap happened on
the 16th June near Manali when three
students died while climbing Lahaul
Spiti mountam.

(b) whether Himachal Pradesh Gov-
ernment did not take any =tep to save
them though the information of ranishep
was given to them on 17th June, 1977;

(c) whether there was no wireless
arrangement with the Mountaineering
Association; and

(d) what action Government propose
to take to avoid such incidents in
future?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (d). A statement is laid
on the Table of the Sabha.

Statement

According to the information fur-
nished by the Delhi Mountaineering
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Association, it sponsored an expedi-
tion in Himachal Himalayas led_ by
Capt. Sudesh Kumar and five other
members. This group met with an ac-
cident on the 16th June, 1977 ai about
2 P.M. while climbing a mountain
in the Lahaul and Spiti regicn. This
accident took place at a height of
about 17,000 feet. It is reported that
two members of the expedition have
died as a result of this accident.

According to the information fur-
nished by the Government of Hima-
chal Pradesh the information about
the accident arrd that one member
was missing, was received at Keylong,
the headquarters of District Lahaul
and Spiti, at about 4.30 p.m. on the
17th June. The Government of Hi-
machal Pradesh sent a rescue party
to the site of accident on 18th June
at 6 am. In addition, two medical
teams, one each from Keylong and
Kulu were sent. Another rescue party
was sent by the Indian Mountaineer-
ing Institute. Another rescue party,
equipped with metal detectors was
sent by the State Government which
reached the site of accident on 21st
June. This party reported that there
was heavy deposit of avalanche deb-
ris at the accident site and rescue
operations were not possible. On
the 26th morning a rescue party con-
sisting of members from the Indo-
Tibetan Police Force, Indian Mountai-
neering Institute at Manali and Snow
and Avalanche Establishment of the
Army left for the accident site on the
26th June and carried out extensive
research operations. The body was
found on the 28th June and was
brought to Delhi by road on the 30th
June.

The rescue operations were super-
vised by the Deputy  Commissioner
and Superintendent of Police of La-
haul Spitl districts.
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The President of the Delhi Moun-

taineering Association| h:;s‘. infoarmed
that it is not the practice to provide
wireless facilities for small expeditions
which have the object of scaling a
height of upto 19,000 feet. Necessary
precautions are taken by the Delhi
Mountaineering Association to ensure.
that the participants have the neces-
sary experience and are properly
equipped but accidents of this nature
are part of the hazard of mountain-

neering.

sl €47 AT A : HeAE WA
ot se A q@T @, AQ FE AqSHIAH
2, qTg AR 93 ¥ A9 FgAT qeArg fF
M T e merrafA g I AS
T 1 ¥ Hel wWERE WX I
AT #1 §9 aa & faw Furg T4
f I aafeana sf9 & 3 59 TFHI-
&z ¥ WTHY ¥ @gd ¥ &9 fFAT )
FfFw T ggeAT H S A g%
2, TAM AR AEAwE gHT g——I9 FT AT
& HTT FT A HIHGA FEAT ATgar
g | e Ry J FqmET g—aFl-
vz dTo 16 FI gHT, e 17 F TF
T=X ¥ X ag ¥ A7 FT ArQRfAaiar
oEifaawa &7 ST WeAe g——T gATH
fag—37 & Tar % 7@, faeey THwE
F 2 qrfe & 39 F dIEq. F GATFHFT
g fo @ ag F1 cElsw gY T}
g fag X et fF oo & S= F
& 3 ? owiBe § M@, WA A
foo & & =T WA | TW AE FT
T A9 DTwve IW q2F ¥ @y fawar wAr)
ggi 9X dW  Jfedt wer  TE—
agi- a% QN HL ANH, W1 T | @A

-
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Ol & arw T A ], wafwg @y GE
! Waw o v Awd 9@ e
Wl T gw & 9@ A fow v e
a1, ag WY I % 7€ $T aa| "G g
TAT  gg gET  f Qa1 dto 16
FGHET WX qTo 28 FI T FY T4
ot 1 o gEa T A T A
W ATHA E—TC I HY 3F GHT 9%
T EE AT T FE FSAT T=ATAT
AT wEHAT 4T |

9 A WERT IW A ¥ U<
T g—3z8 & foc gw 3T F aga
geTaY @ T HAT AWERT IA
Tl 1 gfee § w@ w3, I 7 g
& TH T4 F "gal 7 FAAT g,
feamasr w2 avwre & w0 v ag 57
FY A= FAX  JF ATIRT ITH TG
HT TFATSUE T EY 4T FT T TH THL
Fr FEAE For fF a1 AT AR
& URAISTAA 9L ATH a1 IA & 9 F
FAT  teEg qrEf w1 T g, AET-
ZTHY AT ATALAT F1 gAAH @t !

MR. SPEAKER: You have taken
‘five minutes for a supplementary This
is not a question hour unforiunately.
Let the Minister answer this.

DR. PRATAP CHANDRA CHUN-
DER. Sir, the answer submitted
was based on the information receiv-
ed from the Himachal Pradesh Gov-
ernment. I personally went to express
my conddlences to ‘the bereaved fa-
mily and I have now got their repre-
sentation duly signed by a senior
member of the family. I propose to
send this representation to the autho-
Hitles of the Himachal Pradesh Gov-
ernment for making a suitable en-

quiry. .

L
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. WY A 3 wEr. Agrew
%Wmﬂ'ﬁmsﬁaﬁ :ﬁﬁa‘ﬁrq
-'&a—amémgl ﬁﬂmm
Tg ¥ fF war wen HEIST TH &9 ®Y
s’-ﬁmn"rﬁir & =t gTam fag S
fFit #fr & @a—gA-wr & g
fagfaa< w@ wras & agq mow @y ?
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DR. PRATAP CHANDRA CHUN-
DER: Sir, as regards thig particu-
lar gentleman whose name has kteen
mentioned here, I have no personal
knowledge but whatever is contained
in the complaint I will send to the Hi-
machal Pradesh Government who
will make enquiries in the proper
manner. As regards ihe second point,
it relates to a question of policy. The
Indian Mountaineering Associatiom
which takes expeditions of this type in-
formed us that when the expedition
is over 20,000 feet then other proper
facilities are given. It was not an ex-
pedition of that type and, as such,
these steps were not taken. But as the
accident has happened the matter can
be reopened and we might take it
up again with the Indian Mountain-
neering Association.

SHRI KRISHNA CHANDRA HAL-

‘DER: Sir, I want a categéﬂca] ans-

wer to my question whether wireless
“facilities and other arrangﬁments will
be made if an exped1t10n is taken up
over 15,000 feet?

DR. PRATAP CHAN']:J‘RA CHUN-
DER: 1 respectfully =ubmit that
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this is a complicated process Lecause
wireless facilitieg can be had only with
the help of the Army or the Indo-
Tibetan Border Police, As I have
already assured the House, I shall
take up this matter with the Indian
Mountaineering Association.

SMT. PARVATHI KRISHNAN: Sir,
the Minister has said that he will get
in touch with the Himachal Pradesh
Government to have the matter en-
quired into. I want this matter to be
taken up seriously and a high-level
enquiry instituted into the whole in-
cident, We want to encourage moun-
taineering and it is already catching
on more and more. Sir, normally scal-
ing the high-peaks is finished by the
first week of June but in this case it
is not so. Secondly, the scaling par-
ties leave before 11.30 hrs. whereas in
this case the party left after 13.30 hrs.
So, there is gross negligence all alung
the line. Therefore, Sir, it is not
just a question of writing to the
Himachal Pradesh Government. Gov-
ernment should immediately set-up
a commission to go into this natter
so as to create confidence amongst the
young boys and girls who are inter-
ested in mountaineering that ade-
quate precautions will be taken.

DR. PRATAP CHANDRA CHUN-
DER: When we take up this matter
with the Himachal Pradesh Govern-
ment, we should observe their reac-
tion and if afterwards we find there is
necessity for a commission we will
think of the same,

PROF. P. G. MAVALANKAR: Sir,
1 know that from my State of Gujarat
also a good number of young boys
and girls of universities and colleges
and a few from high-schools go every
year for mountaineering, expeditions

etc. and, as such, I feel
concerned about this incident.
In view of this, may I ask
the Minister whethar he will
ask the mountaineerniz Ins-
titute to examine the ques-

tion not only of the height of
scaling but also the hazardous nature

JULY 4, 1977 ¢

Oral Answers ’ 44

of such expeditions? If you make it
15,000 again something may happen
at 12000 ft. The question is not the
height but the hazardous nature of
these expeditions which might be ur-
gently looked into, so that younger
people in future from any State of
India may not feel prevented from
going because of the negligence or
otherwise of such accidents,

DR. PRATAP CHANDRA CHUN-
DER: As [ sair1, all mountaineer-
ing is hazardous; whether it is 15000
or 12000 ft. the risk is always there.
I have assured this House that 1 shall
take this matter up with the Moun-
taineering Association because I am
not an expert in this.

SHRI SHYAMNANDAN MISHRA:
This naturally brings us fo tne ques-
tion whether there are any rules laid
down by the Government governing
the expeditions and if there are such
rules whether they impose any obli-
gations on the part of the Mountain-
neering Institute, the State Govern-
ment concerned and *he Central Gov-
ernment.

DR. PRATAP CHANDRA CHUN-
DER: This is a matter which comes
under Sports and the Central Govern-
ment has not laid down any rules in
this behalf, as far as I know. As I
said, some of the points which have
been raised in this House will be
taken up with the appropriate autho-

rity.
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DR. PRATAP CHANDRA CHUN-
DER: I may submit that this ques-
tion does not concern this Ministry.

«SHR] VINODBHA] B. SHETH: Is
there any Jproposal to give compensa-
tion to the bereaved family?

DR. PRATAP CHANDRA CHUN-
DER: Sir, such a demand has not
been made and I personally visited
the family and no such claim was
made, but still I mentioned when 1
parted company that they might let
me know what I could do in this mat-

ter. v ) TN

WRITTEN ANSWERS TO QUES-
TIONS

Rare MSS in Rajasthan

*304. SHRI CHATURBHUJ: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether lakhs of rare manu-
scripts relating to the subject arith-
methic, astronomy, ayurved, literature,
culture and history are in the per-
sonal possession of certain organisa-
tions, princes of the former princely
States and the citizens in Rajasthan;

(b) whether in the absence of
their proper security and care, these
rare manuscripts are not being utili-
zed by anybody and sometimeg some
of them find their way out of the
country clandestinely; anda

(c) the reaction of Government

thereto?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) A large number of ma-
nuscripts relating to various subjects
are in the possession of various orga-
nisations in Rajasthan. Certain pub-
lications like the Oriental Studies in
India and the Directory of Museums
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in India mention number of manus-
cripts in the possession of varioys mu-’
seums and organisations. The num-
ber of manuscripts in the personal
possession of the former Princes and
other citizens are not known though
many of them have registered their
illustrated, painted or illuminated
manuscripts under the Antiquities and
Art Treasures Act, 1972, '

(b) It is true that manuscripts
which are in the personal possession
of individuals are not being utilized
properly. But no case of theft of ma-
nuscripts is reported from Rajas-
than.

(¢c) The Government will soon take
decision on the question of extension
of the scope of registration to include
unillustrated manuscripts.

frard oommit & fog ada w= @
G

*309. =t yntag W q@x . T
wfe ol fg=ard &= ag o &7 g7
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(F) #a1 FF@ &L 7 THT,
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(@) fgza afcdvsrar Y g ofaa
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Physical Education

*310. SHRI C. K. CHANDRAPPAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether physical education has
not been given sufficient importance
in the present education system in the
country; and

(b) if so, what concrete steps Gov-
ernment propose to tzke to promote
physical education?

T ———

THE MINISTER OF EDUCATION.,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). In the National
Policy on Education, approved by
Parliament in 1968, due emphasis has
been paid on promotion of a country-
wide programme of Physical Educa-
tion and Sports.

2. The primary responsibility for
promotion of Physical Education as
well as the priority to be allotted tc
it in the over-all educational struc-
ture rests with the State Govern-
ments. The Central Government's
role in this field is limited to that of
providing initiative, leadership, coor-
dination and consultancy services to
the States and in serving as a clear-
ing-house of information.

3. In the guide-lines issued by the
Central Government to the State
Govermments for promotion of Phy-
sical Bducation and Sports in the
country, the States have been advised
to consider seriously the possibility of
making Physical Education, Sports
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and Games compulsory at the school
level and making pirticipation there-
in a precondition of 'eligibility in
.chool examinations and for qualify-

‘ing therein. Already some State Gov-

ernments and Union Territory admi-
nistrations have decided to implement
this suggestion while others are consi-
dering it.

4. In the new ten plus two pattern
of education, Physical Education has
been provided as one of the compul-
sory subjects/activities at the second-
ary stage and a comprehensive sylla-
bus and norms of achievement in each
major activity have also been deve-
loped and laid down for the schkools.
Further, Physical Education has also
been provided as one of the elective
subjects at the plus two stage.

5. To enable as large a number of
the College and University students
as possit .. 1o participate in Sports,
Games and Physical Education activi-
ties, financial assistance is given to the
Universities and Colleges, through
University Grants Commission, for
construction of gymnasia, development
of play-grounds and purchase of
equipment. -

6. With the object of providing an
adequate and sustained supply of pro-
peérly trained persohnel for an effec-
tive ‘implemeritation of Physical Edu-
cation, Sports and Games programmes
in the country the Central Govern-
ment has established two national ins-
titutes, namely the Lakshmibai Na-
tional College of Physical Education,
Gwalior and the Netaji Subhas Na-
tional Institute of Sports, Patiala.

7. Thx Central Government also
give partial financial assistance on
matching basis for improving physical
facilities in Physical Education Tea-
cher Training Institutes, subject to
their fulfllling certain prescribed con-
ditions, The Government also give
financial assistance to a few selected
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Yoga Institutions for promotion of
teacher training and research prog-
rammes in ‘Yoga’.

|
Integrated Fishing Harbourg in Kerala

*311. SHRI K. A, RAJAN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether there is any project re-
port for development of integrated
fishing harbours in Kerala State and
whether assistance for these projects
has been asked for; and

(b) if so, whether any decision has
been taken regarding them?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNAILA): (a)
and (b). The Government of Kerala
had prepared project reports in 1975
for an Integrated Tishery Develop-
ment in Vizhinjam, Needakara and
Beypore with a view to obtaining as-
sistance from the World Bank. The
project report was examined in con-
sultation with the World Bank and
it was found that some changes were
necessary before the project could be
taken up. The State Government
was advised accordingly. The revised
project report is expected shortly,

Training Course in Production of
Rice, Maize, Jowar and Bajra

*312. SHRI R. V. SWAMINATHAN:
Will the Minister of AGRICULTURE
AND TRRIGATION be pleased to
state:

(a) whether the Union Government
are considerinig to give a State-level
training cOurse to agricultural and
other officers conc¢erried with produc-
tion of rice, maize, jowar and bajra:

(b) if £o, the main aims of the pro-
posed training;
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(c) how many tramning courses are
being proposed during the current
year; and

(d) the main features thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir, The Union Ministry of Agri-
culture and Irrigation is organizing
training courses in the latest iechnolo-
gv for production of rice, maize, jo-
war and bajra for the benefit of the
State officers concerned with the pro-
duction of these crops.

(b) The main aim of these training
courses is to keep the extension per-
sonnel up-to-date with the latest pro-
duction technology in respect of the
concerned crops.

{(c¢) During the current year the
Ministry has planned to organise 26
courses on rice, 10 on jowar, 6 on
bajra and 5 on maize, at various Ag-
ricultural UniversitiesResearch Insti-
tutes. o ia_

(@) The main features of these
training courses are: (i) identification
of major constraints to the production
of the crops and of ways for remov-
ing them; (ii) package of practices
for the crops in different agro-clima-
tic situations; (iii) proper method of
laying out minikit demonstrations;
and (iv) field visits for practical

training. B

'Expehditure incurred on the erst-
while Ministers' Residences

*313. SHRI JYOTIRMOY BOSU:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) total expenditure incurred by the
erstwhile Ministry on account of (1)
renovation, (2) decoration and (3)
mairitenance "of New Delhi residences
of éach Minister of the erstwhile Cen-
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tral Cabinet including its former
Prime  Minister, Shrimati Indira
Gandhi, year-wise from 1974-75 to

1976-17;

(b) whether any irregularities have
been detected in this connection; and

(c) if so, the facts thereof?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
(a) to (c¢). The information is being
collected and will be placed on the
Table of the House.

Limit to Foodgrains Buffer Stock

*315. SHRI RAMANAND TIWARY:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether the FICCI chief has
suggested that foodgraing buffer stocks
may be restricted to 20 million tonnes
and the excess quantity should be sold
internally or exported; and

(b) if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). Government have seen the
reported statement of the President
of the FICCI dated 19th May, 1977, to
this effect. The Technical Group
appointed by the Government on buffer
stocking policy have recommended
that though it is desirable that a
buffer stock of 12 million tonnes of
foodgrains be built up by the end of
the 5th Five Year Plan, in view of
storage and other constraints at pre-
sent, such buffer stock may be limited
to 10 million tonnes for the next 2-3
years. The Technical Group has also
recommended that this buffer stock
should be in addition to the opera-
tional stocks ranging from 3.5 to 8.8
million tonnes on different dates in

the year.

The recommendations of the Techni-
cal Group about the size of buffer and
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operational stocks are under the con-
sideration of the Government.

Supply of Drinking Water in Colopies
of Delhi/New Delhi

*316. SHRI SUKHDEO PRASAD
VERMA: Will the Minister of
WORKS AND HOUSING AND
SUPPLY AND REHABILITATION
be pleased to state:

(a) whether Government have
taken note of the fact that most of the
colonieg of Delhj and New Delhi
remained without drinking water
during the first week of June, 1977;
and [

(b) if so, the necessary steps Gov-
ernment propose to take in future for
proper and regular supply of drink-
ing water?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
(a) The quantity of drinking water
supplied during the first week of June,
1977 to the various localities in Delhi/
New Delhi was about 215 million
gallons, the maximum available capa-
city of the system per day. However,
there were complaints of short supply
from some of the colonies for the

following reasons:

(1) Prevailing heat wave, which
resulted in increased demand for
water and caused inconvenience to
the residents of upper floors.

(2) Disruption in power supply
at Ranney Wells, tubewells and
water works, resulting in shortages
in Janakpuri, Dasgarha Todapur in
West Zone and Ramakrishnapuram,
Greater Kailash II in South Zone.

(3) Breakdown of a fuse valve in
Azad Market resulting in short
supply to areas along old Rohtak
Road on 31st May and 5th June,
1977.

(b) There is general shortage of
water in Delhi at present. With the
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commissioning of the first phase of
Haiderpur Water Treatment Plant, 50
million gallons of additional water per
day will be supplied to Delhi shortly.
This will ease the position consider-
grbly. The position will improve
further when the second phase of
Haiderpur Plant will be completed by
about the end of 1977 to provide addi-
tional 50 million gallons of water per
day.

! Oilseeds

*317. SHRI G. Y. KRISHNAN: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the average yield of
oilseeds is at present low even in irri-
gated areas; and

(b) if so, whether Government pro-
pose to hold any progressive Seminar
or chalk out any programme for in-
tensive extension work on sowing,
achieving pood plant population de-
monstration, discussions by mobile
training teams and ensuring availabi«
lity of necessary inputs?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No, Sir. The average yield of oilseeds
is considerably higher in irrigated
areas than in unirrigated areas. There
is, however, scope for improving the
yields.

(b) The. question of improving the
yield of irrigated groundnut, as also
of other oilseeds, is periodically re-
viewed at the All India Oilseeds
Workshops and at the meetings of the
Indian Oilseeds Development Council
and suitable measures taken. A Special
Group recently constituted by the
Government of India has recommend-
ed intensification of seed production
programme and plant protection
measures on groundnut and other
oilseeds, both rain-fed and irrigated.
Necessary action is being taken to im-
plement these recommendations.
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The Government aof [ndia have
sanctioned a Centrally Sponsored
Scheme for extending the area under
irrigated groundnut, rapeseed and
mustard, and also for popularising the
adoption of improved agronomic
practices, including use of seeds of
improved wvarieties, maintenance of
optimum plant population, application
of fertilisers, pest control etc. Field
demonstrations and training of ex-
tension workers also form a part af
the scheme.

Remunerative Prices to Growers of
Cash Crops

*318. SHRI D. B. CHANDRA
GOWDA: Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether Government have

‘taken any decision or laid down any

criteria for ensuring
prices to the growers of
crops; and

remunerative
major cash

(b) if so, the main features thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). It is the Government’s policy
to ensure remunerative prices to the
growers of important agricultural®
commodities, including major cash
crops. An important instrument of
the price policy is the announcement
of minimum support prices and under-
taking support operations, where
necessary. Certain other measures
are also taken to maintain prices at
reasonable levels; these, inter alia,
include: regulation of imports/exports,
fixation of stocking limits.

Minimum support prices are at pre-
sent being fixed for the following
major cash crops, namely, cotton, jute,
oilseeds (groundnut and sunflower
seeds). In the case of sugarcane,
minimum statutory prices payable by
sugar factories are also fixed.
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While advising on the price policy
on agricultural commodities, includ-
ing cash crops, the Commission works
within the broad framework of its
terms of reference and aims at evolv-
ing a balanced and integrated price
structure in the perspective of the
overall needs of the economy and
with due regard to the interests of
.the producer and the consumer.

"While recommending the price
policy and the relative price structure,
the Commission keeps in view the
following:

(i) The need to provide incentive
‘to the producer for adopting im-
proved technology and for maximis-
ing production;

(ii) The need to ensure rational
utilisation of land and other produc-
tion resources;

(iii) THe likely effect of the price
policy on the rest of the economy,
-particularly on the cost of living,
level of wages, industrial cost struc-
ture, etc.

Text Books on 20-Point Economic

Programme

*319. SHRI SHIV SAMPATI RAM:
“Will the Minister of EDUCATION,
‘SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether a book of laws enacted
on the 20-Point Economic Programme
of the former Prime Minister was
prescribed as a text book for the
LL.B. course in Delhi;

(b) whether some other books on
the 20-Point Programme Wére also
introduced for other classes in Delhi;
and

{c) if so, the facts théreabout and
the reaction of Govérnmeént for allow-
ing to ‘@ontinue the study of this sub-
ject?
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THE MINISTER OF EDUCATION,
SOCIAL WEEPARE AND 'COLTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). According to the
information furnished by the Univer-
sity of Delhi, no book on 20-point
economic programme has been pre-
scribed for its LL.B. course or for
other classes in the Mmiversity.

A book on 20-point economic pro-
gramme entitled ‘Pragrati Ke Path
Par’ was however, prescribed by the
Delhi Administration in December,
1976 as a supplementary text book
for classes IX and X for schools in
Delhi with instructions that ques-
tion (s) carrying 5 marks should be set
from that book. These instructions
were subsequently withdrawn by the
Delhi Administration on 24th March,
1977.

Progress in construction of Kallada
Dam in Kerala

*320. SHRI P. K. KODIYAN: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the progress made so far in the
construction of the Kallada Dam in
Kerala;

(b) the estimated cost of the dam;
and

(c) the total expenditure so far in-
curred in the construction of the dam?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Kallada Irrigation Project of Kerala
envisages the construction of a
masonry dam across the Kallada river
at Parappar and a pick-up weir 4%
Kms. downstream of the dam site at
Ottakkal with left and right bank
canals. The work on covering the dam
foundations has been completed and
30 per cent of masonry and concrete
work in the dam has beén completed
The pick-up weir &t Ottakkal is
almost complete. Construction of the
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Right Canal has been taken up in
different reaches upto 53 Km. and is
in various stages of execution.

'(b) and (c). The latest estimated
cost of the project is Rs. 73.60 crores.
The expenditure incurred on the pro-
ject upto the end of May, 1877, is
about Rs. 12.62 crores.

Review of Development Grant to
Colleges ..

*321. SHRI DURGA CHAND: Will
the Minister of EDUCATION, SOCIAD
WELFARE AND CULTURE be pleased
to state:

(a) whether the Government have
issued instructions to U.G.C. for re-
viewing development grant to colleges
in the country and if so, the details
thereof; and

(b) the amount earmarked for this
purpose during the current year?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) At the instance of Gov-
ernment, the University Grants Com-
mission has initiated the process for
reviewing the norms for giving grants
to colleges. A meeting of the Com-
mission’s Standing Committee on
development of colleges has been con-
vened on July 7, 1977 to consider the
matter.

(b) A tentative allocation of
Rs. 685 lakhs has been made by the
University Grants Commission for the
development of colleges during 1977-
78, in its plan budget.

Education of Farmers in Scientific

Method: of Farming

*322. SHRI A. BALA PAJANOR:
Will the Minister of AGRICULTURE
AND, IRRIGATION be pleased to
state:
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(a) the facilities available for edu-
cation of farmera in scmntlﬁc methods’
of, f?rmlng,

(b) the results of the review, if any,
carried out regarding the impact of
such methods of education; and

(c¢) the extent to which agricultural
graduates and under-graduales have
been associated with such education? -

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Facilities for education of farmars in
scientific methods of farming are being
provided under a Centrally Sponsored
Scheme of Farmers Training and
Education being run by the Govern-
ment of India. Under this, short term
training is being imparted to the
farmers including farm women through
126 Farmers Training Centres estab-
lished in the various States. The
farmers are also being provided train-
ing facilities through the Exchange
Programme.

In addition, the Indian Council of
Agricultural Research has, during the
year 1976-T7T7 established 18 Krishi
Vigyan Kendras for skill-oriented
training of the farmers jn latest agri-
cultural technology.

(b) Five Evaluation Studies have
been conducted on impact of Farmers
Training and Educalion Programme.
These studies reveal that the training
has proved beneficial to the farmers
in terms of mcreased knowledge and
adoption of scientific methods of
farming. Similarly two evaluation
studies on Farmers Exchange Pro-
gramme within the country have also
bcen made which revealed that the
trained farmers have acquired practi-
cal knowledge in scientific methods
of farming.

Krishi Vigyan Kendra is a new
Scheme and is_still in the process of
being established.” No review has
accordingly been carried out in this
regard.
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(c) Agricultural graduates and
under-graduates in rural areas are
being closely and meaningfully asso-
ciated with the Farmers Education and
‘Training Programme as Convenors of
Charcha Mandals (Farmers Discussion
Groups), Teachers of Farmers
Functional Literacy classes and also

as Agricultural leaders and progres-
sive farmers.

Agricultural graduates and under-
graduates available in the districts
covered by Krishi Vigyan Kendras are
being meaningfully associated in the
programme either by way of trainees
-or trainers as the case may be,

Wheat affected due to rains in
Punjab

*323. SHRI M. RAM GOPAL
REDDY: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether huge quantity of wheat
was adversely affected due to untime-
ly rains in Punjab making it unsuit-
able for consumption; and

(b) if so, the quantity affected and
steps taken for its disposal?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). No precise assessment has
been made to this effect. Howeéver,
from the trend of procurement, it
would appear that the quantity
rendered unfit for humen consump-
tion would only be negligible.
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Sarv Hitkari Cooperative House
Building Society, Delhi

2439. SHRI NIHAR LASKAR: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether Government have ap-
pointed any Administrator to manage
the affairs of Sarv Hitkarji Coopera-
tive House Building Society, Delhi;

(b) if so, the progress made towards
finalisation of membership lists and
allotment of plots to individual mem-
bers; and

(¢) the time limit by. which the
Members are likely to get final allot-
ment of developed plots?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
(a) Yes, Sir.
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(b) and (c¢). The Adminisfrator
expects to finalise the list of members
within a few months. When the final
'-]iFt of members is cleared and the
demarcation-cum-setback plan of the
land allotted to the society approved,
developed plots will be allotted to the
eligible members. '

Amount allottegq to Kerala for flood
relief
2440. SHRI VAYALAR RAVI: WwWill

the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the total amount allotted for
the State of Kerala for Flood Relief
as well as anti-Sea-erosion works
during the year 1977-78; and

(b) the nature of works proposed
to be undertaken dquring thig period?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION
SURJIT SINGH BARNALA): (a)
Consequent ypon the acceptance of the
recommendations of-fthe Sixth Finance
Commission the State Governments
are required to finance the relief ex-
penditure from their own resources
and the enhanced margin money
allowed to them. The marign money
allowed to Kerala is Rs. 30 lakhs.
Rs. 2 crores have been provided in thé
Central Budget for 1977-78 for assis-
tance to the State of Kerala for anti-
Sea-erosion works. The State Govern-
ment has made the following alloca-
tions in their current year’s budget
for these purposes:

1. Flood (included under a) Rs. 20 lakhs

famine Relief) Relief under gratui-
works. tous relief.
b) Rs. o9 Ilakhs

for relief works.
Rs. 45 lakhs.

Rs. 28693 lakhs

(including Rs.200
lakhs  central
assistance).

2. Flood damage works

3. Anti-Sea-Erosion
Works . .

ood control works . Rs. 49 -80 lakhs.
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(b) The State Government proposes

to take up the following works:

Anti-Sea-Erosion Works:

Construction of Sea Walls of stan-
dard design on 12 killometers of sea
coast.

Flood Control Works:

Protection of about 750 hectares
of land through retaining walls,
flood banks, etc.

Flood Relief Works:

Repairs of roads and minor irriga-
tion works ete.

Tamil Medium Higher/High School at
Port Blair -

2441. SHRI MANORANJAN BHAK-
TA: Will the Minister of EDUCA-
TION, SOCIAL ~ WELFARE AND
CULTURE be pleased to state:

(a) whether there was g demand
for Tamil Medium Higher/High School
at Port Blair; if so, what action has
been taken;

(b) whether upto Senior Basic,
Tamil medium hag been provided In
Haddo Senior Basic School ang suffi-
cient number of Tamil studentg are
suffering for want of Tamil medium
upto Higher/High School; and

(c) if so, the reasons for not pro-
viding Tami] Medium ag medium of
instruction o the Tamil speaking
children?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b): Yes, Sir. Sanc-
tion has since been issued for opening
a Tamil Medium Section in the Haddo
Higher Secondary School. Port Blair.

(c) Question does not arise.
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Mismanagement in Institute for Physi-
cally Handicapped

2442. SHRI KRISHNA CHANDRA
HALDER: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether Government are aware
of the chargeg of mismanagement of
the Institute for Physically Handicap-
ped since 1974; and

(b) if so, what steps Government
have takep to reform the manage-
ment of the Institute? N

THE MINISTER OF EDUCATION,
SOCIAL WELFARE ANIP ‘CULTURE
(DR. PRATAP CHANDRA CHUN-

. ER): (a) Due to simmering financial

and other troubles over some years,
the staff, students and workers of the
then Jawaharlal Nehru Complex of
Institutions went on strike in July

1973. The strike was resolved
with the intervention of the
Ministry of Labour and this

Department. An agreement was
reached between the management and
strikers in September 1973. The
management did not comply with the
terms of the agreement but considered
it as inoperative. During the period
from April to August 1974 a series of
articles appeared about the Institu-
tion. On the basis of a “‘Call Attention
Motion® a discussion took place in the
Rajya Sabha on 4 September, 1974
about the charges of mismanagement
in this complex of institutions.

(b) In view of the charges of mis-
management, Government of India
took over the then Jawaharlal Nehru
Complex of Ianstitutions on 22 May,
1975. To facilitate the functioning of
the Institutions, Government entrusted
the management to an autonomous
Society named “The Institute for the
Physically Handicapped” registered
uncer the Societies Registration Act.
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Expenditure Incurred on residences
of the Members of the Council of
Ministers

2443. DR. MURLI MANOHAR
JOSHI: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to state
the amount spent on (a) renovalion,
(b) furnishing and (c) purchase of
additional equipment for residence and
office separately by each of the Mem-
bers of the erstwhile Council of Minis-
ters since 1971 to March, 1977 year-
wise? ’

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
The information is being collected and
will be placed on the Table af the
House.
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Soil erosion, floods and drought due
to removal of forest cover

2445. SHRI RAMACHANDRAN
KADANNAPPALLI:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether the Government are
aware that removal of forest: cover



65  Written Answers

whith has increasingly contributed to
soil erosion, floods and drought in
various parts of the country, has also
caused other sidé effects such as ex-
tingtior of a habitat in which wild
life cap survive; ang -

(b) if so, reaction of the Govern-
ment in thig regard?

THE MINISTER FOR AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
It is known that in the recent past
forest area has been deforested for
other than forestry and wildlife re-
quirements, such as for river valley
projects, rehabilitation of displaced
persons,’ industrial installations, agri-
culture ete. It has increased soil
erosion and run-off accelerating floods
in various parts of the country. The
wildlife habitat has also consquently
shrunk.

(b) The Forestry Division in the
Ministry of Agriculture and Irrigation
has throughout been resisting release
of forest lands for other purposes. To
check such deforestation, the Central
Government has issued directive to
the State/U.T. Governments that
diversion of forest lands for any other
purposes should not be done without
prior concurrence of the Union Gov-
ernment. The only exception to this
would be in areas where shifting cul-
tivation is traditionally practised.
But it is hoped that the State Govern-
ments concerned will vigorously tackle
this destructive practice.

Large scale afforestation is planned
in the upper catchments of the River
Valley Projects areas including the
catchments in the Himalayana region
with a view to control the problem of
soil erosion and silting of river beds
to moderate the floods. Wastelands
and degraded forests are being re-
forested under two centrally sponsor-
ed schemes and Government have in-
creased the allocation for such schemes
from Rs. 370 lakhs in the interim
budget to Rs. 770 lakhs in the final
budget for 1977-78. Such reforesta-

1146 L.S.
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tion plans are being conceived, pro-
jected and implemented as providing
rural employment and as diversifying
production from land for a balanced
development of rural economy, and
they will simultaneously provide the
iree and grass cover necessary to
prevent erosion and to moderate run-
off, and afford some suitable habitats
for wildlife.

Dastur Plan regarding Ganga-
Cauvery link

2446. SHRI MADHAVRAQO SCINDIA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government have re-
ceiveq the Dastur Plan regading
Ganga-Cauvery link some” yearg ago;

(b) if so, salient features thereof;
and

(¢) whether the Dastur Plan is,
ur.der consideration of the Govern-
ment for implementation in the near
future?

THE MINISTER FOR AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (<)
to (c). Shri Dastur’s plan envisages
construetion of 2300 mile long, 1000
feet wide and 30 feet deep Himalayan
Canal extending from Sutlej to Cherra-
punji at a uniform level of 3000 feet
above mean sea level and 5,500 mile
long Southern and Central Garland
Canal encircling peninsular India at a
uniform 1avel of 1500 feet above mean
sea level

The two canals are proposed to be
linked by 10 pipes of 12 feet diameter
for diversion of water collected from
Himalsyar, streames to the Garland
Canal. It alsp provides for construc-
tion of 300 reservoirs of about 0.5
million acre feet storage each along
the Himalayan Canal, 600 storages of
the same capacity along the Garland
Canal, a storage of 300 million acre
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feet near Nagaur in Rajasthan with
the construction of 300 feet high dam
over an area of 40 sq. miles and a
storage of 100 million acre feet on the
Sone. The scheme is estimated to
cost about Rs. 14,000 crores.

The Government has received Dasiur
Plan and other such schemes envisag-
ing inter-linking of rivers in the
country. An integrated system of
irrigation is considered necessary in
view of deficient and uneven distribu-
tion of rain-fall in the country.
However, before investigations for
such long-term schemes are taken up,
it is essential to first study in depth
the position of surpluses and shortages
in wvarious basins, sub-basins and
regions and determine possibilities for
inter-basin and inter-regional transfer
of waters taking into consideration
the minimum needs of drought-prone
areas. Such a study is in hand by the
Central] Water Commission.

Allotment of lang for construction of
a Nursery School

2447. SHRI P. S. RAMALINGAM:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the facilities generally offered
in Government Printing Press, estab-
lishments for satting up schools for
the benefit of employvees;

‘) whether Government have TrTe-
ceiveq requests from the employees
of ‘he Government gf [ndia Press at
Perianaickenpalayam, Coimbatore f{for
providing a suitable land close to the
residential quarters for construction
of a nursery school; arg

(¢) if so, the action taken on the
request and the probable time by
which land will be alloited?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
(a) Wherever considered necessary
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School buildings are provided in the
Press Colonies.

(b) and (c). Yes. A request has
been received from the Convenor of
the Government Press Colony Resi-
dential Association for allotment of
a site for school building. The matter
is under consideration and decision is
likely to be taken shortly.

Housing Scheme for Factory Workers
in Kerala

2448. SHRI K. KUNHAMBU:
' SHRI VAYALAR RAVI:

Will the Minister of WORKS AND
HOUSING AND :SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether Government have
received any proposal from the Kerzla
Government regarding Housing
Scheme for factory workers;

(b) if so, the details thereof: and

(¢) the action taken thereon?

THE MINISTER OF STEEL AND
MINES (SHRI BI1JU PATNAIK):
(a) No, Sir.

(b) and (c): Do not arise.

Central Irrigation Project operating
in Tribal Belt and Hilly Area of
Chhota Nagpur

2449. SHRI A, K. ROY: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether therc ig any Central
Irrigation Project operating in Dhan-
bad-Giridih Hilly Area of Chhotanag-
pur Tribal belt;

(b) if so, the acres of land bene-
fited by that project; and

(c) if not, whether any Project for
the future to irrigate the hilly land
is under consideration?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) No,
Sir. Irrigation is a State sukject and
Irrigation Projects are rlanned, in-
veltigated, formulated, constructed,
operated and financed by the State
Governments themselves.

- (b} In wview of (a) above, guestion
does not arise.

(c) The Govermnment of Bihar have
proposed one major and two medium
irrigation schemes to provide irriga-
tion facilities to the area in the Hazari_
bagh and Dhanbad Districts as detailed
below : —

Estimated Benefits.
cost.

(Rs. lakhs) (‘o00’ ha)

Name of the Project

Major [Irrigation  Scheme.
Konar Diversion
Scheme. 114300 70 -00

Medium Irrigation Scheme.

1. Gobai Barr. g
Scheme. . . 188 41 495

2. Khudia Scheme. 188 - 28 4-53

The reports of these schemes are under
technical scrutiny in the Central
Water Commission.

Sale of Road Rollers by Maruti Heavy
Vehicleg Ltd.

2450. SHR] MADHU LIMAYE: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether he has received any
representations about the sale of road
rollers to the P.W. Departments of
the various State Governments by
Maruti Heavy Vehicles Limited at
fantastic prices;

(b) whether some of the road rol-
lers sold were the same road rollers
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involved in the Wahi Road Roller

scandal probed by a Committee of
Parliament during the Fourth Lok Sa-
bha;

(c) whether any undue influence
was brought to bear on the State
Government in this regard: and

(d) if so, whethe; the Commission
of Enquiry get up to enquire jnto the
Maruti and Sanjay Gandhj affairg wil]
also go into this?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): {a)
Yes, Sir. Representation has been re-
ceived by the Prime Minister. The
purchase represented to have Lkeen
made by the State Govarnments wcre
not through Directorate General of
Supplies and Disposais, nor have
Directorate General of ~upplies and
Disposals purchased any road rollers
from Maruti Heavy Vehicles Limited.

(b) to (d). These matters are cover-
ed by the terms of reference of the
Commission of Enquiry appointed to
look into the affairgs of Maruti
concerns.
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19 wdw, 1977 & ‘fergram’ A
‘sreqaTel ® g H wTHT T SeE &
sarfra auTaTe Fr M7 fEemar aan
g, =X

(@) afz &, @ g Fvawy & F4v
Fraarer F &1 fa=wrr & 7
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wfe Wt faard st (st geav
fag  azamn ) (F) =T (=@).
ST FT 1 18 WIA, 1977 FT g Y
AEY 9T FrA F77 FJ faedr 3w
FIAAT  F ATT FIAT IT THG TFE
T g, FF fF § grgarel &1 7Ty
Frog sy g gg F fe==1 7 o faen
WA | I ST ATy gyes wiwET
FmEy F o gg #v fawww
# fAu  fe=sY 337 gvoer @Y FEm
S ¥ #SA FT grew fagr 1 W
gTA ¥ rafaa gy #Y e F ga%
F  frafraa s faor mam o %

mafra qafw &1 F=r

2452. st gr wf = =gt
Fa1 wfe =A@ fa=ad 75 77 FAH
T FIT weq fF

(%) #r1 afg sraza § 327 9f
F Tz Fa AT Ry AR E; mw

(a) afz 7, Ar Ta% r T

g ?

wfe =it frad w3 (=1 G
fag aam) @ (7) A2 (=), @
FLHIT & qr9 TIT9° ATAFL *
FAF AT 74T 9 7T G491 317
gfgsaw gt F JT w1AG ATEN
20 AT@ qFz G0 Feat T 1 75 @
#7  ZAH  ATAT 12,05,000 UFE
afa wr fygzm Fear sraF12 1 wfas-
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T Jmr & w7 afw §  ofafea
T AIEIRI HY ST @ IurE_i
T EET I R FT WY e fwar
grer Feor T feum AT & 1\ #AST AW
% famra g & freafafag = F#mom
.-

1. FTEAAT FTETEY ; =T

2. mrafea -:thq FT GTHIFT FIA
¥ faara

Survey regarding consumptien of
Liquor

2453. SHRT K. MALLANNA : will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether Government have con-
ducted any survey in selected areas
of different States to ascertain the ex-
tent to which the consumption of
liquor had decreased or increaseg and
whether more shopg have also been
opened; and

(b) if so, the findings thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) the Government of India, De-
partment of Social Welfare, have nof
conducted any such survey.

(b) The question does not arise.

Central Aid for Land Allottees in
Maharashtra

2454. DR. BAPU KALDATY: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state.

(a) whether the Central Govern-
ment hag sanctioned a scheme for
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grant of flnancial assistance to assi-
g‘nees of surplug lang in 1875;

(b) the actual demand from Gov-
ernment of Maharashtra in this regard
and,the amount actually given to Ma-
.harashtra

(c) whether the Government of
Maharashtra has requested the Cen-
tral Government tp continue the
scheme during 1977-78; and

(d) if so, decxsmn of the Govern-
ment on Maharashtra - Government’s
request?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) Yes,
Sir.

(b) The Government of Mahara-
shtra asked for a sum of Bs. 4,25.00,000
for the period upto August 1976. The
Government of India sa'\ctmned a sum
of Rs. 1,30,00.000.

(c) Yes, Sir.

(d) The State’'s demand will be con-
sidered along with the demands of
other States and Union ‘Territories
when the budgetary provision for this
purpose is available.

T Inw & fagww * faq sgwene
& @Tq AraEa

2455. T FOT FATX TAw
»t ITHA :
a7 gt W feai wgr re s@n
¥t gar %
(%) aar = g F faww
¥ fao AwFeE F ATd AT T
W@ .8 mY

(@) arc gr, g1 =A_ qEE A
T guAgEE !
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fag aTaren ) @ (%) v adY

(&) «w & «gY 71ar

go?qerative l}gn};s in pDelhi

2456, SHRI SATYA DEQ SINGH:
Will the Minister of AGRICULTURE
AND IRIRIGATION bhe pleased to
state:

(a) total number of Cooperative
Banks functioning in the Union Ter-
ritory of Delhi, alongwith their names;

(b) total number of members of
each such banks ag on 1st June, 1977;

(¢) tota] number of cases—bank
wise—pending in courts against de-
faulting members; and

(d) steps being taken by the Gov-
ernment to check and improve the
the working of Cooperative Banks in
Delhi? i

THE MINISTER OF AGRICUL-
TURE AND TIRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). There is one State Cooperative
Bank and 16 Primary <Cooperative
Banks functioning in the Union Terri-
tory of Delhi. The names and the
total number of members of each of
these banks as on 1st June, 1977 are
given in the Statement, laic on the
Table of the House. [Placed in Lib-
rary. See No. LT-601/77.]

(c) The total number of arbitration
cases fileq against defaulters—bank-
wise-are given in Statement_IT laid
on the Table of the House. [Placed in
Library. See No. LT-601/77].

(d) (1) The Cooperative Banks are
also governed by the Banking Regula-
tion "Act 1949 and the inspection
thereof is periodically carried out by
the Reserve Bank of India. The
irregularities pointed out in the inspec-
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tion notes aie orought to the notice of
the respective banks for taking reme-
dial measures.

(2) With a view to ensuring early
recovery, an Officer is exclusively
dealing with the arbitration and re-

covery cases, which are vigorously
being persued with the Arbitrators
for awards and with the Recovery

Officer for the recovery of the dues.

(3) The loaning policies of the banks
have also been streamlined and the
banks have been asked to follow the
Banking principles in the matter of
grant of loans.

(4) The Reserve Bank of India have
also put restrictions on the grant of
loan to the Board of Directcrs.

(5) The annual audits of ihe banks
are also arranged through the Char_
tered Accountantis and the observa-
tions of the audit are communicated
to the banks for prompt action.

(6) Where it is found that Board of
Directors of the Banks have persis-
tently defaulted in the discharge of
their duties, the Management of the
Bank can be supersed=d in acc rdance
with the law as has been done in the
case of Delhi State Cooperative Bank
Ltd.

(70 The progress of Cooperative
Credit Institutions is reviewed annual-
ly by the offices of the Recerve Bank
and Government of India with the offi
cers of Delhi Administration and re-
presentatives of the State Cooperative
Bank.

(§) The Primary Agricultural Credit
Societies in the Union Territory are
being reorganised from the pre-ent
249 to 54 viable units.

‘Food for Work’

245%7. SHRT P. RAJAGOPAL NAl-
DU- Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state the quantity of wheat to be
used as ‘Food for work’ this year?
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): Certral
Government have evolved a scheme
under which special allocation of
wheat and milo equivalent in moncy
value to 30 per cent of the State Gec-
vernments/Union Territories current
level of expenditure on maintenance of
public work in rural areas shall be
made available to them free of cosf
to be utilised for payment of 3 part or
all of the wages of ia%our engaged cn
such works in lean summer months,
The total demand for wheat indicated
by the State Govermments so far fcr
the above purpose., during the current
vear, is atout 38,800 ronnes.

Allotmcent of Bungalows toe M.Ps.

2458. SHRI K. SURYANARAYANA-®
Will the Minister of WORKS ANDr
HOUSING AND SUPPLY AND REHA-
BILITATION be pleased to state:

(a) whether a large number of re-
quests for allotment of bungalows to
Members of Parliament are pending;

(b) if so, the details thereof;

allotted
Sixth Lok

(c) details of bungalows
to the Members of the
Sabha; and

(d) number of Members who have
completed two terms or over in the
House covered under Part (¢)?

THE MINISTER OF STEEL AND
MINES (SHR]1 BIJU PATNAIK):
(a), For allotment of bungalcws from
the General pool, requests from ten
Members of the Lok Sabha are
pending.

(b) Detailg are given In the State-
ment enclosed. :

(c¢) Statemenf giving the informa-
tilon in respect of general pool accom-
modation is laid on the Table of the
House, [Placed in Library. See No.
LT-602/77]. Regarding bungolows in
the Lok Sabha Pool, information will
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be available from the Lok Sabha
Secretariat.

(d) This concerns the Lok Sabha
Sec.retariat.

Statement

Shri L. K. Doley.
. Shri Arjun Singh Bhaduria.
Shri Daulat Ram.

Shri R. Venkataraman.

Shri K., Suryanarayana.

. Shri Ram Prakash Tripathi.
Shri Mahi Lal.

Shri Shiv Sampati Ram.

. Shri Satish Aggarwal.

. Shri K. S. Hegde.

e
's © @ N @ v oA woN e

Allotment of Bungalows for marriages

2459. DR. SARADISH ROY: Wil
the Minister of WORKS AND HOUS_
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) the amount of money collected
as rent from various persons for the
use of abandoned bungalows  at
Windsor Place, New Delhi for mar-
riage ceremony during last one year;
and

(b) the criteria for giving these
Government bungalows for functions
and ceremonies?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): (a)
Rs. 7,570.03 was collected during the
period 1976-77 as market rent for bun-
galows at Windsor Place, New Delbhi,
allotted for marriage purposes.

(b) Such bungalows, as are meant
for demolition, are temporarily allotted
for a week or so to Members of Parlia-
ment ang officers eligibln for Govern-
ment accommodation for marriage,
and similar other functions, on pay=
ment of market rent.
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Dandakaranya Employees Association
Resolution

-

2460. SHR] SAMAR MUKHERJEE:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether the Government have
received copies of the reso utions of
the General meeting of Dandakaranya *
Employees’ Association (NG) held at
Kondagaon on 17th April, 1877 and
another held at Pakhanore on 16th
April, 1977; and

(b) if so, the reaction of the Gov-
ernment thereto?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU TATNA K)- (a)
and (b). A copy of the resolution uf
the general meeting of Daundakaranya
Employzes’) Association held at Kon-
dagaon on 17th April, 1977 was Tre.
ceived-and a report has been called tor
from the Project authorities, The
othe: resolution of the meeting held at
Pakhanjore on 16th April, 1977 has
not been received.

Facilities for affiliating the Institute
for Physically Handicapped to Delhi
University

2461. SHR] R. P. DAS: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) whether the prospectus of the
Institute for Physically Handicapped
New Delhi states that it js affiliated,
to Maulana Azad Medical College,
Delhi University; and

(b) if so, reasons as to why the
Institute ig not given facilities of
affiliation to Delhi University?

THE MINISTER OF EDUCATION,.
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The prospectus issued by
the Institute does state that it is
affiliated to Maulana Azad Medical
College and Irwin Hospital but the
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words “Delhi University” are not
there. It, however, gces on to say
that the professors and other staff-
members of the Maulana Azad Medi-
cal College and other general and
sp=cialised hospitals of the city, lecture
in their specialised subjecis to cover
the requirements of the medical sub-
jects of both the courses. Students
have got clinical training {acjlities in
Irwin and G. B. Pant. The fact that
the affiliation is not only to a College
but to a Hospital shows that it is only
attachment for practicum. In fact,
the Institute itself issues diplomas and
the Maulana Azad Medical College is
not the authonty for the purpose.

(b) In view of the fact that the In-
stitute is not affiliated, in the strict
sense of term, the question of iving
facﬂ:he; of Such afhhatlon dces not

ar;se. .

Memorandum from Ayacutdars under
Chembedn Pedda Chern‘u of Chittoor,
Andhra ~Pradesh '

2462. SHRI BIJOY MODAK - will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Government have
received memorandum from the
Ayacutdars under the Chembedu
Pedda Cheruvu of Chittoor District in
Andhra Pradesh; and

(b) if so, the reaction of the Gov-
ernment thereon?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SNGH BARNALA): (a) Yes, Sir. A
copy of the memorandum addressed to
Lok Sabha Petitions Committee was
endorseq to"—fﬁis Ministry by “the Aya-
cutdars under the "Chemhed-x Pedda
Cheruvu” coming un.der the Swarmma
Mukhi System located in Srikalahasti
Taluka of Chittoor District, Andhra
Pradesh.

(b) Since the‘{ubject maltlter of the
memorgndym gpelated to modifications
in an existing tank .fo increase the
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irrigation facilities and therefore, came
under the purview of the State Gp-
vernment, g copy of ihe memorandum
was forwarded to the Andhra Prucesh
Government for necessary action. In
their reply, the State Government have
intimated that the matter has bezan re_
ferred to the State phiet Engi_qeer
(Minor Irrigation)  for mnecessary
action.

asy Y| &1 AREs

2463. =t T =g -
gfa ol fgard wa gz o & F79v
Fqn f&

(¥) =ar #@IHIL 3T d9s Hw
F  TIrFUT A@ABT & LA FWA
# fan foo=i gfw arg ssFwT W
axar g, #1% adgw fyay @ @ ;

(=) afe &, a1 THH 7" I/
F|T & w7

(m) o= wfw & g9 Frg a9
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©r g’
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ﬁ;ﬁgw,wﬁwwﬁﬂma &t
L2 aaaqﬁamrm, ufgwy qj‘wan
faawor, setfs gaTa fEa o ®E
T wfusfor so< afw & &
& g 919 H weg faey @ cEs
qfoom w@Ey a9 ww &1 osa N
1950-51 ¥ 174 974 gaera< (I
¥ g gfaa & F1 6 1 wfawd)
9T WTHFT 1973-74 ¥ 88 HTH BN
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1973—74 q
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1. M J&9T 996
2. WEH 153
3. fag® 912
4. TIATT 399
5. g (%)
6. fgarww w3w 4
7. W F FTIAIT 20
8 FAEH 635
9. FTA 22
10. ¥4 WM 898
11. "R 723
12. afagx -
13. AETIT 252

14. ATATATE -
15. IEH4T 185
16. o (%)

17. O I° 1,884
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C 2
18. afwsarg 587
19. fagw 2
20. IET MW 643
21. gfesm Farer 330
qY  Teq8d 183

e 8,828

(F) 500 @R & &7

Dry Farming

2464. SHR] S. D. SOMASUNDA-

RAM: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) the extent of gevelopment of
dry farming in the country;

(b) the targets in thig regard, the
achievements ang future projactions;
and

(c) the areag in which the system
has been implemented?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) : (a)
Approximately 68 million hectares of
area, which is about 50 per cent of the
total net sown area of the country, can
be identified as dryland area, the
annual rainfall ranging from 375 mm
to 1125 mm, Of the 128 districts, 25
districts having 375 to 750 Tam of
annual rainfall and having only 5 per
cent irrigated area mainly cover
Rajasthan, Saurashtra, rain- ..hadow
region of Western Ghats in Mahara-
shtra and Karnataka. Tbhe instability
in the agricultural production js maxi-
mum in these areas and pressnt diffi-
cult proglems. In the 91 ' districts
some 42 million hectares, receiving

annual rainfall from 750 mm to 1125

mm. offer typical dryland farming
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tract and cover the Stateg of
Madhya Pradesh, Gujarat, Maharash_
tra, Andhra Pradesh, Rarnataka,
Uttar Pradesh and parts of Haryana
and Tamil Nadu.

With the object of identifying most
suitable technology to tackle the dry-
land problems, 23 drylandi research
centres/sub-centres are in opcration
under the All.India Coordinated Re-
search Project on Dryland Agriculture,
Hyderabad (I.C.A.R.) The Ministry of
Agriculture launched a Centrally
sponsored scheme of ‘“Integrated Dry-
lang Agricultural Development” in
1970-71. Under this scheme, 24 pilot
projects have been taken up which are
operational in nature and attached
with the Dryland Research Centres
(list enclosed at Annexure I).

(b) The total coverage under Cen-
trally sponsored Scheme of Integrated
Dryland Agricultural Development
has been of the order of 119413 hec-
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tares up to 1976-77, against & target of
122400 hectares. Targets for 1977-78
and 1978-79 are 19200 hectares, each
year. A provision of Rs. x70 crores
has been already made for the currenf
financial year.

(c) The main componenig in the
dry farming system are cultivation of
drought resistant, short duraticn and
high-yielding varieties of crops with
improved practices, use of feirtilisers
and plant projection measures, soil
and water conservation, land improve-
ment, water harvesting. minor irriga=-
tion, farm implements, and demon-
strations, Animal Husbandry pro_
gramme is also included to benefit the
small and marginal farmers in
particular.

The dry-farming techniques, which
are being tested in the pilot project
areas. are being passeq on to the far-
mers through the extension staff of the
State Governments.

Statement

List of Pilat Project Districts and ICAR’S Research Centres.

ICAR Rescarch Main

Pilet Prejects Dis- Pilct prcjects Dis-

State and Sub-Centres tricts taken up during tricts taken up durirg
1970-71 I1971-72
1 2 3 4
1. Andhra Pradesh 1. Ibrahimpatnam 1. Hyderabad 1. Anantapur.
(Hyderabad)
2. Anantapur
2. Bihar 3. Ranchi 2. Palamu
3. Gujarat 4. Anand 2. Rajkot 3. Amreli
s. Rajkot
4. Haryana . . . 6. Hissar 3. Hissar 4. Mchindergarh
5. Jammu & Kashmir 7. Jammu 5. Jammu
6. Madhya Pradesh . 8. Indore 4. Indere 6. Rewa
9. Rewa
7. Maharashtra . 10. Akola 5. Sholapur 7. Aknla

11. Sholapur
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I 2 3 4

8. Karnataka . . 12. Hebbal 6. Bellaré 8. Bangalcre
13. Bellary 9. Bijapur
14. Bijapur

9.iPunjab . . 15. Ludhiana

10. Rajasthan . . . 16. Jr dhpur 7. Jodhpur 10. Udaipur
17. Udaipur 11. Chitt: rgarh

11. Tamil Nadu . . 18, Kovilpatti 8. Tirunelveli 12. Pudukcttai

12, Urtar Pradesh . . 19. Jhansi 9. Lalitpur 13. Agra
20. Varansi 14. Mirzapur

~ 21. Agra

- 22. Dehradun”

13. Orissa 23. Bhubaneshwar

15. Mayurbhanj..

feeat A wafura afeami

2465. st gwa<r mAT ¢ F=4T
frrtor sk wmaw Fur qfa =@
qafa @t ag AT #7 FA F 4 0
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JYATT FI OGO F HTATT G aSAT,
AT FFAT B0

Progress of Central Agricultural Farm
at Barpeta Assam

2466. SHRIMATI RENUKA DEVI
BARKATAKI: Will the Minister of
AGRICULTURAL AND IRRIGATION
be pleased to state:

(a) whether Governmen; have tak-
‘len any gteps to assess the progress of
the Central Agricultural Farm in
Barpeta (Assam); and

(b) if so, the results of the assess-
ment?

‘THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) Yes,
please.

(b) A statement giving the per-
formance and working results, " of
the Kokilabari farm in Barpeta Sub-
for the
agricultural year 1975-76 and the ex-

division of Kamrup district,

pectations for the agricultural year-

1976-77 is attached
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Statement

Performance of Central State Farm : Kokilabari (Assam)

1975-76 1976-77
1. Caltivated area (hectare) . . . 640 21 699 -69
2. Cropped ares (heciare) 668 -14 936 -85
3. Cropping intensity . 104 % 134%
4. Prodictionin qtls. . . . 6047 Ktarif 9983
Rabi : .
5. §ccd P_rgit._:_:_:ion ‘n qtls. . . 3653 Kharif »
6. Avfr_?_ee y:fys of major c:?ps [qu's._a'hef:{are) Rabi "
K harif
Paddy 1075 28-36
Rabi )
W_hc!t . . . : 14-33 -
-7. Financial Results (Rs. in lakhs)
(i) Receipts . 1067 18-45
(ii) Expenditure 21-17 2.3 43
(—) 10-50 (—) 4'708

(111 Gross Profit / Loss
(+) (—

= Not vet available.

Changes in Administrative set up of
~*  National Library, Calcutta

2467. SHRI M. KALYANASUN-
DARAM: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(3) whether a bill incorporatling
some changeg in the administrative
set up of the National Library, Cal-
cutta wag passed last year; T

(b) if so, whether no follow wup
agion bas peen taken; and

(c) .if g0, the details and reasons
therefor?

THE - MINISTER OF EDUCATION

SOCJAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN.-

DER): (a) Yes, Sir.. = *

(b) and (c¢). The matter is under
consideration. However. a new Dir-
ector of the Library has been ap-
pointed.

Offer of Job to the nearest Relations
of Late Kaml Kant Chadha of D.DA.

2468. SHRI DINESH JOARDER:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be “pleased to state:

(a) whether the Government has
contemplateq to offer job.to the near-
est relations of late Kamal Kant
Chadha who leaped to death from
the 17th floor of Vikas Minar; and

(b) if so, the details thereof?
THE MINJSTER OF STEEL AND

MINES (SHRI BIJU PATNAIK): (a)
and “(b). The "deceased’s sister has
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 béen appointed as Lower  Division gEHTT HT AT droET F a9 e
Clerk in the Delhi Development Au- freTe TS ¥ meaa
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fparfaa 7 #79 F Fa7 F199 § #IX (w) s a8
Far T+ fac fFhy ¥ forwE
sETQT T 2 | Educated Farmer for Extension work

(w) ;1T aE FTHET F fAEAR

7T Fﬁ I =g FYsET q._.."r S-.—_r: uE 2470. SHRI VASANT SATHE: will

the Minister of AGRICULTURE AND

Fa4 FT &7 IRRIGATION be pleased to state:
. ) . (a) whether there is a proposal to
s wtw fa=nd s=0t (o0 gt fag use educated farmers for extension
xearn) : (F) SRR work; and
fpars  fasr@ oY,  wWEIRT  SEr (b) if so, main feature of the pro-

posal under consideration, the outlay

grsr ® wfsg &7 € A1 ) 3§ oSHY proposed/approved for this scheme

Fr aix Fd & gfrdisEr gafa 31 during the current year and the pilot

1§, 1976 Fr TAET @ af ) Fgrfy areas selected in wvarious States?
' r

T g F TA9" 97 qﬁﬁ:ﬂ' Fr THE MINISTER OF AGRICUL-

e - TURE AND IRRIGATION (SHRI

wafy # oF I w31 A, SURJIT SINGH BARNALA): (a)

1977 @& TqIT fear AT @ 'There is no proposal specifically for

£ Tz rﬁ; AmeTfrs 93T f“m utilising the services of educated far-

mers for extension work. However,

ey, fag ey & & Fmaifag under the Centrally Sponsored Sche-

frar o7 ®T 9T, FY qT FT qaF ) me for Farmer's Training and Edu-
cation the services of educated and

progressive farmers are being utilised

qr=4Y Zﬁ?FTT ¥, AgTOE S as Convenors of Farmer's Discussion
N 12 w9 fra fawmm oo afx- Groups (“Charcha Mandals™).

FYSTATE tﬁ!'{‘ F OTE @ WY TSY (b) The question does not arise.
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afagifas o & gea
2471. =it gz Tag : aav fae,

T FA™ G aopla " g
FATA FT FIT F&T e

(%) #ar #e7 AW # Wagd
fFrer 93w F Iqu@ W wEa
F¥ mEgeaqu AR Qfagrfas  oqral
¥ HiFat & I Fr FgEAT 1@
T @A T

(@) a1t gz &1 fgarx =
T AT I GETF 9T qars F@
FT g artw g7 TrAT § Figar &1 A
FAFTAT 6 ; AW

(7) #Fa7 gurae fawrr § sa
AT FT, AfF Afaal F w=re F
T FgF qfaal Fr A FT AT AT
TAT T@AT g, FEOr FIrAT &7

e, s ®sgor wiw @EFfa w?i

(310 wa™q F]X) :

(%) zafr @agodl 7 wEeaqor
=gt 93 "#fg-aifE@t 7 gean
T T8 & 97 oA migwia Sife
wzg & fafas wmi & g @9
fag waar wratasy & Hfag &
¥ g3

(@) «rerg 9Taex AEEw X
ATHY AJTTEY, ATIATY TTfE FF AREAY
sl qv AR IfAA w1 TEdT A
F7F TAT TIIITT FHATET FT FE=qT
FFITFL, IANY TG-T@ T TATHD AW
grratfers @At ®Y geewm ¥ fem
o F7 I3 faF F oo =fa-
Freg fafrs o= ¥ faadr o afaa
Y mra Berr oo ow@T & "l 9=
gdga oAl 9T TmT AT WU o)
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() Recdmranal s 5T 3
quaE@ fawmit & @ganr ¥ W
gy gaeror awifag eTai #1 wa-
v FU¥ ¥ fou ow Fvww s
w® g

faeet 7 faeet @ fafuw Pl &
* |IETI wmTE wY avay

2472. *0t oot fag  watfza
F1 fwim #@R g quar gfa
W gAatE AW g qam & FOT
Far fF:

(%) sa awg fooet g foesht
¥ gwra FAwtfE & fau fafasw
afodt & st Fv o@=mm fFaA)
2, A

(@) /@ @7 a&f & A" a9
arv fafww zrz9r & faaw FareT 99

(7) =< ad # feaqd a7 gvaTq
FTET aI%< WTaed ¥ fad aqre &1
sTaa

grqr@ B\ wmw EEY (s @i
gziaw) @ (F) & (7). fwiow oiw
OqTATH AT & HWATE # Jgr S9a&
ZTeT F918 g frevae atg &1 ‘qTEED
qa F@’ Fgd g1 feest ® @
g ¥ fHaera Iqaey AFTAT FT Ear
fre= ar= awf &7 fafwa  agrd<dr #
H&aT 9T ST FATET FAFL ATIT Y
AT HITAY 1977- 78 F IH RITTH

. & fou Iueew g ST, IaFT fageo
g &)
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2473. Y gFN Iq AR TN ;
1 ¢fe ot fe=ad @ gg g+
FIT F v

(%) 2w & vramafa®s I F7
fFaar 3eTrea grar & ° a8 fFasy wrar
# grara frar smar g,

(=) 2w & I=arfea SF7=i 1
JART qITT J9T fad gem & g,

(w) faza & f 909 o= waTq
farar ST & W7 fa wag a2 A= ST
g, W

() Sd=t #71 qeg o sy 93
fratfra fear smar & 2

wfw stz faard G5t (st goaia fad
FTTAT) ((F)FTA, 1976 T 9TH,1977
TF FT 83fg F 9T IT H 19 wTE
Hedr 9 oA~ HIT 4.80 «TF HreEd
T 9, W1 FT FeARA, TAHT T 0
Y wafu F ZrTA 7.50 W
HZ{ 29 UAo, 0.23 &T@ HIEIr 9
dr, =, AT 2. 78 ATE WY 2T F,
o1 &' mrara fEaT T g

(@) SFvFT FY I AT HA«
gon Aforgt F97 w=a T 34t F
T AT & W1 TT aAraT 9 fiz &3t
g 5 F17 91 ‘FrzeeTE’ TEAAETT gHT 8,
FIF A7 qgfa guardr 7€ &, H@g4
fear gt & fFa o feafa g,
It gam arfz 7T g )

T I9@ AATT TFT IaTHT 99
gfzgr, #feoam owifaaw argdz o7
uAfaga Aehz ¥ @30 Jea Fifafas

JULY & 1977 ¥

—
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&7 ¥ frafaa &1 g9 owg 3% w2U
HTq £ SFI1T g i—

%o Hfg #req ==
gfegT 1650
wfeoaw gRifaw agde
259, TT—an 1T 1050
269, TT—raTfaq 1060
gRifraw arwe
100 fFaramy gfe 925
50 freame 935

FERSAFT FaE! & qoA gifafaw
frdaw & megwia A&t =@r 1 agrfa,
A4, 1976 ¥ T=fad H&7 a9YT Frn
* gAare fufag seked:q ITvwT &7
sfawaw fawa geg a7 g fqfesa
F7 fogr mar 81 F® wHE@ SATED F
qd § A qedt &1 fagowr afvfare &
faar a1 2 AT IFTF €9 WIS
qvFTT T wEiEa FE ogu wEe &
g fafaw afazi & fog farer |qoe-
wede &1 geg fafvsa #var &1

(w) fafww sw1z & wmrarfag
Trarafas ST F1 gfq el @7 7=,
g wrAn fagt a9ar a=rE F g
AN AET F TG H HAT TN grav g
T IR F 7 GG JT HIT qaEearg
qr fAdTF@T & | T 9FT FEO
grawfas fga & 7 21

ST i ST T (@) & IV H Farar
At § af<ar, dfewaw qaifaaw avgde
M7 uAifr gedhz & wfasaw gz
qeg wifatas &7 & f7 faga & 1+ demw™
Fra FT TO HIATT gET g .
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W R /IF NITA FT I 9T 795F0
qJfy @rzfr za (100 fHsomw & qfFT
* fa7) @Y 805 ®o (50 fweltuTH
& ifer & f92) 31 To agE gfaa
wre wfes a7 fafsa a3 F gz o
FIT T (F) F I F Hfoq faazor
(afeforsz) & faq m@ 3

(ur) fora IEAT *v fooma goTe
grar fafegy Y I @ I9F @ ot
w1 fratzor, msrarfaa Sawt & aeg #1
T AW F gfa F T 9T FF 3O,
WA I[W F JrEdT 7
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T FTEF FT TG FI@ T
qWaT ¥ A ¥ @3 gu fear
srar 1 fare guvwede &7 @a
q50 FFL gT0 g &rHa F 97-
AT WIW@g a4 |4y g fafvsg
frar smaT & 1 W F Searfaa wrewfew
IITF F ATHS A WIT CF IIF GqT99
gfuzraw faws weq frfraa w<ar @,
FaT f5 FIT I F w9 (@) FITTH
FamEr wAr 1 awafas faxg wsg
IOTEFT IRT T fauifea f5a @@

g

¥E q99 ®Ehe TF7 a47 fafua gqwwi (sarfaa qum I0T) F @aw g7

%o wfy dredr z=
IATH FI AT qraTfas 97T+ VA IFTHT F AT
arr # Fw uF T EET td JEAG
fa=nd gar=g g gara gra fautfa
fafesT @z 777 ofuFaa @3 T
1. TM@- FIEHE
(18-46-0) 2210 2210
2. Qo TFo GTe (20-20-0) 1590 1845 (T®o Qo Yo
&Yo)
1760 (THo Hro ATEC)
3. 24-240 2045 2080 (#ATEe  THo
Tho Hlo  #Hlo)
2045 (THoUHoUTo)
4. 15-15-15 1520 1520 (Two &ro HTEo)
-5 17-17-17 1810 1810 (TUHo THo
T+ o)

1146 LS—4
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Relics of Lord Buddha at Piprahwa and
Ganwarig

24'}4 SHRI'B. C. KAMBLE: Will
the" Mlmster of EDUCATION SOCIAL
WELFARE AND CULTURE be plea-
séd to state:

(a) whether relics of Lord Buddha
and also remains of ancient Kapﬂ-—
vastu city were brought to hght at
P:prahwa-Ganwar;a villages in stt-
rict of Basti in Uttar Pradesh and
Government of India started tihe
work of excavations there;

(b) whether the excavation work
is stopped ang there have been en-
croachment at the said places; and

(c) what steps Government propose
to take to stop the encroachments
and resume further excavationa?

TH'E M'INISTER OF EDUCATION
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The excavations at Pip-
rahwa and Ganwaria, District Basti
in UP. have brought forth Buddhist
structural rmains and two unincri-
bed relic caskets at the lowest level

of the stupa which had yielded one

inscribed casket in 1898. A large
mumber of sealings from a monastery
at Piprahwa mentioning Kapilvastu
in Brahmi characters of first-second
c‘nt"ury A.D. point to the possibility
of the existence of ancient Kapil-
tasfu thereabout.

(b) Excavation work now remains
suspended due to non-field season.

The site is free from encroachment.

Writfen Ansivers 100

(¢) The® Sulvey has” already tdken
steps to" acquire”’ such areas” a8 are
considered necessary., Only after a
detailed sfudy of the presént finds,
it would bé possible for the Survey
to deécidé whethér further excavations
are needed at the site.

L R

2475 %t sfem wewr : Fv
sfe ulx faad wdr oz’ aarr & aar
i ¥ -

(%) ¥wr # ara 1 S Fd7 a7a
5 g @

(@) g 3w & «r@ Fr fFaar
IqEA AT g

(w) =1 g &1 faaie =
FY GFdr F1 FIraAr A FT E N af7 @,
T T I H FTHTT F AT ATAT B
R

(o) faere #, fadest o<h fas
#, ara &1 $A fwaar Jeaw gar g ?

gfa 9z faard st (st gata Fag
&TATET) (%) =M@ dmwx  ge¥
B IAT TG ATET AT | T AT Y
G F A F AL H AHFHT ITFW AGY

g

(@) s (7). at=dr dromr &
gaqa fT gl F Faw F I § feew =a
T Iara A= fxar mar ¥ foradt e
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Tor. Ty A ¥ At # off wrawrd fraf d — (wrar B Zwi )
‘ ag wfas  wrdm fagrt ¥ ScqreAr oY W
. . IeqTEA AT,
1974-75 . 24,690 . 14,525 5,774
1975-76 . 21,767 12,853 7,066
1976-77 . 23,869 15,559 7,846
(7)) <t g fagrs, Idrar, ofegdr g @ & Tw § sug) &1 &«
AT, Hex A2W HIT IAT AW § AT@
® far™m F fog qATd FTHrT A, ar=FdY 2477 Y SRITEET AT OV
arsar 1 gafay & YA, 9. 00 AT w7 e, TR weaTa WYY denfq gay
TG A AWMA FN XEA Sa TV AVSAT Fg AT ¥ FAT TOT (¥ ¢

AAT FN g | T4 (1) Ar@ F JeArHI

! AM@-g7 F7 qFF AAW (2) FrE- (F) FuT WO EEETT T HWA-

Bz ¥ Iqwwi A Aowes |, €T T § T ST THEE. B
9 @i ¥ @ A1 G F1 IAA s FIF T AW FH FT A=
qgfasi & gawd W7 g€ a7 F wAl 2. wr

¥ w@-7979 &1 SEA1d @ |
(@) zfe &, @ agsedr =0T

T hation 1 li Books
rans of Nepali . 3 ?
2476. SHRI K. B. CHETTRI: will

the Minister of EDUCATION, SOCIAL

WELFARE AND CULTURE be plea- forar, swmer wemmor s Aerfa

— sed to state: Wit (1o AT WX F=T) : (F) AW
(a) the number of inter-language . e S B a ’
translation of Nepali books after the (E) ' ;‘-q- ¥ H° 'a!ﬁ
recognition of Nepali language by FTUF @ & ®F J FRHIT FEAT, WA~
Sahitya Academi; ) -
en efes afafa, cfoart a=
(b) whether Government have - R R -
selected any qualitative book for GIIWH, FHAET @A FEWA
award to the best authors; and - - .
Z IR wagig @w fawEt Fv F
(e) if so, the details thereof? wiif o
THE MINISTER OF EDUCATION, g, avd f ¢ frsrdt arar Fraifon o
SOCIAL WELFARE AND CULTURE qfr Zre & qrT s oRt-

(DR. PRATAP CHANDRA CHUN- L
PER): (a) Inter-language translation faoma ¥ FEgE FT AW @A T

*  of Nepali books is still to be taken o , .
up by the Sahitya Akademi. it 0 F (7T g7 T T
(b) No, Sir. graw fear 2+ ag ATHAT FOAR &

(c) Does not arise. EN' ¥ ﬂ'@' i ’
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Irrigation Facilities in Fatepur and
Banda Districts, U. P.

2478. SHRI BASHIR AHMAD: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether he is aware that the
former Central Government did not
sanction any tangible irrigation faci-
lities in Fetehpur and Banda Districts
of U.P. with the result the crops have
faileq in that area; and

(b) what steps Central Govern-
ment would take in case State Gov-
ernment failed to provide irrigation
facilities in rural agricultura]l areas?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). Irrigation facilities are being
provided in Fatehpur district through
the lower Ganga Canal system. Three

major schemes are also under exe-
cution, namely Ramganga Project,
Parallel Lower Ganga Canal Project

and ‘Tehri Dam Project, which would

provide additional irrigation benefits
to this district. The Ramganga Pro-
ject is nearly complete; Parallel

Lower Ganga Canal Project is tar-
getted to be completed by 1980 and
Tehri Dam Project is in the initial
stages of construction. Besides, water
for irrigation is also being made
available through a number of lift
canals and state tube wells. Surveys
and investigations have been carried
out by the State Government regard-
ing availability of groundwater re-
sources which will be developed
through state tube wells as well as
private irrigation works. The latter
would also supplement the efforts of
the State Government to provide ade-
quate irrigation facilities in the dis-
trict.

In so far as Banda district is con-
cerned, irrigation facilities are be-
ing provided through the Ken Canal
systern, Barwa and Ohen reservoirs.
diversion weirs, tanks, lakes and bun-
dhies. In addition, three schemes,

JULY 4, 1977
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viz,, Chilimal Pumped Canal, Augasi
Pumped Canal and Remodelling of
Ken Canal are under execution. The
State Government have also propo-
sed Paisuni Camnal scheme to provide
irrigation facilities in this district.
Besides, nine 1lift irrigation schemes
have recently been commissioned and
another one is under execution. Fur-
ther 37 tube wells are in operation
and 6 more are likely Lo be energised
shortly. The Government of Uttar
Pradesh are also executing Gunta
Nala and Bardaha Dam Projects in
the Banda district under the drought
prone programme, Besides, a num-
ber of irrigation schemes are under
investigation to provide more facili-
ties in the district.

Pollution of Water in Yamuna River
2479. SHRI S. N. CHATURVEDI:
Wiil the Minister of WORKS AND

HOUSING AND SUPPLY AND RE.-
HABILITATION be pleased to state:

(a) what steps do the Government
propose 1o take to relieve the acute
shortage and progressive pollution of
water in the Yamuna river from
which Agra and other places down-
stream of Okhla draw their water
supply;

(b) how much water is released
from Tajewalla and Okhla respective-
ly during the lean months; and

(c) what is the arrangement for
the distribution of the Yamuna river
water between the States?

THE MINISTER OF STEEL AND
MINES (SHRI BI1JU PATNAIK): (a)
The problem of shortage of water in
the river Yamuna is under the con-
sideration of the Ministry of Agricul-
ture and Irrigation, who are consider-
ing re-allocation of this water to the
various riparian States. Steps are be-
ing taken by the Central Board for
the Prevention and Control of Water
Pollution and the State Boards for
the Prevention and Control of Water
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Pollution of Haryana and Uttar Pra-
desh to investigate the causes and
the extent of pollution in the river
Yamuna. The Central Board is also
conducting surveys to identify the
major polluters within the Union/
Territory of Delhi. As soon as the
surveys are completed, remedial mea-
sures will be taken for the preven-
tion and control of water pollution
under the provisions of the Central
Water (prevention and Control of
Pollution) Act, 1974.

(b) Two Tables showing the dis-
charge of water HAowing down the
‘Tajewala Head works and Okhla
Weir during the months of Novem-
ber to June in the years 1965-66 to
1971-72, figures for which are avail-
able, are enclosed.

(c) At present, the water of the
river Yamuna is being drawn at Taje-
wala for irrigating areas in Haryana,
Uttar Pradesh and Delhi according to
an understanding reached in the year
1954 between the then States of Pun-

ASADHA 13, 1899 (SAKA)
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jab and Uttar Pradesh. According lo
this understanding, the waters of the
Yamuna river at Tajewala are to be
shared by Punjab (now Haryana),
and U.P. in the ratio of about 2:1
with some marginal wvariations for
the different stages of the river.
When the river discharge in the
Yamuna is in excess of 10,900 cusecs,
Haryana and Uttar Pradesh have
the right to utilise the excess flow
in the same ratio of 2:1. At the
Okhla Weir near Delhi, the Agra
Canal takes oifl to irrigale lands in
Uttar Pradesh and Haryana. The
Gurgaon Canal, which is designed to
supply irrigation water during the
monsoons to areas in Rajasthan and
Haryana, also takes off from the Agra
Canal.

Delhi is drawing part of its drink-
ing water from the Yamuna river.
In addition, limited supplies of water
from Yamuna are being utilised by
Rajasthan for drinking and irrigation
purposes.

Statement
TABLE 1

Table showing spills over Tajewala H eadworks between tie months November to Fune.

— i . —— — .

(Cusecs per month)

— —— e ——

P o e e em— o ——

-

Year Nov. Dec. Jan. Feb. Moarch April May June
1965-66 _. . e .. - B 6413
1966-67 . . . 1635 ‘' . ..
1967-68 . . . - 8s 1922 144 1165 53 . 41
1968-69 -
1969-70 - 369 s - 2r
1970-71 . . . .. ,e - 13102
525 .. -

1971-72 . . . - e ;
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-TABLE II -~
Table showing spills over Okhla FHeadworks between the months November to Yune.
: (Qusccs per manth)
.Year Nov. Dec Jan. Feb. March April May Juce
1965-66
1966-687 Son 112§ 174
‘:,67-63 217 649 2479 317 445
1968-69
1969-70 29 29
1970-71 . . : .. 3 11453
'3971-72 . . - 215 264 -42

‘Hiutments on Centra] Goverament
Land in Bombay

2480. SHRI G. M. BANATWALILA:
Will the WMinister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether the Central Govern-
ment have refused the Government
of Maharashtra to provide necessary
civil amenities to hutments on Cen-
tral Government land in Bombay,;

(b) whether the Central Govern-
ment gave instructions to the Minister
of Housing for Maharashtra or the
State Government during May, 1977
to evict the hutment dwellers on
Central] Government land in Bombay;

(¢c) whether the Maharashtra Gov-
ernment has approached the Central
Govergment to review its above
attitude towards the hutments; and

(d) if so, the reaction of the Central
Government thereto?

‘THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): (a)
The questions of removing encroach-
ments from Central Government lands
in Bomhay which are immediately re-
quired for executing specific schemes/

projects by the concerned land own-
ing Departments of the Central Gov-
ernment and allowing other en-
croachments which are not so imme-
diately required to remain with pro-
vision of minimum amenities have not
been settled.

vet The manner in
which the State Government could
assist the Central Government in
tackling the problem is also not yet
finally decided.

(b) No.

(¢) and (d). Do not arise.

Percentage of Irrigation
2481. SHRI BALASAHEB VIKHE

PATEL: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state the steps Government
propose to bring the low percentage
of irrigation in Maharashtra (8.5 per
cent) to the All India average of 23
per cent?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): The
total area under irrigation in the
State of Maharashtra in pre-Plan
period was 8.58 lakh hectares. With
the large number of irrigation pro-
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Jects taken up during the various plan
periods, the ' irrigated area increased
to 17.6 ]akh hectares ie. jt has nea.rly
doubled at the end _of ‘the  Fourth
Plan—-whlch is about 9 per cent of
the , totpul c:opped area in the State.
The Fifth Plan envisages irrigating
additional area of 7.65 lakh hectares
increasing the total “area under irri-
gation of 25.35 lakh hectares i.e.
trebling the area under irrigation in
the pre-Plan period.

At the commencement of the Plan,
the total irrigated area in the coun-
try was 22.6 million hectares which
is expected to increase to about 54
million hectares by the end of the
Fifth Plan which is less than 2} times
.0of the pre-Plan area.

The ultimate irrigation potential of
Maharashtra through major, medium
.and minor irrigation schemes has
been assessed at 64 lakh hectares
which is about 33 per cent of the
-cropped area. The State Government

has been given high priority to irri-
gation development.

faeeit fasa wifaw<o /0 9 O® QHETE
¥ g« fear mar @ o

2482, W1 TH AW FIETEl C
7 fwio s A aar qfa =@
gmata Fa) gg aq #1 AT H4T

(F) #ar feeet fasra  srfasoor
I 9T d@ro d¥o UHo ?Tﬁﬁffﬂm
faafaa (fads fagrc) , GFT, A7
FAME. AT GET AT H FA2 T A\TA
& gag Weis® AR ¥ AT AF FqA
fear g7

(@) 71 faafas Fe=FT & IS
FaTe<i 3 ©F 2z wE & MT IAH ITWL
qr 7 § frg feeent fawra srfaswTo
ZIT W GIATH H HIE SqaedT TEv &V
T, MT
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(w) afz g, &t 58 "@S F GO
T FEAE FT G ¢ A afz aE F -
T 7EY v o7 @Y 7 zq wraﬁrw
£7

gETd WX @ ®Er (s ary
q@amas) - (%) s, g

(=) feeat favFm wrfawoor &
gf=a Far & & 9 akdF g fewraa
ST 7Y g5 & |

(7) et TH & ST & & "I 9%
vega f&a w7 9 auav aeEfea fwg a7
g | A &1 SAafuca  @sifua
gaTfzal 97 2

g 92 fz=dY 777 gHEH B qATW

248 3 = gfaaw wmwiw - |y
forarr, IR wegTor Wi @eFfa 5= ag
FaTd #T FAT w47 %

(%) wa & a§t &, Igarz WOX
2w fg=lY g gFwedy «1 fFaar uq-
= fzar T

() =TAE gFEdE 7 a4 J7 feaEr
M7 frax qea #Y gEad SHfoa &

() gEART & F@A AT THWA
gz frax sfonqa = FI—E == gwr
g1 goEfas Fat 9w feaa sfqwa
AT @F gl ; AT

(a) afs swmfas =g & v wfa-
waat wfgs g &Y T¥ A=A & &7 9@
q T FEAAE T 7

faar, qATW_, FEGTN ;:_l‘h aepfar
#3Y (3To FaG FT#F ART) : (F) &
() : faagor @== B0



JULY 4, 1977 Written Answers 112

Written Answers

[SS
III

| LR Lo bilide Iy e Dy b bkl % Le0sh bRyl 5 By Wbl L Sk BUE Lt e bk bk A
LoD, Loyl wh% @Eﬁw%q%s&ﬁ?ﬁmﬁEwﬁwghiﬁﬁg 7
| 2102 1k b4 b |he skl bbbk IBB LE blidk § 0B T—u?)

%8st %0z°v8 LS9 1s°1 90°8 9201  9f 00°8 . . L1961
%V 8t 9,09°18 Lr'8 95 ' 1 169 58°¢ 2 006 : ' * 9L-SL61
%L 0z %occeL LTL 0S°1 LL'S Ly S Pl 00°9 : . ©SL-PLET
6 8 L 9 S p € z 1 |

LeplEblK LB

e EB  IDDIEDIK |® 1kl 1b&) 2h

bl BB EhLEY Blale K b ph  oB Bl bR
b Lkl bbbl ® 9 kRS BB pp e L lenh Lk lesh e bbbk
BB LE B bE bbb bE  ebbisk o g lesh Rajek  BEIeK Dl D) hb

(4 1m0 gein)
ek}

| Lz Ie 00 Lk Bl L2 ble 2h |91 b & e ek (S

| SI@ L% k3 klhik2 &0 (€
bl Dotk 2b Likk & Lk3le (2

| k318 | b bexy €1 (1)

R e I tlep bij 4h3 1 R A2 Lo
QEEE:EE%EEﬁE 12 lnibie 1@ BB %S db bbikk i 1blBhS yudiik (k)

)
| b2e BB e bk 2 (V)
)
)



113 Written Answers

Self-sufficiency in Raw Material by
planting Cashew

2484. SHRI GANGADHAR APPA
BURAND: Will the Minister of AG-
RICULTURE AND IRRIGATION be
pleased to state;

(a) whether the Kerala Govern-
ment has made any proposal for a
long term plan for achieving raw
material self-sufficiency by planting
cashew; and -

(b) it so, the main features there-
of?

‘'THE MINISTER OF AGRICUL.-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). For increasing the indigenous
production of raw cashewnut the
Government of India in collaboration
with wvarious cashew growing Stales
have initiated several development
programmes both in the State Sector
as well as in Central Sector. The
State Sector schemes in Kerala
mainly aim at increasing production
through Area Expansion to the ex-
tent ~f 72,000 ha. during the Fifth
Plan. In the Central Sector, schemes
for production of high yielding plant
material from selected parent trees
through wvegetative propogation on
5300 ha., organising demonstirations of
improved package of practices on
9200 ha. and the establishment of
cashew progeny orchards on 120 ha.
during the Fifth Plan, are under im-
plementation in Kerala Stale. The
Government of India have sanctioned
a Centrally Sponsored Scheme for
raising cashew plantations in 85,000
ha. of privale lands and 60,000 ha,
in Government lands in cdifferent
States. Under this Scheme a total
Central assistance of Rs. 25 crores
to Government of Kerala has been
approved as subsidy for plantation of
cashew in 25,000 ha. of private lands
and 10,000 ha. of Government lands is
Kerala. in a phased manner. ‘The
amount of subsidy for Government
lands and private lands is Rs. 500 and
Rs. 300 per ha. respectively.

ASADHA 13, 1899 (SAKA) Written Answers 114

Food Production

2485. SHRI S. D. SOMASUNDA--
RAM: Will the Minister of AGRICUL.-
TURE AND IRRIGATION be plea-
sed to state:

(a) whether Government have
made an assessment of| the total
foodgrains required in this country ’
based on the per capita minimum
consumption:

(b) if so, the particulars thereof;

and {
T 3

(c) the developmental efforts envi-
saged for achieving indigenously the
minimum required production and the
period of time expected for fruition
of the efforts?

THE MINISTER OF AGRICUL-
TURE AND IRRIGA'TION (SHRI
SURJIT SINGCH BARNALA): (a)‘and
(b). Yes, Sir. The National Commis-
sion on Agriculture (N.C.A.) has pla-
ced the minimum nutritional require-
ments of foodgrains at 440 gms. per
day or 160.6 kgs. per year. On this
basis, the requiremenis for the coun-
try for the last year of the Fifth Plan
work out to 118.3 million tonnes
(gross). It is relevant to point out
that the minimum nutritional diet
as suggested by the N.C.A. provides
in addition to foodgrains, the supply
of specified quantities of other food-
stufl's, such as, fruits and vegetables,
fats and oils, milk and milk pro-
ducts, meat. fishes, eggs, sugar and
jaggery. Since the supply of food-
stuffs other than cereals in our coun-
try at present is not adequate, it is
necessary to make up the shortfall by
providing for a higher intake of ce-
reals for the people. It may be men-
tioned that the observed per capita
availability of foodgrains during rg-
cent years in the country has been
higher than the minimum require-
ments suggested by the N.C.A. The
revised foodgrain production target
of 125 million tonnes for the Fifth Five
Year Plan is expected to ensure per
capita availability of foodgrains hy
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about 170 kgs. per year for human
consumption as against the mini-
mum nutritional requirements of

160.6 kgs.

(c) The targetied production of
foodgrains is sought to be achieved
during the Fifth Plan period through
expansion of gross cropped area, ex-
tension of irrigation facilities and im-
provement in crop yields. For achiev-
ing the growth in crop vields, a num-

ber of mecasures have been under-
taken. 'These include:
(i) expansion of the programme

of multiplication and distribution of
certified seeds:

(ii) increasing the consumption 7
-ehemical fertilisers and improve
ment in the efficiency of fertiliser

use,

(iii) water management,

fiv) expansion in institutional
credit;

(v) strengthening of agricultural
extension .and administration; and

(vi) intensification of problem-

oriented iesearch.

Aid for Social \Wellare in Gujarat
State

2486. SHHI PRASANNBHAI
MEHTA: Will the Minister of EDU-
CATION, SOCIAL WELFARE AN
CULTURE be plecased to stale:

(a) whether the Gujarat Govern-
ment has demanded from the Centre
to provide sufficient aid for the deve-
lopment of social welfare in the State,

(b) whether the Union Ministry
has not so far provided sufficient
funds to the State Government in thie
regard,; .

(¢) it so, the reasons for the same;
and

(d) «<how ,much has .been provided
during the currant.financia] year for
the purpose? .

JULY, 4,.1977
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THE MINISTER OF EDUCATIQN,
SOCIAL WELFARE AND 'CULTURE
(DR. PRATAP CHANDRA CHUN.-
DER): (a) to (d). No such  specific
reguest has been received from the
State  Government. ' The Planning
Commission has been consulted ac-
cording to them. in the draft annuai
plan for 1977-78 an outlay ¢t Rs.
19.50 lakhs was proposed by the State
Government under the' head ' ‘Soci.il
Welfare’ for 'inclusion in ‘the State
Plan After discussions with the
State Government, the outlay was
kept at Rs. 15.00 lakhs keeping in
view the plan priority, resource eona-
traints and State'’s expenditure on
social welfare in the previous year
(Rs. 12.89 Lakhs).

The State Government also rec i-
ves funds under the Central/Centrally
sponsored schemes/programmes. ;the
amount of which would be difficult
to quantify at this stage.

Guest Control Order

2487. SHRI D. B. CHANDRE GOW-
DA: Will the Minister of AGRICUL.
TURE AND IRRIGATION be pleased
to state:

(a) whether it is a fact that the
Delhi Administration has amended
the Guest Control Order;

'(b) if ;so, the number of persons
and dishes permitted to be served as
per amended order; and

(¢) whether it has been done as
per demand -of the Delhj residents?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHR!
SURJIT SINGH BARNALA): (a) Yes,

Sir.

(b) Provisiong made in the amend-
ed Delhi Guest Contirol Order in re-
gard to the number of persons and
dishes permitted to be served -.at
parties etc.
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{1) In case _ro,f partieg and func-

tiong held in connection with marriage
or;, funeral:

1 (a) “Foodstuffs not exceedingi:the
items -epecifled in the .Schedule at
tached as ‘Statement, upto 100 per-
song (including ‘the -host -or hosts).

(b) Four prepardations oot con-
taining prohibited foodatuffs out of
which non-vegetarian preparations
shall not be mare than -two, -to per-

sons exceeding 100 in number (in-
cluding the host or hoats).
(2) In case of other partieg and

functions:

(a) Where the number of parti-
cipants does not exceed 50 (includ-
ing the host or hosts) it shall be
permissible ‘to serve foodstuffs ac-
cording to the Schedule at Anne-
xure—A’,

(b) Where the number of par-
ticipants exceeds 59 (including the
hast or hosts) it shall be permis-
sible to serve only four preparations
not containing prohibited food-
stuffs out of which non-vegetarian

preparations shall not be merc
than two.

Explanations:
(1) Definition of prohibited food -

stuffs is given in Annexure ‘A’.

(2) Gram flour ¢besan) may be
used as coating or for mixing in the
preparation of pakoras, cutiets, kabab
and the like.

(3) 'The items specified below may
be served in addition to the four
preparations mentioned in paras (1)
{b) and (2) (b)Y namely:—

Fruit, papad, pickles, chatni,
i vaita. preserves onions. celery,
butter, ghee, cream, curds, cheese,
sbutter-milk, sauce salad, dressing
and such: other condiments, beve-

rages and liquid refreshments.

ASADHA 13, 1899 (SAKA)
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€4) Biscuits shall be counted as
one item of foodstuffs fori:the above
purpose irrespective of the number of
varieties served.

(5) In any party or functions, when
held in connection ‘with a marriage
or’ funeral and the number -of per-
sons ‘does not exceed 100 ¢including
the host or hosts) and in any ordi-
nary party where the number of
persong does not exceed 50 (includ-
ing host or hosts) and in which meals
are not served as per ‘Schedule at
Annexure ‘A’ it shall be permissible
to serve any foodstuffs without any
restrictions on the number of items
to be served.

(6) Any one preparation of cereals
other than rice e.g.,, double roti,
chapati, nan, puri, kulcha or bhatura,
etc. not containing any other pro-
hibited foodstuff may be served &s
one of the four items allowed under
paras (1) (b) and (2) (b).

(c) As intimated by the Delhi Ad-
ministration, there was persistent de-
mand from the publie for amendment
of the Guest Control Order and the
Delhi Administration also felt . that
the provisions of the earlier orders
were too restrictive and needed to be
relaxed.

Statement
THE SCHEDULE
1. Soup.
2. Any f{our preparations out -of
which non-vegetarian preparation of

fish, meat, poultry, gam etc. shall
not exceed two.

3. Pulao ¢r rice or any preparations
of rice.

and

Chapati/parathas/bhakries/nan/puri/
bread or any such other preparation
of cereals.

4. Any one sweet  -Oor savoury pre.
paration.
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Explanation:

The following items may be ser-
ved in addition—

Jam, Marmalade, fruit including
iced fruit or vegetable juices, papad,
pickles, chatni, raita, kabli chana,
preserves, onions, celery, butter,

ghee, cream, curds, cheese, butter-
milk, sauce, salad, dressing and
such other condiments, beverages
and liquid refreshments.

Definition of “prohibited foodstuffs”.

“Prohibited foodstuffs” means
all foodstuffs prepared from or con-
taining cereals or pulses and all
sweets including gram and its pro-
ducts but-do not include buscuits
whether sweetened or salted and
Kabligram.

TATCT H I1as & IqHAT

2488. |1 SIS 92 . 4T
wfe s\ fand€ wd ag T4 ¥ Far
o fF:

(%) =1 ag 79 & wegqmA &
s faq & Tsa wrosmm faaw gra
arae aqA fFar war s@&fs o= faar
# aras 1 Fgen WA @Ry T
Ira 1 Mg A

(=) QAT F7F ¥ FTL07 F47 § faora-
F7 FAME 14T A5AT & AMALS HAT-
g T g 7

wfy oy faad aW (A gIEa
frg @A) o (%) S @, =T
AT ¥ T faF 7 orrsea e
wrzmm? famg wrvda ara fqm w
TH= & ®F § Fdl ATAT Bl TGAT H
LAl
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(@) Ta™™ TS WTINMT
frmw fres #¢€ adt & wredva agy famw
¥ O & §7 ¥ FT4 $ @1 & M IAFT
1§ AU H ArEw B oager & o
oo safarE wwer § 1 @ ST A

-

T dra« aget  (F4r) W,
1976 & W-TIq ATAA HI AT FL @
2 o S wmAvEl AR AR F
TAETN FT W@ E |

Reconstitution of Governing Bodieg o!
Delhi Colleges

2489. SHRI DURGA CHAND: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have any
proposal under consideration for the
reconstitution of governing bodies of
Delhi Administration and Delhi Uni-

versity Colleges;

(b) if so, the broad outlines thereof;
and

(c) by when the governing bodies
are to be reconstituted?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). The Governing
Bodieg of the Colleges maintained by
and affilhated to Delhi University, in-
cluding Colleges sponsored by Delhi
Administration, are constituted in
terms of the provisions contained in
the Statutes and Ordinances of the
University and the members hold
office for the prescribed term. These
Statutes and Ordinances can be am-
ended by the University with the
concurrence of the Visitor. No pro-
posal for amendment of the relevant
Statute is at present under considera-
tion of the Visitor.



121 Written Answers

Instructions regarding Temporary Ap-
pointments in Colleges of Delhi
University

|

2490. SHRI DURGA CHAND: Wil
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state:

(a) whether U. G. C. had issued ins-
tructions during Emergency that only
temporary appointments be made
:against newly created posts in the col-
leges of Delhi University;

(b) whether these instructions had
been flouted by colleges by making
permanent appointments against these
newly created posts;

(c) if so. the names of colleges
which have flouted these instructions
and action taken against them; and

(d) broad outlines of the instruc-
tions issued by the U. G C. to the col-
leges during Emergency?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) According to the informa-
tion furnisheq by the University
Grants Commission no such instruc-
iions were issued.

(h) to (d) Do not arise.

3 gFFT W ATd 0Fm ¥ o=l o
I W@ W SHETO

2491 . =Y 337 tag [Ng= - A=
famtor stz mwm agr afqd Wk qaata
&Y T AT FT FAT F4 05

(%) 1 =%7, 1975 *r fea+
AETL FHATH ATE 7am AT /9T
g ¥ 08 T # vg 7i g, foasr
OTazA qIger 1A Zrer fFmr omar
qT1;
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(@) ad 1975 & favas wfawrfal
¥ T 97z @l TAF 19 AT THE P
FIIT G

(7) 7T B FTETQ wigwrial
¥ gz @t FUF U AT I wfe-
FIGT & @A qgF FTF T A TH
FaTT Afa &7 99 T T I F A=
FICT G;

() #a7m ag a4 & f& o= aw
1975 ¥ I #fgsfat & I
¥ QqIHT FF TC, 79 S TAE A™H
Tag A7 HT99 U § 97 A g ATy
92 F A afz g, ar gqEt ® AT
TET F F47 FOT F WX fAq 97T F
afgFr W ® 9, I% QA A9 F
FT T & ; HIT

(%) a1 Z8 94T FT A
F & fag a@ 1 a9 a7
frame g ?

FEOX AR wA AN (fr ar
qZATAE ) (F) 1-4— 1975 FT TFT "X
Trg T3] §AET H g FF IO @@ 7
ytT I 99z I FIF 9T FT GraT
afafs #t fasfor av quiAar gearadr
®F ¥ 3@ W 9% grafeq fFg oo &
fF 9 3T 921 1 GHT AT F1 AT
FIA F T&XT TS A1 I3 T FHE @AY
FTA G2 |

(@) 1975 & us wiaFraxr 1
FHE QAT FAT 97 4T HMFifEH Iq
FHE FT HIFTA UF 9% GG $1 {Fq7
SET 97 |

() ArIg/7rd T F AT ALHTY
gfgFrfrat F1 = a9 #1 graw gfafs
#Y fawfra g qrgfea fFo a@ & o
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(9) ag 97 =rF o o
¥ mafaa @ wifE aww/av oag
FoaFzTF FRET QT F 2

() T&= & =&Y a7 |

AHZ wytE ZEATENES  §ElEae,
fafem

2492 st reews® - Far  firem,

(%) s &y a6t & aafae F=0T
FTHIT 7 TS AU ZFATATATH S
#ehege, fafewr +1 foomT  w9E™

faar ; )
(=) =1 I sEIEFZ  #Y
su-afafs ¥ merer g a@TNE
few o T IwTemw o wx ®@r SR
* &1 GLFTL FEIEYE § gaw #fwfq
¥ grifed F 71 "gmmg o0, "7

(7) <T@z N FJ[/HE  g&6"
afafy & qeitici @ Famm =T 8 7
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farer, TN wEgrer wve  depfiy
oAt (XM WA wex W) . (F)
FETAFRAF AR F®TH 1975-76
¥ goqr N waT fafor % A 1, 28,000
U M7 TR AR F f90 25,000
ToT faw @ &

(@) 2T (7). ##emw IXW AT
WERTL F b2 wegy F mvefvfrerar
&1 foasag, 1975 3 raa frexrwTEy
Far fear a7 97 WYX Gvaw * FE F;
Tgwre fafaor F F 3w gra v S[EY
& foaaYy Isg 9IF ST AT F
®=q 7 Prafer 7 7€ &

Strength in Kendriya Vidyalayas
-

2493. SHRI VAYALAR RAVI: Will
the Minister of BEDUCATION, SO-
CIAL. WELFARE AND CULTURE
be pleased to state:

(a) total number ot Kendriya Via-
yalayas in the country and State anda
city-wise break up:

(b) the total strength of students
in each school; and

() the total staff employedT

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). A statement is
laid on the Table of the House.
[Place in tLibrary. See No. LT-
603/77].

(c) 9744.

Serviee Conditions of Kendriya
Vidyalaya Staff

2494 SHRI VAYALAR RAVI: Will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state;

(a) whether his Government receiv-
ed any representation from the stafl
of Kendriya Vidyalayas for the bet-
terment of their service conditions;

(b) if so, the details thereof; and
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(¢) whether the s#rvice conditions of
the staff are not satisfactory comparing
their work with other eddcational
institutions?

A

.THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). Yes, Sir. Repre-
sentations of general nature have
come from the non-teaching staff to
the" effect that promotions and up-
wal_'d 1_'ev1snons of salaries of this
category of employees have not kept
Pace with thosc of the teaching staff.

() No, Sir., The pay scales and
other service conditions are broadly
at par with those applicable in case
of similar Central Government em-
ployees particularly in the Education
Depatrtment of the Union Territory
of Delhi.

Flood in Dinajpur Districe of West
Bengal

2495. SHR! A, K. ROY: Will the
Minister of AGRICULTURE AND
TRRIGATION be pleased to state:

(a) whether the Itahar Block in
West Dinajpur district of West Bengal
is perpetually in the grip of floog for
the last ten years causing extreme
hardship to the peopl€;

(b) whether this area is essentially
agricultural area with no alternative
source of income for the people in case
of crop failure;

(c) whethér most of the peoplée of
this area are either Scheduled Tribes
or Scheduled Castes with minimum
per capita income and living in neg-
lected natural calamity; and

(d) if so, what measures Govern.

ment proposes to save the agriculture
of this area by controlling flood?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Some portion of the Itahar block in
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West' Dinafpir” district is a law-lymg
and’ sauCer-shaped dePressmn and is
affecteq’ by inundation” during” fioods.
This” becomes severe durmg years of
heaVy rainfall, as happened during
the last two years.

(b) and (c). The State Government
havé reported that the lands in the
area are mainly agricultural and the
majority of the population poor. Out
of a total population of 1.43 lakhs
living in the area, almost 27 per cent
belong to Scheduled Castes and about
10 per cemnt to Scheduled Tribes.

(d) Following flood control schemes
already taken up by the State Gov-
ernment are in different stages of
execirtion:

(i) Pajol Flooq Control Scheme;

(i1) Rajnagar Hasuar Beel

Scheme

(iii) Burimondal Beel Drainage
Scheme: and

(iv) Gokarns Beel Drainage

Scheme.

The Stats of West Bengal Govern-
ment hasg also prepared a scheme for
construction of an’ embankment along
the left bank of Mahananda (Barsoi
Brarich) to protect areas in West
Dinajpur District, including Itahar
block.

Allotment of Houses to Members of
Lok Sabha

2496. SHRI NAWAB SINGH
CHAUHAN: Will the Minister of
WORKS AND HOUSING AND
SUPPLY AND FREHABILITATION
be pleased to state ¢the names of the
M.Ps. of the present Lok Sabha who
have been allotted houses but have
not been given possession théreof?

THE MINISTER OF STEEL AND
MINES (SMRI BIJU PATNAIK):
The nameg of the MPu. of the pre-
gent Lok Sabhs who have been allot-
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ted houses from the general pool but
hiave not been &iven possession
‘thereof are indicated in the statement
enclosed. Regarding bungalow/flats
in Lok Sabha Pool information is

available with the Lok Sabha Secre-
iariat.

‘Allotment of Flats to new Members
of Lok Sabha

2497, SHRI DHARAMSINHBHAI
PATEL:
SHRI R. L. P. VERMA.

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state
the number of new Members of the
present Lok Sabha who have not
been allotted flats so far because ex-
Members have not vacated them?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK).
Allotment of flats to the Members o\
the Lok Sabha is made by the House
Committee of the Lok Sabha. Gov-
ernment do not therefore, have the
informatior in this regard. However,
78 Members of the 5th Lok Sabha
who are not Members of the 6th Lok
Sabha have still not vacateq Govern-
ment residences—65 in the M.Ps,
Pool and 13 in the General Pool.

Members cf the 6th Lok Sabha who
have been allotted some of

these,
could not occupy them so far.

fazsit & 3q<wt &1 wTa fear e

2498. WY 7@ fag «@g= - Far
wfg ol fam$ w5 gg a4 F1 F9T
a1 fF .

(%) foex 2t aqt & = fFamr-
feaar o< frg-fea g5 1 39 9@
fear  ar;

(&) w71 qeq fraor &=
gF:1T ¥ fegr amT &, O

() = mmfaa IF=T F1 FA
# gma qT arw @1 v @ 9 afz &,

—
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A fre & aRT ot A T 6w
9T yw oy Fraifa wmr & fagamr
q?

Fiw gt faard @t (st g
fag wramm) : () foe™ @1 ol
& T w1aTe fRg au ITTET A "I
AR fFm AT O af g

(e = =)

fora 1975—76 1976—77

—

1. gfaar 14.59 15.96

2. THIfAaw gewe 0.93

3. sfewgmguoafaaer 1.95 0.05
AT

4. Afgz aTHqETT 3.63 4.51

5. THS {TE TIETH

- 0.11

6. TH-mHIfAaw 4.62 0.30
HEHE

7. ATEZTHTERE 2.44 0.35
20:20:0

8. ATIZIFHTEHET 0.98
24:24:0

9. TAoGTo Fo 2.19 0.13
15:15:15

10. TFo 9To Fo 0.10
14:14:14

11. ATZZTFERS 0.08
23:23:0

12. TFodToFo 0.02
13:13:20

13. QHodToFo 0.75
17:17:17

14. TA0 9o Fo 0.10
17:17:16

15. tAfag F€HS 0.08 —.
19:20

16. TMIfAAR &% 0. 10 .
LG

anrT 32.56 21.41

i
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(@) va<Fi 3 g9 &, 77 @
gt fraifc feg o &0, % &=
Tﬂmmﬁﬁa'rcﬁiﬁamw-grﬁr
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Procurement during Rabl Season

2501. SHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the total procurement durifig
the rabi season at the end of June,
1977 and how does it compare with
the performance of the previous year
during this period as well as the vro-
curement target; and

(b) whether there has been a con-
siderable decline in the total procure-
ment this year and if so, the reasons
therefor?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
As per information available upto

30th June, 1977, a_total quantity of
49.00 lakh tonnes of wheat has been
procured during 1977-78 Rabji mar-
keting season against 62.78 lakh ton-
nes procured during the correspond-
ing period of the last season. For
1976-77 season a_ procurement target
of 51.98 lakh tonnes of wheat was
fixed but no procurement target of
wheat has been fixed for the current
Rabi marketing season,

(b)*Even though procurement of
wheat this year is more than last
year in the States of Punjab and
Haryana, there is an overall short-
fall on account of lower procurement
in other States. This is due partly
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to free movement of wheat and the

_fpolicy of purchase only under sup-
port operstions,

ga fa  (wg w3w) ® | A a3
ur X Tw w1 fAmio
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Merger of State Cooperative Banks
with State Agricultural Development
Banks

2504, SHRI P. RAJAGOPAL NAI-
DU: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether the Government pro-
pose to merge State Cooperative
Banks and State Agricultural Deve-
lopmen¢ Banks; and

(b) if so, when and reasons there-
for?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). A Committee appointed by
the Reserve Bank of India under the
Chairmanship of Dr. R. K. Hazari has
recommended the integration of the
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short-term and long-term cooperative
credit institutions, The views of the
State Governments on the recom-
mendations of the Committee are
‘being ascertained.

Jaggery Board

2505. SHRiI P. RAJAGOPAL NAI-
DU: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state whether the Gov-
ernnent propose to form a Jaggery
Boarc?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): No,
Sir.

Licence to increase Production by
Rahuri Cooperative Sugar Mills
Limited

2506. DR. BAPU KALDATY: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Rahuri Cooperative
Sugar Mills Limited District Ahmed-
nagar (Maharashtra) hag requested for
licence to increase its production from

3250 tons to 6250 tons;

(b)Y whether the Director of Sugar,
Malharashtra has objected to Egive
licence;

(c) if so, the facts thereof; and
(4) whether Government have ac-

cepted the claim of the mills for in-
creased licence?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir

(b) No, Sir.
{c) Does not arise,

{d) After taking into consideration
the recom:mendations of the Director
of Sugar, Maharashtra, the State Gov-
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i
ernment have recommended the ex-
pansion of the crushing capacity to
5000 tons. Some further information
has been called for from the appli-
cant sugar mill and the case would
be considered on receipt of the infor-
mation. :

Appointment of Flood Commission

2508. SHRI PRASANNBHAI MEH-
TA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether the Union Government
hag appointed a Flood Commission to
go into the causes of floods in the
country;

(b) if so, whether the Commission
is still to operate or is not functioning
at all;

(c) if so, whether any report had
been submitted by them so far; and

(d) what measures have been taken
by his Ministry to prevent floods dur-
ing the current year?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a)
to (c¢). Rashtriyva Barh Ayog (Na-
tional Commission on Floods) has
been set up by the Government of
India to review the flood protection
measures undertaken in the country
since 1954 and to evolve a coordinat-
ed, integrated and scientific approach
to the flood control problem and
draw a National Plan, fixing priori-
ties which could be implemented in
the near future. The Ayog started
functioning in December, 1976 and
has been requested to give their re-
port in two years' time. The work
of the Ayog is yet in the preliminary
stages and it has not submitted any
report so far.

(d) Undertaking flood  protection
and flood control schemes requires
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considerable time and resources for
investigations, project preparation
and execution. Flood Control is a
State subjeet and as’ such initiation,
planning and implementation of the
flood protection schemes in the States
is carried out by the respective Gov-
ernments, During 1977-78 the outlay
for the purpose in the State Plans is
Rs. 69.20 crores. The Centre, how-
ever, is prcviding loan assistance for
Brahmaputra Flood Control works
and some  priority flood condirol
schemes. The Centre has also set up
a flood-forecasting system to cover
most of the flood prone basins in the
country.

Scheme to benefit marginal farmers

2509. SHRI PRASANNBHAI
MEHTA:
SHRT VASANT SATHE:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether the Government had

prepared a scheme for the benefit of
the marginal farmers in the country;

(b) if so, the main features of the
scheme;

(¢) whether the aid under a cen-
trally sponsored scheme for marginal
farmers has not really reached the
marginal farmers but only to the big
farmers;

(d) if so, whether any enquiry has
been conducted in this regard; and

(e) the total amount spent on the
scheme?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a)
Yes, Sir. The scheme known as
Smal] Farmers Development Agency/
Marginal Farmers’ and Agricultural
Labourers Development Agency ini-
tiated in the Fourth Plan in 87 pro-
ject areas and extended to 160 pro-
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jects in the Fifth Plan covers, apart
from marginal farmers, small farm-
ers as well as agricultural labourers
in the rural areas. .

(b) A statement spelling out the
main features of the scheme is
attached.

(¢) The evaluation studies con-~
ducted so far by the Reserve Bank
of India and other independent orga-
nisations of selected projects indicate
that the Central Sector Scheme of’
Small Farmers’ Development Agency
has, by and large, benefited the mar-
gina]l farmers, in addition to small
farmers and agricultural labourers.

(d) Does not arise.

(e) Grant-in-aid of Rs. 112.79
crores has been released by the
Government of India to the 160 Small
Farmers' Development Agencies, since
inception, upto the end of 1976-77.
During the period the Agencies have
utilised a sum of Rs. 112.70 crores.

Statement

SCHEME TO BENEFIT MARGINAL
FARMERSs

Under a Central Sector Scheme 87T
Projects were initiated during the
Fourth Plan with a wview to reach
the benefits of economic development
to the weaker sections i.e.,, small farm-
ers, marginal farmers and agricul-"
tural labourers in the rural areas.
For the purpose of the projects, small
farmer has been defined as one
having land holding of 2.5 to 5.00
acres and marginal farmers as one
having land holding below 2.5 acres
of dry land. Agricultural ]abourers
are those who have a homestead and
derive 50 per cent or more income
from agricultural pursuits. In the
case of Class I irrigatedq land, the
ceiling is 50 per cent of limit fixed'
for dry land. In the Fifth Plan the
number of projects has been increas-
ed to 160, inclusive of the projects
taken up in the Fourth Plan. Each
project is expected tg cover appro-
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ximately 50,000 beneficiaries during
the project period. In each project
area an Agency known as Small Far-
mers’ evelopment Agency (SFDA)
has been set up to cater to small/
marginal farmers and agricultural
labourers. The outlay for each such
agency for the Fifth Plan period is
Rs. 150 lakhs.

2. The functions of these agencies
are to identify the participants ac-
cording to parameters fixed, draw up
suitable programmes for improved
agriculture and subsidiary occupa-
tions, arrange credit through institu-
tional sources and get the program-
mes executed through the existing
Government Departments and exten-
sion orgasnisation at the field level.
The programmes for improved agri-
culture include land development,
soi]l conservation, minor irrigation,
hiorticulture, demonstrations and in-
troductions of new and improved
varieties and cropping patterns and
those for subsidiary occupations in-
clude dairy, poultry, piggery, sheep
and goat rearing and fisheries. Under
the Animal Husbandry Programme,
priority is given to agricultural Ila-
bourers and marginal farmers with a
view to supplement their income from
agricultural pursuits.

.

3. The SFDAs make available sub-
=sTdy on capital costs of various
Bchemes to the extent of 25 per cent
to small farmers and 33-1|3 per cent
to- marginal farmers and agricultural
labourers against loan from Coopera-
tive/Commercial banks. The subsidy
is paid through the financing institu-
tions. In the case of community
minor irrigation works, the Small/
Marginal farmers are allowed 50 per
cent subsidy on the capital cost ap-
portionable to their share of land. In
order to encourage marginal farm-
ers to take up cultivation of high
.vielding varieties, etc., the Agencies
grant input subsidy (on potassic and
phosphatic fertilizer only) to the ex-
tent of Rs. 100 per crop season or
Rs. 200 for a maximum of two crop
seasons. _ -
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4. During the Fifth Plan, provision
of the infrastructural facilities in the
project area is the responsibility of
the State Governments. The Agencies
have, however, been allowed to sub-
sidise in a small way crucial gaps in
the collection and marketing arrange-
ments for animal products like milk,
eggs, etc. Each Agency will make
available 50 per cent subsidy to co-
operative institutions for the creation
of such facilities keeping the total
expenditure within Rs. 10.00 lakhs
during the project period. The Agen-
cies also grant risk fund at 6 per
cent on additional short-term loans
and total medium-term loans and 2
per cent on tota] long-term loans to
the Cooperative banks to encourage
them to advance loans to weaker
sections.

5. 87 SFDA projects which were
set up in the Fourth Plan and were
effectively on the ground in 1971-72
have completed their five-year pro-
ject period by the end of 1975-76.
The number of prGjects, as stated
earlier, has been Tincreased to 160 in
the Fifth Plan. All these projects,
since, inception upto the end of
1976-77 had identified 122.76 lakh
small/marginal farmers and agricul-
tural labourers and of these 50.77
lakh had been enrolled as members
of Cooperatives. Approximately 4.76
lakh  small/marginal farmers have
benefited from minor irrigation sche-
mes like dug wells, tubewells, pump-
sets, etec. The subsidiary occupations
programme, i.e., dairy, poultry, etec.
covered approximately 4.26 lakhs be-
neficiaries. As many as 34.35 lakh
small/marginal farmers had benefited
due to adoption of improved agricul-
tural practices in the project areas.
The Cooperatives and Commercial
Bankg together hag advanced short-
term loans to the tune of Rs. 71.05
crores during the year 1976-77 to the
identified participants. Term loans,
medium and long-term, advanceq by
the Cooperatives and the Commercial
Banks had touched the leve] of Rs.
184.61 crores by the end of 1976-717,
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since inception, The Government of
India had released grant-in-aid of
Rs. 112.79 crores to all the 160 Agen-
cies, since inception, and of this am-
ount they had utilized a sum of Rs.
112.70 crores by the end of 1976-77.
The outlay for the Fifth Plan for the
SFDA programme is Rs. 174.50
crores, The budget provision for the
current year is Rs. 45.00 crores.

Regional Committee for scrutinising
State Plan for technical education

2510. SHRI C. K. CHANDRAPPAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether the Committee of All
India Council for Technical Educa-
tion has recommended the involve=-
ment of Regional Committee in the
scrutinising of State plan for Techni-
cal Education;

(b) whether the Committee has
asked for the consolidation and De-
velopment of existing institutions,
modernisation of laboratories, and
workshop equipment etc.; and

(c) if so, what steps have bheen
taken in this direction?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-

DER): (a) No, Sir.

(b) and (c). At its meeting in May,
1976 the Al] India Council for Tech-
nical Education authorised its Chair-
man to appoint Visiting Committees
for each State or a group of States,
to make an overall assessment for
development and consolidation of all
engineering colleges and university
departments of engineering and tech-
nology. These Visiting Committees
have now been set up and they
would undertake the task assigned to
them. ) :
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Ceiling on agricultural land holding

2511. SHRI K, A. RAJAN: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the present ceiling on agricui-
tural land holding;

(b) whether Government have a
proposal under consideration to fur-
ther lower this ceiling; and

(c) if so, the facts thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Ceilings on agricultural lands are
fixed by State Governments. Their
legislations generally correspond to
the national guidelines which sug-
gested that the ceiling for the best
category of land with assured irriga-
tion and capable of yielding at least
two crops in a year should be bet-
ween 10 and 18 acres. The ceiling
could be increased for inferior cate-
gories of land, but the upper limit
was suggested at 54 acres except for!
desert and hilly areas.

These ceilings are to be applicable
to a family of 5 members. The ex-
pression “family’’ includes the hus-
band, the wife, and their minor chil-
dren. Where the number of members
in the family exceeds 5, additional
land may be allowed for each mem-
ber in excess of 5, but the total area
admissible to the family should not
exceed twice the ceiling limit for a
family of 5 members. Every major
son was to be treated as a separate
unit for the purposes of application
of the ceiling.

(b) and (c), No, Sir.

Exports and prices of sugar

2513. SHRI . JOYTIRMOY BOSU:
Will the Minister of AGRICULTURE

~mAND IRRIGATION be pleased to

state:
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(a) quantity and value. of export
of sugar, year-wise from 1974-75 to
1976-117;

(b) prices, wholesale as well as
rétail, separately, of (1) levy sugar,
ang (2) free-sale sugar in the inter-
nal as well as external market, year-
wise, from 1974-75 to 1976-77; and

(c) whether Government are con-
sidering to slash sugar exports to
bring down its infernal prices?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a)

Financial Quantity Value

Year (lakhs (Rs. crores)
tonnes)
1974-75 6-24 314-34
1975-76 11-88 468 -48
1976-77 579 15065

(b) :—1I. Internal Market:

(a) Retail price of levy sugar distri-
buteq through fair price shops has
been at Rs. 2.15 per Kg. throughout
the country during these years.

(b) Wholesale prices of free sale

ASADHA 13, 1899 (SAKA)

Written Answers 142

namely, Bombay, Delhi, Kanpur, Cal.
cutta anq Madrag have ranged as
follows:

Sugar Maximum Minimum
Year (Rs. per quintal in
cluding . excise duty)

1974-75 . . . 560 403
1975-76 . . . 550 398
1676-77 (up to June

25, 1977) . . 510 390

(c) The retail prices of free sale
sugar in the above mentioned mar-
kets ranged as follows:

Sugar Year Maximum Minimum
(Rs. per Kg.)
1974-75 - . . 5-90 4°00
1975-76 . . . 550 4-00
1976-77 - 5-40 4-00

(upto June 25, 1977) o

1I. Externql Markets:

The prices, as published by the In-
ternational Sugar Organisation, Lon-
don, for selected countries, for 1974

sugar in five important markets, and 1975, were ag follows,
Prices in US Cents per pound
Country 1974 1975

wholesale Retail wholesale Retail

1 German Democratic Republic .

Sweden . .

1]

Canada . . . . .
United States of America -
Jordan . . . .

Tunisia : i . .

q o e W

Japan . : ’ . . )

144 I5°5 14 4 I5-§
219 '29-8 22-4 327
398 41°5 291 370
323 34-4 .- 3716

222 . 8o-o
17-2 17-7 17-2 177

269 347 389 447

-
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Country ™

1974 Y 1975

wholesale Retail wholesale Retail

8 Bangladesh
9 Singapore .

z72 277 20-1 20-7

139 138 191 19-7

Prices for 1976 and 1977 have not yet been published by the International Sugar Organisa-

tion, London.

(¢) The various issues connected
with exports such as adequately
meeting the domestic demand, sur-
plus available for exports, domestic
and international prices levels are
cantinuously reviewed by the Gov-
ernment in deciding on the export
gquantum. Due to liberal release of
free sale sugar in recent months, the
present prices of free sale sugar are
lower by Rs, 20-72 per quintal as
compared to the prices prevailing a
year ago.
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Licences for antiquities gealers

2515. SHRI SHIV SAMPATI RAM:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether it has been made com-
pulsory for all businessmen “dealing
in antiquities to obtain licences;

(b) if so, the time-limit fixed for
this purpose; T
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(c) the items for which they are
required to obtain licences; and

(d)| whether those businesamen
who do not obtain licences within
the pt!escribed time-limit shall be
asked to wind up their trade in anti-
quities?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) Under the Antiquities and Art
Treasures Act, 1972 no person can sell
or offer to sell antiquities without a
., licence after the 2nd October, 1976.

~ (c) For all categories of antiquities
.as defined in the Act.

(d) It is unlawful for any person
to carry out business in antiguities
without a valid licence after the
prescribed date. Contravention of the
provisions of the Act in this regard is
punishable.

Fishing Harbour at Cochin

2516. SHRI P. K. KODIYAN. Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

« (a) whether the proposal to cons-
__truct a fishing harbour at Cochin has
\been finalised;

(b) if so, the main features thereof;

(c) the expected cost of the pro-
posal; and

(d) when the construction of the
proposed harbour is expected to
begin?

THE MINISTER OF AGRICUL-

TTURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a)
Yes, Sir.

(b) The salient features are as
follows:—

L

(i)A whart of 1200’ jn length;
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(ii) A jetty of 200" on the south-
ern end of the wharf;

(iii) Dredge in the

alongside the

depth of 207;

channel and
berth to a

(iv) Land acquisition;

(v) Slipway with a capacity of
accommodating  vessels of
1207;

(vi) Shore facilities such as roads,
drainage, power and water
supply;

Construction of auction hall,

packing hal] and other stor-
age facilities,

(vii)

(c) The project was approved in
June, 1971 for a sum of Rs. 272.40
lakhs, Ap additional sum of Rs. 25.40
lakhs towards land acquisition was
also approved in December, 1976.

(d) The
1971-72.

work started during

Kapurthala Plot

2517. SHRI P. K. KODIYAN: Wwill
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether the XKerala Govern-
ment has requested the Centre to
release the remaining portion of the
Kapurthala Plot situated at Coperni-

cus Marg, New Delhi for further
development of the Xerala Higher
Secondary School set up by the

Kerala Education Society; and

(b) if so, what action has heen

taken thereon”

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
(a) Yes, Sir.

(b) The remaining portion of land
will be released after alternative ac-
commodation is provideg to the ex-
isting occupants. For construction of
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alternative accommodation a plot of

land has been allotted to Delhi Ad-

ministration.

Licences for setting up Cooperative
Sugar Factories in Andhra Pradesh

2518, SHRI M. RAM GOPAL
REDDY: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether Andhra Pradesh Gov-
ernment have urged to extend the
time limit of the licences for setting
up five cooperative sugar factories in
the State; and

(b) if so, the decision of the Gov-
ernment thereon?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA). (a)
Yes, Sir.

(b) The matter is under considera-
tion of the Government.

Time Bound Programme to Control
the Floods
2519. SHRI M. RAM GOPAL

REDDY: Will the Minister of A'GRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether every year great
damage is done to the crops and there
is great loss of life due to floods in
the various parts of the country;

(b) if so, whether Government
have any time-bound programme to
control the floods far meaningful
purposes; and

(¢) if so, the details thereof and
if not the reasons for not framing
such a programme?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI1
SURJIT SINGH BARNALA): (&)
The average annual loss in the count-
ry on account of damage to crops,
houses and publie utilities is estimated
to be over Rs. 200 crores, based on
the information received from State
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Governments. Out of this, almc:;t.
70 per cent is accounted for by
damage to crops. On an average, 761
human lives are lost and 51,470 cattle

perish annually.

(b) and (c). The Central Flood
Control Board in its meeting held in
November, 1970 had recommended
that the State Governments should
prepare comprehensive plans of flood
control and draw out a programme of
works to be implemented by 1981,
with the object of providing protec-
tion to at least 50 per cent of the
flood prone areas. The Sixth confe-
rence of State Ministers of Irrigation
and Power held in June-July 1972 had
also reccmmended that the State Gov-
ernments should prepare comprehen-
sive plans of flood control as early as
possible, carry out investigations of
priority schemes and strengthen the
organisations for the implementation
and maintenance of works and that
concerted action should be taken for
increasing the tempo of flood protec-
tion works during the Fifth Plan
with a view to providing protection
to at least 50 per cent of the flood
prone area by 1981. These recom-
mendations were forwarded to the
State Governments who ame to pre-
pare the comprehensive plans. The
State Governments are currently car-
rying out investigations and collecting
the requisite data for preparation cf
comprehensive plans. Specia] orga-
have been set up by the
Assam and

nisations
State ‘Governments in
West Bengal for the preparation of
comprehensive plang and their imple-
mentation in a coordinateq and effec-
tive manner. Similarly, for the
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Ganga basin, the. Central Govern-
ment has set up the Ganga Flood
Control Commission at Patna {for
preparation of a comprehensive plan
io:i flood contro] in Ganga basin and
arranging itg implementation through
the State Governments concerned in
a phased and coordinated manner.
The details of the proposals prepared
by the States can be finalisedq when
the comprehensive plans have been
prepared and relative priorities de-
termined by the State Governments.

In the meantime, the tempo of ex-
penditure on flood control works has
been substantially stepped up and
against the total expenditure of
Rs. 347 croreg upto the end of the
Fourth Plan, the proposed outlay
during the Fifth Plan is Rs. 345

crores.

The Government of India have also
set up Rashtriya Barh Ayog to review
the flood protecliion measures under-
taken since 1954 and to evolve a
coordinated, integrated and sciertific
approach to the flood control problem
in the country ang draw a National
Plan fixing priorities which could be

implementeq in the near future.

Starement
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U
Demands by Students of Institute for
Physically Handicapped

2520. SHRI R. P. DAS:
SHRI KRISHNA CHANDRA
HALDER:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state;

(a) whether his Ministry is aware
of the agitation by the students of
the Institute for Physically Handi-
capped, New Delhi; and

(b) if so, what steps Government
have taken to meet their demands
including hostels for the students?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-

DER): (a) Yes, Sir.

(b) The demands of students, as
expressed by them from time to time
through pamphlets or otherwise and
the information about each demand 1s
given in the attached stalement. Re-
presentatives of the striking students
have met me more than once and they
have been assured that their demands
will by duly considered.

Demand

1. The Institute should be affiliated to Delhi
University and the Examinations must be con-

ducted by Dclhi University,

2. Abolish the proposed Examination Rules.

The question of affiliaticn of the Institute to

Delhi University is a long-term measure
which dces not depend upc nthe Institute.
The question will involve, tnter alia

scrutiny of the syllabus and curricula, in-
take qualifications - and cther ccnnected*
issues by the Board of Studies. The Insti-
tute has already set up a Board of Studies.
Finally the University alone can decide the
question.

The rules were cnly at the ‘proposal’ stage
and, therefore, there is no question of
abplition of something which is only &
prcposal. It is true that the prcposed
rules had intended tc raise the standard of
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training which ‘would have ! ultimately
helped in getting wuniversity’ affiliation.
However, the propased rules will be consi-
dered by Board of Studies before any action
is taken,

5. Th: D'plymash uld be c>nverted to Degree of This is only pssible if the Institute succeeds
Paysical M :dicine and Rehabilitation of three  in getting the affiliation from the Univer-
sars duratidn. sity and the affiliating authority will have

the last say in this respect.

4. Imn:iiate startng of Meldical Classes by at The Institute is dependent on the doctors
least Lacturar, with p:oper Surgical Demons- from Maulana Azad Medical College for
trations. this purp>se, who were not particularly

keen to take up this work. While long-
term arrangements in this regard were
discussed in the meeting of the Standing
Cormmittee of the Institute on 6 May 1977
and are being worked out with the authori-
ties of Maulana Azad Medical College, with
lot of efforts medical classes for 1st Year
could be started from 24 April 1977 and
IInd Year from 10 May 1977. It is un-
fortunate that after medical classes could
be started with great difficulties, the stu-
dents chose to go on strike.

5. Szpirate Hostels for Boys and Girls. The Institure has no immediate plans to take
up construction of hnstels because of lack
of space and funds.

6. Professional Teaching Staff should bz at least The present teaching staff is adequately
Post-Graduate and must foll>w Time-Table qualified. There is no Post-Gradua-
strictly. tion Degree in Physic and Occupational

Therapy in India. However, the new
full time Director of the Institute who had
joined on 20 May 1977 will assess the
adequacy of the teaching staff.

<7. Supplemcntary Examination Fee must not The qugstion of reducing the Supplementary

ed Rs. 50/-in any case. Examination Fee will also be considered by
exee o } the Board of Studies along with other
matters.

g. S+ul:ats Association must b2 indepandeant, fi- It is ndt clearly understood as to what is
ni1224 by Goveram:ataadelected by students. meant by ‘‘students association must be
indepandent”. It is understood the stu-
dents had held elections for the office
bearers of the Association very recentely
withhut any interference from the Mana-
gement. The Association cannot obviously
be financed by Government.

9. Allsort of S=ssional Vacations must be provi- Any Institute will normally endcavour to
make arrangements for sessional vacations
but the question is linked up with regular
attendance in classes as als? arrangement
for Medical classes.

£0. Punishmenrs like marking absents for week/ These are very minor matters and can easily
weeks, turning out from the class should not be be sorted out by the Director.
there. Students must be given detailed mark
sheet after cach Examination and no internal
assessment should be added.
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11. Internees should be paid and House job should This should again be considered by Bcard
bz started for adequate clinical experience. &f Studies first and in any case this is again

I.!J.. Change in TeachingStaff.

along-term measure.

This has partly been discussed against item-

No. 6 above. The striking students had
also demanded, during some meetings, that
the teaching staff should be nged
forthwith. Such a step cannot obviously
be taken without taking into consideration
the service conditions and the rights of the.
teachers. ’

Financial Assistance for Housing

2521, SHRI P. RAJAGOPAL
NAIDU. Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABELITATION be pleased to
state the financial assistance given 1o
State Governments for housing
during 1976-77?

»

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
EMcept the Subsidised Housing
Scheme for Plantation Workers,
which is in the Central Sector, all
other social housing schemes are in
the State Sector. Central flnancial
assistance for all State Sector Plan
Schemes, including housing, is re-
leased to the State Governments in
the shape of ‘block loans' and ‘block
grants’ without their being tied to any
particular scheme or head of develop-
ment. The State Governments are
free to earmark funds for variovs
State Sector Schemes, including
housing, according to the require-
ments and priorities to be determined
by them. Under the Central Sector
Subsidised Housing Scheme for Plan-
tation Workers, a sum of Rs. 80 lakhs
(Rs. 46 lakhs as loan and Rs. 34 lakhs
as grant), was releaseq to the State
Governments during 1976-77. Besides
Centra] block assistance and the funds
released under the Subsidised Housing
Scheme for Plantation Workers, the
Ministry of Works end Housing al-
located L.I.C. loans amounting fo

r

-+i additional

ar f*

Rs. 17.75 crores during 1976-77 to the
State Governmentg for implementation
of various social housing schemes.
Moreover, in 1976-77, Housing and
Urban Development Corporation also
sanctioned loans for projects submit=
ted by the State agencies like housing
boards, local bodies etc. amounting to:
Rs. 71.74 crores and released a loan of
Rs. 39.48 crores,

Regularisation of Additiona] Covered’
Accommodation

2522. SHRI K. SURYANARAYANA.
Wil] the Minister off WORKS AND:
HOUSING AND SUPPLY AND REHA-
BILITATION be pleased to state:

(a) whether some plot-holders in
the Community Centre, East of
Kailash Commercial Complex, in the
capital have put up mezzanine floors
in contravention of the plans approv-
ed by the D.D.A. thus adding to their
covered area;

(b) whether the D.D.A. authori-
ties failed to check this wviolation at
the construction stage, if so, the:
reasons therefor:

(¢) whether thig additional accom-:
modation is fetching them extra rent;
and

(d) the penal or other action pro-
posed to be taken against these plot
holders and the manner in which this
covered arcommedation:

Ul |
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has been or is proposed to be regu-
larised?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): (2)

“Yes, Sir.

1
(b) No, Sir. On the contrary the
Delhi Development Authority detecte;_—}
during the construction stage the devi-
ations made and rejected the plans for
sanitary lines etc. wherever such devi-
ations were noticed during construc-

tion.
(c) Yes, Sir.

(d) The additional mezzanine floor
area has not been regularised so far
as this is a violation of building bye-
laws as well as standard plans prepar-
€d by the Delhi Development Authority.
The plot holders have been directed to
rectify the deviations so as to conform
to standard plans. No penal activn
has so far been taken by Delhi Deve-
lopment Authority. ’

World Bank Appraisal of National
Seed Project

2523. DR. BAPU KALDATY. Will
the Minister of AGRICULTURE AND
'!RRIGATION be pleased to state:

(a) whether it is a fact that World
Bank Experts have recently made
appraisal report of the National Seeds
Project;

(b) whether this report has stated
that ““Assessing the likely viability of
"NEC in its new role is difficult.......
NSC would be left with too large a
staff. ......... .

(c) it so, whether any discharge
notices have been served on some
employees:; and

(d) details thereof?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Yes, Sir.
The World Bank submitted an apprais.
al report in March, 1976;
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(b) Relevant extractg from the
appraisal report in which an observa-
tion regarding the staff of the Nationral
Seeds Corporation has been made are
reproduceq below:—

‘“Assessing the likely viability of
the National Sceds Corporation in
its new role is difficult. ..... National
Seeds Corporation would be left with
too large a staff as its resprosibili-
ties changed. Every effort would be
made to place staff in the emergent
institutions but there would be no
guarantee’,

(c) angq (d). No employee »f the
Corporation has been discherged in
pursuance of the National Seeds Pre-
gramme. Recently notice of discharga
was served on 27 ad-hoc employees of
the Corporation who had been appoint.
ed on six-month/yearly basis and
whose period of emp]oymem. was tou
expire on 30th June, 1977.

The staff requirements of National
Seedg Corporation are being reassa2ssed
in the light of the changed situation
under which it has to shed some func-
tion like seed certification an.i has to
assume an expanded role for produc-
tion of seeds of non-cereal crops, inter-
state marketing, buffer stocks mainten-
ance etc. Pending the completion of
this exercise the notices served on the
ad-hoc employees have teen with-
drawn.

Report of Indian Committee for In-
= ternational Women’s Year

2524, SHRIMATI RENUKA DEVI
BARKATAKI: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether the Indian Committee
for Internationa] Women’s Year has
submitted its recommendations after
the conclusion of its session in Feb-
ruary, 1876; and

(b) if so, what are the recommen-
dations and the action that Govern-
ment propose to take on this?
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) No, Sir.

(b)Y Does not arise.

Electronic Instruments with Agricul-
tural Universities

2525. SHRI M. IIALYANASUN-
DARAM: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether a study team set up
by the Electronics Commission bhas
discovered that 30 to 35 per cent of
the electronic instrumenis available
with agricultural universitieg in
India are lying idle;

(b) if so, the reasons therefor; and

(¢) measures proposed to be taken
to make use of these valuable instru-
ments?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir. The report of the Panel on
Agri-Electronic Instrumentation set
up by the Electronics Commission,
published in September, 1976 stated
that around 30 to 35 per cent of the
total instrumentg available in the agri-
cultural organisations are lying in-
operative.

(b) The report gave particulars of
only a few jmportant instruments and
not a complete list of all instruments
reported to be lying idle.

The instruments are lying jdle be-
cause of various Trteasons including
improper selection, incomplete pro-
curement, lack of knowledge in ope-
ration, inadequate maintenance ete,

(c) Government are gware of the
situation. Most of the Agricultural
Universities have already established
Instrumentation Cellg for the mainte-
nance and repairs to these jinstru-
ments Care is now be in exercised
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in the gelection, procurement and ins-
tallation of the equipment.

ICAR is giving grants-in-aid to the
agricultura] universitieg for establish-
ment of these Instrumentation Cells.
The problem was also discussed at the
last meeting of the Vice-Chancellors
of the agricultural universities -held in
March 1977 and it was decided to hold
a summer Institute on this subject
with the help of the Electronics Com-
mission at an early date. Scientists
and technicians from agricultural
universities will receiva training in
the handling, maintenance ang other
aspects of these instruments during
the Summer Institute.

Liberalisation of the rate of Interest
on House Building Advances

2526. DR. MURLI MANOHAR
JOSHI: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether the rates of interest
on House Building Advances to Cen-
tra] Government employees were
enhanced in August, 1975;

(b) if so, whether Government are
aware that this has caused great
hardship to the Government em-
ployees; and

(c) whether Government propose
to reconsider its decision and libera-
lise the rates of interest to bring them
at per with other public institutions
like nationalised banks and other fin-
ancial institutions?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): (a)
Yes, Sir. Earlier, the rates of interest
were 64 per cent per annum, flat.
With effect from 6th August, 1975,
these were revised as under:—

(i) 6% per cent per annum for
advances upto Rs. 25,000,
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(ii) 8 per cent per annum for ad-
vances between Rs. 25001 to Rs.
50,000, and

(iii) 10 per cent per annum o©n
the advances between Rs. 50,001 to
Rs. 70,000.

(b) For employees taking an ad-
vance of or upto Rs. 25,000, there was
no increase jn rate. For the others, the

'revision jn rates did mean an increase
but different interest rates being ap-
plicable to the same advance on a
slab-rate basis, the average interest
payable on the total loan will be less
than what it appears on the face of it,
Thus, the average rate of interest even
on the highest permissible amount
of Rs. 70,000 will be 8.03 per cent only.
Besides, the Government has directed
that the costlier loan ghould be ad-
justeq first. This will, therefore, fur-
ther reduce the interest burden,

(c) The rates of interest of HUDCO
and the Apex Cooperative Housing
Finance Society have been studied.
Barring the interest rate of HUDCO
for the Economically Weaker Sections,
whose household income js Rs. 350
p.m. or under, and for whom the in-
terest rate is 5% per cent p.a, the
Government’s interest rate for its em-
ployees js more favourable than the
interest rate of these financial institu=
tions. The banks do not gencrally
lend for housing except to a limited
extent for Scheduleq Castes and Sche-
duled Tribes hostels where the rate of
interest is less and for rural housing.
To their employees, different banks
give at different rates, some very con-
cessional, but the Government does
not propose to revise its interest rate
to be at per with them.
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12.00 hrs

PAPERS LAID ON THE TABLE

REVIEW AND ANNUAL REPGRT oF HOUS-
ING AND URrsaN DEVELOPMENT COR-
PORATION Ltp, NEW DELHI FOR 1975-76
AND A NOTIFICATION UNDER REQUISITION-
ING ANp ACQUISITION OF IMMOVAELE.
PROPERTY AcCT, 1952

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK): On,
behalf of Shri Sikander Bakht, I beg
to lay on the Table:—

(1) A copy each of the following
papers (Hindj ang English versinns)
under sub-section (1) of sectiorr
619A of the Companies Act, 1956: —

(i) Review by the Government
on the working of the Housing
and Urnban Development Corpora-
tion Limited, New Delhi, for the
year 1975-76.

(ii) Annual Report of the Hous-
ing and Urban Development Cor-
poration Limited, New Delhi, for
the year 1975-76 along with the
Auditeg Accounts and the com-
ments of the Comptroller and
Auditor General thereon. [Plac-
ed in Library. See No. LT-590/
771.

(2) A copy of Notification No.
S.0. 4226 (Hindi and English ver-
sions) published in Gazette of India
dated the 4th December, 1976, under
sub-section (2) of section 17 cf the
Requisitioning and Acquisition of
immovable Property Act = 1952.
[Placed in Library. See No. LT-591/
77].

FERTILISER (MOVEMENT CONTROL) 2ND

AMENDMENT ORDER 1877, Foop COR-

PORATIONS (AMDT.) RULES, 1977, AN=-

NUAL REPORT OF F.C.I. For 197576 AND

STATEMENTS RE. DELAY IN LAYING
PAPERs, ETC.

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
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SURJIT SINGH BARNALA): I beg
& X

to lay on the Teble:

(1) A eopy of the Fertiliger
{(Movement * Control) Second
Amendment Order, 1977 (Hindi and
English versions) published in Noti.
fication No. G.S.R. 278(E) in Gazette
of India dated--the 16th June, 1977,
under sub-section (6) of section 3
of the Essential Commodities Act,
1955, . [Placed in Library. See No.
LT-592/77]. '

(2) A copy of Food Corporations
{Amendment) Rules 1977 (Hinai
and English versions) published in
Notification No. G.S.R. 192(E) in
Gazette of India dateq the 25th
April, 1977, under sub-section (3)
section 44 of the Food Corporations
Act, 1964. [Pluced in Library. See
No. LT-593/77].

(3) A copy of the Annual Report
of the Food Corporation of India
for the vear 1975-76 along with the
Auditeq Accounts under sub-section
(2) of section 35 of the Food Cor-
porations Act, 1964.

(4) A statement (Hindi and Eng-
lish versions) showing reasons (i)
for delay in laying the papers. and
(ii) for not laying simultaneously
the Hindi versions of the papers,
mentioned at jtem (3) above. [Plac-
ed in Library. See No. LT-594/77].

(5) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the Annual Report*
of the State Farmg Corporation of
Indija Limited, New Delhi, for the
vear 1974-75. [Placed in Library.
See No. LT-595/77].

(6) A copy each of the following
Interim Reports (Hindi version)**
of the National Commission on Agri-
culture together with the summaries
of the important recommendations
made therein:—

(i) Social Forestry.

+The Repost .ws laid on the Table on the 13th Jupe, 1977.

**The English versions of the
16th August, 1973 and the 13th March,

1146 LS.—6.
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(ii) Agricultural Price . Policy.
[Placed in Library. See No. LT-
596/717].

T it M
ANNUAL AccouNTs OF UGC ForR 1974~
75, STATEMENTS RE. DELAY IN LAYING
PAPERs ACCOUNTs OF LI.T. New DgLHI
FOR 1975-76 AND ANNUAL REPORT AND
REvIEw OF KHUDA BAKSH ORIENTAL
PupLic LIBRARY FOR 1975-76

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-

DER): I beg to lay on the Table:—

(1) (i) A copy of the Annual
Accounts (Hindj anq English ver-
siong) of the University Grants
Commission, New Delhi, for the year
1974-75, together with the Audit Re-
port thereon, under sub-section (4)
of section 19 of the University
Grants Commission Act, 1956.

(ii) A statement showing res-
sons for delay in laying the above
papers. [Placeg in Library. See
No. LT-597/77].

(2) (i) A copy of the Certified
Accountg of the Indian Institute of
Technology, New Delhi, for the year
1975-76 along with the Audit Report
thereon, under sub-section (4) of
section 23 of the Institutes of Tech-
nology Act, 1961,

(ii) A statement (Hindi and
English versiong) explaining rea-
sons for not laying simultaneously
the Hindi wversion of the above
papers.

(ili) A statement (Hindi and
English versions) showing reasons
for delay in laying the papers
mentioned at item (2) (i) above.
[Placed in Library. See No. LT-
598/77].

{3) A copy of the Annual Report
(Hindi and English versions) of the

e 1]
e VI L B

Reports were laid on the Table on the

1975 respectively.
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Khuda Baksh Oriental Public Lib-
rary, Patna, for the year 1975-78
along with the Audited Accounts,
under sub-section (4) of section 21
of the Khuda Baksh Oriental Pub-
lic Library Act, 1969.

(4) Review (Hindi and Engiish
versions) on the working of the
Khuda Baksh Oriental Public Lib-
rary, Patna, for the year 1975-76.

(5) A statement (Hindi ang Eng-
lish versions) showing reasonsg for
delay in laying the papers mentjon-
ed at item (3) above. [Placed in
Library. See No. LT-599/77].

NOTIFICATIONS UNDER CENTRAL ExCISE
RULEs, 1944

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H. M. PATEL): 1 beg to lay
on the table a copy each of Notifica-
tions Nos, 210/77-C.E. and 211/77-C.E.
(Hindi and English versions) publish.
ed in Gazette of India dated the 4th
July, 1977, issued under the Central
Excise Rules, 1944, together with an
explanatory memorandum. [Placed in
Library. See No. LT-600/77].

12.05 hrs.

DEMANDS* FOR GRANTS, 1977-78—
Contd.

MINISTRY OF AGRICULTURE AND IRRIGA-
TION—Contd.

MR. SPEAKER: 12 hours had been
allotted for the Ministry of Agricul-
ture ang Irrigation but we have taken
14 hours and 15 minutes, that is, 2
hours and 15 minutes more than the
allotted time. As I had announced on
Saturday, the Minister will have to
reply now. We have already lost the
time for Demands relating to Ship-
ping. Civil Aviation, and the ones
relating to Planning may also have
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to be guillotined. Therefore, I may
inform the House that if we take more
time on this we may lose a few mnore
demands. Therefore, 1 am not inclin-
ed to exteng the time unless the
Business Advisory Committee takes a
decision to this effect. We have al-
ready taken 2 hours and 15 minutes
more than the allotted time on these
Demands. Now 1 regquest the Minister
to reply.

SHRI SAMAR GUHA (Coniai):
Sir, last Saturday, you assured the
House that you woulgd furnish infor-
mation regarding hanging of the
Naxalite girl on the 18th July, (In-
terruptions).

MR. SPEAKER: They are only con-
victed by Sessionsg Court. It has not
even gone to the High Court. Nobody
can do anything in this matter unless
the High Court approves it. The mat-
ter has not yet been finally decided.
(Interruptions). Anyway I have got
the information, They say that it was
cnly the Sessions Court which has
convicted them, The High Court has
not confirmeq it yet. Therefore, there
is nothing to be worried about now.
I think you must know this. That is
the information.

N FudA (Fafw@r) : e =@@-
9, AT AT S 99 97T a7 '/
T 9T IF 19 T fF I9T 920 FTHIT
T °HTHIT 97 FIATHT, IMET 9T 9qTEi-
THRT HWIT 99997 9 FI ATAATHT &
ary o w1 fAmr @ orawr, 39 97 FE"
7T FT F799 o7 @r g ?

MR, SPEAKER: Mr, Samary Guha
began; then this gentleman. A third
is rising in hjs geat there. Nobody can
prevent them. You get up. then
others get up, 1 cannot prevent them,
They are doing exactly the same
thing. ... (Interruptions). How can I
ask them to sit down, once you begin,
otherg follow.

*Moved with the recommendation of the Vice-President acting as President.

A T .
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THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): Mr.
Speaker, Sir, in the first instance, I
woulg like to thank all those Members
who while participating in the debate
felic.tated me on assuming charge of
this ministry. I am grateful to a
large number of members who parti-
cipated in this debate and I am also
thankful to you for allocating ° the
longest time for these demands. Seve-
ral members made constructive eriti-
cism, some others gave very good
suggestions, I have made a note of
them and we shall try to benefit from
them.

At the outset, I shoulq like to assure
the hon, Members that our govern-
ment would keep food and agricul-
ture above politics. In formulating
our policies and programmes we will
be guided solely by national inreresis
and our Object will be to bring about
a rapid development jn agriculture
and to promote the welfare cf the
common man, particularly the weaker
sections. As the hon. Memberg are
aware, government attacheg the
highest priority to agriculture and
keeping in view the importance role
of agriculture in the nation's life the
outlay on agriculture anq alliad ser-
vices including cooperation, fertilisers,
irrigation, flood control ang power for
agriculture hag been enhanceq from
Rs. 2312 crores in 1876-77 to Rs. 3024
crores in 1977-78. This is an increase
of about 31 per cent over the last
year's allocation. The allocation for
rural development has been increased
by as much as 79 per cent, the slep-up
is 56 per cent for rural electrification
ang 45 per cent for major and medinum
irrigation,

The development of agriculture has
to be viewed jn the wider context of
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rural development aimed at the re-
movg]l of poverty and enlargement of
employment opportunities anq disper-
sal of the fruits of development among
different regions and different sections
of the population.

and policies of the government will

be directed towards attaining those.

objectives.

An important prerequisite for stren-

gthening rura] economy s the
achievement of a higher rate of
growth in agricultural production.

Since independence agricultural out-
put has no doubt registered an 1in-
crease. However this increase has
not been commensurate with  the
growing requirements in the case of
several commodities. Moreover food
and agricultura] production still conti-
nues to be subject to vagaries of the
weather. Our objective in the coming
yvear would be to accelerate the growth
of all the important crops as well as
to minimise the adverse effectg of
weather on agricultural gutput,

Among the foodgrains wheat is the
only crop which has marked spectacu-
lar progress in recent years. Altnough
production of rice, the most important
food crop in the country, has shown
an upward trend, the results are no-
way comparable with those ¢f wheat.
Rice js cultivated in different condi-
tions such as heavy rainfall, tempo-
rary waterlogging and low lying areas
where the crops get flooded, We
have trieq to identify the main cons-
traints in achieving higher output in
different regions and to find suitable
solutions. In the States of Uttar Pra-
desh, Bihar, West Bengal, Orissa and
Madhya Pradesh, we have taken up a
big programme to assist the ‘Stateg in
raising paddy nurseries al the places
where irrigation facilities are available
in order to enable the farmers to ad-
vance the transplantation period and
to grow a rabi crop after the kharif
crop has been harvested. A  pro-
gramme of line sowing of paddy
which will facilitate early removal of
weed and also top dressing of tertili-

The programmes -
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zers at an early stage to ensure bztter
plant protection and growth of the
crop has als¢ been taken uyp in large
parts of these States. To assist the
farmers to undertake thiis programme,
we have mtroduced some new and
simple bullock driven implements on
a pilot basis, We have also sanctioned
additional funds for intensifying re-
search in the cultivation of paddy
under rainfed conditions.

We are also paying attention Lo the
coarse grains. In the case of jowar
which covers almost the same extent
of acreape as wheat, special steps are
being taken to increase the coverage
under high yielding varieties in con-
pact areas to effectively control pests
and diseases. For maize, concerted
efforts for stepping up production gre
being concentrated in major nproduc-
ing districts. Along side development
and research efforts are being intensi-
fieq to evolve disease resistent high
yielding wvarieties of jowar, bajra and
maize.

I agree with Shri Shinde that pulses
and oilseeds are in short gupply and
something needs to be done to aug-
ment their production. I am sorry to
say that proper attention was not paid
by the previous Government in this
direction. These are mainly rainfed
crops and are grown in many parts of
the country over relatively poor soil.
Recently, a special Inter-Departmental
Group has gone into the problem of
production of pulses, oilseeds ag well
as cotton. The Group has suggested
a number of short and medium term
measures aimed at increasing their
production. We have jnitiateq action
on these measures. An important re-
commendation relates to the produc-
tion of quality seeds and their distri-
bution. We have decided to provide
sufficient funds to the agricultural
universities, the National Seeds Cor-
poration and the State Governments
to produce breeder, foundation and
certifled- seeds of these crops and sell
the same tg growerg at reasonable
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prices. A substantial portion of the
cost of the seeds will be borne by the
Government. These crops being
particularly prone to attack by pests
and diseases the Group has recom-
mended a large scale operation for
their control. We have decideg to
subsidise the cost of gerial operations
in addition to maintaining the subsidy
on ground operations. Under the new
scheme for subsidising the aerial
spraying in cotton, groundnut rave-
seed and mustard, the gsubsidy will be
as much as 100 per cent of the cost
in the case of small and marginal far-
mers and 70 per cent in the case of
other .farmers. We have also decided
to launch a special campaign in selec-
ted districts which have the largest
area under pulses and groundnut and
advise the farmers to apply the requi-
site quantities of phosphatic fertili-
Zers to these crops during this kharif
season. We are also advising farmers
to grow an additional crop of moong
as a summer crop in between wheat
and rice in U.P,, Bihar and in the rice
fallows in the South,

We are also taking certain steps to
increase the production of jute which
has suffereq some damage on account
of excessive rains, flood and storm in
Assam and Tripura and delayed sow-
ings in West Bengal. A scheme has
been taken up for foliar application
and top dressing. This, coupled with
the Intensive Jute District Programme
is expected to have a favourable im-
pact on its production.

Water is the basic jnput for increas-
ing the agricultural production. In
case of Major and Medium Projects,
current year's outlay would be Rs. 950
crores. It js gratifying that the entire
House has welcomed the high priority
being accorded to irrigation. In fact,
thic is one of the basic planks of the
Janata Government’s policy. It js true
that some of the irrigation projects,
particularly the major anes, have been
lingering on for quite _some time.
These include the a;asthan Canal,
Nagarjunasagar, Kosi ang Gandak.
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1t ghall be our endeavour to complete
at the earliest all the pending pro-
jects.

I Another important project of this
nature, to  which Shri Chowdhry
Balbir Singh referred, i.e, Thein Dam
hag been lingering since long ang we
have losing huge quantities of water
to Pakistan since March 1970. While,
we were entitleg to the full use of
water from the river Ravi, the pre-
vious government did nct pay full
attention to thig project. 1 will goon
convene a meeting of the Chief
Ministers of the concerned States and
try to gettle this problem at the ear-
liest possible time.

Hon. members have referreq to the
importance of an early settlemont of
inter-State differences and (isputes.
I intend to make vigorous efforts for
an expeditious settlement of these dis-
putes. I have every hnpe that the
State Governments would extend their
fullest cooperation. The government
is striving to see that except in cases
where tribunals have been set up, the
execution of the projects is not de-
layed. Even in respect of disputes
pending before tribunals, efforts are
being made to start some project by
mutual agreement so that the benefits
start accruing. I am sure hon. mem-
bers will appreciate that water js a
sénsitive issue with the States and
naturally, the competing interests
have to be resolved with equity and
utmost care,

We have many old irrigation gys-
temg which cannot cape with the de-
mand of modern agriculture. There
is considerable scope to improve the
efficiency of these systems by resort-
ing to their remodeling so that
wastage of water i minimiseqd and
timely ang adequate supplies of water
made available, particularly to the tail
end areas. Work on modernisation of
a few systemg has already commenced
but the pace is rather slow, Our
efforts shall be to pursue thig pro-
gramme in a big way so that available
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waters are utilised in the most efficient
manner,

In this connection, I woulq like to
mention the importance of conjuctive
use of surface and ground water and
the need to install tubewells both
shallow and deep, wherever feasible,
to augment the surface water sources.
Punjab, Haryana, Tamil Nadu and
parts of Uttar Pradesh have given a
lead in this regard. This should ins-
pire the other States to take up simi-
lar programmes.

Ags some hon. members mentioned,
irrigation at times becomes g mixed
blessing due to water-logging. Drain-
age schemes have been taken up in
the commands of many irrigation prc-
jects and State Governments have
been advised to prepare a detailed
drainage project at the time of formu-
lation of the irrigation project jtself.
Some members mentioneq about the
difficulty experienced in the command
areas of Kosi and Gandak Projects
I shall bring this to the notice of the
Governments of Bihar and U.P, and
also ask my technical experts to look
into this problem.

While talking of water resources
development, we are always reminded
of floods, particularly in the Brahma-
putra-Gangetic Plains. This House
is aware that Government has set up
a Rashtriya Barh Ayog to cxamine
this problem jin depth and give con-
crete proposals for flood control and
management, We have also got a
Ganga Flood Control Commission and
a Brahmaputra Floog Control Com-
mission. The problems of flood con-
trol cannot be looked at in isolation.
It has to be part of multi-purpose
development of the water recouces so
that the rivers instead of inflicting
devastating damages, provide large
be_ne.ﬁts to the communities.

We  have doubled our irrigation
facilities in the last 30 years but there
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is still a long way to go. We have
to redouble the existing potential to
reach the ultimate. In that connec-
tion, the Goverament has taken a
number of steps. The House will be
pleased to know that as against an
achievement of 5.2 million hectares of
additional irrigation during the last
three years, our government has made
definite programrnes to add at least
8 million hectares to the irrigated areas
during the next three years. Another
step taken is to request the State
G-overnments to speed up the investi-
gation of projects and seek earlv
clearance so that a shelf of approved
projects is readily available for exe-
cution. Some Members mentioned
about a national mnet-work of irriga-
tion canals and referred to the Ganga
Cauvery link, Dastur Plan etc. These
gigantic propo=a’s are conceptual in
nature. All such schemes have to
take into consideration the availability
and long-term needs of water in
various regions States and the coun-
try as a whole. I would like to as-
sure the hon. Members that everv
suggestion made in this respect shall
be carefully considered from all gng-
les including technical, socio-econo-
mic and others. I am glad to inform:
the House that the Central Govern-
ment have created a new unit in the
Central Water Commission to study
the possibilities for providing irri-
gation supplies for the drought-prone
areas. The State Governments have
also been reqnested to prepare speci-
fic plans for the development of tribal
snd backward areas. These schemes
shall be givern high priority in execu-
tion. -

One Member referred to the prob-
lem of inundation of areas adjoining
Bhagirathi river after the commaission-
ing of the Farakka Barrage. The
problem has been discussed with the
West Bengal government and at
present experts of the Centre as well
as West Bengal government are study-
ing various proposals. to meet the
sltuation. “(Interruptions). .

e
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Hon. Members have referred to the
importance of minor irrigation, parti-
culary ground ‘waler development.
Realizing the iinportant role of minor
irrigation prograinmes, efforts are be-
ing made to accelerate their imple-
mentation to the maximum extent
possible. Apart from the public sec-
tor outlays, efforts are being made to
supplement the plan outlays for minor
irrigation by institutional funds. In-
tensive efforts are being made to
conduct systematic hydrological sur-
veys, exploratory drilling and detailed
waler balance studies nn g represen-
tative basis all over the couniry. These
surveys will have the State Govern-
ments in planning scientific schemes
for the exploitation of ground water
resources.

Shri Hukam Narain Yadav has re-
ferred to the poor functioning of the
State tube-wells in parts of North
Bihar. It is true that the management
ang utilization of public tube-wells
'eave room jior improvement. Theve
is a proposal to undertake pilot stu-
dies with a view to bringing about
the desired improvement with assis-
tance from IDA,

Some Members have referred to the
need for adopling flat water rates.
That, in fact, is not the concern of
my department; but I will look into
the matter. If the flat rates are
thought to be good in some States—
some experience has been gained in
Punjab, Haryana and some partg of
U.P.—angd if they are demanded by
farnmrers in any particular Stete, this
matter can also be looked into.

Some demamd was made regarding
diamond rigs. In some parts of Bihar,
dug-wells anq ug-cumbore wells are
feasible. But for eaugmenting the
discharge of these wells, rock dr:lls
and small down-the-hole rigs are re-
quired. These are indigenously avail-
able. The Bihllar government has been
consistently advised to acquire some
equipment of this type. The matter
will once again be taken up with
them, because it is the concerm of that
particular State. These rigs are avail-
able in the country at present.



173 DG., 1977-78

Some reference has been made to
Sarda Sahayak Command in Uttar
Pradesh. It is the accepted policy to
encourage the construction of tube-
we'ls in the Command Canal system
to increase the intensity of irrigation
and to control the hazards of water-
loggingt and salinization. There is
particular neeq for encouraging
ground-water development in the
Sarda Sahayak Command to control
water-logging. The State government
is in the process of formulating pro-
grammes for providing tube-wells,
including public tube-wells, in this
area, in consultation with the Central
Ground Water Board.

As hon. Members are aware, des-
pite thiee decades of planning, large
number of villages suffer from acute
scarcity of drinking water. It has
been mentioned some time ago that
1.16 lakh villages are without water.
The Finance Minister in his budget
speech had referred to the need for
supplementing the efforts of the State
governm.ents for providing drinking
water facilities in the problem wvilla-
ges. I might adgq that wherever
canal Irrigation facilities are avail-
able, there is no difficulty in making
water avatlable for drinking purposes.
Drinking water deficiency is mostly
confined to chronically drought-affec-
ted and other backward areas. Ground
water investigatiomg are being carried
out by the Central Ground Water
Board amgd the State Qround Water
Organisations throw light on the pos-
sibilitiegs for using ground water for
drinking purposes. These investiga-
tions are being intensifled angq special
priority is being givem to the areas
where drinking water supply is defi-
cient,

A proposal has been made that Usar
lands should be reclaimed and
brought under cultivation. Our esti-
mate is that about 7 million hectares
of potentially productive land is affec-
ted by saline and alkaline condi-
tions. Of this, about 2.5 million hec-
tares are affected predominently by al-
kaling conditions. With the help of
suitable technology that has recently
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been developad, it is propgsed to re-
claim 64,000 hectares of such land
with an outlay of Rs. 7 crores during
the Fifth Plan period. The scheme

.provides for a subsidy of 50 per cent

on cost of inputs like gypsum and
pyrites to small and marginal far-
mers; the rate of subsidy for others
is 25 per cent. Besides, Rs. 3 crores
have been provided for the reclama-
tion of 1.2p9 lakh hectares of acidic
soil. Subsidy, as in the case of
alkali soil, is given for lomi and basic
slag, which are the amendment agent
for acidic soil.

In order to bridge the wide gap in
productivity, as also to reduce dispa-
rities in incomes between the farmers
in unirrigated and irrigated areas, the
Government of India have launched a
programme of dry land farming.
Some of the members have rightly
stressed the importance of this pro-
gramme. In this context, it may be
mentioneg that 24 pilot projects are
already in operation in 12 States iIn
close proximity to the dry-land re-
search centres of the ICAR. Farmers
are being advised to adopt the re-
commended package of practices
through extensive demonstration and
farmers training programmes ang giv-
ing them liberal incentives. In
addition, the drought-prone area pro-
grammes, covering 74 districts, aims
at optimwm utilisation of land, water
and livestock resources and minimisa-
tion of impact of drought on agricul-~
tural production and imcomes.

Several hon. Members have re-
ferred to the importamce of timely
supply of quality seeds. The Ministry
has taken a number of steps for
ensuring the .availability of high
quality seeds at the right place, at the
right time and at the right price.
The Sates having suitable agro-clima-
tic conditions for seeq production are
being encouraged to foster the growth
of sgeed industry, including the
establishment of State Seed Corpara-
tions under the National Seed ;- pro-

.gramme. ‘This would ensure. diver-

sified seed production at cempetitive
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prices. The system of sgssessment of
demend fo¥ différént varieties”:!of
sdtdy :is glso belng streamlined with
8 viéew. to- avoiding ‘the feast arnd fa-
mine eycle’.” State Governments dre
also being assisted in setting up inde-
pendent- seed certification agencies ‘¥o
that rigorous quality standard of seeds
are ensured. Further/ the State Seed
Law enforcement organisations ‘are
being st up and strengthened in dif-
ferent States to curb malpractices and
to “eheck the s=ale of spurious seeds.
A scheme of operating buffer stocks to
cope with the sudden increase in seed
demand due to seasonal factors is also
being enforced. '

Fertilizer js another critical input
required {or raising agricultural pro-
ductivity Theve used to be comp-
laints in the past about the shortage
of fertilizers. I am happy to say that
by a systematic effort, this problem
has been largely solved. The domes-
tic proeduction of fertilizer has been
picking up in recent years. The out-
put of nitrogenous and phosphatic fer-
tilizer has increased from 15.18 lakh
tonnes in 1874-75 to 23.8 lakh tonnes
in 1976-77. At the same time, we
supplement the domestic production
by imports in.order to meet the re-
quiremnents. While there is at present
a gap between requirements and
production, elforts are being made to
augment the indigenous productiion
through installation of more fertiliser
plants. It is hoped that in a few years
we will be able to meet our require-
nmrents through indigenocus production.

You will also be very happy to
learn that we are paying particular at-
tention to'ensuring that the fertilisers,
seeds and pesticides which are sup-
plied to the farmers are of good que-
lity. " We are establishing a chain-of
fertilizer quality control laboratories—
36 are proposed to be established dur-
ing the current Plan in all the States.
Apart from this,"we are also establish-
ing ‘'sn Insecticide Control Laboratory
in alMmost every State 1T ¢ hﬂjt‘l
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We are proposing to have Input In-
struttors, a -sort of in-built vigilance
authority, in every agriculturally  im-
portant ‘district, who would make sur-
prise "checks take samples and Eget
them analysed-: - imithe* laboratory.
This will heve a deterrent effect on
the dealers indulging in social evils
like -adulteration false labelling and
S0 -on. ~ ‘

I find that hon. Members have ex-
pressed their views about the level
of fertiliser prices. While we will
certainly keep these prices under re.-
view, T am sorry to say that there
is no proposal to bring about an ad-
justment in them for the current
kharif crop.

Som-> hon. Members have referred
to the problem relating to the supply
of fertilisers in tribal and hilly areas.
‘These areas are not connected well
by railways, therefore, most of the
fertilisers have to be moved into the
interior by road. To make up for
the higher transportation cost, the
Government have declared a number
of road heads as rail heads in these
areas. Moreover, the railway out-
agencies are also treated as rail
heads. In addition, the State Gov-
ernments as well as the manufactu-
rers have been requested to increase
the number of retail points in the
interior.

With the introduction of high-
yielding varieties of crops, plant pro-
tection measures have assumed con-
siderable importance. Hon. Members
will be glad to know that in the
past several months, there has been
practically no rise in the prices of pes-
ticides; on the contrary, prices of
many of the popular pesticides have
declined during the last one” year. ,
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Some hon. Members have emphasi-

zed the need of increasing the sup-
ply of agricultural credit to the farm-

ers, particularly the weaker sections.

The main thrust of governmental
efforts is to increase the guanium of
institutional credit, to improve the
quality of services by providing an
integrated credit ctructure at the
base level so as to arrange for time.
ly finances, supplies and services need-
ed by the farmers. as also to channel
a larger portion to the weaker sec-
lions of the farming community. Co-
operatives continue to be the main
institutional sources for provision of
agricultural credit. The short-term
crop loang disbursed by co-operatives
are expected to reach a level of Rs,
1200 crores during the year 1977-78.
The medium and long term loans are
also expected to be of the order of
Rs. 10 crores during this year. To
enable weaker sections tfo avail of
institutional credit facilities, their
enrolment in co-operatives and the
reorganisation of the primary co-
operatives into viable societies are
being pursued. The commercial banks
are also emerging as the second most
important institutional source of ag-
ricultural credit. The level of out-
standing loans financed directly by
ihese banks for agricultural produe.
tion stood at Rs. 648 crores on
30-6-1978,

Apart’ from increasing the supply
of agricultural credit, the Reserve
Bank of India is providing the credit
at a concessional rate. The bank
charges a rate of 7 per cent on short
ferm credit. After adding the mar-
gins retained by the co-operatives at
different levels in the three-tier coO-
operative credit structure, the rate
charged to the loane works out to
13-14 per cent. The margin retain-
ed at the level of primary agricultural
credit societies is 3.5 per cent, which
is considered to be hardly adequate
to meet the pay of a full-time Secre-
tary, ‘considéring the level of business.
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The rate of interest charged from the
loanees'is 12 fo 14 per cent on me.
dium term loans and 10 to 11 per cent
on long ferm loans.

Land reforms constitute an impor-
tant plank of socio-economic trans-
formation of the rural society. Seve-
ral hon. Members have expressed
their "apprehension that land reforms
have not received adequate attention.
I would like to reassure them that
proper and speedy implementation of
lang reforms is of primary concern
to us. 'The policy concerning land
reforms hag been ewvolved over the
years and the Silates have enact-
ed legislation giving effect to this
policy. Implementation, however, has
not been as vigorous as it should have
been. We will make sustained eflorts
to persuade State Governments to
ensure proper implementation of land
reforms so that ithe benefits of land
reform legislation actually accrue. As
hon. Members are aware, surplus land
from ceiling on holdings is allotted
to the weaker sections of the so-
ciely, it is not enough to assign land
to the landless, they must also be en-.
abled to bring the land under culti-
vation. The Government of Indin
assist the State Governments finan-
cially in providing to such assignee-
funds both to meet short-term re
quirements and to develop the land
During the current year, we have
provided Rs. 7.5 crores for this pur-
pose. In addition, funds would alsc
be available from various special pro.
jeets, cooperative  institutions and
commercial institutions. We are ex:
amining, if we can attract larger fin
anceg by providing some seed money.

Based on the experience of Pun-
jab, Haryana and UP we can safely
say that consolidation of holdings i
an important step for achieving high-
er production, A special programme
for consolidation of holdings being
taken up in all command areas of
irrigation projects. This programme
will help in the exploitation of groung
water resources, proper distribution
and utilisation of' water and - use ‘o1
inputs. ’ ' B
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For the implementation of land re.
forms uptodate land records reflecting
the rights of the actual tillers of the
soil are absolutely necessary. While
iand records in some form or the
other reflecting the ownership posi-
tion do exist in most parts of the
country, the position of tenants, share
croppers and other unsecure holders;
remains improperly recorded in larae
areas. We wish to pay greater at-
tention to the task of updating the
land records particularly of tenants
and share croppers.

Shr: Charan Narzari has referred
to certain irregularities in the im-
plementation of ceiling legislation ani
unauthorised eviclion of Tribal fami.
lies in Assam. [ would like to as-
sure the House thalt the point raised
by him will be iooked into and I will
take personal interest in this matter.

Several hon. Members have rightly
siressed the crucial role of research
in enabling us to get more and more
food from less and less land. For.
tunately, we have in our couniry an
integraled system of research edu-
cation and extension education in-
volving collaborative work between
central institutes and agricultural un.-
versities. 1 agree that while we
have increased the allocation for ag-
ricultural research during this year,
the total gquanium of research eflorts
in our eountry is not commensurate
with the magnitude and diversity cof
problems we have in our major crops,
farm animals and inland and coastal
fisheries. Our major emphasis dur-
ing this year will be on intensifying
research on pulses, oilseeds and short
and medium staple cotton. Dry farm-
ing research has already resulted i2
the development of useful technolo-
gies for different parts of the coun-
try and particularly for the vast black
soil areas of Central India. What s
now needed is to convert the avail-
able know-how into agtion program-
mes. The other area which will re
ceive considerable attention is the
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preservation of the basic assets of
our agriculture, namely ,soil, water,
flora and fauna. Soil has rightly been
described as the stomach of the plant
and I would appeal to all hon. Mem.
bers 1o create an awareness in thei-
respective constituencies on the neeil
for maintenance of soil fertility and
preventing soil erosion. Agricultural
assets, in contrast to industrial as-
sets, (o not permit any depreciation.
Wc have to try hard to continuously
enhance the value of our agriculturat
assels. We have established a Nation.
ar Bureau of Plant Genetic Resources
in order to collect and conserve the
rich genetic material we have in our
major crop plants.

Some hon. Members from the South
have referred to the need for deve.
lopment of fisheriegs for which there
is a vast polential in our country.
Indeed. the potential has increased
with the declaration of an exclusive
economic zone of 200 miles arounai
our coast. The Government has, in
fact, taken several important steps
to increase production as well as pro-
cessing, storage and marketing of
fish. A three-fold increase in the
outlay for fisheries development has
been proposed in the current year
and I am glad to state that availahi.
lity of funds will not be allowed to
come in the way of the deevlopment
of fisheries.

‘The Exploratory Fishsry Projects
are being strengthened to chart and
map out fisherieg resources around the
coast. An industrial survey of fishe-
ries resources with Polish assistance
has commenced work since January,
1977 on the north-west coast. Con-
sultations are being held under bila-
teral aid programmes with count-
ries which are more advanced in
marine fisheries and with F.A.O. for
further expansion of this program-
me. -

Along with the survey programme,
major fishing harbours are under
construction at Bombay, Cochin, Mad-
ras, Visakhapatnam and Roychowk
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(Calcuta); they would provide land.
ing and berthing facilities for de=p
sea flshing vessels. For medium and
small mechanised fishing boats, land.
ing and berthing facilities are be-
ing provided at eightyone centres all
along the coast. The World Bank
has agreed to give assistance for con-
struction of fishing harbours at Vera-
val and Mangrol at a total cost ol
Rs. 12,60 crores. Two hundred deep
sea fishing vessels are proposed L2
be introduced through imports and
indigenous construction by the end
of current Plan period. Thirty deep
sea fishing vesseis are now operating
in our seas. Another thirty vessels
are being imported during the cur.
rent year and some of these thave
ulready started arriving in the coun-
try.

Special emphasis is also being laid
on intensive fish culture for the de-
velopment of inland fisheries. Twenty.
five fish farmers development agen-
cies have been set up in various States
for intensive development of fisheries.
This programme provides for train-
ing for fish farmers, subsidy for re-
clamation and loans for inputs. Dis.
trict level fish seed farms and block
level nurseries have been set up to
raise the level of fish seed production
through scientific techniques. In ad-
dition, a number of fish seed farms,
each covering about 50 hectares, are
proposed to be set up im 8 States for
ensuring bthe awvailability of fish seerl.
4 68600 Fishermen's cooperativea have
been organised to undertake wmarket-

ing of fish at remunerative prices.
Practically all the maritime Btates
have set up Fisheries Development
Corporations. 'The exports of fishery

products have shown a steep increase
in recent years. In 1976, these ex-
ports amounted to Rs. 190 crores.
Vigorous efforts are being made ‘o
step up the exports further. At the
same time, special attention will Le
paid to protect the interests of sma'l
and traditional fishermen.

Forests play a significant role in
the rural and tribal economy by not
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only providing directt employment and
supplementary income to the ° agri-
cultural ponulation and backwari
classes but also by bringing marginal
lands into rroduction for essential
rural reguirements of fuel, wood,
small timoer, grass and leat fodder.
Many of the hon. Members have ems-
phasized the need for afforestation on
a large scale. The revision of the
national foresiry policy is under con-

sideration. Under the Bocial Forestry
programme, plantations are being
raised on waste lands. panchayati

lands, road and canal sides and de-
graded forest areas. Plantationg along
the bhorders of Rajasthan desert and
in the Rann of Kutch have been faken

up. A scheme for afforestation in
Rajasthan canal areas is also being
undertaken. Nurseries are beinz

raised in a big way for distribution
among farmers, individuals and insti.
tutions. I have taken note of the
suggestion made by an hon. Member
here that fruit trees also may be
planted along with timber trees.
For ensuring scientific afforestation,
harvesting, extraction and market-
ing of forest produce and setting up
of industries. Forest Development
Corporations have been established il
13 States and 2 Union Territories.
These Corporations are also being en-
couraged to organise the collection .f
minor forest products, like. sal seeds
to help the tribals. For soil conser-
vation and afforestation in upper
catchments of river valley projects,
an integrated soil and water conser-
vation programme is being takenm

up.

SHRI P. XK. DEO (Kalahandi): The
working of ferests by conliractors
should be stopped.

SHRI SURJIT SINGH BARNALA:
I would also like to tell the House
that we will be organising Van
Mahotsava as it was normally orga-
nised in previous years. I know of
a case where for planting one sapling,
Rs. 7 lakkhs were spent because some-
body from Delhi had to go_there ty
plant it. '
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12.55 hrs.

{MR. DEPUTY-SPEAKER in the Chair]

With a view 1to diversifying the
agricultural economy much greater
stress will have to be laid on ammal
husbandry, dairying, poultry and
piggery for which a substantial land
base is not a pre-requisite. Some of
the Hon'ble Members have referred to
the development of dairying. In this
context, I would like to mention that
based on the experience of the first
prhuse of the Operation Flood Scheme.
the second phase of the Operation
Flood, which is much larger in dimen-
sion, is being formulated.

Shri Chandra Shekhar Singh referred
to the need for giving attention to the
Jamnapari breed of Goats. This breed
of goats which is known for high
vields of milk and meat. has been
gradually dwindling in the country.
because of its indiscriminate export to
neighbouring countries. To conserve
this breed within the country, we have
alrecdy banned its export. Govern-
ment are also considering the establish-
ment of a large farm f{or conserving
and multiplying this breed. This farm
would produce quality bucks for
upgrading the local herd. The National
Dziry Research Institute of Karnal
has also taken up cross-breed of
Jamnapari with exotic Yreed with
Alpine and Saenann.

A reference has been made during
the debate to the need for developing
pouliry. We recognise the importance
of this programme in rural develop-
ment. We have launched a programme
for supplementing the income of small
and marginal farmers and agricultural
labourers by poultry raising. Under
this programme, provision has been
made for delivery of inputg and
services, in a package form, at the door
of the farmer. Poultry production
programmes have been adopted to help
the tribals tco. Steps have been taken
to improve the quality of inputs, like
breading stocks, feed, extension #uUp-
port, health cover and marketing.
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1 recognise the need for stabilising
the prices of poulitry feed. We have
taken steps to bring down the prires
of feed ingredients like groundnut cake,
rice bran, etc. by limiting the export
quota. A national anima] feed board
hasg also been constiluted to monitor
all aspects of procurement, distribu-
tion, pricing and quality of animal
feed/feed ingredients.

Rural unemployment and under-
employment is a major prohlem facing
the country. Recognising ‘the need for
tackling this proble in as short a time
ag possible, the Government have
taken certain new initiatives during
the current year, To strengthen the
rura] infrastructure and to accelerate
the pace of development in economic-
ally backward areas, we have made
budget provisions for taking up three
new schemes. One is a scheme of
construction of rural roads with local
involvement. Communication is a vital
element in spurring economic develop-
ment. Recognising this, a provision of
Rs. 20 crore has been made in the
current vear for constructing village
link roads with additional assistance
from the 1loecal resources and Siate
Governments.

Irn Punjab, this project was taken
up during the Akali regime some seven
years ago, and with the local assistance
and co-operation of the village com-
munity. I may tell the House, today,
that there js not a single village In
Punjab that has not been linked by a
linking road. Similar programme was
taken up in Haryana, and in Haryana
also, according to my knowledge, all
the villages have been connected by
roads. I will request all the hon.
Members to encourage local participa-
tion in this programme, because it is
very easy for local people to do soO.
Then we did the earth work. Then
they helped to transport bricks.
transport other material and also
helped in the construction work.

Another new scheme which has been
introduced is the specific programme
of desert development in the hot arid
zones ‘of - Rajasthan, * Haryana and
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Gujarat and the cold arid zones of
Jammu & Kashmir and Himachal
Pradesh with an outlay of Rs. 6.1 crore.
The third new scheme is one of
development of the primary markets
on a pilot basis and the regulated
markets in the tribal, hill and drought-
prone areas where the basic facilities
for proper marketing by the producers
are not available and will require
special assistance to be set up. An
outlay of Rs. 2 crore has been provided
for this scheme in the current year.
These schemes would offer additional
employment opportunities. Besides a
scheme (o |utilise foodgrains from
surplus stocks to generate additional
employmert in the rura)l areas has been
initiated.

13.00 hrs.

I may menlion thal the original
scheme in this regard contemplated 1o
cover only meintenance of public works.
but this scheme is being recast so as
to explore the fullest potential of
gencrating emplovment by utilising
foodgrain stocks. Sizeable employment
opportunities are sought to be created
through special schemes for small/
marginal farmers and agricultural
labourers developmeni agencies. *which
emphesize  ancillary  activities like
dairying, peultry, pigery and fisheries.
Other special programmes such as
drought prone area programmes and
tribal development programmes also
create additional employmen{ oppor-
tunities for the rural people.

Ilonn. Members will agree with me
that it is not enough to think only in
terms of raising agricultural producti-
vity, butl it is equally essential to
ensure that all rural households are
made economically viable through the
generation of adequate employment
opportunities, particularly for the
benefit of small and marginal farmers
and agricullural labourers. In view of
this. our Government has accorded the
highest ovriority to rural development
and is giving a new orientation to the
scheme of Integrated Rural Develop-
ment so that it can really become the
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instrument for improving the quality
of life of the rural people. The main
objective of this programme is to
provide gainful and stable employment
to the rural poor and other ‘disadvan-
taged groups' like small and marginal
farmers, tenants, share-croppers,
artisans, scheduled castes and tribes,
etc.,, by optimum utilisation of local
resources. As the preparation of
resource inventories and action plans
as contemplated earlier is taking much
time. it has been decided that such
programmes of rural development in
the selected districts which would find
a place in a scheme of integrated
development of area, be guickly
identified and action initiated. Hon.
Membhers would be glad to know that
our Government are also thinking in
terms of bringing integration in
approach and methodology of various
programmes of rural development over
a much wider area than the present
20 districts covered by the programme.

Realising the importance of people's
participation in rural development, it
is our endeavour to promote and
sirengihen rural institutions which help
in 1he process of publie cocperation.
These institutions are Panchayati Raj
bodies. Mahila Mandals, Yuvak Man-
dals. cooperatives  and voluntary
agencies. Central assistance is being
given for promoting and strengthening
Mahila Mandals and Yuvak Mandals
as insiruments of public cooperation.
Assistance ig also available to selected
all-India veluntary organisations for
taking up pilot projects of public
cooperation in different fields of acti-
vities concerning rural life, so that
new methods and techniques of public
cooperation are generaled. More
recently, 1the Minisiry has taken
initiative 1o inveolve industrial and
business houses in undertaking mean-
ingful programmes of rural develop-
ment. To enable them to do so, some
{ax concessions have been proposed
with proper safeguards so that only
expendilure on approved programmes
of rura) development becomes admis-
sible for the concessions.
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Thanks to the untiring efforts of my
distingu:shed predecessor, Babu Jag
Jjiwan Ram ji, the food economy .f
the country is in a good shape. Not
withstanding the fact that the do-
mestic production of foodgrains dur.
g 1976-77 declined by nearly 10
million tonnes from the previous
year’'s peak of 120.8 million tonnes,
the market availability of foodgrains
continues to be satisfactory in all
parts of the country, including the
deficit areas. The removal of irksome
restrictions on movement of wheat
from Aprii 1977 has, in a considerable
measure, contributed to 1this happy
state of affairs, and the new Govern-
ment can legitimately take credit for
this. Thanks to the continuing vigo-
rous operations by fpublic agencies,
procurement of food out of 1976-77
crop s expected to be around 10
million tonnes. This has helped the
country to build up large stocks of
nearly 20 million tonnes. With 2
etock of this size, the Government is
confident of meeting any contingency
arising out of failure of rains in the
coming year.

A little upward pressure on food-
grain prices in some places has, n»9
cdoubt, been noticed during the last
few weeks, but 1 would like to sub-
mit that a rise in foodgrain prices
during this part of the year is =2
usuai phenomenon as there is a con-
siderable shrinkage in the market
arrivalg of kharif cereals after March
and those of wheat also start fallinz
off after the second or third week ot
June. We are however keeping a
strict watch and adequate measures
will continue to be taken to ensure
that the prices of food-grains are
maintained at a reasonable level.

Government have already taken
measures to step up releases of
foodgrains from the public distribution
system so as to check any undue rise
in prices. Offtake of foodgrains from
the public distribution systermn during
ihe first five m.onths of 1977 has been
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4.7 million tonnes as against 3.2 mil-
lion tonnes during the corresponding
period of 1976. Besides, an increase
in the gcale of ration for wheat and
milo from B8 kilograms to 12 kilo-
grams, allotments of rice to the States
have also been liberalised to as io
contain prices in the coming lean
months. The network of ration/fair-
price shops has been further expand
ed and now comprises about 2.44 lakh
shops; out of those 1.87 lakh chops
are in rural areas. Further, the
States had been asked to ensure that
maximum coverage is given f{o the
rural population.

Some Hon. Members have stated
that there is discrimination between
rice-eating and wheat-eating popula-
tion in as much as there is more sub-
sidy on wheat as compared to that
on rice. I may be permitted tn say
that nothing can be farther from the
truth than this statement. The bene-
fit of the subsidy in the distribution
of wheat also goes to the rice eating
people in the country as the bulk of
wheat is distributed in the rice-eut-
ing areas through public distributin
system.

In fact, very litlle wheat js distri-
buted through public distribution sys-
tem in the surplus States where wheat

is produced. Similarly., the wheat.
products are also disiributed meinly
in the rice-ealing areas. 1 may also
mention that one reason for  higher

subsidy on wheat has been the im
port of wheat at high international
price in the preceding years. With
the increase in the availability of food-
grains, imports have been stopped
and the subsidy on wheat will also
appreciably come down.

A number of Members have stressed
the need for ensuring remunerative
prices to the producers. As this
House is aware, assurance of ra-
munerative prices to the producers is
an important objective of Govern
ment’s Agricultural Price Policy.
Procurement or support prices are
being fixed for important foodgrains
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and major cash crops. As you know
we have already increased the pro.
curement price of wheat for the 1977
marketing season by Rs. 5 per quin-
tal taking into account the increasc
in input costs and other relevant
factors. Massive purchase operations
were also undertaken to ensure tha*
market prices did not fall below the
procurement prices fixed by the
government.

In this connection, Hon'ble Mem
bers would recall that the wheal cron
had been damaged in many areas
on account of untimely rains during
March/April 1977. In order to safe-
guard the interest of the cultivators
the quality specifications were cor.
siderably relaxed to enable the public
agencies to buy the rain damager]
wheat. It is important to mention
ithat out of the total purchases of 4.9
million tonnes of wheat by Govern
ment agencies so far nearly 2 million
ionnes comprise rain affected wheat
‘The relaxation of restrictions on in.
iter-State movement of wheat has
also helped the producers to realise
higher prices for their produce than
they would otherwise have got.

While Government has been anxioug
io ensure remunerative prices to the
producers, due care is also being
iaken to safeguard the interests of
ithe vulnerable sections of the con
sumers. Despite the fact that the
procurement price of wheat was 1n-
creased by Rs. 5 per quintial, its issue
price was kept unchanged at the level
of Rs. 125 per quintial; this has meant
an increase in the subsidy to be borne
by the Government.

On the role of {raders, Shri Shinde
sounded a note of caution that allow
ing complete free trade in foodgrains
would create difficulties. Some other
Members expressed’ the view  that
restrictions on the movement of food-
graing should be removed and trade
should be allowed to move the stocks
freely in all parts of the country. As
at present, there are no movement
restrictions on any grain, except paddy
and rice. A decision on the policy
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with regard to paddy and rice ,wili
be 1iaken in September when the
kharif policy on prices is decided. 1
may, however, mention here that we
do not have a dogmatic approach to
the problem of food-management.
With regard to wheat, it was found
desirable to remove the movement
restrictions in order {o enable the
producer to get a price higher than
the procurement price. Also, the
huge stockyg available with the Gov-
ernment made it unnecessary (o con.
tinue with movement restrictions.

Many hon. Members mentioned
about the large stocks of foodgrains
that are being held by the Govern.
ment and expressed their apprehen-
sion that with such huge stocks and
the inadequacy of storage in the coun
try., there was a danger of a part of
the stocks getting damaged. 1 am
sure that the hon. Members wil!
agree with me that for a countrv [
India’s size, it is absolutely necessary
to maintain a suitable buffer stock
s0 that in years of failure of mon-
soon resulting in fall in production,
the country may not get into difficul
ties. A Technical Commitiee ap-
pointed by the Government had made
certain recommendations with regard
lo the desirable size of the butter
stock and these are under the con
sideration of the Government. No
doubt, holding of a large buffer stock
is a costly affair and presents a num-
ber of problems. But, since the hold-
ing of a buffer stock is very neces
sary for the proper management of the
food economy as also for the econo
mic stability of the country, the proo
lemg involved in the maintenance of
buffer stocks -have to he examined
and suitable measures devised to deal
with them. In view of the fact that
1976-77 was an average year with
regard to food production, the off
take of grains through the public
distribution system in the year 1977
78 would be normally expected to
be much higher than what it was in
the previous year. Government are _
also taking steps to negotiate with
the Russiang the return of the
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wheat loan taken from the USSR in
the shape of wheat. The feasibility
of exportgs of wheat products from
the country to the neighbouring coun-
tries is also being examined. With all
these steps, it is expected that over
the year 1977-78, the total stock held
by the Government agencies would
show a decline and reach manageable
proportions by the end of the year.

I might add that Government have
taken various steps to deal with the
situation by optimum utilization of
the existing covered storage capacity
by increasing stack heights, resort-
ing to large scale hiring of private
accommodation from wherever avail-
able, building up of additional storage
capacity and by arranging for loans
to private gwners at lower rate of
interest to encourage them to build-
ing godowns of given specifications to
be hired to the Food Corporation for
a specific period.

Many hon. Members mentioned
about the necessity to ensure that
sugarcane producers in the country
are given remunerative prices for
the cane grown by them. Befare the
commencement of each sugar season,
the Government of India notifies the
minimum price to be paid by the
sugar factories for sugarcane pur-
chased by them. In addition, the
cane growers are legally entitled to
get 50 per cent of the excess realiza-
tion made by the factories from the
sale of free sale sugar. In practice,
however, the cane growers get much
higher prices because the State Gov-
ernments intervene between the in-
dustry and the growers and insist on
what js known as ‘State advised pri-
ces’ which are generally higher than
what is derived by the methods des-
cribed above.

Some hon. Members also referred
to the sugar policy and seme pleaded
that sugar should be decontrolled.
In deciding on the policy to be fol-
lowed for sugar, Government have
to keep In mind the interests of the
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cane growers, who should get a rea-
sonable and remunerative price for
the cane, the interest of the consu-
mers, for whom sugar should be avail-
able at a reasonable price and in
between, the interest of the industry,
which cannot function efficiently un-
less it is able to cover the cost of
production through sales of sugar. I
can assure the hon. Members that
Government will take into considera-
tion all these factors and decide a
suitable policy that will be in the
long-term interest of the country and
will result in increasing production
of both sugarcane and sugar.

Hon. Member, Dr. A. Sarojini Mahi-
shi—she s not here—made a point
that the productivity as well as re-
covery of sugar from the sugarcane
in the north particularly in UP and
Bihar is much lewer than in the
South and that, therefore, the grow-
ing of sugarcane in UP and Bihar
was not the best way of utilising the
resources available in these areas.

The basic point made by the hon.
Member that there should be a pro-
per land use plan and that in any
area the crop which could be grown
more profitably should be encouraged,
is unexceptionable. However, in deal-
InZ with the gquestion of sugarcane in
UP and Bihar, one should not com-
pletely forget certain historical facts.
In the early stages of the develop-
ment of the sugar industry in the
country the factories came up mainly
in UP and Bihar, and sugarcane cul-
tivation in these States has continued
for over 40 years. The development of
sugar factories in the south came up
much later. It should also be remem-
bered that the Indian farmer is very
practical and knows as to which crops
would give him the best return and
arranges his cropping pattern ac-
cordingly. At present 30 per cent
of the sugarcane and sugar is from
the northern States, and unless fur-
ther development takes place in other
areas of the country discouraging
sugarcane in the North would have
an adverse effect on the availability of
the sewetening agents in the country.
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I am , therefore, of the opinion that
the decision gn whether to continue or
not the growing of sugarcane in the
MJorthern States, is best left to the
cultivators in these areas. Govern-
ment, on their side, have been making
efforts through various developmental
programmes to increase the produc-
tivity of sugar cane in these States,
and also to introduce better varieties
in order to improve the recovery.

Before I conclude, 1 would like to
reiterate  that our Government is
committed to accord high priority to
agriculture and rural development. In
pursuance of this, we will reorient our
policies and programmes and in do-
ing so, we shal] keep in view the

various suggestions made by the hon.
Members.

I would be failing in my duty if
I do not say a word of praise for the
hard-working farmers of our country
whose consistent efforts even in ad-
verse circumstances are helping the
country tp =machieve substantial guc-
cess in the field of foodgrains and
agricultural production even during
hard times. I have also to thank the
Agriculture Scientists and experts
who have made it possible for us
through their research to bring about
a Green Revolution and to meet the
food needs of our wvast population.

In the end, I thank the House and
the hon. Members who have given me
a patient hearing.

MR. DEPUTY-SPEAKER: I shall now
put all the cut motions to vote....

Some hon. Members rose—

AN HON. MEMBER: My point has
not been replied to.

MR. DEPUTY-SPEAKER: No, please.
The debate is over. 'There are So
many points made by the hon. Mem-
bers and he has dealt with as much
as possible and if there are one or two
points left, everyone of you cannot
stand up and ask.

1146 L.S.—7
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MR. DEPUTY-SPEAKER: No, please.
The debate iz over now. I shall now
put all the cut motions to vote un-
less any hon. Member desires speci-

fically that his cut motion be put se-
parately.

SHRI ANNASAHEB GOTKHINDE
(Sangli): Mr. Deputy Speaker, Sir....

MR. DEPUTY-SPEAKER: No, please.

I shall now put all the cut motions:
to vote.

Cut motions Nos. 1 to 13, 15 to 28,
30 to 33, 35 to 48, 50, 51 and 83 to
186 were put and negatived.

MR. DEPUTY-SPEAKER: 1 shall

now put the Demands to vote. The
qguestion is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India to complete the sums neces-
sary to defray the charges that
will come in ‘course of payment dur-
ing the year ending the 31st day of
March, 1978, in respect of the heads
of demands entered in the second
column thereof against Demands
Nos. 1 to 10 relating to the Minis-
try of Agriculture and Irrigation.”

The wmotion was adopted.
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Demands for Grants, 1977-78 in respect of the Ministry of Agricultuce and Irrigation voted
by Lok Sabha.
No. of Name of Demand Amount of Demand for Amount of Demand for
Demand Grant on account voted by Grant voted by the House
the House on 30-3-1977
: ! 2 - 3 4
Revenue Capital Revenue Capital
MINISTRY OF AGRICUL- Rs. Rs. Rs. Rs.
TURE AND IRRIGATION
I. Department of Agriculture 81,41,000 . 1,65,82,000 -
2. Agriculture 5 62,85.93,000 173,68,30,000 135,70,33,000 272,72,02,000
3. Fisheries . 7,06,12,000 3,82,74.000 15,38.22,000 9,94,47,000
4. Animal Husbandry and
Dairy Development . . 18,-2,66,000 2,20,60,000 35,84,02,0C0 7,87,c0,c00
s. Forest . . : 5,29.52,000 46,67,000 16,09,03,000 1,93.33,000
6. Department of Food . 203,08,79,000  14,72,51,000 381,99,58,000 28,23,32,000
7. Department of Rural De-
velopment 45,69,88,000 5,68,07,000 105,96,02,000 11,86,14,000
8. Department of JLgrn::ulrural
Research and Educartion. 2,55,000 5,09,000 ..
9. Paym=nts to Indian Council
of Agricultural Research 19,49,75,000 37,39,50,000 .
10. Department of Irrigation ~,93.01,000 2,47,25,000 15,76,01,000 4,94,51,C00

MINISTRY OF DEFENCE

MR, DEPUTY-SPEAKER: The House
will now take up discussion and
voting on Demands Nos. 22 to 27
relating to the Ministry of Defence
for which 6 hours have been allotted.

Motion moved:

“That the respective sums not ex-
ceeding the amounts on Revenue

Account and Capital Account shown

in the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India to complete the sums necessary
to defray the charges that will come
in course of payment during the
vear ending the 31st day of March,
1978 in respect of the heads of de-
mands entered in the second column
thereof against Demands Nos. 22 to
27 relating to the Ministry of De-
fence.”

Demands for Grants, 1977-78 in respect of the Ministry of Defence submitted to the vote of Lok Sahha

No. of Name of Demand Amount of Demand for Grant Amount of Demand fer Grant
Demand on account voted by the House submitted to the vote of the
_ on 30-3-1977 House
1 2 3 4
Revenue Capiral Revenue Capital
5. Rs. Rs. Rs.
MINISTRY OF DEFENCE
22. Ministry of Defence . 24,05,94.000 17,08,68.000 48.69.19,000 28,41.37,000

23. Defence Services—Army? . 598,83,47,000
24. Defence Services-Navy 62,58,65,000
25. Defence Services—Air Force 191,84,23,000

26. Defence Services—Pensions 3-,15,02,000

27. Capital Qutlay on Dc&ncc
Serv!ces . . .

o 1184,09,95,000
124,96,29,00C
374,20,47,000

~4,30,03,000

102,10,01,000 172,98,02, ooo

MR. DEPUTY-SPFEAKER: Hon. Mem-
bers whose cut motions to the De.
mands for Grants have been circula-
ted may, if they desire to move their

cut motions, send slips to the Table
within 15 minutes indicating the se-
rial numbers of the cut motions they
would like to move.
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§Nt dto Wt ey wx (-
®IET) : ITEAR WA, g TS TEAAT
AT g fF e aeT § ow wew
T S+ 0T @ g R ogen w1 aw
TN AT § 9ga 9 7T 97 @
oo F  qur T THET QI R
2 | GIEAT ATY AW § Ay vEA &
LT TH FILO S OWIT aF g
W aA 1 g A 5o @
JEE! IATT H FHL qTE F 9T WE-
anr fa=ar @ J= Ay
A A FTRAT F FOIGT F =T H FEATE AY
qE I wHEAT gy & Hi § oquy
®9 ¥ wvaE gEaT § 9fF a7 md
9B WY 3 W FY T & FOvT @
¥ 2 T2 ATF ART § W T A O
AT BN g IR fammm g v
St AAfFar 3w wHw T4 9§ gy o
SF/M HT ITH FE qfrmgaa Ta@
gNT | g St e Ffes aze &
g7 sy wo 2, wH favam & %
g AT o JTIT T2 )

o e zo g faRur Arfq a¢ ==t
FI @ G | aq e 54t S T A may
W | ogwrer  fagw difF & amv ®
w12 &1~ ax gz F7r a1 fF @ Sif7 ar
aF a9 G ¥ Ter #@e g ot
TATeT T F, 974 H, I ¥ FT 1T
@T § g AT |7 FAT AT IHH HIE
Qa7 gfrada gt grr fma 2o 71
AT BT AT IF AIfd HT FIE @AITFT |
g+ fgas w1, o=y foar &1 Ideq
# F1E a1 A1 gy | H wwear g
goar AR fagw Afq #71 oF 9w &
qHET ST ATET AT T qET 8 |
ST § o g g gfersmor AuEr
AT & AT T TS & FAT ISHL
I7 9% e &% =7 € 1 afs g Y
gwx dar frararaga  wewr WA
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o FfE & arX F oY gy Fgr W@
fF o aoEa &7 9 S o
g g 9fed 1 & IEH ST AgY
argar | afFw 7 oY 9 fqum &, falw
MfT #I grem, AN @weaw ger
Tfgd | UK W) 9T A1 gfeewo
g9 OUETY ATU &, IHY F12 FHT FUTA
qTTF § TG EAT, AT QA AR A
g T wAR TEN § A AreAT g |

gH F=qw | gg faamar @ 49r fw
WA OF GET W § fowm ar g
79T § | g¥ agET S ar fr g
& feamom @31 & #ic faw ag € §a4
gAT, TIHAT ZATA, AT &E I
TGN qHAT, F1E OF AGT FEAT | ATHT
AT TIF FATL WL Z [T AT F |
afFa FaAEaT F ag AT FWTO qrEar
7 A< AT € OF IO & FATT ST 0T
FT JFE a9 T [T qUFTATH FT TF
gan | fe g2 Aifq ¥, 92 =98 @ A%
FEET AT H P AN qf@dT g
fam & arv & ar=ar o afvwe av A=
qJUA 79 9T | IH & arg T AT
feamm awa w2 gk A & fam
HETERI AAST T 4T & | AT gHIT
o foaar agr § Ia-r &Y 9rd a7 #
ga<t & faa gom € o= fas zard
AT FeTHT, GLET &1 F799T HTA a2
TE ® | Ag TS Fur v arg 2 =T
az+1 g€ afdfeafagt 1 smasT & F
g FUAT ArfA FATAr 8 AT I7 AT
T @ & W g gy omar 2
T T AT TN HWAAT KT HIA q1T
Tg FT AFq TEAT Hrg WX FHT a8
Foaar T FX 5 gre £ guear gaw
AT & AT Y T A &1 qHaAl 2 |
9T dF Tg W TEAT, GTAT 1 aHET
FHY Y | 9 AUl TEaadr St FQ
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[ dYe Yo «.<faz ]

& UF 1Y, 9¥ IAFY T AT g2y
o - * fo7 | o7 sy 7 o arferw
e, T | TH TETY AT T 9TV
Tfae g1 SraT & " zEr gfezater &
9 T FT aTF 7@ AT I/ 97 fa=1r7
HI |

AT At St &9 fAde AT gare
faer [= q W@ "o R Afa F an
H gg == fxar 2 fF gard fa2r Afa
FT JTUTT AT 97 7297 | § g7
fraza s s 2 e efroremr
w ot a2 a Fa=s = w2
§ 4T I AT FgA § TS Ag 2,
" gz A7 s Fww swrEETe
& AFt @ 5= e mfader w1 A
g faerAr WY 21 2w e &
s gty 72, == S 7§ w5 =
fram @t 78 =¥ w7 gz AT oF
qTg &99 T g 7% | 3R 7=fAw-
U FT 9T AT FT F2AT & IOF1 AT°H-
for F Trv § O 3o o7 oafuw
SO FIAT AT g A wzfAeasar
I AT I AFAT 2 A 98 W4T A
FEIAT F F, T {97 FZT AT
fve 7 781 =5fF W sl wefae-
T &Y Arfa w1 /T =TT 9T 2,
wa: 7= 7=t 21 3% 39 ueg Twt
qv fév vza7 3= FvAT grm o ey
FH FAT grm, fev o gy A7 7 T2
FAT FWTT 4

= 7T g faErd (AeTea)
IH FAA H T ER0 WAL ZH AT Z0
¥ OF AHT AEMEAT A AT T o |

s qY¥o qto A7y ww : TzfAvgerar
T AT TET HAAT 3, nzfaderar zard
gra ar AT AR 2 gw Y W &
mﬁ%éﬁwﬁﬁmg%ﬁ%
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AT AA-GATEE § g9 Wl AT-Qars—e
g | THTSAT T|HT wawa ag gwr f+ g
"I+ 717 9 fiR T §, W s
HITHTE AT AR & 1 T 3F & 5 mv=it
AT 97 gw et & ggmar «, ey o=
ATS a7 T & g oa § A T
"ETAAT FE AET 24T, B T F1g Aqrfe-
3w gar & 1 afg gardr qefaderar
frrFrag i &, s fr i &, =y
o1 FfEATE R ) I AT AT dFTEA-
FegITFaCAFE ST g a8 f ==w<
& % Youare neutral on the other side.
TEF T8« Ig der SATar 91 | "I
WY F% 17 Fg4 & fF o9 Faw oF A
¥ 7z afus qgEaTa @ & 1 AT £y
TIH HTTHT ATA-OAZE &gl & ¢ ar
FZA FT A4 g8 gHT fF ATA-0HATER-
¥z IEY TG ATAF g @%har & A9 %
T GFrzAHZ & I1g AA-feddw W@ W
SrE T FT IAXRT ACH AT 94 | g8 31+
2 9T %% HIG1 4 THA TS W FEr &
f& 15 @ Tw gL F ATAN § wrawfa-
oA wra-fAaT JE g1 JFar 1 3 ¥
wEasfAorT AT &1 AFAT & a1 AEr 9% gt
HFAT 2 A2T A% AT g1 AT | FIH
AN F3 I For AT oI Adr @Y
TFET F Al FATL X9 FT STAATTI0T ATH-
frqTar & fr wiforor == oF fess
T Zri 1 afFER FH-A-F9 gH gAAl
dar F7 TFq £, IAAT gH FL A, A AR
Frm wgar fgaefy dw A, AT & AT
EATA T AT E AT | wTr gw fraw
arw. 73 fF fedY 2o & germ &y
qrt AT EAr SERr Ew I AT & 7
AT AEY T # &1 qg TR ZAT | FEL
OF T2 ZT97 £ T §4 @7 & AT T AT T
ITFET HqYT ZHTO FTAfAAET O
¢ o7 9z 73 & f gw Aaw 7Y &, 2

qEa TH F AT A &Y 3 E 1 TS A9 AN
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H aré-Ags arAr TUT ¥ IUT AT
NI YT § AT AT & | IAFT THOAY
) FHTAT AT € W1 gATR agl men fauwar
WT SATAT & | 89 97 &1 S g, &4 % fog
EHTL 9T B TS E |

THIAT 19 CATZAR E F1 OF ATfoh
4T g % ST&T a% 21 7% a9 ATeHA(AHT
&Y S H17 TAFT UF aifow g€ °@r 2
fF % 07 To & 1 FAFT ATHEATT
AGI A7 AT ATRA AGNF T2 A1 AT8d
f& garr  wefaraw Aifr =4 7=
m"rrlﬁmu?”r?ﬂr%fa'aw oy
frge 7 211 feesd 30 379 aF avEx
BHTL |THA ®F79¢ HH[ 81 2 | fFa=t
qTEAT H FAT d1, T8 WY W7 F1 Al
T @ faadr g a@ff=w ag gq@ =@
aF AT AT ST WA G0 qBr fAFar o
fFaa & e wzfAwes 2w 2 afFa
EHOTET 3, 4 ATT WTHHT gHT E | EF
wzfaraer #, gwwr fer @ AT &
T 2, fov gw ax gmEnw w1 EET £ 7
€4 &1 TF WG 70 Jer g % s
EIEGU

FTHTIT 297 TAAT J=7 8, AT tqer
FqTETEr 2, A aaT ¥, gaeT oEfmae
g gz for 7 fdy A7z 7 280 oW
q=T F UFAT AL FHAT o | IR(AT
T HETA § L2 WEFTT AT I F, TAAAL
AT STaT g AT g A & fifow @y
STt g fF 9 F#9 oT T ag, IFEr
gufT F g1 1 famesT Srgr gura qeEr
T a9Te |TAT 8, g TH1ES Ao drd
w7 H HTET &\

# gg Fea1 =ear g1 f& zErd
fa2or Afq &7 vw =faw ag 2 = 27
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faaeT &Y 8 %, ARHfaN aq "I
W+ fod ga ooy defeawr ofwaw
qE | qIfFEAT AT HR IWT FT aE
qET F FAT qATS ATAAT TAT, g1 '
g ¥ 3o gt § fAg  awa g o
FHT g9 g1, JfFT @ =8 afaq qax
A9 S IW FT HATCHATAAL g1 & foF
FAIAT AT wfeT &1 g F wiafa
AR & TEAT A9AC AGE ATGT & |
WY 98 T g1 amar & fF ge =it
F faa argHaaasFTa® 9T T 4T
AT, ST § AFT F, IAG FAT TEAT
AT FZT T FE81 faa4r &, 99 " 79
&1 FHifwer AT T FfFa g™y
&1 F94T FIeH (AT & fag S /e
9T ZM { I 9Far 2, 39 fgar §
FE AN F AT FGHAT & | A EMt
Tt #1 fA97 ga §® @ F9Ar
T H17 FT gH  ARATAT g1 A4S
= zare fag w15 wfoard a@f =

g9 9T ST FHAT FHT, IAF AR
q g fa= g wqa—ﬁ‘c&w T
9% TAT T3 ZAT 219 & WX g2 FAaw
ﬂfrm?ﬂ'%_fﬁ?iﬂ‘q’rm‘ﬂ‘#fﬂﬁ',
HT IAFT JIEAT AT wfaw T =g,
TAFT TF FOor H Og AT T aGFATv
g 7 oF aw & gear & wwar ¥ o
T 2, ﬁ'?rﬁatrm | 27 oara Y
qITT /T #T FX 7 HA TAT HAT9F
F1 f7aret &1 a3 a7 7 wogme fFar g
T O34 H AT AT 1T HH g, AR
WY AT TETE 1 H 9gHl 17 UF A
faog 9T AT @1 §, AF 7/ I AT
qU ATAT 2 2, FfFA gF Tar Ay
2 B ga wr Arfa W 39 Tgg sarar
T ATIAFAT § gfus Jdfea a5 gre
g€ | WAL qIfEEAT &1 & oaqT
gfaare fa=rar 8, a1 dmeammw § w1

5

«Q
7

4
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[4 dro o wfER TTA]

TEFEY FT ATAT 8, AT WA FT EE T
#HIE gIA & g AT &, A FAR
g IATAT A AT § W W IFAA
g1 I3T & 1 AT 77T 2 woe Afg
ga T8 T @ &, afew arfeer,
FAARY T I d4T @ 2 | 3H IF1L
Fr o Quana-mifafes Afa & gmare
QT FH FEAT  IF TG 2 1 gHIA
g M T § AT T TWET 2 R
M am@ F ag W qfgsa gr arfaw
R w7 2, gk w7 gw uF arfefey Aify
Far &1 fegafa § & | w7 |15 F+AOT
Y wrATEY arr @ fawqa 2w, F fag
fom &1 9T g9 W9 #FT qER-IT
2, fom & a7 ardr gfAar & |9 qra
g, #ATH W AET ¥ #s arfafEs
3 F AW T g, a1 A
T

F=Ew & foo, e fe= mgmETT
7 79 ¥ wfus fGeugrar 9 1 4t
g2, A FATAFAN G | TT N T
aqifafea  Imgifafafadr @93 Fax 77
#F feafr 7 g, 1 fewr mfggr =Y
FH=ATHT F7 g9 994 79 fasr swgwm
I HZ ZOT FT AAE T AZ AT AT
fF wT7A 3| &9 FT OF agd 37 wfFA-
w79 3, "7 A7 faw " #3
qa THEETHT FTOEA FL AFAT 8,
g4 FHTO FH MM O o@gd SO A9
o7 S f& #1E FEIT 29 gETR 3N
da H A ® |

p

{7

Fq A% g9 R H1 A= A
yTEel ¥ a1 ¥ IAA A AT AT TF
gu femr wgmTR from & fow I
UF ZTIOF &2 Al a9, a9 a%
ZH TF AVFATESE  TIFT &Y HIAT AT,
T AqT % gt fag 7 mrRe A9
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TH §9 Y OF I8 vl a1 7T AEFw
@—FW I¥ 999 a% G a9 §, WK
gH qg=aT =Tfgw |

I F A F W o AT 9%
Tga qUefSfes @ 9w &1 W
g9 9 gun & faq @ Fw w99 ST
v 7 fd, @ g7 wegw <@ &
FE gW A FE GgT qT 99 FT faT,
aT M F |G qgd weA@ fwqr aogw
AW Fg AT FEOARE Sq99 77 43
& 2% =9 ¥ IT IzAT 2 | FEar S
T A9 H gOIT IH F FASET #T
T EY @, qg FE FAC F AT A
I A1 qET grar | g a¢ 3 oav
9 FAT HTEYGF g, S9 IS F247
qgl S IR0 | TR gW g A wAy
Fq-Sraq F1 T ", A 6w g
g ogH w9 a2 Mt Fam, @ e
&THT IQTHAT FY ATAAT &/, Fgd @ fF g7
TIT  SATo UFo QYo FT Fa= T IT
IR 9T T R Es FE @ |
stz Ay gfrar & e 3w & S
gATO 2dyAar ar & {|ay ArET F
g= T fgara ¥, a1 ag F1% aga a9y
FETZIT &I AT AZY 3, ATT FITFJATT
F7q & AT AGT | ® T A FeAT
g fr gnn 7 fau gd & ard O
el F7AT AT FAE 27 T dT A
L AT 94 2 IFT HTAST FIA AT
gTar | W g & IFr w1 gy afew
are zooEr A faear 2

ora st gardy fEwA gEEeE
afqz & g g 7 UF FgT FIT ACATTE
QATIIE GaT &7 @Y & 1 ST & "W
¥ arz oF AT Ga3T g1 AT @ A1
37 & zra ga fafafeaa dw &1 @1
FTE 23 A O FA M RMATFLRZ R b
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T IANN F GO GETL AT ZEY FART
g ITE S gF 9IF w7 fawra v
g1 3 FETA A oOF wFEIT
TH4Y AT 8 IH F TGS gH 48 FF HEA
g fr ot gax goaT ¥ 3@ & 9AE
AT uF  AigfiETe & oarmnaer
gATT AET 93T g OAFT B, TF FAT
T TFT & AT IH FT COAT AL F747
® gET &, FAT FTATC FAET AT
arfeas &1 €Y grar &1, G ara JE
g\ S aAE wd & a1 E9 gTam wy
YA AA-AAT HIT qAZ-AET F7 0F
HE9GF H[IT  [EqsT 41 J19 F2
| A IS 7 FTIT T A7 H ZHW
FgT 78 % 29 g9 7 27 79 @9
FCw@E 7 wuAr fewred 7 g AT
ART & 17 7oAy e F o1 wwr @
SR FIE ATHAEA A AL AZTATAT |
A7 AOAT O 7 Fwr f

“Despite welcome improvements
in the political elimate in our re.
lations wilth neighbours our over-
all securily environment conlinues
to cause us anxiely as the threat
to our security has not diminished.
Sources of tension and conflict have
not yet been resolved and India
cannot afford to relax her defence
preparedness and vigilance.”

az #aa F@ g1 ofwa fa=w
#et T A gLy AT T 58 KT AT
FAAT  FT SIGOT FY AT IHT AEA
FL AT A IF T91 T AW & 47 Far
f& ag w1 FEHIE E &7 W
gl #HAT § & 37 FET ¥ A
AFTE AT AT FT ALT gru 7
gg T4 T9T 41 | " TEAT drEdr
g TR FEi-Agl FERIAIE T A
#FE T, FEI A FUT, Fg AT
FOe, wArfsdm  FF=AT H e AL
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FUT N FAN AT AFTE AT TRAY
FET AT TFaT & fF OFT FASET F oy
WTIe-IT 9X AL Agr 937 ?  4r &t
o7 g #fgw fw zmw agsr @gd
fegea<t gr w@r 4r, 50-60 FUT
sarar | T wT 47 faEar gaa A%
v faar 1 gz wfeu fa @ w0 Fr
FTPT T 2 7 THEFT AT Afefwmd o=
¢ 7 mA ar &g wiefwn m awT
T war | Az 58 Fue W fE
T AZT 4 AAT AT, g SHA AIA
S % fau wEE & awar @ fawar
T FHI E HIT d T AgT TLATT g
ar g #7190 FL 91 A9 F fedw axfaow
T 9zd ITAFT g1 AFA &, ar H gl
Faar & ag @gw s8 FAT fAT
FIZ F2F H FI1T HATHE! FT | T8
ST gar a9 1% & fF gw F<Idr ¥ @
& O Er  gTEr |, 9g qaasy #iE
Tt gL 1 @ A e ar
2 g FAUT F a9 § 58 Fw
FIT agg I TIHW AL €, TS FAT
IH  FIATAT FT E FAIA W T WT
W & fF v ooy g W owgae
go frens ar = € a1 I 2y ax
F fedt o7 Fw W@ ¥ F1 e T

g

8 ) #1911 gTar 9T favaao,
F 912 gg qar g@ar g f& wma F 15
sfawa & mfux ad A7 9T @ 78
frar 2T AavasTE | agd 9
AT AFEMET ¥ o\|=r ospar @ fe «r
UAIEHS g § 99 & =T AAr § ;T
T O gRADET 9N 2 A1 wftam
graE g ar#arw=Earg & o
godr 9 & #ar gg g2 fx aq-
AT & IJAT HAT AT, WIT FIA
Fe+ & ara @1 faww # v wr ar ax
Ag FTANT F oo 1@r ag feadr @
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T AT FT 7S &1 o gfoa QA
2 TE WL UG ATAH AT FA Y THF
]GA JIAT KT FE AT 947 T fF w0
N WY @3t g F7 97 F1 97 F1f TRy
F1 FTA T A7 aAT JZ | AT
qrer 9T fsga |1 FIF F fqa 39
AT X, AZ AT ATE ZT OAM@AT |
gg st @ra foer 7 ooF g fEAe
& wEr @}, ma Anm 2 fFoarA
FZa TN a7 TR 2, FIfE
arerfawIr gz A9 £ zafaoc Hw
gz 2 am ¥ fastam m ad
ATFX FATT TATHA {IAT TriEm, AT
F  ®WT mwrAy  =9rfze

qag ¥IsF AW ¥ A1 28 743
T 1 F0AT faq g9 w3177 5 A1 02
A Iaer qwnwE ¥ oar =M
fr =97 =z FrarwsEsa fwar
gFTT ot gqrfyz AF% EZnm, TH a7
IH FIAT AT R WA AE TEAT )
a1 mwirkg g fasza £ - ¥ A
oIF WGN H ZH AT 5 T3 SwlA
TA |

3ITETA HZ1ZA., 7T & fieem
SrEFE T OF7 O/ GEAT WA FAAT
|qEAT F 0 A AFAVED ATHAL & AZL
srar gathy FF mex T, fwsEin
@ 1 fasi7 mwage fFa7 2, z8 97
FIAT TArT 2 AfEF AT
qI5  FZAT  ATZAT  F——FAT A

afms d7fafadr 8, 297 a3 &
grq #r 9= H5, g Agr gl w13
mez a3 FHTe A1gA 33 AT 2
g1 ¥ 2 & zasr & Feor En
TAFT T FAT FT THA &I FE
araFAr g, AfEa a9z 4rzA
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4 ¥ WAl gE@l F 5§ ard &y
awn  gwra fear g fe aza saver
#rafzaqq agar @r §Y 8\ gE |4
£ "A=" g fF aga @1 a| foww
A W geg qfAToes A AT GET A9 @
# qar AATAT AT FAT , AR 4Y TH
qZI9 { T4 7 JEr w0 fwgr e
T+ g HWEG AR WEX TH TET
9 Amar Av 4F7 . H TH ar7 5 g
£Q AL FEAT ATEAT, AfFA AT
farza oass F7ar ara #F ix el
A% g1 ®% TH H|IT FT FIMHed 7 &
7 AT A H1T FZ AFA &, T AGAA
¥ FAT FFA £, qF FATT FT FAT I3
g afewae Fafafad 3= Fa
1 Urm-ag AMEA #r AAT L 1 AW
F2d 14 £ 3 g oA am FaAT ATEQ
# o muafad 7 v Fham  FaEr
Fza ¥ wrx AfFaa7 aw7 § i
g 7 gd T&r A OT@ OB
F3-7% 29 A AANRAT FT g E T
fagar dar qa &1 fa=ar &, gw oA
HIFT T AT FT77 § Aa1 72 31 | i
F AT T3 F1L ATRI Fvowmfer A
F7a © gfaam 2, 3AF1 FAE F AA
F1 gr AT A AL AT T AT 3T )
§ gz vzA1 =@EAT g fx zw =91 H
3 723 20 zmal  AqAT wiFF a3z
saft 1 mE frv & fx owrw zw #rd
gfagrs Af1 Tar1 AT §, wEAT AW
1 A =amm, Afyw ghaa Fas
o7 gfaorr  =FAE 1 widd v@s 7
=T weTv 2\ zw o[r fAod F7 AF4
$ fr zm efage aft aamn =fea
st Fafafady 2 T Aawfw ¢ faow-
71 3 IAF  grfma w7 & afow
1 aaifx fgdr WY 3IZwm & f&q

qT " Afsx Fr ogam FEAT 9@
ar ey dafafedy A1 gEre 9=
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2R Tifgr” 3@ AN Fraar g
qrE NAT AfgT |\ AZ 8 HT9T AT
FoAT wifgr A7 FRdY Y 33w 7
FIT AE | AZ BH A TAZT ®Y A FE
frar 2 = =9 == +1 ggw miffagt
o fasm ® @& ¥ w7471 AEA F——
F7 FAX g FA TIZ FL A T A9
frT  fRdr w1 Frf oAIry /dy g
=Tfza \ T AF=E T FFg IAFT
I3 F@ £ AT fRT FWY Fagm
F7A qv. I AraA AL w74 Ao
wrAT 74 FwAT A(fEa 4§ wT A
feqrz @ @z Al mwa aan g 7oA
amy " ogw e =2% uv F aAr
Y WA T ¥ AAAL T qAT FIAl
qZar ar FAT HATAA A QAT TINC |
Xfpg w3l AF gTaAT T ArAeg T Al
qIT TH T FF AX(T TA AT A=DT
AR (I

7adY  "Asxr frRea ATTAAT H
adr 2 f=ae 37 = £ 4= 3 71E-
oI AWM F Tl T——72 F—— AAAA-
FeT FY OTAASA0 \ ATH 7% w1 AR IS
FAAC AT F IA AT AA AACT
FqvA a3 @@ F0 w4 AT AT AN
(A FIT Z 3T A Sflfrfr?‘r{ aFid

F—zA HHEAN ATT AT FATZ AT ¥
3Iq 7 FFRATAS a‘:rmv EEl -:rre’r‘r A
gz Fgar AT g 34T A R
gart &Y XU H :1'1 g 2 =few gw
r ofr AT IAE ATIRAGAT ZW G-
F g&% At H OO FAT |
oid 72X FY Aifre w7 72 ¢ IAw fA7
Wt A maerr g AR fRAwT A
FFrz *2A AW ag w2sd AT AT
=\iAa gd ag wia w7 F44r gy &
ga w1 drsr gwwr i foa 78 a0 qF4 |
afFd gqrr o qeAlfEza cAm 2
qr= |r © fAT AT wIE EH a7
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fF ga arfe=dizas & was @< ax
AT IEA WA AE @@ qOEFR |
FfF AT 9 Argq Ad & A1-
EF AL & Homron Fwar g frww &
AT H AT GAU S & var
afFd  Tawr waE O § #15 qar
gy FFTT | TAG AT AETCE AT FAY

T g f9a7 gw a7 & 38 a7ar)

"‘rgn'r fF e g4 79 FF 33 faqr
AT 7 F7 7F 2 W7 faaar =r'="=g_

Lh]

| FAT WA R Z(ER FBH TAT4T
> B 27wz gw wrgfas @ anafas
A AF FOIART AT "AZe | H
a@ar g B zasr aak ¥ 5o auwmw
7 FEA AT TACTIT 7@AT g1 Afgma
ZHTTT 95 Ag 2R =ifze fF zw
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fodte § & 9 FT AOFT gATT ATRAT
g:

Provision of free legal assistance—

Haryana, Andhra Pradesh, Maha-
rashtra.

Relaxation of age in addition to the
service rendered in the Defence
Services—Andhra Pradesh, Haryana,
Kerala, M.P.,, Maharashtra.

Free education upto the first degree
level—Andhra Pradesh,

Reservation of seats in Engineering
Colleges, Medical Colleges, Polytech-
nics etc.—Andhra Pradesh.

Relaxation of Educational Quali-
fications for employment in govern-
ment—Haryana H.P., Kerala etc.

W TEE T TP FAIE | [T
A FE AT FRAFT AL A
g gfar ¢ fr faaey agfamd w=a
T L Gl 2 & 99 §T 9 W1 941
#§ IuAgew | A AW 9T HEAA
FTATA FY WTT AT TSGT { 99 FL )
g TGt 7 3 A9 agiaadar 1 3@y
AT WG AT S oF afaai @
§ TAET QO 1497 I 7R

gAY ST FA AYE 9T FTH HA
& g7 FAT § ST FW FIT A9 FAR
afasrt & wifae 39« 99 § 78 A
WIEAT W oA A o A
72 & &% @ 5 fe ¥ fou T @
2 frm sgaear ¥ fro w7 @ e, e
grET ¥ fA0 FT TR E | Fednrear
w# g7 awar g e oA AR @ g
TEAET FT 98 3 9% AW A g
ff #17 § u=8 fgae % ga #
fem s &) gz dw R fF SEET IEA
Jag  F M JfFA Hdnear a8
fade FOm 3® a9 fF IS A9
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@ W femt g\ & ae, fa
SHIRTT & 9TH IF AW A HAH
W FET  gR, a1 # awwar g fr dar
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PROF. SHIBBAN LAL SAKSENA
«(Maharajganj): I beg to move:

“That the demand under the head
‘Ministry of Defence' be reduced to
Re. 1.7

[Huge cut of Rs. 56 crores in
allocation to Defence Services (1))

SHRI P. K. KODIYAN (Adoor): I
beg to move:

“That the demand under the head
‘Ministry of Defence’ be reduced by
Rs. 100,

[Need to set up a Defence Plan-
ning Board (21)]

“That the demand under {he head
‘Ministry of Defence’ be red.ced by
Rs. 100.”

[Need to ensure speedier Lro-
gress in the indigenisation of
design. development and produc-
tion of the major weapon systems
and equipment reguirements of
the three services (22)]

“That the demand undier the head
‘Ministry of Defence’ be reduced by
Rs. 100.”

[Need to give utmost importance
to the problem of indigenisalion of
spares of major equipments of the
three services with a view to eli-
minate dependence on foreign
.gources for their supply (23)]
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“That the demand under the head
‘Ministry of Defence' be reduced by
Rs. 100.”

[Need to ensure full utilisation
of the installed capacity of the
ordnance factories and defence
public sector undertakings (24)]

“That the demand under the head
‘Ministry of Defence’ be reduced by
Rs. 100."

[Neeq to ensure more eflective
participation of workers in the
working and management of ine
ordnance factories and defence
publie sector undertakings (25)]

“That the demand under the head
‘Ministry of Defence’ be reduced by
Rs. 100.”

[ Need t{o ensure preper inspec-
tion of private manufactured
good for the defence forces (26))

“That the demand under the head
‘Defence Services—Army ' be reduc-
ed hy Rs. 100.”

[Need to reduce the disparities
between pay and allewances of
officers ~»nd other renlis in the
Army (27))

“That the demand under the head
‘Defence Services—Army' be re-
duced by Rs. 100."

|[Neeq to provide more residen-
tial accommodation for Army per-
sonnel of lower ranks (28))

“That the demand under the Lead
‘Defence Services-Army' be reduced
by Rs. 100."

[Need to evolve an effective
machinery to eliminate corruption
which would ensure protection to
those who help in exposing cases
of corruption (29)]

“That the demand under the head
‘Defence Services—Army’ be re-
duced by Rs. 100.”
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[Need to improve znd expand
the welfare measures for the sol-
diers and their families (3C)]

“That the demand under the head
‘Defence Services—Army’ be re-
duced by Rs. 100.”

[Need to remove the social isola-
tion that exists between the officers
and other ranks of the Army (31)]

“That the demand under the head
‘Defence Services—Army’ be re-
duced by Rs. 100.”

[Need to appoint a commitiee to
go into the facilities now provided
for rehabilitation of ex-servicemen
and to suggest improvements in
the existing arrangements with a
view to provide maximum assis-
tance to the ex-servicemen (32)]

“That the demand under the head
‘Defence Services—Army’ be re-
duced by Rs. 100.”

[Need to reduce the disparities
between officers and otker ranks
in the matter of mass and recrea-
tion (33))

“That the demand under the head
‘Defence Services—Army' be Tte-
duced by Rs. 100.”

[Failure to eliminate the delay
in the disposa] of complaints and
representation from  =x-service
personnel (34))

“That the demand under the head
‘Defence Services—Navy’ be re-
duced by Rs. 100.”

[Need to provide an efTective
fleet air arm for the Navy (35)]

“That the demand ynder the head
‘Defence Services—Navy’ be reduced
by Rs. 100.”

[Need to provide additional al-
location of funds for the expansion
of the naval fleet in view of the
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increased maritime tasks and res-
ponsibilities of the Navy (36)]

“That the demand ynder the head ————

‘Defence Services—Air
reduced by Rs. 100.”

Forcg—be

_[Need to provide the Air Force
with deep peneiration striker
planes (37)]

“That the demand under the head
‘Defence Services—Air Force’ be
reduced by Rs. 100.”

[Need to develop an effective-
transport wing in the Air Force
(38))

“That the demand ynder the head
‘Minijstry of Defence’ be reduced
by Rs. 100.”

[Denial of trade union rights to
defence employees in a number
of defence production units (49)]

“That the demand under the head
‘Ministry of Defence’ be reduced
by Rs. 100.”

[Need to provide more work in
those ordnance factories, work-
shops and M.E.S. whose work-
load has declined (50)]

“That the demand under (he head
‘Ministry of Defence' be reduced by
Rs. 100.”

[Neeq to reinstate employees of
defence units whose services were
terminated under special powers
or Rule 5 of the Temporary Ser-
vice Rules (51)]

“That the demand under 1he head
‘Ministry of Defence’ be reduced by
Rs. 100.”

[Need to finalise the pay scales
of supervisors ang allied catego-
ries in ordnance factories (52)]

“That the demand under the head
‘Ministry of Defence’ be reduced by
Rs. 100.”
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[Shri P. K. Kodiyan]

[Need to restore the permanent
Negotiation Machinery to ensure
better industrial relations in ord-
nance factories ang other defence
production units (53))

qt gwe ;i (TRTER)
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qA «@AT F7 a7 F3Z4 ® faa fF
™I F9 IT Al TH T FT
FIEFAM FITIHZ ¥ O WITTH A
1T g0 A7 § 17 AT F71 Aferae
T RITT AT F AT AT fEEav
AMFT JT ATAT 21 TIT F19 |
IAFT grAT AN AT FghAur FE 2
A AST g7 A3 g zAfAm & 3w
Fgm f& g w51 A fa37 @™
ATY § IAN FEA FE TA | IA
aard #1 grar & Jfaur ar =@
ffso | fF a0F 7 @2 fT 7 9%
FT 3FA F1 AAT qEAT g |
JAHR FIAT AT & (F IEEIT 9
Aarfazs A gzar §, Safs
IAFT G FT FTE WA GG TEAT
2, WIT IHT ARG {IAF Aaw w
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Srearfar afus gt & | oA fufa
a4 gu 9% faa a1 gfafrma g
Fa= =9rfed ) gy mar fAafe
U 40 F F@T 7 42 FL 9 A
gqr 48 FT TA A T IART G
qYer I2T W 7 FT AT ZA R
gfe 1 w3 9% wnaz w17 gfew
qFz7 2/ 0 gH T fAq fewdww
ABT  VE[ FEAT, FTH OALT FAAT )
gYF 79 HaY 7 33 ¥ HE H-
fafogs =Trxar a7 F7 FJT oA
TE-ADT ¥ Ad Fr A1 FE F,
A WEAA AG AT AT EA-fuE
Zrm, P11 AT A, Afes gRTT I
oFT-#7AaT fefafoque Amr &, ==+
FIE A1 FtA fasAam & ATE A
IOFFAT B, F TH OFTH FI QI FA
F fau o= @ &1 AST AT AT
qHA £ | ZA1T -7 4 wifEAe &
FHOF WMEAN 7, IAF 7A@ @m
qfeq® =¥ 9TzaZ GF=Z5 &I HLEST-
w7 fanfasdg zrsas o
sHEgFAl FT FAEA g | OF T FATS
FgTw @ I oy gz [wwEmfEeE
7 F1A zE A ITFT ATH AGT AAT
TEAT g IR owTT gEr Ry W
faamfvZr sfems v fear, zd4T0
74 HIA A FI IAF FAAl
Fr zfdr A g1 wWAT ) gWiv &
fas afz a3€ A7 FAFATHT AN
F9g A1 & fAae ¥ 3 v &
aTE, T AR FUAT FH 9T Gq FY
Tor Y TET F7A & | F gg Ay Fear
g & 3 o sk eAIN AT FIS
AT F7 @ € | W94 Foed T 1A
a & | o9 gETO HEr 9T @37
F7 gAETO waE  faadr  gaEr
g 2, JaAr @1 FaAEr Wi
FATH TIA @A H FIH Fivah HT @
, g9 #OA-¥m9a qrfgeat &1 faar

I
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W@ & AW AT ag FeAn g f A
I W uw gEe & gfa wWOw
Fer F1 WEAW FAT AMEU, UF
g7 & afa mama wEwa geT =
¥, Jqemsr ®EEd, WIT & WA
q 79 T w41 N § fAgge weAr
sz g f¥ =4 maa §, a7 &1
#faqz w@w 97, 1§ Zw drfq FAE
=iz fr osa-sfrrgas w1 fEw
A7 § UTHZT FIA gel 7|

U4 92q FE& AR 97 FHIIEH
T3 q 1971 4 Fa Fw o faroy
Zqr w1 #1710 fRar g @gg zToa
FT fawmT 7 g7 T@T #1 fae-
TF uFA-AigR g9 99" FT 7fvATT
AT ZHT 41, WA ¥ A4 ARG 13
g ¥ ¥z 9 fF agr aIr omee
2 89 Az FE2AT 2 fF oz oAmn wr
qIT 0Ey FAF 9v FATZI——H
FIR  F A 7zy 337 9% "8
FIAT ARAT g — At gurdr JramHi
9T 07 qgT § FAM § FZH T AN
FT FAT FFA F 1 TZ ToT AT ZATH
qAHT 07 FA F¥ GFos-fere-ATEa
¥ FT ¥ T KT AFT 2 0T F
fagd miq #1F samaw AfR FarEd

Y

qA AWT Ffq0-wH GAT HEEH 2
f& =t a= =7 F wfa M9 "\
T8t frar mv 2, zafeg 39 & wfa
AT AZHH T & A & A7 Ow
FIAT AT |

afeam @@ & Ag FgAT STEA
g-3® CHl wd-afas FIg g, S
fafafaas zrgg &1 & faws um-
s F I I+ gs-afTaw wmEE
B A7 @ 4 9 3 At g% agr=
SCUNE LA

T HA (N A )
IAHT TH A FIE Ay Ag g
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st gwaw @At dfFA & 3%
qL " AT F FE ARAT § WX TH
a7 § gg fawmw swc g f& am
IAF! AT FT FI AT AIE TEATET |
q9r graqr @ f& 39 & = gfAaw
F ofuFre Fg= g =Jrfen 3w
qFFr ArAET &2, AT zA 004
ATZAGT F1 HIAT HAEY 47 af=9
THT AT TET 2

-

§ w7 oW § 78 WAy
Frar JzAT § fF 4 S o@Eeed
OITE ATRA T F-FAQ uF I=A-
LT [T =AFEQT Z, F AT AT
&1 fwr 7 Frge@ar qg =AmEAr g,
HAY ®@EIIg @O WA g, 3T 97
fagre gmr Tfza 1 smTEw #@r e
q HY S gATT WIOF AR TA &
39 97 AH™ FIH IIE  AT(ET |
AT FA AT HT FTTFT JAT A
fadza %1 9z @z 2 f& <1 garq
afvv 2, sawafas &1 F15 o=
fomar =fzo . @Y T ®#Y w3-
IR EEE R TESE B i 4

o & #fzgrar mfoar & anx
# FgAr dEar g1 g fau ag
AN FIAT g T ZH FIAT TwAfaF
f¥7 & a9 9T #¥@ L H AFA-
QUi T AZT F FFA g |

a9 Wkl & HTG H wTaET ot
AR R St FT A gEETE F@TE

MR. DEPUTY-SPEAKER: Here-
after, each speaker should confine his
speech to 15 minutes because there
are quite a few Members who want
to speak. Shri Desai.

SHRI D. D. DESAI (Kaira): Mr.
Deputy-Speaker, Sir, I am fortunate
that my two predecessors have
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initiated the policy. Now, I would res-
trict myself to the substance part of
it. As far as our steel is concerned,
it was the best and the Damascus
words were produced with Indian
steel and spears and other products
were made of Indian steel. We were
equipped for any defence though it is
true that many of the invasions did
take place from the North West and
those had been the principal battles.
Babuji last tima said that the next
war would be fought not on the
Indian soil but on the soil of other
countries. If that is to be done and
if it should be done, within the limi-
ted resources that the country has got,
then our options are limited and I
would restrict myself to those options
and suggestions which could stiil do
it because of our superior intelli-
gence, superior capability, limited use
of material resources, together with
a large number of unemployed per-
sonne] that we have got.

We have to first assess the optimum
return on our expenditure. Now, for
doing so, if yocu look at the budget,
you will find that much of the ex-
penditure is on care and maintenance.
In other words, replacement, new
development, new capital equipments,
meeting all the challenges that come
from international sources, all these
things are not touched at all. The
limited approach that has been made
is within the amount of I thnk,
Rs. 275 crore. But I do not know
how much of it would be for main-
tenance, replacement and that sort of
things.

We have talked about personnel.
Some of my predecessors did talk
about utilization of personnel. In our
case, we have Manekshaw, who is
today available and who could inspect
sophistications internationally and he
and certain other members cou'd
constitute a committee which would
assist us in certain advantages which
we like to achieve in respect of supe-
rior capability. When we talk about
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capability, we want to have a higher-
teeth power, because, after all, the
budget, the amount is not the ma.n
thing. The key fector is if there is a
war, what we have got and what the
enemy has got, and how much better
we can hit back. That js what we
need. In this respect, we are .agl
ging very far behind.

For example, we have gol a large
number of obsolele aircrafts squad-
rons, say, 45—50. Pakistan has three
Mirage squadrens of 49 Mirage, Pakis-
tan is superior in squadrons because
we have Mig 21 which is comparative-
ly out of date. The Soviet Union has
not supplied Mig 25 or any other
advanced design with the result tnat
we are continuing to manufacture
Mig. 21. That is where we are failing
in meeting our problems.

Then there is a question of meet-
ing the enemy in the battle field. Now,
we are meeting the enemy in near
conventional style of, say, Ibrahim
Lodhi’s one lakh army wersus Babar’s
25,000 army or Peshwa’s big army
meeting the smal. of Abdali. This sort
of things do not help the problem of
precisely knowing the enemy strength
before meeting the enemy in the field.
Beforc we asses ils capability, for do-
ing so, a large amount of Scphisticated
electronic equipment is now the order
ol the security. 1 would quickiy read
out a few things because my hon.
friend marde a mention about those
and I have a little more information
to convey; it is of national importance.
I will try to make it as short as possi-
ble.

Where the maintenace is heavy, the
deaq wood may be discontinued; we
have some Canberras, Hunters and
such like thinzs which are being
carried on our bogks of account for
maintenance purposes. So, this aspect
should be taken care of .

The relative strength for offensive
and defensive may be evaluated by
strategic studies. Those studies are,
internationally, an open book. For



233 :D.G., 1977-78

example, the IntefAsuicnal Institute
.of Strategic Studies does publish the
relevant data in respect of all arms.
Unfortunately, we treat them as secret
and we feel thidt those shoulg not be
cisclosed even to Parliament. I be-
lieve, the hon. Minister is sufficiently
kriow.edgeable to keep himself fairly
informed of all these Lthings and act.

Even our insignificant neighbour,
Pakistan, which have one-tenth of our
population and the GNP, has got fight-
ing power and capabilitly which are
comparable with ours. This is an
unfortunate situation. Their budget is
about one-fourth of our budget, but
the key problem is hit-back. How
much power they have to hit back.
In infantry, we have got 25 Divisions,
snd they have got 13 Divisions. Qur
ten Divisions, the mountain Divisions,
are locked up with China and, there-

fore, in eflfect, we have onlv 15 Divi-
sions as against their 13 Divisions.
Therefore, only marginally, we are

better off. Similarly, in ‘armour’ we
have two Divisions and Pakistan has
two Divisions.

Now, Gnat fighter is being converted
into Ajeet. I believe, something more
will be done. There is no news aboul
the revised technical specifications of
Ajeet when it is converted. But that
would be far from the capability
that we are looking for.

Then I come to fighter interceplors
with deep penelration. That is where
we are short of. We had seen last
time that those people with phantom
were trying to hit Bombay and several
of our deep cities, but thev did not
succeed. Our advantages were ob-
vious. With Mirages, I am afraid,
those advantages have been, more or
less, nullified. Therefore, I would
suggest that we may go in for more
missiles. Unfortunately, our missile
made by Bharat Dynamics is not
capable of meeting attacks of that
sort, because, ~we do not have the
necessary Electro‘mc Censors or the
Electronic navigation devices for the
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guidance, for accurate pin-pointing
lock onto and hitting the, target.
They will not cost much rnoney We
have a wonderful infrastructure in
this country. We have already maru-
factured intergratled circuits. We can
make iarge scale intergrated circuits,
Those miniaturised MICRO computers
that go on the crafts are comparati-
vely low-priced. We have the input
of skilled human labour. We have
the technical personnel in th country.
In fact, 20 per cent of the NASA per-
sonnel are Indians. We have a huge
human resource which we can make
use of.

In fact, the tonnage of the craft is
not important any more; the size of
the ship is no more important because
more or less an aircraft carrier of
1.50,600 tonnes or 1,00,000 tonnes can
be sunk bv a irigate of 2500 tonnes.
This is a question of capability, and
we are quite competent to builg that
capability through our limited resour-
ces, and potential in facilities. We
are equipped at our shipyards to
manufacture warships upto 2,000 or
5,000 tonnes or even bigger vnes;
some of our shipvards can do much
more, The only problem is that we
have 10 provide them with sophistica-
ted electronic equipment on these
ships. Again we have another ad-
vantage. We have the internal com-
bustion engine industry developed to
such an extent that we do not have
to import most of the things. We
have all these things within the coun-
try. For the Jargest of the diesel
engines required for fast motor boats
or sub-marines, we have within the
country the capability of manufac-
turing them ang fitting them in.

Now I come lo the ‘teeth to tail
ratio’. I began with it and I come
back to it. Owur teeth to tail ratio is
unfortunately Jlop-sided, We have
Jimited teeth ard a lot of administra-
tive tail The administrative con-
trols may be relaxed and the assis-
tance of the industry—private, public
and also individuals—may be taken to
build up our defence. If we do not

-
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have the many open options to select
our equipments then, unfortunately,
we will be tied down with only a few
options and, in that case we will be
hurt in the process of purchasing, high
prices and, subsequently, in the quality
of our attack on the enemy.

We have several times failed in re-
gard to logistics. Our logistics poiicy,
self-reliance, excessive reliance on
USSR etc., are factors which are well-
known to the House and I don't want
to dilate on these things.

Now, coming to the Ordinance Fac-
tory, what do we do with our Ordi-
nance factories? We have the Ordi-
nance Factory manufacturing imore
or less hand-tools which are not the
need of the day. Swords and spears
were out-dated long ago and al&
other hand-too!s like machine-guns,
Pistols and revolvers do limited work
today in the modern battle-field—
though thev mayv be all right for
maintaining law and order etc., U.S. A.
etc., have already got cruise missiles
in the world today and there is enough
data available on them. The low
flying cruise rmissiles are capable of
moving below radar levels. They can
read the map accurately and hit
the target accurately. These could be
developed in the country. It may be
a matter of five to ten years, but allo-
cation of funds for research and deve-
Jopment be made for the purpose.

We have already got one Develop-
ment Department but. unfortunately,
that has not attracted many talented
people. The reason is obvious. The
personnel that is required for R & D
sort of thing does not necessarily seek
Government service. They simply
keep away from it because they feel
that the limitations of Government
service may harm their R & D studies
an" work. I was going through the
record of the Institute of Defence
Studies and find that in ten years they
have not been able to attract amy
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worthwhile talents for making any
worthwhile development in this field.
This shows that though we have ex-
cellent possibilities, by our procedures
we create difficulties for ourselves.

Now, when we talk about the
Indian Ocean, this has glways been*
our area. We have always dominated
the Indian Ocean. If you read the
Persian Chronicals between 700 AD.
and 1500 AD you will find that the
Navies of Egypt, Persia and Gujarat
used to control the Indian Ocean. In
1498 AD, when Vasco Da Gama rea-
ched the Cape of Good Hope, he
touched South African State and ask-
ed for a guide to India. The guida
was Indian. He was native of Guja-
rat. Subsequently in 1500 AD, when
the Portugucse Admiral was sent
to India, he had been provided by
same South African State an Indian
Pilot and an Indian guide, both natives
of Gujarat. It was not they who
discovered India, it was our own peo-
ple who showed them where India
was.

The point I am trying to make is
that we had swayed the Indian Ocean
all these years. Our approach of
today towards Deigo Garcia, Somaiia
etc., is unnecessarv. We can definite-
lv have control over these areas and
in fact, we have had it over the cens.

turies.
i

Today, we have the RAW (Research !’
and Analysis Wing) for external and
physical intelligence etc.; but io
have a counter-check we must have
also electronic intelligence. The sig-
nals, waves etc., of the entire world
are already around this sphere and
their coding and de-coding is rot very
difficult. To get the signals, waves
etc. and to compare them with the
physical intelligence is a necessity for
a country which wants to have reli-
able information. Therefore, we
should undertakeas that quickly.

As we know, sophisticated electrn-
nic equipments have been gnd are be-



237 D.G., 1977-78

.ng developed in the wor.d ang we
are also muking use of some of them.
We require these for our submarines
and aircrafts. Very limiied funds ure
required for their development and
maaufacture. ! would very strong.y
urge that their/ development and
manufacture should immediately be
s.uarled In our country. There are a
number of our industries to undertake
th_se things. .

SJdomarine missiles with eleclronic
2nsors, guidaace and war heads are
substantially in use in the world and
thera is a possib:’ity that our enemies
may make use of ther. in casz of any
cenirontation with us. If for want
c¢f such equipmerts, we lose one of
ur airerafg carr.er or any kigger vos-
se], we would b« very sorry for that.
We should try to have them mann-
factured in our cecuntry and it is not
very difficult. Let us provide nu-
clear war-heads, if necessary. Hare
we need not worry, whether it is pro-
per or not. Even Rama ang th2
Pandavas could succeed becausz «f
capabilities, you mayv refer to Rama-
yana or Mahabharat and you will see
that. Capabilicy is a necessity for
our country and wo should not fael
shy of accepting this.

Another important thing is the
development ot light alloys. We do
not know when Mishra Dhatu Nigam
wil' start functioning in our couniry,
Light alloys are very much reqguired
for high altitude rockets, transpoita
tion, aircrafts. missiles. ships clc.
Titanium, aluminium etc. alloys are
already developed. The formulate
are readily available and wz rcan
undertake development work quickly.

Now, homing device is a device
which pinpoints and helps the bomnb
landing. We know tha! il is a costlizr
proposition to miss target for a poor
country like ours, hence in today’s
warfare, it has become a necessity,
Let us try #o do something in this

respect also.
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The land mines have been ‘exten-
sively developed and these are now
not bigger than Ping-Pong balls. If
we can develop these also, these would
be of great help and importance in
our defence preparedness.

Other areas, where we have be.n
having diTculties and where we
should do something are pilot-less 2iv-
crafts, miniaturised light-weight auto-
matic sensors to repori presence ani
movements of en:my regardless of
visibility and weather conditions and
infra-red equipment for night vision.
We should proceed ir these develnp-
mzants as facilities for the manufactura
ol some of these are raadily available
in our country.

Now. the action route is from radar
to computers to weapons to target:.
Our defence department has sone
computers; I do nol know if they have
got enovgh, Today. for our army,
n-thing less than 5000 computers are
nerersi1y. Even a single wing re-
quires that much number. Unless we
charge from radar to computers, we
will 'ag behind. Micro computers have
been manufaciured by means of r.ini-
aturisation. These do not cost much
mon2y. [t is not now true thatl the
cost of computers is high. It is falling

1 would like to say that DBharat
Electronics are producing radars. but
if there is rain or the weather conli.
tions are not good, there is false rc-
turn of signals. I would suggest that
ws chould develon advanced .adars
with filters so that these are iminune
to these false return of signals. lf we
are able to eliminate these echoes it
would he of great help to us.

MR DEPUTY-SPEAKER: Now 3104
please conclude.

SHRI D. D. DESAI: 1 am sarry 1
have taken a little more time. Still
there are a lot of things I would like
fo mentien but I have to reserve them
for another occasion.
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Tio ATA(AWLT ATAT (FFATET ) :
IMTA w1z, ¥ SH AT A WIHAE
f& grar Iarz ¥ st w246 7 af 2,
30 w15 AMixeg 8¢ &1 avHed
JIAT FAT AL AT o TTOAT FIAT
qfgq 1 =g AT 97 a9z qARAT FATAT
g f5 f5ay &Y 301 & g A1 fawm,
z7 Al g fazrgrars g, = feen
4T IIFTHZT o A A OF WA &
T30 7ifgn HrT IO &Y wrwA &
T 1T 4L wrs 3T =rfev B IA sY
HiTITRT T A=30 1 FZT A7 7€
frzrex @Y zrzoar srar g fx favsmaas
ZH{T Fl 1T 70 TA2 17 A AT
240 AT AV FTA AIATAT fas
T pfas =75 wrar arfa,

I 27 1395077 F 979 F2I7 24T
Z e z3 frzva ar aznd 7 faqre
FIIT ANZT, T2 97TE1 3T 7147 2 )
Oqra 1 mgroIFTT 23 J19 v 2 f
A w37 gram ox faerw T Mg
Fra 73, afs® goAT-ITAT F FU°T
2 w1 frery 9y ar=a frar w7 %07
2, At BwIr war =afzoe 0 grEr,
TN F AT T2 A1 277 FEIT A07, I9F
T 7 gz AZT ARHT FA1AT 720 f* Fm
TTT A4T 3% WAy mAIfEAT F A
09T 2, AT IT FT AT AT N F
frmy Tasr 2 o 37 F7 § a8
frazqa w=m 5 fx3 aw sa-Fq
Ifamm ¥ 3w I § gvar 97 5y
T7 AT T4617 F @ T qr3 geafrga
2 Mz fry A7g gfamm F 2o g
q:a71 7017 3FmEA 1 afaw gfre
ArA-TTEAT 77 37 77 728 )

w\-

273 124 fF & Are ¥ ATAA
1A FESAFT I, F gy ey FEAT
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T fa g frare s 1 fe g
drfq =T grr awe, T AT & A=
" OF WSl Ara-Aq  TgAar =1fgu |
st Afa @ 0 ewrdr faRw afa
¥ wrafua g, agi a® I7 &7 0F o
ZaTT A vy et g AafEw gurd
gremm Atfg @@ mrafug g & ganv
|t ATH & Tw, A7 gfrar F o2,
Fra avg & =rga’ Fr famm 57 %
g, =7 fEma g F @37 "< gfaar
F fan 3eam w7 7e &0

zarT farama @ fo o gfRar &
sfasior  am=t 1 wifiage aiRism
q gm w71 =fgr, afws o7 I&dy
g1 2 f¥ gfamr & =t zmoem sm w1
g7 A¥WT WIF T | WA F FIE
yqTat v fsa Fazd 7 9ETE 7IAT .
37 7 7 oF A1 fzrg mErtRTAY W
gzraofeEar & zeT 1 a2 amfE
afafgfuar & 1 @t & zar ¥ fag
g#17  zfagre @F =T v & T oF
AT qr7 AN FTATFT JA g, x17
Zg g a7 famz vadr sfev ) arfe-
AT ¥ A/IF  Trg  HAT A4qr TRfeT
sifag &1 w11 wrdr fas=-wT g1 V@7 2,
IH FT AT TATT FRTT JTET TAT 97
ggAT 1w # AT o wfag #w
farra  amfzx  zf=z 3 21 =1 2,
ZATAY Y787 97 I FT A1 I TEAT
g1 A Aty gudET 7 S Ay f
A1 Frar ot awg woifaw qEEgT &
®7 Y gFA §, A FT A ZH AT
TFAT FWT |

grw #faga = ox Tt ARET
afra iz smofa wffmw 2 o=z
warefeaar zwre wfa fasar x1 wg
Ay &, afew aav 7@ fara vrwdifa
¥ ¥ FF @ uwgmwfaa fFw wvEe
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= WE, weANg wraey fEw T
FIA - AT AT IAFRT Aar TRIF
AT F FPAT ITRAT 97 937 7 |
¥ fRags w=a1 fF g¥ oF o yvar
SOTAY KT (AFRTA FIAT FEL g AT
T3 T3 27 ovfery @qv F zmT Fw
® A4 AR | TH BT TAY A FEAT
q3ar | '

T3 ¥ mfafeza siv amfex aragr
* faqata § v fagra #r vgr & oA
ATz AT (qaEzg 3= o9
TT T30 2 TA AT UV AT T q19 TAT
grar 1 w7 AvA gi 24 ¥ fag w377
# 3a%r faFA A =T 9EH
M T FIF ITAEI T oRE 9 f=
feaY 7 7737 =1 fEm %37 A7 329
Z7 i ZmT ®iE exf g IW A WY
TIT 1 AT T3 AT qer [ gt
gra@y 2 famm § 38 73 T oo+
frote gare 97 T AT F1 FAfowr w7
T ¥ fg AT IEMAST ¥ oA
AT ATER FY ZAATAET ®1 Sre fzoar
srg N7 w7 359F 3197 =97 g7 fAraw
eqifra fear stg 0 wTE mwrETOT 97,
g q7 fog w1 fAaso gm@r a8 q3d
gfqmr & wIv fEam w20 ow
aog ar fF A aug 97 fRmae #w7ar
47 3g 94T 9 fqgsw F£7aT ar
gre @ #Hiv 7EE 97 Al afew
mafrer a7 fagar w3 #FF @ @
252 7 EIm fagrerm AW d3ATeE
ceatfe  rv mvE) WY @vEl vOE ww
FTIRE F OHY ZgArES F1 fawra
F7a1 =129 2 fo=m & Fm7 fFron a7
gesrayr §3ATez F AT AT gfaar av
frgr T A% | AY ¥ oEY  @mEgmw #
At " graw gaeAr F fau w4
3@ # w7 o aEd I @a¥ ®
=q ¥ gAY AHA @I T |
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ZH I9 G747 7 " ALY 472 FT qAFA
fe orar a9 watofeaxi =T w9
wfF3am WY F7orm 9xeat & fqq ardy ua
HIY AT AR FLIEYE | UAY grea H
T ATT TAT ATAT T DA w1 %
az FraY 78 IfaF a8t 21 oy
XAt gE BT OE A SR

““As soon as our oil exports rise
we shall spend every dollar on the
amed forces and for the new
projects.”

A zZATY QI ¥ AT gEITF
ARSI EREE I 2l B

771 7z FzAr X fE oovw faew &
amafrd  gagdi w1 97 A qv fqaiy
frm s var 2 17 % AW AR
37 291 F arfas faerg 7 oY w3
T 0 WAT FIT 2ATA TA AT 1T &1
T Zta1 B a4z fzT 777 2o ® 820
w1y 9fF zxfFET gvar SNt av =g
F7 7Z0 R, AATETZZT  FITH g6 gafvwT
2665 *77, z2fwz 350 ®9%, Fifaga
®F 1400 T 2000 ®TH, ®TT 960
®TT  A(AT9 144 575 HI7T €179 35
574 afr 2afsr oad goar awAT g7
a9 FT IET & 0 IAT IETRT &
Z1T F A7 39 F77 N7 fAeg av 0 F
ora ArF Y 79 w7 7@ ¥ 57 fr arfE-
TATH F1@a 7 g 21917 FRdEaT g
T3 rA7IET 2T AY  FAAEEIT 21
Farz 2, atfsga =q v 25 FoT
& AT I T WIN I FT FAFET
62 T 65 FIUS & s(OWaA & | AT W
faarr #¥ f& fFAr a2 dam7 0@
gH oI ABT GIAT F  TATH FIA F)
ATIITFAT & 1T fFAaT W gw 39 &
faag ot 3% 59y FRT FTIRE )
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[*Te ww=Y mE" i)

TAH 99T "R qg F2AT & FF e
T a9 F fA0 w@ew FvAr Znm M ¥
AT FAR JTAT qTeA ¥ 3T AT Av4T
gy I F wifaw fAmisw ¥ ary sy
ST FNHTY I & AT AF AT ¥ qrafog
AT FT AT § AZT T TOHRTIIFAT
gUTT T E R, 737 T FvaA™ w17 frag
ATzl A7 "W 3w F 30T
o gg= g1 72 o Y = "oy
FTaFT ¥ i FwrIFfA w5 ¥ 2
T 97F A FfearT F 5T wY A o
q17 @7 77 T ghearr 3E i -
A= & ZH O IAr WA AFAT
F1 a1 fawm fvar 2 Afsa A3 oer-
=ZFIT ZHTT G 2 T A T 0 F4)
oafs 7 F1 F74T Tfzr 39 ¥ nwgey
g &1 F TFAT T 4 oWT 75T
TET F7AT TEAT | A7 A2 FS oAy
qUT A AZ ANTILF 2 yar faara
F1 07 R w3 I7A7. 7 1 7 fawm
EFWMFRFTM AT FATY | 37 &
ndq9Id ¥ A7 N AT 7~ AT EAT
=‘-mrar'fr'f'-=ﬁ T+ TH 9 AACH F17ATAT
L0 AT T TS T WIEE 3ATIA
> qrv; o7 NTATFETT T qr4 AIAT
sz # A1 gear feary = oA fave
am’mf w2 FT A 33 ¥ fﬁ'r O
qIT zA A7 £ T4 w7ATIO00

ZgY mF T CATALI ara
47 28 Arigzz T fAATT 7 Az7 3
AT W reema TfeEfaie farqrur
v ﬂzm | 777 groat 7 famfr w75 F
A1 T® % wmm 7 oz F1 Wy
afafafadt ®1 @r 7@ T 7 A AT
%\ 97 gii Tz T IR A AEEA OEAT R,
g & fan saw = # At
F FTH 77T F, AFAE A+ CAE AT

JULY 4,
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& A Ay § gyenfaw 3R W oAy
qI~ ATAIF Jeqrat 1 T a5~ 9K
STeT AT few 1 2R F AT O a6
& g9 wov fres 797 I3TEE AT
qTIET FE )

g 72t nF  "rsfafes rraeee

& 31 v fawm & geaferT &) Fr 4w
AraAl i Faifaw sAR ZETT geem
qATAT F1E7 3 | TF 9F77 7 17 afaqy
2 fF ey g Ty @A W A 5ug
Frf ot gwrEk=EFEIT g feaer
ZH AT & 3F A AR A1 FrAY 2 o
IT R FATZ T RET ATATE | 7 TR
TT7o m0T o AGfAART ~ TemT 3,
TH AT7 ARTH TIAY T WA F gFF
TP ¥ &7 fowmarit T3 CoHTT 2
T Av7 ¥ fegay afafas ¥ ~3rn 5ru0qt
T araEd v oA farfaw g 7, 3A w
Farz % A v 3 7 famar T
zg © gfafrsx § 79 oy v s3I
fram & mamafefmar s § 1 33 W
TT OF AI HEATT 7T E 1 IF 9397
Tz E0fFT T AT AT T g T AT AL
= F3m 747 (Aeq20AY 7 K@ Frar I3ar
) AfFm s T am fFF 1A & FiA
F7 2—femi z o zADGAEE R

4371 1) gd pfass wdtmT = 3744
g n?,quT AN, N gvg 2, TITEArTA
fras 7 qrafegq 2, o frod 7 goafeagd
¥ Lorae FUZ[ WA AAA MTT IEFATAC
Farfga 1, 2ma Ty O @ RIHIS
frag Fogvazs v 3 1 7 g7 §--
TTo L I o iF.'o q99 1 394 AT FHI iT-T,
i aggAT g, ®rF A =far Fi fFAA
g1 azr afgwm wt A &, (FAAT 3
darfas #7717 17, 93 FT AFAT &
77 o a2 wAR-Ar affeafs @ 5w &
gy ¥ g7+ ArsfEfes ggagee =t
fafwm a7g ¥ THT § < &l & |
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¥ OF T TTHTT A ATAAT ATEAT §—
A A FI AMTIAF AATEHT F 9% 97
k fraa faar war a1, a7 #9737 A fRgfa
gfaga afsss afaw FAva A WETES
F91E wf 4?7 F71 ag fAafEa v &y
g8 T 7T T AT 41 7 UF Fg T
qEAYN 997 T—3W uF FAfAw w7
qAEFTT gz 97 fAms w7 ¥ oo
qAF 7T ¥ AFT FT——FAT ZH = THHKT
fazfm &1 307 F1 77 & T30 FEA—
g faa= afss afaw w09 7 TA-
A FIAT——Tg oar FAaT & fAc ar
" ARY GOl F7I @ | I Fr fAerFETo
F7ar Arfzo agifE 27 97 97 ds1 ZAr
safgy ATy W F AALTE FEAAT AT
fasmr & I3 73 2

v feeag zfFag~z % fAasm ®
fan zary fAs Foqma & IT T FIAT
AT T FRITT TTA AL ATIOTTAT
0HT AT A4T 2 OF qEATA W ATA
ar fras w17 fIEE T FIHT FY AT-
afa 79+ Argrar & gAT 72AT3, 3T H
wrrferog &1 FAT 21 AqT_ A fFarT
1 FATTF g Are qrfasr 7 mafas
g1 98 o=l vz @ w2 fE qam
fedar frad AT & FAT AZTHAL
gr7ar 2, fra avg ¥ Fafas Fasd 5 am
q¥ 9T FT FETAR &I 737 & | 977 A9
7 AgqT g fF AT gA ATE A1A 7
H1T IA & Zr J0A TTAT F U AT
AT ATE IA K AIATISATNA GI7 &7 1
fafas w1 « fag g g FrqiT &
= §3T FL )

o fa9g @ § a8 FZAT AGAT §——
gATX agT ‘EF wos 29" TM 70:30 FI &,
oz AAATE 30:70 grav Fifgq 1 z|q@ F47
st “ea” & awt 70 ST BX E =T
STRT (Zw” &, TTETHT qTaL &, S ATHTAT

ASADHA 13, 1899 (SAKA)
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wfe & 99 % fam 30 Sfroer @ o
¥\ &9 o7 gfAar ¥ gy 2 & 3z
wAIE fFAgs 3wer & 1 A4 gaEE
eI oTTe gt Wz L afagT w7
g frad gt faemiz & OgR ate
FIAT F A9 Z7 F15 @I 57 F72T7
v FrE o T syFEsT FAEY 9rfge. 5w 7
Y 29T &1 AT 7w A% fF a4 2
TR

15.00 hrs.

HTAF a7 grar g & fed i fawrar
I megfega 27 g1a w1 anfawrE £7 fzar
ATAT & 1 gfAAT & IO H woraw F=iArv
o #Ar%T A2l 7T, TaT BI-8 I aiqr
F1 ofY Forfawrs 7 fzar star g 0 oF
Srel-Aar greH! foa sv ws 2ar 2 f= o=
FATAERTE THFANT & A7 T8 3z i
g1 st g fo mg= &1 o ag q=
ATAT 1 37 quTAT 7 gfzadq giar =nfzo

uvw 7T gAE g fF g=w sAdg
giafa =y =fev fo=w q97 & Agy
«Y 7€ &1 a8 7 B &1 w9=v fear aar
& IAFT 39T &1 @I g a7 Agr 1 F
TTTFT a1 Sfasr AT FT TJF H1949T
HARATE 1 39 Jr9az & fAu z@ sz
wq a7 fTar w3t | a8 w9ar fwarss a=vR
#F fau frar o o fAamEs 1050 7
S awT Fr ady oY I wAFfa an &
fam 1971 7 77 Fr3 w947 faaT q3r
ag 9 FAT FUAT GIA TagS | fagr
AT | FEFT FAF A OF FET 7 /AL
T HWIT IAE 3 WITEE IAY F@ F
facgs Fovex a1 A @O 07 | wa: F
feaaargas fRagT  Far =ngar €
fr ag st Sfas Soae @ faas ol zaar
TIAT @9 [FAT wav §, 3§F are § 2w
FT T W 9T AT § | Tg IF FA
AT Gl TAT, IFFT AT AT, JI/FT
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[s70 wsh naeT o]

s gt Jrfen | gafaw oiT gga #9)
afafa aam@ o1 g7 aww Td @1 3G
HIT 39 AR TNFEH 97 "I G |
TTY {IA F qIEHA W1 FG gEOT HIT
HTHAIg AT 39 919 IET § g9
AL

st & faa faat== &da & grar
g 383 F T 9y AT 7§ IR #5497
FAaqgo g a7 fa=a g3 & 25
EFT ATIH! T W 9T 7 2 | ¥ &a
FI TH AT FY TATAT FT ZA9T I2T W7
IO R AT FAT H AT IHT &, BY
faat=q &7 7 T w7 g Jram =
&\ OF FITANTIA &, /T W17 g7 A=
A7 AT ) zAafeu 33 53 @A =
TFI gU ITH &= FI FUAT FEwEgin F
fora=1 g 7| | TIAY FE waT § A0
H AAET F qAT 7 IAEG IAGH FT
a1 qaET 2 A1 frErgE I=a F swa
TIAT QoA A & {0 F7W T F7 50—50
"1 g7 7941 9517 9% & {50 5177 q=Ar
2\ 9a1 /1 Tqy g A9 F fA0 27 w@hy
TAAI Q7 ATAT 9EAT S | 9 7 7 qwA
AT TG FATET F A0 7 F

T " () WS TR) T
Te (49T7 &1 72T & |

Mo HIE! AA gT &I 1 TH 97
Ufa s g1 w1 &, 7% fag gt T
ZH 29 @17 ¥ fau fauiq so=q 95 g3
= z9 gua awbs 9o ¥ &5 879
sffrorT=t ¥Tvg F Fq ¥ TWI | I T
qTay § AT aF 21T F TET§——

‘“‘Negotiate from strengih—not
from weakness. Or else, you will
find yourself negotiating at some one
else’'s instance which is dirty and
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then, at your own which is
disastrous".

gafaq ag aams & fx g0 us =ga
w3t grafor wifsa & w1 7 fawfaa

AN

ZTO TIT & wgAr g f g7 waq
GIAT AT § 9 FY HAAT H71 WY FIEAT
g ArfF g7 YT 7 IAFT AT g1
& 1 TrfoF T wEET T goAr graw {
FIT F&T &, A IJAFT IZA F7aT g——

"One other factor may .lso bhe
emphasised as affecting, the moral
basis of defence; and that is the
creation of a conviction, in the minds
of the people. that what h-y are
defending are essential principles cof
morality ang justice. It is Napolean
who said that tha moral fa-tor in
war is as two-thirds {o one_third.
The conviction with your :ntercsts
mixed up with the general no-=d is
an important factor in the world ol
civilised men.

“This is an aspect of modern war-
fare which rsquires close attenticn.
It is Swadharma that has the grea-
test appeal in India. [t is a wide-
enough concept to include all in-
terests in the country and indecd 1cC
e universal. It has also, inspite ot
its universalism_, a scecinl lncal era-
phasis which helps to identify it
with the ideal that India stands four.
A continuous and widening inler-
pretation of Swadharma is a neces-
sary condition of India’s defence

policy.”
TRfAT IT AT 79 F=AT A1, TIFIT-
ot FY, Aot #1 f=a & fao wre "fear
F 7Y, AT ATAT AT A TET FIAT AT
7z1 2, migar, =0 " fraq gre,
ITTFY g/ TEAT FIAY F, IAF 2H FIiwA
TAATE |\ A17A F g ATNOFE FT FAT
2 v 7z g7 wreAg Arafw Y wa-
arrorr FAY T1fEd, Few g =Tt
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grear afa #71 iy grar ;fzs fa zaw
7T BT | AT ATEA AT AATA & few
ITAY Z T FAE | FIE W WITA FTFIT
FT AT OHT A8 2 AT gIewm A
grrfega 7 g1, 715 ufF=fad g a8 &
farasr gag wvaqw 7 &Y furen @Y, =T
gaT7or gY, 3= 21, faarg &, #ew famior
g1 w1E WY & 7 F1d ALY forg AT H.G av
q¥1eT ®T H{ THE ATY AFET T AZTAT
g1 1 =7 AaTAT 9¥ ;a7 (a9 sqgq A
g7 & ®efY WgIR 7 wAy FAT 8
fF = 77 F1AT F1 o017 7 737 0 T
7T HATAT & AAL &1 a2+ &1 AT
Ftforr FF Hv madAT "1 F1 5
74T AY F ATHY AET AW 97 7@ TE
#r {77 7 wgizm & oY & faaz=
71 g fF g=2r3r =72 st == afya
WA F Ao, 2o Y AT F1 oeAmA 7
@A U, FTAT I F FIT TAF Tg
T FATT | TH HATAG & aANZ &1 TG
F]IT |

T WERT & AT H TH AAS A@IMT FT
qAAGA FTAT § |

it famas waT @ 3= (FE7AT)
& T |IOT T A9YF F74 F A0 @Ir
gATE |
13.07 hrs,

[SHRI DHIRENDRANAT;I Pasu in the
Chair]

AT &1 ARGA F79 g § g8 &247
argaT g i a7 3or 7y Anffadr 2 5
AT FTATT gTRAT HAT AT E, A F Fg 07
oy ® AT HT W7 & 98 2T 3w & OF
HITA AT § | Io7 FT HIATHAT FT¥ TEAT
F7ar 3% faey € ) &fFq & g
wfv, 37 7 ag ST S@ar g & A
2o Y AYRT FAT § ? 9 TH &Td H7T
gH ST T =tfga = gwrdy |/ Fmr
g YT T W gE ATA AX Y gw Hrar
FT FIAT FT qATH FI THA § | F4T
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Ty o1 fagdy g€ diar gH fasr &,
AT A/ AT ATTT & AT T AT HIAT g AT
F1EZEOAATE, THFT T g8 FIAT
arfgd | 15 "ATEA, 1947 W 9T eH
ATz B0 9 HI7T AT A7 g/ Iq Faq
faeft o @€T Tor * wEAT AT 2 AT
IAT AT F1 2F 12 T@AT 1971 H,1 73
aE eNTA F TEAT AW gW TH Jw1 FT G AT
FT 3AATH F7 qFA &, AT gaaqy o7
9T @ 797 F1fgU, 2eF €¥y €5 &
71 '

gt ST AT Y & fF sw 3w
aT T AR & vy Iw AT graTr IT NIV
fama AraarFi g 72t 2 afsa s
qirenr AT TET w1 AFAET 1L FT A
q=AF AT TT, gA9T f97 &% wav
afra w7 a1/ Frsirga 19 S F T4 97
SIAT WY 1971 § ATAT, 397 F7 &7
Fr fsemamy I7 97 o€ 73 woF M
g gHwg W &1 fav gfqar & ammy
Iz arHtv gw ArvAthiag g 7 fr g Ay
qrar o3 gefag &, v a@r 5 fadr
fg=1 9= F1% 29 a1 A" ALY IIT AFAT
g | IZAVTTF 1T STTSATAA 710 AT H1 &Y
T & 1 ZAfAy § =9 § F7A7 wzgar e
fF =z o F1 ver TATHT FT @d7 w9gA
AT | g % & fE gwrer 3w =za
wfra &, swaw 50 gfFwa S ThE
FI @ F AI¥ 7E 78 &, IR I AA
araT agy fa=ar g, =@y enwr wed
Zar & faama F7 /17 o1 enrm AT wrfed
fsa=r a<t gwrdy AT @ T o9 q e
¥ 30 /T H -, A #;AGA gy & AT
FY IAT FT ¢ AT w7 97 57 G947 ¢ fF
IUT @TH cqTH AT EWIT | T W AT
Waa H OATd § At ¥ew o1 F |
g1 a7 femr gor 2@d §: “awg faem
qiafa woaT sA=amE, snv =f-
AT agaa FIFEH | gRF! AVAT
f® 1971 F qgor &1 17 7 3w W wiga
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[« Fratas Ta17 =]
F7y 4 faad F7v geenr A foruarh
9, w3 AfTy IA7TT FT TEE FY A9V
TR IF I T7 AT 9 w7 cEifEy
IZta =7 Ft fe3a 7 f2a1, 20,000
Fi s wfw A frar g @ amA 7
1964 § T &0 HATAT 97 927 g1 787
g1 33 T4t I21 91 fF mars g wav
AT AIT, 20,000 FAHTT HraqT F7T T
wg o7 fega F27 5=T T8, A1 A=9E
AT FZE I F21 91 B OF a3 F1 AR
f=ar s 727 & forw f 3 w 1€ wrw Ay
TIF0 B |T FAT ATF A7 J FHT gHITT
FIE A7TAZVATFE A1AT 2 | g Zfez=m
gy g1dT wrAwfey & aff 3qwr fadia
17 17 721 ZEFA %1 47 A7 fo=%
TG [ ATTF HT AT a7 AFT 971 | AfF
AafF=wA1 7 1971 ¥ W7 I18 FAS1A
TTH AT JrAT §HT T F A7 Fe@iA IF
FAF FHIITTHT JIT I07 FT AT FAT
fFar 41 1 wIs 30 ATA TR gEFA FTAT
2, T 30 AIAT T oI4T A9 F JT7H
zaa w1 aAfar 71 2, grAwfa ¥ |19
TZTIL AT F TH ATA F1 AF CATAYAT
FrFT HIT 30 HTA AF A1 TAA(747 AT
TET 2 T F ZEITE AT T <HFT £GTA ZHIT
FIRTA FTEAT WA FIIT TET |

frdmaswz & spF=A Fr 7 I
Ifga agi g 1 2T favm & F19 9%
WY T FAT grm, qfFT Aavy & ogear
F 4T IAT AN IR IF AT FAT
TN FH wwfEv ) A 7O F/ fer
SHT ® Y 30 wfEAen e § ) WHAFT
v ®x, 3N A 7 "o ofwar
¥ AT N {gewF F—w AT
ferrmm 1 oformr & 1 ww @I
B2 29 § a8 AT 1T AT AT AT
W ama g | fag= & 3= 97 97 w9
feet F1 TaweR F7 AFA O & GHAAT
g f& staev=m= Jge d=r fAgraEy,
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fagia aga= w1 g€ v 97 Wi ey
S wE T W o9 F1 oara famm oan,
FfFa 3% a7 fagres ga1 ¥ w2 07
HIT AT FHTY FI4T =WE g5 Ar AT AV
ufsrar & wiZ2 w1& qFF 4 97 I+217 1@
faar f5 fergza1a % ama #1€ arwa 7@
2, a5 a3+ 2. 1 71 T gl W)
T T T IEIa ZHI JT 24T g2 FX
fzar, 98 a7 F7ar 41 g7 730

gafax ITreqT WA1Zq, ® HMTH
gTTr J7AT "AT AT F FZAT ATZTT §
fo az 3o & warTA 597 3 g AT F
HATET & | F AT AT F ITT AT HAAY
Z IATATZ H IFERI IR A IAT F AT
g o |91 F1fz3 O ag qraAn =Jrfag
fF 7 faw oforar & w37 IT9 AT FY
7397 2 Afew A TFT 7 A1 JT B2 B
Fw Arsgarz F faAm =z ow
Ie2 ST WA F1 ATATTAT HATT AZTTT X
AETAE | TAT ATT IAFT qZTZ F7 qHA |
s g7AT *4 frz 7 Fqra wrEr wT3T
0T, AT § T WITGHT GST, TTIET AT
ATT FAATHT 7EAT |

zA=T fevmm fafaezs #71 vaa &
T A7 GrFaT JEAT g fF 0F q1 2w
F2og gz ZraT =TfeT fF sy S EETar
AAZT AAT g, TH 97 FE TASAT A
FSIF 1A 1947 AAFT 1971 AT 20
gEaETET gfaar § faava 72, fagr &
ATAN TAME TFIA 77 |

gg fAeraarafa womT  F99AHR,

Ia7 SfeamT agda FErasa )

IqOFT femaRwr 519 sraa &€ gwA
JIrd T wFArE == w11 o=@ fzar o
"I FATA 20 gATT T wfw fa3-
fordt & T T 2 | FZ AT AT OTRIA
gHT 3, AT ZA A, HT FFEITTHAT
T A, TA-ATA IT F T THRT FH
faerdy ? Tg4 97 Y ATFTT &1 /AT
Ffgr 1w AEmA & % 30 A A
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St AL L TFTT WS @, SEA WX TA
qidfeea 4 7 411 A1 Fg WAIX FAH
" =qd g |

gATY AT Fsra= wwi S Ay AT E
q f@ gavdt ATHf w1 FAT T @ 1 K
SrAT ATEAT 2 BF gardY 37 @ 1 A
8, 9% 1 ST F@A TN F4T HAAT B |
s’ mwr 0Ad g fgwea Fw51, 9EIT
T | g4 TH TR W1 WeH FIAT AMEL
17 I9F1 TMZ F1E ZAIT ATHF 5747
Fifg’ | ST A% T & W & FARI A
TET FET FATAT 2, & (49 AT F+9 17 @3
TIEFT I T ATAT AN VAT FIA [, FARI
A FZHT TR AN E | T8 WAFA
gxdT 7 mw fxar ar 1 FbeT grdias
F1 39 § FTATT T2T FET 2, ='f:r';r1r B3
fa 'aﬁ#nrm famsr g 2 w1 7o
N TEAT FTA T KT TegA Fed T HAFT
IAT &, TART TAF FEFT AR TAIIT
FT 2 " gAYl &1 fanfeme oAre
WEHT FTZFT AR GFTT AAT E ) TeT
Y &1 AT FETHAT F gy 2, T Zfm-
faetsit &1 gz =fgy fama = =
ofa i1 FeadF Fr oqrIar T
g1 1

W1 mTEET gTeEf g TEAT & 33 A9A
Stew 1 fasgs @av ¥ sAFT vEAr 2
YT 40, 42 ATH F1 I F A= T FI
feermy #x fmr sAT 8 | 3|a J1' 9HE
FUT T AIT FAA TG F A AT
F=at F e faam &1 g arfaes =
AT & | IH 97 FYFTY &I o= e
a7 =rfed ag gy 2 qrar @ 0 SrET fw
AT §EEq oAt gstee St & o FET
¢ #17 guT oY g @ ooy ot mrAt
F & frzray @ g\Fr fa=mir &1 87
sefeama &1 g F79 F IR A G
1 &ars 24t =Jfegd | " oy faard
g F A9 FIH FIG 8, AT IAN]
g wga™ g f§ 5w SaEr
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fserzrd a9 a1 ag ®W'T wr s4raEr
TR F g9 HIT EWrARLT 4 qw P
FIH T FqAX |

Farifa <Y, wmE afer & geen
war st & fqFT ey /e g fa zary
AT 1 gTeAT g7 zfez 7 59 7 gfaw
HEe @Al 2, A& EAATHT qgeaqy g,
AT 379 A1 wfuw qg=aqvr & 1 zaf=y
odT T HIF 97 Z9A1 fedeH F "rae |
FIE FEAT TET F9A41 A1{gy af+# =x
HMHST EH TAAT SATAT AWAA M 9igd
f o7 7o grar AT i AT A ZHA
ST BIZ-BIZ A7 [, TR ) DT FT
fx femgeara & \@r9 vERT gETIT T
gl AT 2 &, AT g9 T B { FIE 4T
AT FMH K7 AFT 2 |

H ATYET A7 J7AT G AT T 20
WEET A AT JFIATR ZAT E A
SHRI P, V. G. RAJU (Bobbili):
There are three bhasic rerviceg in the
count 'y the Army, Navy and the Air
Force. As a citizen 1 may be po>r-
mitted to mention the three Services
because ] am nol a technical person.
1 kelong to Visakhapatnam district and
therefore in an indirect sense I am in-
terested in the Navy. The J}’akistani
Navy submarine Gazi was sunk nesar
Visakhapatnam during the War in
1965.

But that apart. everyone of us
should bz interested in all the three
services. I feel that we shouldq take
the example of the Uniled Kingdom.
In the United Kingdom, I am jinformed
that after each service Chief retires,
he is put in what is called a combined
Defence Service Planning Wing, of
which Lord Mountbatt~in, whno was
the naval Chief when he refired—he
was the last Viceroy of India as you
all know—was the Head-Chief cf the
Planning Wing of the Defence Ser-
vices. Of course, in the United Kinta
dom they have a special Naval Minis-
try. As a matter of fact if f-iends
go through history, they wi'l see that
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Ishri P. V. G. Raju)

Winston Churchill when he started his
political career was the Minister of
State for Navy in England. 1, tne
same way, I think we should, Sir with
your acceptance, have a separate wing
tor the Defence Ministry called
Planning Technological Military Sec-
tion Wing. This planning technology
should bhe such that retired General's
Field Narshals. Admirals, after the
re‘irement should be abdsorbed into
the Planning Wing of this section,
which should be created. In this n.an-
ner. just like Leord Mountbaticen was
used in England, [ would be happr it
a rperson like Fie!d JMarshal Mane-
kshah, now that he is reticed—being
a Field LAlarshai, I am ! . Lie Yas a
right {5 co to any regiment:! con'le
till *ha alg age—is used. [n the some
manner rei:red Army Chiefg retived
Naval Chiefs. retired Air Marshals
shruld be linked tcgethe: and one of
‘hem  should be asked to head the
Planning Services seclicn of “he
Defecnce Ministry. You may call jt an
ord:nary post or a fixed app-intment.
Army and Naval people retire at tne
age of 55 and 58. If we qualify at the
age of 75 or 80 tG be politicians in this
biz country. T do not think—there is
any reason whv any service pers:nnel
in navy. whn ig phyvsically fitter than
any ane of us should nnt have 'he
capacity and the abilitv to advise the
Gevernment of India.

If in England, they could have the
Defenca Ministry divided into
two parts. one genoral Defence and
the other Naval Defence because En-
gland is a naval countrv, in the same
way.  we should have, wheat is called,
regular Army. Air-force. Navy de-
fence section and nlso a Planning soc-
tion, which is a combination nf these
three which mav be linked to t*he
Planning Commission.

Gen. Chaudhuri wag a great anthro-
pologist and a scholar of medical his-
tary. As a matter of fac*, he. has
written a number of books and thrre
are four books, written by him in *‘he
Parliament Library which I tonk the
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liberty of going through. After he
retired as Army Chief, we had the
good fortune to send him to Canada
as our High Commissioner. After the
retirement as High Commissioner, he
became Professor of Anthropology in
Montreal University in Canada and
also in Princeton, one of the biggest
universities in America. So, 1T see no
reason why a person of his eminance
should not be asked to be a member
of the University Grants Commission.
Young men are being trained in mili-
tary service in the National Cadet
Corps. which is part of our universily
activity., Certainly if Gen. Chaudhuri
is qualified to teach in Princeton and
Montreal, I think he is aqualified to be
a member of the U.G.C. T am not a
fit person to give him a certificate, As
a civilian. I can only =ay tha his four
books provide very interesting read-
ing If in England Admiral Mount-
batten after retiremen' cov'd be us<ed
for joint planning of defence servicces.
in the same manner peuple like F. M.
Manekshaw and Gen. Chaudhuri
should be used here. It may sound
personal in the sense that 1 ccine
from Andhra Pradesn, but the frst
Admiral of the Fleet in India was an
Andhra called Admiral Katari. Fricnds
may not be aware that Adm. Katari
after retirement became Cheirman of
the Andhra State Transport, which
was developed under his initiative
and guidance. In the same manner,
retired Generals. Air Marshals and
Admirals should b> used by us in an
advisory caparity in the Planning
Commission. The Planning Commis-
sion should open a sperial wing for
planning for defence called scienes
and technology section of defence.
This can be combined with Atomic
energy, space and olectronies also.
Atomic energv, spare and electronics
and military planning can become-a
wing of the Planning Commission and
the services of retirord officers in' the
Army, Air Force and Navy can be
utilised in this planning wing in the
same way as the services of Adm.
Mountbatten were used in the UK~ 1
am giving the example of I ord Mount-
batten because we all know him, He
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was in India and he was one of the
leading naval personalities in the U.K.

Sir, there are many things which
we can achieve. The main thing of
course is science and technology. 1
feel that atomic energy should be
split up into the sections. Atomic
energy and missiles development
should be given priority ag tar as we
are concerned. I know that we are so
obsessed—I underline the word ‘ob-
sessed’—with morality and we are not
prepared to make the atom bomb.
Why do we say that? Only because we
are obsessed with morality. Supposing
China discharges a missile from Tibet
with an atom bomb warhead where
will be in Delhi be able to run the
Parliamnent? Being practical I feel
that instead of being a noralist to
such an extent we should be prepar-
ed to accept reality -as it stands.
Therefore, we should be able to deve-
lop atomic weapons. This iz my opi-
nion. Developing atomic weapons
means our capacity to deliver the
atomic weapons should be fully deve-
loped. As a matter of fact, we have
already the capacity to develop ato-
mic weapons. We do not publicly ac-
cept the fact but the fact is that we
can manufacture the atom bomb, butl
am afraid we cannot deliver it. No
missiles, as far as I know, are being
made. Personally I may mention to
you that in 1964 I used to be some
what interested in education as
I had been the Education Minis-
ter in Andhra Pradesh. 1In those
days I met Dr. Bhabha who was the
Head of the Atomic Energy Depart-
ment and during the course of discus.
sion one day he asked me “Can you
suggest any place in India where we
can have a first class research centre
for atomic energy and missiles?” 1
told him that there is a place bet-
ween Orissa and Andhra Pradesh
known as Araku Valley which is an
area where Adivasis live. The extent

of the area is only 25,000 square
acres. I said: “This is the centre
where there are no villages. Why

don’t you suggest to the Go.vernment
of India to have an atomic energy
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centre cum missile range experimen-
tal centre in Araku Valley?” Then
Dr. Bhabha asked me how far it was
from Himalayan border and how
many miles an aeroplane hpad to fly
if it came from Tibet. 1 said: “As
far as I know it is about 2000 miles
from Tibet on the south coast of
Andhra Pradesh and therefore, there
is no problem of it being bombed by
the Chinese.” Of course I am not a.
technical man, nor am I a military
person. I am only mentioning
this. I only repeat here what
I said to Dr. Bhabha. Araku Valley
in Andhra Pradesh is an ideal centre
for having a missile research centre.
This is about 65 or 70 miles from
Visakhapatnam and, therefore, the
whole areg between Visakhapatnam
and Araku Valley can be developed,
an electronic base of industry can be
prepared and the whole of Araku
Valley can be developed as a missile
experimental centre. Of course, we
have got the whole of Bay of Bengal
at which we can fire the rockets away
and do the experiments.

With these words, I take your leave
and thank you for giving me this
opportunity

SHRI SIVAJI PATNAIK (Bhuba-
neswar): Sir, this year, there has
been a reduction in the Defence ex-
penditure. But it is only marginal.
I hope, even this marginal reduction
will not be at the expense of our
Defence Services and employees.

It has been pointed out very cor-
rectly in the Report of the Defence
Ministry that ‘“the resources of the
sub-continent should be utilized only
for the purpose of raising the stand-
ard of living of the people.” No coun-
try can be strong in matters of de-
fence, if it is economically backward
and if its people are discontented. As
such, developing the country econo-
mically and spending more of the
resources for raising the standard of
living of the people should be given
preference. Because of the arms tariff
of the imperialists, tension in the
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Indian, Ocean and foreign- military
bases in Diego Garcia and other rea-
sons, and also because of the general
arms race, it is said we are forced 4o
spend such a heavy amount for de-
fence. But what is required most is
to take vigorous moves in the poli-
tical gnd diplomatic planes in order
to counter this arms tariff, to help in
the moves for disarmament and
againsty the move for military bases
in the region and for normalizing our
relations with our meighbours.

The US Defence Secretary, Mr.
Harold Brown, has said: “The United
States intends to maintain g strong
military presence in Western. Pacific
ang East Asia, to protect its import-
ant interests.” In such 5 situation,
what is required for us is to take
vigorous moves against this on the
diplomatic and political fromts along
with' other East Asian and littoral
countries.

Secondly, I submit that we should
rely upon the people for the defence
of our country, rouse their patriotism
and give them some training. In this
connection, it would not be improper
to suggest that the prevailing strin-
gent Arms Act should also be modi-
fied.

There is much talk about selfsuffi-
ciency, but it is not all true. We de-
pend on others for vital things, On
the other hand, our engineering skill
is not being properly utilized. Some
sophisticated weapons are being pur-
chased from abroad, whereas it has
been proved repeatedly that with our
existing engineering skill, we can
produce them, Our Gnats and Vijay-
antas have proved their efficiency.
But even stores purchases are being
carried on from foreign countries, Sir,
I have said earlier that this reduction
in the defence expenditure should
not be at the expense of our Defence
Services and of the workers and em-
playees in the Defence industries. The
lower ranks among the Defence per-
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sonnel are glready in difficulties. Their..
problems should - be :looked into.::

Then, what about their employment
after they retire when they are quite
young? It is said:in the report that»
every year between 50,000:to 60,000 :
persons are released from the armed:
forces. With all the resettlement ar-
rangements, you are able to absorb
not more than 15,000 $So, the rest
join the vast army of unemployed.
This is in fact linkeq up with the
broad socio-economic problem which
needs to be solved,

There was a necessity for the Bri-
tishers to keep the army isolated
from the people. Why should it con-
tinue now?' Why should the Defence
Services be prevented from reading
the newspaper, magazines and' peri-
odicals, which an ordinary citizen
of the country can read? It must be
borne in mind that an army kept in
isolation from the people ig a danger
to democracy.

There is a trend to reduce the
strength of the workers and employ-
ees in the defence industry. On the
other hand, Government is purchas-
ing defence items and items required
for the army from private sources,
For example, recently the meat fac-
tory at Agra has been closed and
tinned meat is being obtained from
private firms.

In SAF, Kanpur, RFT, Ischapore
and OT, Tirichirapalli, where small
arms are being produced, are now
running below capacity. At the same
time, small armg are being obtained
from abroad. In RFI the total
strength of the workers and em-
ployees has gone down to 7,000
whereas it was about 11,000 in 1963.
This is an example of how the
strength is being reduced by natural
waste out; that is, posts becoming
vacant on account of retirement of
people are not fllled up, Similarly,
the strength® of employees in SAP
was 7,500 in 1984. Now it is only
5,000 °
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In the case of all the'five .factories
producing raw materials,. their exist-
mg capacxty is not being fully. utlhzed
iThe ordnance factories are "day by
day becoming dependent on private
supply and imports, - in respect of
raw materials, Specially Open Hearth
Furnace and Modern Bar Mill of MSF
are intentionally kept idle for four
months in a year.

The employees of EME workshops
are the regular victims of retrench-
ment. Recently, 300 employees have
been declared surplus in 515 EME
Weorkshop, Bangalore, By getting the
work done through private contracts,
by which some corrupt officers can
€arn some money, the workload 1in
the EME workshops are reduced.

To increase the productivity one of
the main criteria in good industrial
relations. But it is not so in the de-
fence, industries. Tou mention only
one example, in V.F. Jabalpur, dquring
the last four years nearly 4,000
charge-sheets have been issued under
the C.C.S. Rules, approximately 200
employees have been suspended from
service, nearly 180 removed from
service and in 2,500 cases increments
have been stopped. Apart from this,
there are innumerable cases of fines,
censures etc. In almost all factories
almost all darwans, who are Class IV
staff, have been charge-sheeted.

In many factories Works bom-—
mittees are nog being alloweqd ta
function. In CODs Works Committees
have been abolished on the plea that
they are not industrial establish-
ments.

Defence industries are one of the
biggest industria] employers in our
country. But, while in the railways
there is 12 days casual leave, it is only
7 days in defence industries. In spite
of the specific recommendation of the
Thirq Pay Commission, there are no
selection grade posts yet. This has
resulted in complete, stagnation in the
lowest category, the mazdoors and
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sweepers, who
grade.
s e _ C gy ]
The ratio between skilled, semi-.
skilled and unskilled is far lower in
defencg mdu.str:es than in the rail-
ways or any other Government un-~
dertaking. The ex-Defence Minister,
Shri Swaran Singh, agreed to have
30 per cent skilled, 30 per cent semi-
skilled and 40 per cent unskilled, but
the DGOF reduced it to 15 per cenmt
skilled, 45 per cent semi-skilled and
40 per cent unskilled. The present
position is still worse, No factory is
having 15 per cent skilled workers in
its strength. N

. retirg X in .th§4 Same

Enhanced night duty allowance ha$9
been enforced in all other Central
Government departments as per the
revised pay scales sfter the imple=-
mentation of the Third Pay Commis-
sion’s rerommendations, whereas in
Defence it has not yet been imple-
mented. -

il

The pay scales of Supervisors, Tech.
nicals (A) and Security Assistants
(B) have not been finalised even after
a lapse of 4 1|2 years of the Pay Co-
mmission’s recommendation.

Hundreds of trade unionists were
victimised in defence industries .dur=-
ing the internal emergency. Prior to
the emergency also, during the dicta-
torial regime of the Congress, many
trade union office-bearers were re-
moved. All these cases have not yet
been reviewed as they are being done
in the railways and P. & T.

In MES, trade union right has been
curtailed for a. large section of em-
ployees throughout the country. In
Assam, West Bengal, Haryana, Ra-
jasthan, Jammu and Kashmir and
Punjab, MES unions are not recog-
nised. Civil employees are put under
the Army Act.

Clerical posts have been reduced
in Tezpur, while the workload re-
mains the same, and clerical work is
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being done by the poorly paid maz-

doors.

The permanent negotiating machi-
nery which was there before the 1960
strike, and which was withdrawn
after the strike, has npot yet been
restored. That should be restored

immediately.

Sainik Schools number 17 in the
different States of India, with 30
teachers on an average, ang their
scale of pay is Rs. 250—800. The civi-
lian staff are treated as slaves by the
service officers. The civilian staff
even if confirmed officially, do not
have any security of service. The pay
of the civilian staff has not been re-
vised since 1961, These things should

be looked into.

Finally, I would urge upon the
Government not to use the grmed for-
ces for strike-breaking and partisan
purposes as was done by the previous
Congress Government during railway
strike and other working class strikes
and also on the occasions to serve its

narrow polidical ends.

=t @ ==7 (FiTET) - JIvAT ATEa,
THT Y AT & Q¢ 5 F Fga7 S1@AT§
§ w9q  wxw femra= #Y e ave ®§ A1
AT &, IAFRI FrE-AT5F F74 F¥
Fiforr F= a7 | fgmraw w3w ¥ A
TR #1 AT AT SATRT B W W
IFT Wl gl uwd-afagda qawiEd
40,000 & #T7 Afqq = graf, & guaar
g a2 e sw a2 o R
T AW F ZLF T4qA FT F1E A FI
T R § AT 2 gwry famraa
¥ ozATE #1 9w ¥ @ 3Seew Oey 4,
¢ A AASAT FT AHT @Y, AT IAH T
FT A gV, FAREAT AR wYA § wAT
ZAT FIX 9 | ZATA 9ETEN TATHT @i
F ANZ T S FITOO ATEA GETEAX
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wTeat g\ § #wwar g fF @ @ 2w
] gw=gTe § 1| Ffadt qmm ¥ garfeas
78 FgT gar g 5 FE FT09 1wy
adt &, fomer o a8y fasdy | wTRa
g fafas afaw & = o A3 oF
AT qF FlA@edT ¥ a7 IqFT BfwAT
F T Jurr AY *1 gF @A & 1w
SN Hfee Ter &, FE AME TR B
forrs @rfars &9 & @WTQ #T J9g &
w7 T3 AT 7,8 @IS ¥ Ffaw g T
oft I hfeer &1 #1€ For A& T T

# faewr fegy fafaee< o adieTer
St #1 qa forat 411 39 gwg § waEaer
FT AT 97 | F7 UF FOOSA IAF) AT
a1, a2t & gg rara waT 5 1964 &
o9 H ®1% wTge whASAT gf §,1 99
qgs ST faer T afaq #F O IERT
Gor 78 faenhy, afea &1 1964 F a1
T OF AT WY e & afag A& & @
IaH1 Fort frer vy | S AR arETT
foraT 9T IAFT I qHT ST AT T
qorq faAd s 9v

# fedeg fufaeet area & faasT
Fe fF gHTQ ®IST F F9T CIAR
arfaer frat & 1 guT? areet o fearé-
Hz # aga qoe fafreT § & s
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o w1 5 wew ¥ o #F arE
=tfed arfe ®is afaw & s #1% o=
far &t 71 o " Y @faq Far 2,
T8 AHTS #Y awg ¥ & " «1Y, av
fFaY Freor T ATY, AT HFIHTT HT ITHT
Efast Y Gorg 29y =rfgd

A0 Aty feaufafadr ov o+
qaifea® w1 =[M@ar § 1 Fr ws
feqgaar < a7z =T FTAT & IR
Ianr feeafafady v =& 7 feama
q T4 A FAT 2 1 IR AT qAA F
arz  oriFifaaaT AT 3, wTe IgEy
frarfafadr v qzq23s =1 gr 13, Ar
IAR! Tor7 740 faadr 2, ar w7 w7 &
srr 2 zafao feirasz At oW
faefr v 9% Zwragz grar & 1 32 o
AT T3AT & fF 747 74T, WaF @ATFAAAA
F A7 g Jewa WA AT FE 1 FE
QI 3T ZOAAT F AT AET TH 13
ZT 1| gafag gy §g3y I 1T 97
Tz #¢ fw feafaf@dr oo sarar<
sy TgAr =|rfEm

Tt AF ST HT AT 3, TF
Toars ¥% am9F ATE & 1 OF I FT
AFIC-AFLT AT feaT 797 | 9 & a1
gafr gfag v gz & arsr T aTgrT
FT32ATAFLATE | JE 3T AT T*H
afra #gar T | 5T s 7§ $© Avfs-
fmtorT &< (3T a1 /T Far =T v o9
qrarT uigefes qifegs o fasr A,
zafAm  ag THI9= FT FHITT 7S 47T |
T F1 TH qE FY A FT T AT
#Y graw™mFar g |

“grrs wifaw qqqe o fafafaa
zx fedg werfedoriie”’, 5@ TFeE FI
e ¥ wrew g1ar § 6wt Fr ST
agfaad 37 & wifow = TR
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qg fEar=r w2 Y wreff Y qd{3w
4. 49 9, fFT T ¥ w7 1 W Aw®
g F3 fear a1 fF ga S & w49t
.64 9WEHT § | GET WX 100 HTLHT
Wl Y 4, A IT H ¥ 5 s femmaw
2% T TS F faw gy off, AfFA
Tg & & AAMGF WX 200 HEHT
Wi g, T e R ar SF w
fa® uF s foar saT & § Fmer
ST g B feamm mw A S
|qTA A AT TIN SATIAT gE § 1 WIS
TR QYT T 8- 0 g1 & fgnr=ae
T3 AT g AT B qfw AT
&Y S, AfFT 9T gurdy oF i 9w
ot 713 7Y BT & 1 EHIY STenA
T | FHIL AT AT qL AoF F FTH
qrar &, afe fgwraer w3 & | &1
FIE HTTIT TG AT 8 1 B9 AT B H
AT 1A T T e H FATS &7 AT )
I AF W A Fed ¥ feETae wmw
TR ¥ F F00T F A19 989 T3 T AT
gHl & |

T "t wgrza {7 fada=za wew fF
=F9 W AT AT FI& fZHTIST g2
FIT ST F 9T F THEA, 100 HTe-
ot F & 5, Fr ITHAT T@T AT |

st qQIEEAF el (ATAGL ) @ JUTEAET
wgreg, # mrasr marar g fF owmea
qa = F1 79g faar 0§ geer
AT FX AT FT G99 FI9 F F70
@IrT gUT E |

"R Og ¥ FIT "ATE< HI AT,
g gvag W, fF 0 gHTy "wa &
fammor, o @Y TG THT A3 @, TH-
fecsn gt aa s@ § | F FAEAL Fg
wa f& gurdr g { w0 HAT
Ffar &1 owg 39 FHAT F71 fIEN-
TR A G, d T H AN |
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. & 1 ow am @@t T Tl g fE
HF TF AT TAFT {IA FoqAT 97 gTar
w1 ﬁtmm%mﬂﬁﬁﬁ
F1 fFar a1 9 AR A9 qIIIHA
qJTaT 2 AT qfeard A & s
41 fagsr & mg & gWTE | ATTRHA
fedmr w7 w@r § fF Ta g @,
AT =1 a9 @ & J° F5 gTHAT
FET g a1 IAR  UFAH g T,
arsy for a1 fava & & 91 SwaE
1T wifa & ST, @ atg ;g
FT SaU HIF Fgi q9ar @I g |
grfeaw fewa #1 sgamw fFar qan
g |

16.00 hrs.

OIS HIIEEAT W T #v g fF
fega #1 gfe 3 v Dfafesa Ao
g1 & ogwardy  fedm =3 #|@ ay,
zara fesw-uw F|ar @Y ) &w

e =TT "rIHEY ggl do1 fau WA
Fuafx scgwr A faw 1 wg =
@ F 2o g feww ¥ FH oA

AAAT | AT AT A 62 & qA+

@ drEr 1 uw  fedraw v ag
a7 g FEar fear —

That was the poor decision of Gene-
ralship and poor political guidance

of the Generalship.

freY 2o & WO ¥AT B FrEHEE AE
'@ faarg qoom F g e IEF
-gra Foagiowre 1 & wET TEE ST
g AT, ¥Ew TWMTT FIRTE N
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R aw & faq  =rfgg Afeww
fedw ) g gReT w5 Aifg ag @
aifge, f qgar W au- @ & f& gar
9T T ST ? owrer aw-gfAar &
feet 2w & mow 9T F gg-eaer T8
AT | FAS TOTA ¥ @I g ¥4t
ff¥ aga o= Fgr e gwar e f+
qfafewsr q@a™ 3w &1 g1

gaTdr wrnfas feafa s=wr & ?
A9 aTF BET AT R | " T
F  gETH F|T €SN g 7 AadA
fee= F  gETY 9 =T
€& 7 wgr A 7 omit gAR
fra #g @9 =YX A7 Amvad gar
ITEr  ara g7 7 5 wfermr oam-
A FT  Hew INWT F ANz &
fFare T 9 afew & faeea
FT AEI AT GARXNTZT a@g )
UF AT A WT T | W G
gaafE o1 wE'F e gwmE F oAy
arafe  faames & &\ 200 M 3T
g gure feemr 2T 1 72 fEar
T Axar g | fedw w1¥ =few faug
T @ | TEWT- FqA9Y, 3EAY- Sfqeww
UF &2 @R | WA g 9T

fedn 2, formd qm,'ﬁ‘q"rtﬂt%qﬂ
AT A ST HOAT WOAT ww &



269 D.G.; 1977-78

¥ ¥® AT AGF  qTAA T@AT
qEar g | ganrar  ®/iT gW I
A ¥ THR A FI AFA g F gH
FT TIT AT A E FAT ST |
g o qifadwe fegfa @ ot o
HHE g, IA® waR w—& qmy
AET AT ATAT §, TWTA FIAT ATEAT
F—eWTO & gt 1 3fe § g
gt wrfgm 1+ W W =T wAgEe
wrzfew g ar  ggFr r Jrg—Ar |
frafa g7 &7 8T w=wrx &1 gfdhefa
FT ATHAT FA FT 941X W@AT =1fRT |
FfFq g gurar feafa =7 g—=wrd
AqA-TZAY TT F—FHIL 9IH 8 HR-
T g W1 @ifgas oI FO2 0
7 F 9| 51 wa-Adow g faaw
30 ®ifaga WX FH WX 21 =7
g ¥t ¥ I F 9w ooF
-7 W-Forg ¥ g W fawrsew
A zfEce @, Afew TR awm oW
qA-H{~a g——4 WT9e-828 |
Are our submarines equipped with
missiles? They are not. What are you
having in this modern age when mis-
siles have an absolate mastery in
warfare?
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ToRAfr oY ga @Ez A §,.99W
F a3 wE-Adw § 9 oEE-gIfaga-
TE-FTH F1 f—T gAT AE-H A=
¥ IR FAE FT S| HA AT AT
frags s 2 fr =R T=m@T &Y,
X g, g0 g—3T #Y TFAT-
ATST ¥ g9y % 99 "< qrar @ar
g X T gfee & gX "@aT "o w
g s =fgm

¥ T FT Arer AT FATET g—
gforer F o= 12 Fa-daw g oA
6 uwHF-Afaud  FATH-TEL W 6
aqTH-ATT FT ¥ | OfF=T F o9
3 AF-TAT & AT HA-TFA  FATH FI
g 1 T F g AR @
21 AT AT X gEY wEAT g ——afg we
ST-qIET-A4T IAAT  FIAT AT & v
U FT A€ qI-HAT FATAT TV |
3 afs g Frdr & W @ sa
g—aoifE =z & ux sz fodr 83—

We get our -weapons; we purchase
and, if possible, we get them as gift
from our friendly neighbours,

Fg IA HEET A< g Arfge | afy
grn fadr I gfame g & w
g WHAT-TE @ FEI AT & dr 98 I97<
g W g HATI@ T N T
arg &1 Forgere fFar @ fr za & feaet
Jeowr giar & 1 fows 30 aFwf ®
T a@R T w1 fFar g ?

#, «fw, fex sEt I Y Sigoa
agar g—3afe g9 WA sq-avew-
4T QT FAT ATET g AT ART &
St aves—zfmar g, gifaga-
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@ ¥R FJuTRETmE gRTd Awad
I I F A v sesATA-fAwtare
OF Aada Sfefow fed=w 39 a=
qFAT 2, @A AE W AGAq
F AT TFT & | AfFATH FW F
fe ga-ddea gw 1 @2 aAE g
" = w1 gre fedmAar g—1921 ¥
AR g€ A 1 I@ o"wA
FqT F v o AN 9 S FfAATT FATA
w1 feafs 7 a8 8, 3= g7 ¥ oW
g2 fosw §3r FI  SH—OF 27
X Fmr ¥ aw oww Fr s xx 3
afFaT  wfyzw ¥ ¥, zew vz fam
2T F, qEU W A4 AR T T
U HIX el #WT FL AT HIT qTL T
F@ "W #A-faza FmE 7 A e
2 WET AP FEO AR T
A T FT TARTFLOGT T
FI—FTE AFAT 7 FH FHI ATET AT
91 fF =TT FrETETIE T ZAETT AT
-3 T3 F1 FgrT 4qr, AfFA

{

# FEAT "z g fFozwmE ow
e=re fFar ? zu T@7 F=FIT w27
F mm s-fg=x  A”T AR, AT
RO ATY, dg T OFATT 2, EW
AT WA FT FAE T AR H I OUA
FAfaza = IAa——zq 7 F7 fzaFA

JULY 4, 1977

D.G., 1977-78 272

FL A e gfuwo § £t 55
T T2 994 ggi & amE arte 8w
s AT A fFY a0

FfFax 39| F qI { FIT T
g 1 wfax gfemT d9w oW
g9 ®|T g ? T uEfas qEve
=y Faa A1 99+ A owreseE
F ARIA ALY ® 1 F \TO STS
Far zE F 0 WY gH oFEASA
A 9 F fAo sRar @ feea Sfean
FT IFAT T7AAT 8§, IRTEY FT FT2T F7
A7ET H FESAT T AT ' w3
gufrsr Y 75 FTAF F 0 o[qA
g2z ¥ fF o1z wY 3wT ararm o aw
ooz g f®

nuclear expansion and exrplos.on is rot
only for peaccful purposes,

W7 ZH ATAT  FAAT ®r AfFAAT TIE
g zfFma FF F79 A1 Fq Fi &S
oY ey mfeEae 3T 3 wma 97
ZAFT =T WA FL AAAT 21 4 53
T8 R fR IEF WaTT T AT
¥ famr owm o AfEw feim o fam
gz TIHTATEE 2 WY THERA e A0
7Y =fem  mrw ywEfeET I
FN  aATd AT TIT 2 A IT T WA
F A ® faa afror faarsa T4-
AT TET 2

It is undectable even by the finest
radar. And what is the cost? It is
only 50000 dollars whereas a first-
class inland fighter is not less than
three million dollars.

STI-THAAZA F' A& H 49T gHT !
= feda gazamwa foawr mafza
0¥ WIFTAFTE | FTHIAQ WA
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About 60 Tu-16 and a few Tu-% me-
dium bombers. About 300 II-28 and
100 Tu-2 light bombers. About 208
MIG-15, 1500 MIG-17, 1500 MIG-19

e fF g =gy ¥aT FT dar Fwfor
T ot FfAw A, Farfedy ¥ o =2
T wser @11 I qava fr e

IERAT AT & |

Modern warfare is not a static battle:
it is based on surprise speed and

mobility.

g r2fas mwew Taarfae gmr =nizm
wgifss wWEF AT FEM AT ATTE
TH ATEA "rier g1, IF g, I+
forr gt afgsiar wErE T
oI RE F AT AT grAd g7

We have 725 combat aircraft and
bombers and 15 Canberras.

=9 T IR F EHTY qUI F AT AN
2o BrwwawmF  2? F 9ow
g7z frates ¥ fAo A aga w2
g aAfya 378 #r=d Fw A0 @ST
AT WEET 1 g 91T fwswr 21 & a0
f swam. =T 7T & v At T
ERT 1 EBF AT WA I B H gAHT
Tz a1 far 28, 29 awaEw T A
ga o«r fawr 21 v favrsara €
frr 21 F g are | WY gW AEr A
o e g fo% =gl m@ww w9A &
AR AW WF T A JF 47 9 g9 AT
g " gw WH % AF a9 aF 6 g,
gg= 9 & |

qM@ET F 9T 3800 9 a3
E0L O zﬂtgmi‘me’vzslqﬁr
T W owER 1 g w wfaw

81 o s e &7

ATTAT FT T EET & 7 L,

50 MIG-21 and some F9 fighters.

a9 T T F F 's'ﬂ'arﬁﬁrw UEEiEE
1 ddm wAr amfew ¥ wrefaw
afafady, wwim FafafEr & § 85
AT T TEA FEfae wy g
Zha aﬁﬁqﬁ‘fa—rﬁgl arf-
Fna AT feafa &1 a9 g9 & 0 s
arT 275 FFAE UFTHMAE, A9 TF
AN W1 Z2vaEy UFazA fag  40—49
frrsr + zaa gy 3 f gs
UIvEE R g wrefEr T =i,
IS AR, ATZE wrzed =i,
wrgesd =Ff F AT ZHIZ 9| & FuT 7
AU & g4 931 & fwefearzw ==
0 g2 w7z € qARfew FAw 1 7z
FTEH FA TOF HYA W E  TET ZHTL
OTEITH |73 H1T * 0T & 979 J 991
qET T E 0 WA AR arfEEea mae
srs few &, 4 gF g A A1 A=
AT HWIT 275 IAFRT FHAT g1 ATTAT |
A€ FAT 4,000 ¥ #TaF FAT F
ya @ feafa 7 @97 29 #1 gaAT
FZAT g1 a1 gaTdr | feafr g
gAR aE 728 A fraT [ ?
meferr 5 frafar #1279 @rzev
iz #r Fur fegfa grir ? o
ar swa & fF gose F Jer ¥ A
faqe & asmor g9 fa=z g3 &1 FT fagr
9T | HTS gATY 919 ¥471 98 faaw g ?
7 wumar g 5 fasafE v garo
FEUT FeT TEA & 1 W fE2ir
EHTL @I H SQIET AHq & afdaedd
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[ -+t areez = )

Y ¥w ® WY H | g A

" frare s w1 ¥ e w1 Gwwr

TES A W gyt wEaErd § UF W}
W 7 feer ) R fom fm &
[@ET g & " 9 ¥ IgF AT
fer & w=x w=x fa@w g
A9 ¥® ©I T | Tg Hy gHT ?
ATHET FIX GIIHT WA AG AT g,
T WTRTY § ATHET ST G &, St
TR TFcA N I R 22 faz famz v
H &N FT AT gL T FHT WIS
o T@RE N T HTIHT IITEIOT AT
g1 TR AR O Aeax g
wr a1 fogdf ax @ = &
= g At & IwE ogrfaT

F1 azq F faard F < g wT A
g gaa1 fag ®ErE wa @ oar

TR & Ifore ®t Far @ a1 fF g

Lrags ATl FEi-wEl 0 @R
dFr  udzw  sfofoms gEdew
TN RF | FF T o7 5 oawdE
TAFAVA  TIARA FT Sear A A\

feafa =¥ @t g @fa & € =k
Fz @t ¥ gfe o mf= F3 fear

T S T AR A agE 1 @]
IJgHT AFA # AU |1 oAwE qE
e g1 fom e+ gatar &
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o7 qg fAog & sro 5 gwra
F2fas, wfeax w7 § a7 38% wE
qX EATA AT &7 wWifafad), e ¥}
TOITEN, X9 WM 93 A5 AT
TRy | &7 < 9% qH FE3T OO

aHY ST TIAATH T § E oY A
tfae & qw s g 9 "1 awen
gt g TwOET F A fFogw aoa
I AT FH T FL A H9 wiF
w2 f sfaforms s A @y sy
-FgIfF 9 FT A JTT TUT AET. AT
AT IAF TR G ATA FT WG 9T ¢
a IgM FTT gEAETRT F:< @
feey WY awe Bamafa #7138 WY awor @
ff g ®_ g~ o SETES T
Trfgn |

A General going hard and fast by the
rule of book is bound to jose the war
hook line and sinker.

‘A AT T WIAT & | AT TEAATIR 0T
T fear ? & w9 @ 9T @ I
Taaraey w< femr fe foat ofew

“off - ag WTQ FEw F eI &Y W e

w®Y wTH W fear
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by recoilless -anti-tankr guns ‘firing
deep, penetrating rockets,

crﬁvntrngasrrﬁ?m qUZ H AT
fafrar &% wrdmma mz@mrr
FifF i Fa amr aFA g, 7w
a FT HEHAT & | a-nﬁaﬁsrnr?r%
affsr Hawg saT &1 WA aF a3
gl gHaT g a@aw gua ave fremr )
A w7 fav Zz ™ oF e ar W 9w
2z o1 @ a1 a8 fafe=a 5 9 &30
Tafoe  gare afeaasiz &1 A @
Fifge forad gardr anff gfus Araree
g % AR wfas q9ET & 7% 6%
ofgs e ¥ 7%

gfucstar  #glka, AT FT ATET
W mEET ‘%1 sifEx T Rwa
T FF FL 7 K gH TEFT 41T
gy FL fF "y ¥ §97 ¥ AT
gear &7 Hwmy ;v @ & g 2En
fFow gard et &1 & ag .5
Qe AT A Qg9 Fr oATEr g,

sq f&@ 33 faa & 10 o@T @AY
afer " 2 ¥ wfassar
WElkd, g99 SATST @ 1 EETL /AT

¥ ®&41 25 @r@ ¥ FW wfefow
wfen sl A @ =

h1gh1y equipped and highly mobile in
speed and are prepared to attack
anywhere.

meE F1 ¥ fRdr wwre # fgm,
frelt W ¥ @ fagra) @7 A
arew! ¥ sTavEEaT T8 21 mfaw
AT FY HTAESAT FAT & 7 JAT Ay
grawsar @ @ g g f®

to destroy the fighting potentia] and
the ﬁghtmg machme of the enemy.

wﬁriﬁmﬁ Fou g’ﬁﬁ w1 s
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i, #r AT A IgE muﬁ'wﬁa
T & o« Tz 77 fear Ay av f
q'rcr%nrwam 93T F 1 AT FT

Hereq, ﬁmwnﬁ:g:rd‘t%m
Fr wfew amf 25 @ gy =1fey
S gETd g & ey # wEr 0
TET { AT FE TAT FI AT HIAMT |
gAHT &Y WU T Fr g 1 fEY
oS FT Sl RdAees g g WA
faafaees <@t ag Y o & S )
#ix ag Wt FEar fF w=.r s 25
arg Gfyex o g @ E A 5 AE@
ie FR @y & v fwd
FT FIW A | AN AT AAT AT T

wEE FATE qET § ASAT q§ TAT
what is the rate of casunalty, and
what is your ratio of replacement of
the casualty?

FAT HATTHT W%ﬁ_ﬁm
T wrez fear & 7 xafag -
2 B oy fafaed 3fr
Tq T F AWIT-=3g oY
qvﬁa’rﬁ:aﬁ'area' g

q<
T
gr =Ry
T TFTT |

principle of threes -
T WX WY -IGHRT 5 9T qW
FLA @ T -qq g ? wifs

every war is a local engagement whe-
ther faught in line or in depth or

‘anywhere.
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[af’rm'qi'r'a'z_a]
UL OF ML q§ 3 HRETHT AL @

g A HANF WX ¥ 5 T W
g @ gafaifd fwa v &7

Every organization in the army
should be based and trained on the
basis of 5.

T qix IafRai E, TS S 97 3@
T2 foq 7 N3z fag faa a5 1 ar sdraze
to increase the punch and to get a
proper grip and to get g local supe-
riority in any action it is necessary

that we change our organizatiop from
3 to 5.

gfarsrar  wZmEa, T E-Ar /FAT
2 fr gw 3 avAzT oY FuAw  wrewe
T A5 F74 § fewm 9w 1 AT TN
For, TAAT T Fraay whitas Ao,
TEEL 7T 3 9wEz FEer 7 fee=
BT AT I T AZ 7 9T@= SATe O
o Fr @H F7T TEIE | AATFT HIT
= # AT AT BT AT |
Any first class power can ever hope

to spend less than 10 per cent of the
GNP if it wants maximum in defence.

RTZ v ALY 8 )
gz faa agr w Fifsa & 578 Tor
# g1 ST AY IHA §F AF¥04 77 GO0,
garforT S0 =7 AT, wEQOAT | A,
g9 ="r ngr AfFHS =Twv F7AT T 9ET AT
FOT g 7

It means open

" Far &

invitation to any
Shall we forget the
lesson of our own history? At least
10 per cent of the G.N.P. should be
spent on Defence.

Zreq feqsw &Y Feqar FY 2

* Total defence in isolation.

fedma & @ gETd  FHafAw

looter outside.
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FwardE Wt 3 1 Feden # wrEEAEAT ®
HIET THATHAF STITHE AT AT(EC |
gy gAY wadr feww w1 St
gHaAarY ¥ e foar @ gl g=a
FqT g

Total mobilisation of the economic
factors in the country.

Iq% fao gaEas $Fziw =921 FAT
%, o smrAerFw  EFATA T fawa
F7ar grm fyad fF 2o 9@ & ) A
N TwAfas  afefeafrar & s
FI-FT 29 FH AT FT TAEAAT A@EA

g |

Treaty of non-proliferation of ato-
mic explosives.

TH GFIT g ZH ATAN HS A T8
e oarer & oafrz v a@ o Am
3 IAY ZTH FI-HMIT T AFA F, -
Oy A, TATA  AET |

7z g% AT Fgr AAr F f® 4w
agy & & Adt wrAar 7 DY 7o
et # oas &Y 'FAr & A1 I AV
grar & fao #@i @+ ww fHar s
2 g F fay d&% A FdT AT
FEAT A& FwAc =[rfgm
st 7 gren & fam ogEem a' &9
fF7
T TES OF AT Ao QI AT "I
IgE AT A AR F Frw A feAr I
ar Zwere &1 A ady gafa i v
G M

7 EAA 1939 TF  TEI )

It is a false economy to economise
on national defence or defenee pro-
duction,
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AT Feor A Afsmww gTAT Y
g wfgy forad wa g9 @ wa &g
B9 TT HTHAY 7 FL | UL IJ{A ATHAT
F3 & fagr ar a@s § 964 & 9@y &
JaFT faamw T T | ATE IFSHT -
ufeafea wrew &1 ar fewf~a grzFwgr
aA Wl ¥ FIE AT AL ¥ | HE
A TG ¥ FAAEST ¢ | GES 9T BT &
FqaT faamer AT arfed | g fee W
AE AT qgAT & AT IHFT gL qFATH
gt wifgg 1 #@EW @Rm—
To achieve this, we must have an

army equipped with latest modern
weaponry, nuclear arms and atomic

bombs.  FHfTT guTd Txee 7w g fF o
a1 fagr= &9 agd o a9 fFT 9w
97T & | gRWF Ay qdr
arfgr | #wrEw d4r @ =fgy

Bquipped with guns, misiles, fast
moving cruisers to guard our aircraft
carrier, our trade routes and sea lane.

fexragar o e 8, gHTO A4
TPT QO & 1 & 1940 H S werE
gr =@y g, 9y femmrgwTy o wmTAT & )
za=T fodadz = 2

Cruisers and fast destroyers

g7 ST & AXg TE §, AT AeEE
SFgTaT mra E

Latest destroyers of the spruance
class in America or Karlov destroyer

in Russia

oqq Freew fewa & fau g% ar=-
grREes AW | A 7 qUF To® F1
o UM &% FJam & fao gy
& ¥ grEswEes &1 @9 O Afgw
qEv @I g, |t weee Ju ¥ ofyace
g

ST TF UAT B FT AT g, ¥AT
TREEL D & TF Al @A § FIH
AGT AT | =T gwre 9w faw 725
o &, 99 f& afFmm g sEar &
9| F faer FT I g A= & v
g {9 gqre 99 9 ¥ F7 T AL
HEE FATH WISfe @ giv 91y,
o & SrgE ar=, 249 =, Sffeer
FTIFaS, Teford areas 91T g G
WEIT FFEd g AR | T FTVaw
fafasa arf=sr & fac =fze, w1t "<
FE&IT g, ar F Frwe arfmw FTad
SET T%F FT9Z ATERT *7 59 &, AR T,
T AT FT =T g | fow AT a7
TF T Frde arf=wT gt Srar g, I Y
aF gz AT @€r A WA @ 1 W
oIS g, at qmeT ava g fea
S1a | qfF "R qae gfEmaT  ana
q gaaa g, safau & dwres ana #57
AT FC @I § | g T FIH AHTT HF
qis AT ¥ FEAT AR |

STET 7 TARET HT AT T, AIATEA,
oire »7 gifafay gifas #7939 5 fqo
qgd T g1 | 4T, Wifeww gt v
Zaq qrfgw | &9 99 & fao gH &4 F
Frfeq, SR |AEET TUT A T A2w
F & o0 e "7 A5 I, o &
g9FFT FT AT F 0 w e F oww A
FTH H7A & (A0 S| grAT =rfgy, v
o= e v, oR-frwraeee 2%
T ¥ ofeace g1, A F T 34T ATH-
drafas TFes F1 a9 F | &rE 7
gifafedy & fag gwre ar oraE aafqaer
#fvas g =rfew | gare fasasa =
o<t &, FfFT I7 F vy o o & 3w
gra =tfgn | fad =Y, =7e 8% ar oF gwre
EFT A FTH AZN AT | ATA-FA T
AT dTod A1 AT SHT H LT SATAT
&, AT T g9 & fFHT AT 5 FATH
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'{ =Y am T ] “w,
% = F o g ar gnﬁ 'm? o
%m%q l- L

= feelr WY gg w S & fag wax
gifafeEr &7 AT gravwas 2 1 R
ar guTd g AgY, Ifew auIg gri |
AT QTH ¥ TeI@Ed, ATEE Tt
d=, 9 FARIMT  HIEIA, FTEEL
arad O Zfewd w1 anaEy 9K
A ST & F=7 g IA1fgT 1| gHTL
ot #1% Ty gve 9t FE g 9ifa,
Ffer g7 aTg ¥ ¥ At HiAT TTfRw,
faa & g9 efad== 9= &1 |

ug W AT FIA ¥ forg gH Wy
forear & ofad= . F=T g 0 w5 2%
frere wix &3Ffaeer g 8, Jafs gardy
forear o A% @@ 9xT FAT W@ R
z® fog @ *Y frswy worrr § of@d

FE JfRw |

ag #« gfeaqdic I F & AT
Ty "4t F Brerer 9 SfaEr v |y 9w
21 & aar g 5 gurdy v v S
Az ogfawr = I3 F@ gQ
CFIHH d2F FeSio=d H & | TF TH
¥ gFEnd dz9 ¥ Fqueera qia AT
qvHe § qgT FH g1 ATEAT |

T {AT F "y # fow ag I
g f& gy &fasi =\t 9= s
gfasfagi & 3a7 & guar gy | gure 3w
I Y AFF.ATH AL oHToTHo I HTHo

JULY 4,;19%7- - _ . DG., 1977-78 284

'y
L

To GHo £, zqﬁaiqﬁvﬁwmﬁﬁaw
F.ae< daw, faeer =feg, |;,

Cee T e ._..r -

@&aé‘%ﬁra@w%m
Hasa faee ¥ =t w1 AX == fzar
I E g AT ? A e e
&Y darT &, wodT o & qaw o Ay
m%ﬁﬁw—aﬁ%?wmwaﬁ
gg WY AT g % gHA ! I9 #T Aq9-
FAT A FE€FFA ? FgATRFAF AT
TFAT 2—39 & T &§ wiws AT
WE FE—TFAHTH-TARE  AIT(qT |
T I &) FGT TS g QI HTEeToTHO -
H 97 gL §——AY SATET g/ A9,
Tafay & Fa TaTw T WIE S AT
¥ faazw w4ar g fv 7 TRWT 7 Siew
mo[quqo%mg H‘d’t@?ﬂ%ﬁ‘l‘d‘
WY 1 1 T & A WY 9w &Y " Feera-
A== A A TUSL B, IR, T ==Y
femt F@ & A UTEoToTHe AT 60
T TF Wl g A &, THAC T EF-
AR Ig R faar @ar g 1 SH & I
Wt frdY SfET-Frarns &1 I 9
F AT X & 1 FE &I FT,  FEN
Qﬂ'oﬁo@ﬁoﬂﬂ'{ﬁmﬁﬁ'!ﬁ"{
TE AT FET e FTLAIWA FF I THA
@Rt aar fegr smar g, & sw A
OSBT T HIE Agl 4T qHar |
ferae & arg 37 *T afaw sdaeq
FT § ? TETT FT FAAT TE AW
g—at&<t #1 1 F Q@ar g fF owma
1 AT F waT §) fFae gEssea AT
feax gae anr g, oF W femd afr
T §A F WS g 7 g HEAT §——
T & foy | 33w A g ar afaw T )
AET AHA —ABT AHIA IV, AgT IHA
A% &, agr afag | FF I & @y 719,
fradmawa &, 39 @ 99 &, faw «)
foaraws #fory, gy, At o
feaawa wifao
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% qF Y I AT IR
HFFF FCIRAT - WTEoTo TR o
cr"rﬁr@rm%m#waw@%& SEREd
ﬁwmz@imlqﬁmqaﬁ safa
fomr ®r fF geee fFar @r——awd-
T FAAA— —azag'rnmcﬁwrsm
Y | FTOTE E 7 ¥AT &1 WA
o7 Afrw QY O farfr & @ g9 &
B & 9Aq § fF 7w & |19, wAEar
F ATy, FET JEAPL HAT AL
AT oToUFo HJIFAT a7 Fdd HTIT
M e wrear 8, AT g9 T F 7@,
I9 & fod aY wrAaaT guwd gl Srar g—
FEA F W2 | 39 fory w7 A+

o® FT Aga - § - ar wafRfae -

oY, WA wds pi-a-
20l & SR &1 58 aTg F1 S AT
=arfza )

T VEAT & A F T HATHAT HT
AT FT THGA F7ATE

SHRI S. R. REDDY (Gulbarga):
Mr. Chairman, Sir, defence is a na-
tional concern irrespective of party
afflliations; there is nobody in any
party who would like to see any di-
munition in our defence, Defence is
inextricably linked up with national
sovereignty and territorial integrity
and as such, we cannot afford: to
make any compromises on this issue.

I would not be saying anything new
when I'say that there is paramount
need to have a well-knit and well-
trained defence forces so that nobody
and no power—big or small—can
cast an evil eye on us: But this fac-
tor should never be lost sight of
Hence, the repetition.

India is having a long coastline; it
is essential' that our Navy should be
kept strong. So too in modern times

ASADHA*13,i1800 (SAKA)
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of danger of attack from the ain,it-is
needless to. point oyt that our air
fm"::eF is,_kept 'in "proper trim and in

state of” perpetual readiness to go into-

action when called upon to do so.

The land forces of India are among
the best fighting forces ini the world
and nothing need.be said about the
value of this wing of the defence for-
ces. .

1 would like to know from the De-
fence Minister what arrangements are
being made to give the defence for-
ces constant training_in modern me-
thods of weaponry so that India is
not taken by surprise by anybody,

It is a truism to say that because
of improvement in our relations with
our neighbours, India need ‘not anti-
cipate any surprise adventurist move

on our borders. But if past experience-

can teach us any lesson, it always is
benecial to keep the options open
and be in preparedness for any even-
tualities.

In the modern context with super
powers having acquired nuclear strik-
ing power and still going on mount-
ing a stock-pile of such nuclear war-
heads despite all tall talk of dis-
armament and limitation of nuclear
arms, I would urge upon the govern-
ment to ensure that our defence-po-
tential is kept up-to-date. The uneasy
peace in the world today is a result
of a balance of terror. The old con-
cept of balance of power has given
place to a balance of terror. With con-
stant efforts on the part of nuclear
powers to proliferate and extensive
research being carried on by them at
tremendous expenses to improve their
striking power with modern sophis-
ticated nuclear weapons a time hes
come, ] think, for rethinking on our

nuclear policy.

I do not mean to suggest as some
others might think that I am suggest-
ing that India should go for a build-
up of nuclear arms. Far from it. Any
such attempt would be foolish when
thousands of our countrymen even

286;
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[Shri S. R. Reddy]

after nearly five decades of planning
are still living below the poverty line.
But to allow the realities of the pre-
sent situation to cloud our thinking
and lull us into a feeling of compla-
cency would be dangerous. Our nu-
clear research should be guided in
such a manner that in times of neces-
sity no time lag should be allowed
to lapse to switch on from peaceful
use of atomic energy to defensive
preparations. -

India, I am happy to peoint out, has
acquired tremendous respect among
the super powers after the peaceful
underground explosion in Pokharan.
Their initial scepticism and scorn at
this has now changed their attitude
to one of respect. Indian nuclear and
space scientists are second to none in
the world. We have all the top scien-
fitic talents and capabilities. But deli-
berately we have chosen the path
of peace and not to produce destruc-
tive weapons out of nuclear energy.
That is our national policy evolv-
ed over the years.

India had successfully fought three
armed conflicts with Pakistan. India
also earned high respect by the suc-
cessful part played by her in liberat-
ing Bangla Desh. Even a mighty
China with whom the relations were
strained for some time has now realis-
ed that India cannot be over-powered
by threat or use of force. This high
morale and defence capability has
been built up over the years. My
wish is, Sir, that this position of im-
portance should not be slided down
at any cost,

Mr. Chairman, Sir. in the modern
technological and nuclear age no na-
tion can be subjugated or humiliated
by naked force. The lessons of U.S.
threat to Cuba and the licking which
America got in an unforgettable man-
ner in Vietnam are too fresh to be
forgotten. These incidents teach us
that peace is preserved only by a ba-
lance of terror and not by anything
else. We have, therefore, to be cons-

JULY 4, 1977

D.G., 1977-78 288.

tantly on the move to improve the
morale of not only the fighting for-
ces but also of the general public and
generate in them a new sense of pa-
triotism and commitment to the in-
violability of India. This can be done-
to some extent by inculcating a sense
of discipline among the young people
by offering various para-military
training courses to them through NCC
and other types 5f military training
so that in times of need India would
not be found wanting in trained man-
power to preserve our territorial in-
tegrity.

Mr. Chairman, Sir, much more at-
tention should also be given to train-
ing our armed personnel in the use
of sophisticated modern weapons.
Training in these weapons could not
be had over-night, It takes some time.
I would like to know from the De-
fence Minister what steps are being
taken to train our defence forces in
the use of such advanced weapons.

Mr. Chairman, Sir, this is true not
only in the case of Army but also
in the case of Navy and Airforce.
Will the Defence Minister be pleased
to inform the House in broad terms
what steps are being taken to acquire
modern equipment for Navy and Air-
force so as to give adequate iraining
in these use of such weapons?

Another allied question is the deve-
lopment of capacity to make such
equipment within the country. No
country could defend itself effective-
ly by borrowed arms and equipment.
In times of Emergency super-powers
may try to hold the country to ran-
som by refusing to sell these weapons
to us. The Defence Minister would
do well to take the House into con-
fidence and tell the House or at least
a small group comprising of represen-
tatives of all parties as to what nature
of efforts are being made in this di-
rection.

After all defence is a national prob-
lem and it does not admit of petty
party considerations. I should like the
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Defence Minister to keep the House
fully informed of all the latest deve-
lopments both in R & D and equip-
ment manufactured by Defence Fac-
1lories as also programme of training
of our forces,

A word about ex-service men who
are retired. They should be taken
care of. Otherwise, in-service people
are demoralised as the chances of get-
tin_‘ employment are more bleak, The
Government should see that ex-ser-
vice men are employad in public sec-
tor undertakings and teaching insti-
tutions so that the youth may be
trained in a disciplined way and they
should be well-equipped for ihe fu-
ture.

SHIRI RUDOLPH RODRIQUES
{Nominatled-Anglo Indians): Mr. Chair-
man, Sir. I rise in privilege in defence
of our Defence Minisiry. While sup-
porting the grants, however. I would
like to add some critical suggestions.

I should first like to say that I sup-
port the Demands because they repre-
sent a peanut budget in order to achieve
a ggantic task. In fact. never have
we sought to achieve so much with so
little. For this reason. I support the
Demands. Here I should like to refer
to a poini that various speakers preced-
ing me have mentioned concerning the
possibility or the desirability of going
nuclear. In so far as nuclear weapons
go. one hon. Member said that our
opposition was a moral one while an-
other said that it was economic. 1
would like to give several reasons why
1 feel that we should not go nuclear.

First, we already have in our world
more than one  hundred thousand
nuclear war heads. The House is surely
aware that while in Europe alone there
are more than 10,000 tactical nuclear
weapons, only 600 nuclear weapons
could annihilate all of Western Europe.
We already have not only over-kill but
a giant over-kill. If we also are to
have nuclear weapons, ] would prefer
nol to comment on its wasteful signi-
ficance. But there is a still greater
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reason why I believe that we should
not go in for nuclear weapons. Dr.
Lohia once said when referring to
nations who were considering going in
for nuclear weapons that he was re-
minded of the dinosaurs that had died
under the weight of their own bodies.
Every nation that has gone in for nu-
clear weapons in a big way today is
facing the consequentia] weight of
tremendous economic problems. This
is so whether it is the Soviet Union
or the United States of America.
There is a further reason why I rise to
oppose our country going in for nucl-
ear weapons. There is some suggestion
loday that if we start a nuclear con-
frontation at a tacical level—because
of what we call flexible options on the
nuclear scale—we need nol go all the
way to a strategic nuclear war. 'This
is the theory propounded by those
who frel that we could battle at a
particular level of escalation. I am of
the opinion that once we go in f[or
nuciear weapons and start a nuclear
war at any level, anywhere, it is only
a malter of time before the whole
world in one form or another is engul-
fed in a nuclear holocaust.

I should like to say that I support
the Demands for still another reason.
The party that has come to power has
come to power on the promise of
freedom and bread. I should like to
sayv that if we were so concerned about
freedom which was in danger from
internal sources we should have the
same concern, if not much more, for
freedom that is endangered from any
external source. So the least that we
can do is to give support to this pea-
nut budget for the gigantic task that
we have undertaken.

Having said that, I should like to
make certain critical suggestions
through you to the hon. Minister of
Defence. One of the dangers that we
have to face, in fact we have faced
before, is to fight a wrong war in the
wrong place with a wrong enemy at the
wrong time with the wrong equipment.
1 will tell you why. If you go to
Chisul which perhaps has the highest
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air field in the world, there is a plagque
which hag a very significant reading.
It is in the north west in Ladakh. It
reads: “How can a man die better than
facing fearful odds for the ashes of his
fathers and the temples of his Gods™? ,
If you travei across to the Northeast,
at Kohima, there is anolher plague
which reads; “Tell your friends that
we gave our today for their tomorrow.”
These express beautiful sentiments
which recall the valour of our soldiers.
To me, however, these are also a very
sad commentary on failures in our
defence policies at some stage or
other. I shall explain what I mean. 1
think that if we had not had the lapses
that we had, we would not have 1o lay
wreaths on these plagues we could
have offered bouquets instead to those
men who died for us. Why?

I am amazed that except for one
speaker nobody has touched upon one
such very vital lacunae. I think the
greatest lacuna in our defence system
is our military intelligence or defence
intelligence. 1 went to the Parlia-
mentary Library. I was surprised;
there were paper cuttings and clippings
on every aspect of defence; but only
one single paper clipping, dated May
or June, 1970 on military intelligence,

and that too tacked away in the

wrong file. That is the importance we
give to a subject which is the heart of
everything in defence. I need not refer
to General Henderson Brook's report
which we have all heard about; some
have surreptitiously read it but the
House has not had the privilege of
‘seeing it. It is obvious from many
things that have been said that he
mentioned the failure in military intel-
ligence as perhaps the most important
and most significant factor responsible
for our debacle in what was then
NEFA. If you have a look at what wc
call military intelligence whether it is
done through RAW or any other body
that you choose to mention whether it
is at the stage of collection of data
or at the stage of collation i.e. putting
together the jig-jaw pieces, whether it
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is at the stape of evaluation or dis-
semination, there is one great draw-
back. It is collected by people who
are not equipped to collect it or per-
haps not adequately equipped to collect
it; it is evaluated by a group of people
mostly bureaucrals, civilians who have
no idea of the significance of what
they are collecting.

I wii give you one example so that
you may not think that I am talking
through my hat. In the Goa operations
.—1 think you know this when one of
our Generals wanted information on
the number of tanks in a particular
secior before going he asked for this
intelligence information. 'The answer
came back giving a detailed descrip-
tion and placement of the number of
water tanks in that sector of Goa.
What I am trying to show is that it
was this kind of intelligence that led
us into difficulties. We must sec that
the user of intelligence has a signifi~ant
finul say on what sort of informnation
should be collected and how it is Lo bhe
evaluated.

This is one aspect only, I rould gn
ints greater details, but the House dces
not have time here Lo go into Sugges-
tiony lor alternative methods.

I would like to say that there is a
second reason why our soldiers often
die in vain. I would like to ask the
House to bear with me if I say some
things which are uncomfortable. An-
other weakness in our defence policy
is that very often there 1is the "ack
of a rational tie-up with our foreign
policy. For example in the fifties we
had a foreign policy towards China dic-
tated by very good motives, perhaps
realistic motives judged from a desire
to purchase time and so we wrote off
Tibet to them. To some that was a
right step politically. It was, however,
certainly a wrong step from the point
of view of our military defence and
stralegy. I believe that if our defence
cons‘derations had enough say in our
foreign policy at that time, the story
of the world would have been some-
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what different. This is only one of
muny examples.

When 1 visited the External Aflairs
Ministrv with a team of studentis some
years ago—I was privileged to sit in
the Cabinet room day-dreaming—I
askel some of the Secreiariss a very
simple question and they fumbled in
answering. I ask it again here to show
the lack of the desired link belwecn
our defence and foceign policies. I
say this at the expense or al the risk
of being misunderstood. Despile the
fact that we have covered ourselves
wiih glory in the 1971 war. I submit
that we couid have achieved the same
objective more easily and far cheaper
without entering into what was then
East Puakistan. [ say this because 1
feel that if we had, in colloboration
with our Decfence Ministry, szen that
on our weslern secior, while the
Bangladesh people were stiruggling for
liberty, we had a feint operation. Mr.
Yahya Khan would never have dared
to transfer so many of his divisions to
supplement his strength in what was
then Fast Pakistan. Instead, we chose
1o go in. for reasons which at tnat time
looked glorious and which brought us
dividends which were short term, Today
we are paying the price from it. I be-
lieve there is a far deeper reason for
which we should not have gonc into
Bangladesh. I have supported and wili
always support what was the liberation
movament of th? beicved people »n the
other side of the State from where 1
come. Bul lel me sayv this in all
sincerity, when the Cabinet Mission
gave ils verdict against the vivisection

of our country, one of the strongest

reasons given was that if we were
divided, if. we were not one, we would
not be defensible. I submit that basic-
allv that dictum or that position holds
good today. I would suggest that, as
a part of our defence policy using
foreign policy as the dipiomatic arm
of the defence services, we should move
towards ihe oneness of the subconti-
nent. I am not here propounding what
some political parties in the past have
propounded which lead to a lot of mis-
understanding. What 1T am suggesting
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is that we should bind ourselves in this
sub-continent economically with such
ties, communication-wise with such
ties, cultural-wise with such ties that
we cannot go 1o war with one another.
We have a spiritual saying, which I do
not anologis? for quoting here: “If you
pray for someone, you cannot easily
guarrel with him. * If you tie someone
to you so closeiy, he will ind it diffi-
cult to go o war with you. 'This sub-
continent should he one and we should
try, in so far as our foreign policy
objectives are concerned to achieve this
oneness. ’

I would also submit that I was happy
when our External Aflairs Minister re-
cenily said that though we have a
certain ideal'sm as a very definite
strain in our foreign policy, we must
also Dbe realistic. 1 appreciated this
very much. But I wish to go a step
turther. All I have suggested so far
is that our foreign policy should be a
persuasive arm of defence policy wut
with a realism in it.

Winston Churchill, vou may re-
meamber, said on the floor of the House
of Commons, when Hitler invaded the

" Soviet Union—desnite his great ideo-

logical antipathy—"If Hitler invaded
hell, T would make a deferce pact
with twe devil.” Thatl is realism. 1
submit, Mr. Chairman, Sir. that hsare
there is no oues'ion of non-alignment,
there is no question of being aligne-l
one way or the other. there are no
personal or party interests when it
com=s to the nolicy of securitv and,
defence. our people are one. Even
if we have to aliy with the "‘devil”, to
defend our countrv, we should do so.

17.00 hrs,

In the introduction to this report,
many nice things have been said. One
is the facl that litile progress has been
noticeable in the east-west arms con-
trol. This represents a strain of hope
that there should have teen much more
progrss in the east-west arms control
talks. This is a little bit of unrealism.
If we look at the last decade, parti-
cularly the last seven years. we would
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note something very striking, name.y,
in the era of detente there has been
more varied and greater expenditure
on every .form of defence than there
was during the so-called cold war era.
It is no! a gquestion of sitting at a table,
negotialing and finding an agreement, I
need not bring it to tae at'ention of the
House that some peovle who have
signed agreemeats after the second
world war, not to mention the earlier
ones before that, have n=2ver honoured
what they have signed. To give an
illustration. once Clemenceau was ask-
ed. "How would you interpret the
treaty which France had signed with
Czechoslovakia? Would you go to war
on behalf of Czechoslovakia if it was
necessary? How do you interpret ine
treaty?”” His answer was, " France doa=s
not interopret her signature” That kind
of commiiment is a very rare thing in
intern. tional relations today. £o, to
depend upon peace being achieved on
the basis of the east-west talks while
all the time increasing our arms away
from the conierencz table reminds on=
of what one writer called “exchanging
a Judas-kiss under a mistletoe of nu-
clear weapons'™

One of the things we need to do is
to adopt someihing of a defence policy
on a very much larger scale along the
iines of what Sweden has done. That
little nation that spends one of the
highest per capita amounts on defence
with a force that could be a threat to
others. is not feared by her neighbours,
because she has built a defensive pos-
ture. She has stressed defensive arms.
If we could do this on a much larger
scale, our neighbours wouid not fear
us, but at the same time, they would
fear to attack us. Let me give some
details, one of the previous speakers in
45 minutes covered an entire flve year
defence plan taking the best equipment
from all the countries of the world
and putting it together. I am sure
the hearts of our Defence Chiefs must
have been gladdened. To put together
something on paper so beautifully is
easy. But how should we go about
this? We would not need a Defence
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Ministry and planners if it were so
easy to take the best equipmant from
USA, USSR. Sweden and what have
you and make an ideal Indian defence
force. We have to plan with the re-
sources availabla to us, with th= options
before us, knowing the kind of enemy
we are going to face, knowing the vari-
ous scenarios that are possible for
tomorrow and we have to make our
defence a f=asible one. One of the
things I wou.d like tn stress—others
have stressed it before—is this busi-
ness of elecironic warfare. It is
cheaper defensive and something which
is within our grass. 1 would not go
into a whole hean of detaiis which
weculd take us till tomorrow morning.
This Iouse is aware that more than
40 per cent of scientists all over the
world todav are engaged in 11esearch
work on some project or other which
has a mil:itary end. In our country
we have eaougn peocle who can do this
kind of thing. '

1 am suggesting two or three things
which I feel the Defence Minisiry has
not y2t perhaps gone into in detail
Perhaps it would benefit our country
if we did so. It is not tha question
that we are moving in a technetron‘c
age and we have to go electronic. It
i something more than that. Some-
one mentioned about laser. Mr.
Chairman, the kind of laser he men-
tioned is already out of gqate. Last
year the Soviet Union using an elec-
trically induced laser caused one, of
the gsatellites of the United States of
America to go, ‘blind” and gut of con-
trol by using an infra-red ray. That
is a prohibitive and very ecxpensive
item, Today they are experimenting
with something which can also be
done in our country. It is the Chemi-
cal laser. With a mixure af hydrugen
and flourine, one can produce a laser
that not only moves as fast as light,
but—and I quote from a science journal
that gives us the figures—it produces
impulses of 200 billion Watts in 20
billionth of a second. The laser can
vaporise almost any thing. With this
kind of cheap defence equipment
we need not go in for the huge arma-
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ment production ‘that ‘we sometimes
talk of,

Mr. Chairman, Sir, with a few de-
tails, T would like to conclude.

MR. CHAIRMAN: Mr. Rodriques,
you have already taken 20 minutes.
But you were alloted only 12 minutes
to speak.

17.07 hrs.

[MRr. SPEAKER in the Chair]

SHRI RUDOLPH RODRIQUES:
May I finish in two minutes, Mr.
Speaker, Sir?

A lot has heen said of our delence
strategy on the naval gide. I will not
go into that though I have z lot to say
on that. But wilh regard to the army,
1 would like to make two suggestions.
In the Defence Ministry report, jt is
statzd that because of the trouble we
haq with gathering our reservists we
had decideq to replace war losses with
a corresponding enhancement in our
ceiling strength was sanctioned by the
Government. Mr. Speaker, Sir, what-
ever the reasons are for this, I would
suzgest that here js a simpler way of
meeting our additional needs. You
may not agree with this, but a lot of
our servicenmen in the forwarg lines
particularly the non-officer corps have
wives, One of the most cffactive
armies in the world is said to be so,
‘effective’ parlly because every man is
a soldier and every woman is half
a soldier. T know the traditions of our
country. One General whom I talked
to a week ago said that many of our
troops do not what their wives to come
to the front because they do not want
to fight on twe fronts! But I would
suggest to you, Mr. Speaker, that if
accommodation is given to the army
wives who are willing to have some
kind of elementary training to bring
them into defence efforts, we would
not ne2d to add any more to our al-
ready Ereat army strength,
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Alse, Mr. Speaker, we have gone on
with the olg pattern of divisions. It
is high time we changeq our whole
thinking and the whole structure of
the army. Today for mobility, for
speed, for attack and for surprise we
need a kind of task force army, not
a division army.

Finally, my previous speakers men-
tiongd two things which made me sad
ang I would like to conclude with this.
One mentioned the fact that we have
allotted too small 3 part of our GNP
for defence. He quoted figureg for
other countries. The United States,
for example, spends between 6 and 7
per cent, the USSR spends 10 to 12
per cenl. But there are countries like
Egypt which spend even 22 per cent
of their GNP without having security.
Thesz figures mean nothing.

Finally, speaker after gpeaker rc-
ferred to the part of the country from
whiclh he came. QOne speaker said
that the first admiral of the Navy came
from hi; State. When I came (o this
House, this js one of the things I
wanled to refrain from saying. Many
hon. Members, the people whg were
here beforc me and even other Mem-
bers haqd generously referred to the
glorious contributions of my cominu-
nity tc India's defencc forces. Here
I want to say something and with this
I will end. T will never in this House
speak of Anglo-Indiang jn the Defence
Services. In the armeq forces we do
not fight as Anglo-Indians, no matter
how brave we are. We do not fight
as people of Andhra. We do not fight
as people of any State. We fight as
Indians. No matter how we may look
at anything else let yg at least be one
in this.

st atr o (favEr) o memer gAY
g, & ST gTAT wAAT FY ;OOT A
AU FTATE, T 6T A wa=t H IH
ATWTT A7 A 97 ofr oAy =reeT
AMAT § ST ATET 30 HiIA T OF AT
frora & @py wAt T oavA wT WY
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3 F9z 97 A9 U TH W O qAwAT
=Tt Y Ffa saFT JaE m g e
THfey € f@ra @ 97 A= @ g
Fgife et gram " A I AqE
¥ A=A vaa ¥ S aam & am st
T waarg &7 Aifq avae avAr @ <@y
? g A= £1 7 3A% fag™ aw aivg
AT A AF AME TR wmwrE A Afa
T AR FTAT T g A wa faag
T A TTAFA IT AT WF=TAT AT
TAA 9FF Y ST 7T HAT 4 IAS ATH
AT FAFT AT Tg W TR-SmEEiT
oY 77 770 QO Fr ¢ o 3w
FTHRT FAN TR | AFET wrw o 17 3w
FT fFmq wr FE Fragma Fowfa T
fra 21 Fygrdramwm A avFAT 7 OSAT
g & fo1 9t 2 &Y 3w 991
wrAT 2 fF g fra sfa & args 733
g1 ? w7 =g TamAr & 0% < mwaw wufy
T AT {TT7T FEZ A AGAF TAT F
1 37 warx fraar @ 5 o=l wAt A
gt 37 /T Af A wer A S
FAAFT AT E @ T 3G A F3
fx F12 wzara £ Arfa 75 3w AT
2 AP & I E 1§ TrEAw A gear
q AFTE 7740 Z, TA 900 £ "er Q@
s wrfa & At & AT 7 e
qQEX awrA H 4T T oGxars #r Aifx
1 gq =27 forF17 2rar 931 | wETdm
IZIT AqrET AT TAT HAY F AT A F
3 fore@a & F7 WA 41 A7 IA q9A
faag Far 91 IF AmA 5 7w gz
aoag § FF wrar & F@ nw g
FAZ Fr AEAT qgT8 72 2 T 3H
AF-H5TF TEAT AMAT 2 W17 ITFT F2T
srAT 2 fF ag w31y A8 & Afwa 93 3z
¥AUTD FF wAT 3 FeE 3A AT
394 FZTRA F AT O AMAT & A7
TE [T 'FEATY AnAT 2\ ¥ faa sz
THRIT T AT FZATF AL AWM AT 7AT
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FEATQ § I woafaar foa g wma &
7 wff Fv oo wm #FE aehfs
nAgar fga aq srar & A1 FAEEy wAT
¥7 foar stear 2 4 g 7O amwa § T4
oAl fx ag &g w3 fx § waw g N
JaFT A4 A8 fFmr AT Tg FA0 AR
2?7 s R fedr ave & o Aagdee
¥7 Al STx 1g AR wrAR oAy v FAe
FEOFOT AT o Wt F AR
aiwadr ¥ warw w1 owam &SI
72T 2 fF g9 FATT TLATAOTH F1 AT2R
w1 T ¥ T gzatwie vfwaz, faa
vfaiz, T ¥sAz, A w3 Fro9w
F7a A1 77 &\ § 7 @t § wfaw ad
FTAT FEAT | 7w ag 745 2w g
wrfgt & am a7 s Wsaz O o3as
77n frar W oar Jg0 fRar s /iEA
# gz wea1 et 2 fF owew A= A7
3 3rz off oF Fi-faein & AW &1 02
Ter 3 fr @iy ey afaz ad 2,
FETT A 77 F% ARAz ABT T THEAT
AT qAT qET A1 I ARAT | TG FAA
T A E? oww A1 F A AT AY
AEAEE  ®L AT qAT ="« oA
frxfzr oifess w0 @ 37 7 F7m9-
FOIAOF & WEATT 97 FOA A@T 2
fr =99 To2 W1 TAT WE WA ETAA
Taqy 9w ag gwa foxfza sfeae
% qry FETEEET ] AT R L.

Y AMHAEAA R - ZHAC F FAH
FEITAIIE ¥ AT FET AT Awew swvaq 77
FATH FEATAIA ¢ fa7r® 192 T AT
CECI I

= =iz | ; § FA0E FEISHWT &
fa=s® A=A 9437 q&l W@ g | "
i3 ag Aara W@ faar ar o w w=_E
fomra & <fa & @y g § FaT
ar ag WY g @A § fF o AuEs
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gRA & A9 d T, FfFT o FT
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F 3o grIgF7 § fweT, ag 99 797
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Atz fzar o, graifs ga ez v
e F wrvaTy GFET 7 F79 7287 910
FA 1945 FTAFO e A7 {39 -
iz & farfzar 7 fedr 7 £ =321gdr
Fdt frarf | Afwa 39 F amaaz €@
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o1 & IqF ¥ | A&l & FF 37 1 f*e
F w1gq fFar @03 a1 ey wnfa faoo
F oAy 7 Fzmar fzar @ty a0 FfEa
& g A1A 1 AT FBITAT ATGAT ——
gar fedy Fifr fase & vzt w4t
grar =rzy # A1 Iasr oz Fer a1
ez afez 7€ @ zAfAo g9 WA
F2T FY AFI-—TZ TAT I 2 |

oot gav? fearse 93w F oF Apfy
A 7@ A——F7 1 w27 fF Trper fanz
H ST FY IHRTAE H FHT F I AL
g zAY agvg 7 fami 7 faaar
ArZrZ ZHT F7dr 41, 3T+ Sfqwa F
FAY FT A TE & 1 A ATE T TE
gaErw  gars gsdar g fE fagre v
frad=oa #% &, 99" F IHeH<T A
FAT T =FfT T gt F ATHA
¥ gAATHA  ATAT ATEA B A1 THEET
oF  JOFT T——FHT IW FT JIg AT
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qA AT |1 UF T AT AT §——
ATTAT & AT TAL OF  BIT-AT A F
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Y =Y 91 1 za fan AT Y a9
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g 71 faeqare ver w7 &1 F=TAT
T, AfFa gadraEr 7 e v
forazre  werr w= &1 /&Y =TI AT,
Ia% 90 999 HAT HT o owTSETSY
fast, ooz zx fao fF 3 O saa &
g, fam &1 Jws A& gEAT STAT B )
I FH IH FATH F AW FT TEA
GFHT A, IT FT 3@ gHT——Tg TATH
grer "AT F1 Ay wifen g1, T fF
IUTT HAT F1

& zq 914 F1 g=BF 72 T SATAAT
g =8 9z-919 ;1 Afg F1 a@ FEEA
" FY  ArE "AFa g, #hiF 3 fam
HATAT H T4, I8 HATAT & FTH F1
IR TSI FIHATET F AT FIITEHT |
s Hfgu——feas dggse FwEw F
AW F1 AFRIAC F ®F F 94T fFav
FET F 1 30 IAT F TR GIGeT
FTEEH & H1s W FIIHT FA7 F STTQT
TFEFT AV &1 97T | TP g OH7-
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wrd #T & mTy gy A w7 g4 fF
#r¢ fofas atvam  gfemn ¥ @
feerd & awmar g fF ¥
frafe & feey oo fawoie & o 1€
dzwrs qE @A Sfam e
aut Y g¥ oW [T =rfew | F
Fawar § f& ama seftes oW it &
WY FT IW WA A AT 1T |

o aA ¥ frvaa & arr w FEAv
IARAT 21 A AW frede ava ¥
Fogs av s 21 &% 3% 59 ar+
¥ faanr oY @ w7 Dw § I A
TTY ¥ IHATIIT A g1 AT wrE oy
arr g mEEr . AfET & zm arg v
qTAA F TAGTT AR 1 & FEAT
g ¥ faar wwa> w1 Froaa f2% 7av
# faafss ey a2 awdr & sIzar
f& 3 oo ¥ gIvE FoET Ay
fag Fw § 7 41 ¥ wAT ¥ A9y
SATATT AT 1 W7 F YW ATE A
THRY i Foa ar @a fr frwfen
axq7 Fve frgewe & mwy frvag
7 ¥z fedm wifms & ag &
a1 arfem ) ww T FTArEw TR
A g mrem # R T zawT fAEe
HET FLT |

THT WA & qTY WITET 9AATE |

SHRI SAUGATA ROY (Barrack-
pore): I rise o speak 3 few words on
the Defence Bumdget.

The first point that I want to say
is that we are wvery glad that Shri
Jagjivan Ram with his long experience
in administration in this country and
his previous recorq as Defence Minis-
ter, has taken over this very, vital
Ministry, During the Bangla Desh
war, when our security was sorely
threatened, Shri Jagjivan Ram wag the
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Defence Minister of India and, under
his leadership, the defence services
did a very good job in the operations
in Bangla Desh. I am also glad that
here in this Houge today we have Shri
Chavan who took over this crucial
portfolio at a time when our morale
had suffered badly after the Chinese
invasion in 1962,

Defence is not a subject that should
be a part of politics. Defence is a
question of our national security, de-
fence js a question of our national
prestige, and as such it should be
above small politics and party politics.
There should be a national concensus
on defence. It has already been seen
in this country that whenever the in-
tegrity and the sovereignty of this
countrvy have been threatened, this
country has risen as one man io de-
fend its frontiers. So, I think when
I speak on the Defence budget, T shzll
not trv to speak from a partisan point
of view, rather from the point of view
of national security.

What js the main thrust, or what
should be the main thrust, of aur de-
fence policy? Everybody is aware
that in a developing country like ours,
expenditure on defence comes as a
burden on the common people ex-
penditure on defence adds to inflation
because it is non-productive, sxpendi-
ture on defence takes away from deve-
lopment efforts in many other spheres.
But one should not take a short-term
view of the needs of defence, because
a country as big as India with g big
population should not only think of
the small problems of today, ‘but also
project itself into the future as one
of the powerful nations of the world,
a nation which has enough manpower
and resources to gsustain any major
international effort. Anqg it is from
this point that I view with concern
the reduction in the Budget to the
tune of Rs. 56 crores, It has been said
that ag a measure of austerity the
Defence budget has been curtailed.

But, if T may say 80, I 'do not know
whether this cut in the Defence Bud-
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get is as a result of tension that exists
in the Janata Party, whether this is
an effort of cutting the Defence Minis-
try to size because of political reasons.
But I see no reason why there should
be any glackening in the efforts for
defence. We have still got hostile
neighbourg around us. It is true that
our relations with China have shown
a sign of thaw in the last two years
especially after the exchange of our
Ambassador with Peking last year, It
is also true that efforts are being made
to improve relationship with Pakistan.
But jn spite of our efforts, it has been
found that Pakistan today is being
armeq to the teeth with modern mili-
tary weapons. It ig 3 fact that though
the Uniteq States has said that it will
not sell arms to Pakistan/ it is sup-
plving all modern weapons through
Iran to Pakistan as a result of which
Pakistan hag already made up for the
losseg that it suffereq in the 1971 war.
Also in 1971 when Bangladesh was
liberated. we, in India, hagq the exalta-
tion that we digd not have to worry
about our eastern frontiers because
we had a friendly Bangladesh and we
thought that military expenditure on
the eastern border could be curtailed.
But todav as things stand, in spite of
our efforts, relationship with Bangla-
desh hag not been cordial, Shri Jag-
jivan Ram went to Dacca for the
Farakka Barrage water talks but we
in Bengal do not know uptil now how
much water is coming to the Bhagi-
rathi after his talks in Daceca. We
onlv know that the Calcutta Port will
die if more water is not poured into
the channel.

On the question of Bangladesh re-
fugees, to which a reference was made
earlier in the External Affairs Minis-
trv Debate by several friends, we have
been less than fair. It has been the
tradition of India to give refuge to all
people irrespective of their political
opinion. if they come to India. We
have helped the Dalai Lama in 1950;
we have helpeg Shri D. P. Koirala.
But today, the freedom fighters of
Bangladesh who fell out with the pre-
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sent regime, are driven back to a
hostile country where they are facing
a danger to their lives.

We have to take a global perspective
of the situation. Today, India js one
of the largest countries jin the world
with the second largest population.
We have 34000 miles coastal line and
this js most valuable to us as oil is
being discovereq off the coast. Be-
cause of the change in the Internatio-
nal Maritime Laws, our borders are
expanding beyond our territory into
the sea. Today, we have discovered
oil in the Bombay High and we are on
the point of discovering more oil at
other places on the gshores of the
ocean. Do we have the capacity today
to protect all these +wvita] interests?
We are slipping. A country like India
cannot afforg to slip on such vital
Issues, on such issues concerning our
initegrity and sovereignty, What are
we seeing in the Indian Ocean today?
In spite of efforts to make the Indian
Ocean a zone of peace, the Americans
are building a nuclear base at Diego
Garcia. And we cannot even main-
tain a bhase in the Andamang with
ship repair facilities are there, I want
to say that we have to have a pers-
pective for the future. future of India
as a great nation. future of JIndia as
a powerful nation future of India as
an anti-imperialist nation. future of
India as a nation which will stanq as
a friend of Asian and Latin Amarican
countries.

[t is not from the point cf view of
immediate problems that we have tc
view our defence requirements. It is
with this wvievw I say that the cut on
the defence expenditure was unwar-
ranted. If I might come to brass-tacks.
the army and the air-force budgets
have heen slightly pruned this year.
What~does the total army budget come
to? It is roughly over Rs. 1.600 crores.
The air-force budget comes to Rs. 500
crores. The navy budget has come to
a paltry amount of Rs. 187 crores for
a country wilth a coast-line of 34,000
miles having vital installations all
around it. When we find that the
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Seventh Fleet has already entered the
Bay of Bengal. when we find that the
Americans are having a nuclear base
at Diego Garcia, when we find that
Chinese and Malaysian patrol fishing
boats, international fishing boats. are
in our waters. this is very inadequate.

It is true that some eflorts are being
made in the last few years to step up
our naval expenditure. But still we
lack in submarines. We do not have
proper submarine facilities nor we
have aircrzf' carriers. I know that
building these things will mean hard-
cship to the people of India. But
building these things is necessary.
Today. a new eflort is called for in
terms of increasing our npaval poten-
tiality. One has to remember that
increasing naval potentialily is not
enough to increase the number of ships
and submarines. The naval warfare
today is based both on air-force and
navy, It is air-water warfare as a
result of which any change in our
naval svstem will have to go with a
more modern air power system. I do
not know what we are doing about it.
I hope the hon. Minister will clarify it.

After the Chinese aggression and
afier the Pakistani aggression, there
was an efflort made in this country to
increase the radar coverage—these are
long-term plans—so that effective air
reconr:aisance csyvstem 'will be there to
meet an attack at any point. In this
Report. we are not told anything about
that as to how far the air reconnaisance
system has been developed.

Not only that. In the production of
very vital things for our defence, we
are still verv far behind. This is what
the Report nf the Ministry of Defence
says. In the case of the most vital
Department of Defence Production.
that is, in the case of production of
aircraft by the H.A L., the position is:

“The average percentage of
indigenous material content of the
Company's manufacture increased
from 24 per cent in 1974-75 to 32 per
cent in 1975-76.”

JULY 4, 1977

D.G., 1977-78 3 08

We are very proud to know that in
the H AL.. we are having 32 per cent
indigenous content in the manufacture
of aircraft. We are so far away from
self-relianece in this vital field. In the
field of electronics equipment which is
manufactured for defence by the
Bharat Electronics, the position is that
the external component from 26 per
cent in 1971-72 was reduced to 22 per
cent in 1975-76. This is the position
in these vital fields. So, we are still
slipping in the case of these vital fields.
My hon. friend on the other side 'was
carlier talking about Laser which is
nne. of the most modern electronic
devices for the modern air-force in the
world. But let us not talk about Laser
when the ordinery radar coverage
equipment, iery ordinary electronics
equipment. is not still being manu-
factured in our couniry.

Over the years, we have built up a
capacity in (he ordnance factories.
We have alsg huilt up a capacity in
the nine public sector units under the
Minisiry of Defence. under the Depart-
ment of Defence Production. But I
may still submit that in this modern
world, the defence requirements are
undergoing changes every hour, One
has to he very vigilant and #lert to see
that one is not found slipping in these
things.

If one falls behind at one time, it is
very difficult for him to make it up.
1 may also point out to the Minister
of Defence that Defence is one
of the Dbiggest Departments in
the Government of India and it
is very difficult to manage such a
big Department only with one Minister
of Defence as its Head. It will take
this opportunity to urge the Prime
Minister to immediately appoint the
Minister of Defence Production so that
he could look after not only this
Department but also defence public
secior establishments. He could also
appoint one or two-=lieutenants who
could take some of the administrative
burdens from.him so that the very
important work in detail could be look-
ed after by him.
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MR. SPEAKER: Now you end your

speech hecause you have appointed so
many Ministers,

l

SHRI SAUGATA ROY: To put all
the burden on one man is not fair.
While ending my speech, 1 say that as
far as this side of the House is con-
cernecl. we have always said that we
wi’l offor constructive support and
other he'p irn his field whenever our
cooperatinn is called for and we are
readv to give it. We also hope that
th~ Minisler will {ake this opporiunity
to evolve a national defence policy,
because the defence knowledge in this
country is very limited, the awareness
on defence in this countrv is very
limited. The Army, for natural politi-
cal reasons, is kent separate from the
civilinn population. With thesc ‘words,
I end my speech,

sud g@aT @ (ifmoeR) o
HoTe AR,

OIATEY &1 AT F oyriw H
AT AT B,

qrEaET FT OAATEY & AT A
ZYAT FAAT 2,

gr  ITHAY FAT FT JIE T F7,
T ATH o HIAET AT

HTATEY FT WAT FH FIAW T@AT &, Al
g fau-fz v ored F@ 1 “weRE
sax " mem F St s gy §, |
fE arwa a1 | WAL qrTaa F @ at
@3 oF g AT AW @,
T ag FETE &1 S 4y 98 9F
qE g fgegeam Fzd q™ Fed
@ TR F AN qUF g%l AT
wer | ag Fea 4 fx fegeara &1
qza o @ & F® wTA == ORI
é:g?rﬂ?r fir 9% g0 TraTAT, W W A1g
T 1w fegeam &1 A T
ah T IAFT TSg T AAT A1 FES
g frAzw i § | 9g FT FT WA
¥ FT T TG AT [ TATHT FT T
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f§ mSaFar AT § adm T=d
KA

I AT AT FIOETT FIH
T ST Y AT FTEIT FET
R WY Tem FTHT 2 gEwr oY
AAH AT IAFT FHA TFAT qATH
FET | 1857 &I 9gEET  grATEY
F FTE F aTx WY HASAT FY FTFTT F
T3 fFar | IHE 92 FOarT T vm
AT ST FIA &, ¥z gfrgT Faqr
T

3z § oF A7 mwrar 2 5 oam-
qE FATT AT AR AT GRS
gL | FF AT gAY yoAr 7T
FIAA AZN 20T, AT mTHAY qRadT
T, Iadr T aF gfaar & w i
" BH mHrg Agt  fmEar

EH FIT ;H‘Iﬂ’t"'l-'m'?' AT ZAT |
T 97 Fg AT AF IMT. aE BN
TEy TEN oI TEASTT &vH TR fF
o1 =T 2 a1 A8l

ZH F41 w&=Yd & fF gvET FEx
fF oz 3w 7Y gam@An 7 Tww oA
FATA fHa T8 T &4 FT 3T HIGaT
g ? ;AT AT IW Ay FETF E QT
TR ava #1 & & g9 gfar &1 F=ar g
arFd FY 2@, AT A o qrfedE g
g2 I grfE=t Y "AgatT | HAST T
fegrama &1 fewmem & fao fasaa
F1 OF JRT T F AT 97 T@GT AT,
afFa 7 A IF g F1 AN HF A
F am F% fgar 1 fedm A e &
gAY "HIgE IS aF AT g ST
Fodit & 3o feem ¥ 2, foqw ov ==
FFq qifEFaE w7 FeT F O BW A
Fgt wifear saw Y 4 | STHEL F;
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[#rrd g4 F ]
fear Y gar oM AT 1 3 N owAE
FHT ;YT w0 oY FEIT OTH 9 )

TS A% FWiTY TFESr AT @i & 7
gw  fesdy S owrs owrs owr oA
Fma @ T E vrEewTe A1 "o
F77 % fA0 g 7 71 fx $vm w7
fem= Fr 3gT ey e ol &
FT  gw ATfzoME &1 AT AN F 7
arfzvorg ST AT @Y A AMT 9T | AT
g5 wETA 2 o=t v fewa wEr oav
fF AT "FTERT F4 O TAT ENTIT
2z

TH AIA W FE A OF  TARGAA
QI ¥7 % gg oW fAar oav = ogar
AT T ZHT AT F 1A T OAW I
F1 Fmm oA At fogw o qzz
a1 T Ew 3 Ix o o owiT Fwrfero
T FT 2 “seraa waR” BT
wrEr 2 v ozw oawa =EA ¥ A
g 7w & f/m zRem AmT TEET
Tfen

1962 I 57 7 fzaprara & ®ifwar
FT F-OTH IHT AT | FHTL AfAET F
T fad graTzgt T TTETEER
#t. w3 fF Nifaar & o 327 aitfvre
gfam= 4 1 w1 Aoz & fwmo
s 7, 3w 3 fAase v

ma & fam oox FAOTA AFTT TTAT
afer

¥ azr  TOUvTEe 1 fzoro=
ar ATITE REY FEAT  AEAT Z, Af A
29 TEAr afege B oA s #Y
oEATY AT A AEF A fEE oAvE @R
FITZT F FIA Al & zA oay By
T | THITES OTAT OF OfHT AR
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wAT TZT 4T, I7 fF wr7a ®¥A1 ¥ I 9%
gaaT fFar 7 39 #7 gw g fox
T 7 F1 adr 78 gAr fF TAE
& 37 T & fegg fafqezT &1 737
qer 1 @ X afr A@faA @A & fa g
T=x fFAT W7 FFF wrow 7 A8 33
FEAT ¥ 1 IT AT FUIT -{AF  TEAT

arfga |

gn #8141 9 f¥ ax fF4T F1 39212
g &0, AfFA 1962 F1 AT H gy 7
ST ¥ OF FALH F1 BI AZT X
WAT | I FATe A AT ¥ TAISR
gHIT FATA 7 gt B owiw & gy i
Fy AT TERT2 ) EFHTT FATH F wav
fr awty g ot w1 ZAGTAIE HAT
2 T3 IA AT ATTA U qBF O7
T A O Fo Ao T FA F 37 &7 07
T AT FAT O FATH M VRIS, IF
wooeETEAr A3, IW G AEEA Il ZO
T F w3 oA oag gz fzeslt 2
gnv Zi Az F 947 & & zart qeraa
¥ AT AT TR 3 AV IS ST I
ZTHT #AT E, A1 gW &2 &9 a%a F?
ZF A AT ATAT T FFQ ZQ HIAT
J7AT T g%AT FTE AET 0 gH
AT Srfen fF @S gWrY #ar ATRA
2?7 ze AT afFETT AT & AT
=3 F gw wg4 & fF zm ag am
TH ar 72 w7 5 gfear AT we aza
ot fawx 7€ W ma A1 oafas
xTrf &  awm  Qrmrwafor gz
] OFAATAT  WT TR OF VWA ATAY
7T H owa Orw AW FE FAT afew
TT AT TIAEEGT  FT FITS WAAT |
FE AT AF W, FI OHKIN G
AFA O WT F 1 AT A AT qEE
2T AT OF AT A7E F1 AAMET FT ATRAT
FTAT q3AT | TAfAT T Ere@ W
w7 gy wedr # fr ogw gadr gear

1 gz@ &L |
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GUAi F A H ORI o HeaT GAE
#F fgear 35 wfama ar | qfeq Fg®
¥ e #agwz warAr 25 gt &
T, fex @g 15 sfawma &1 war #6%
o gri wfFma q9m & f@Er R
99T R AT qew TN OTEAT IO
wv g gewAl &1 qwrEar far @
T2 a ®FE A @ g ar IwE F
& % feer qv aw aw zAr =dgo

nE ard M & Fgwr faa ¥ gArer
FE @E1 q g, FAT @A F FHW AIT
¥ Y AMFd F1 AAGT FT TFQ 7,
U TA AT AT 2 F™E H O zA &I
g wim & s efgar faswd 2 wda
& SMg 7 Aw 7oA efgdt ¥ oow
Wt FIFT FAMCTAAT T TP\ 3T AT
¥ HT HIHL FT FFCAI 0T AYOAT
N zZfRm T (vmAEm) L.

W IF dg AT AT WAR g A
| F ART ¥ FAT AT AAT w47 ?
g T AL A7 zqfA FE AUy @ F
A J(7 FgA | NEAI IA T1 AT 927
21 FT v vE famd w ogeav gy
& fma sz S 20 A gme
A A7 THAIGATE A1 & f57 fomigee
Fval T ver g arfw o w e fw ag
am W @rAsdr 0 Frf smarqar
@9 fwc  a@fiv ag 1w &1 AwAT 0
T A FTT T AAATEA QT | IT AT
%S & Zfqw Jq{ AT & wAWET H
TE AT 9 F & AT qIFAT A w0
T Agd § | gH W9F w & AAaA
TAHN BFT | T A% I wAga Agy
g @9 A% g ¥1f dng Ad faw
FEAT | IRA GTTET F FET E 0
FEAT  TWIEHY FY TE S maAr D
ama v fag TmTadi @ 0 =
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W&l A TH " owr gagT
FTIAT g |

SHRI P. K. KODIYAN (Aduor):
Mr, Speoker, Sir, since the time at my
disposal is limited, 1 will fouch only
some points.

The first point I want to bring out
is {hat a little more informalion should
be {furnished (o 1he WMembers of
Parliament in the Ministrys Annual
Report. I don't know what the hon.
Minister is expecling of us. We are
laymen: we are not experis and we are
not technical people. Even if '‘we go to
the Library or the Institute of Defence
Studies, we get only generalised ideas
like essays. Thercfore. I would request
that, hereafter, more information should
be [urnished in the Report.

Now rfeveral Hon. Members have
referred 1o 1he requiremenis of the
Air Force, Navy and the Army. 1 only
wan* 1g point oul that in the planning
for Defence, ii has to beg borne in
mind that our Navy will have to play
an increasingly important role. It is
true that negodtiations are just now
taking place belween the USSR and
the United Stales in order to have a
de-militarised zone in the Indian Ocean
arca. But I don't have much hope and
I don't think that in the near future
there is going to be any reduction of
tension in this area because of the
humiiiating defeat the American
imperinlists suifered— al the hands of
that small nation of brave men. Viet-
Nam. They have been forced to come
more and more towards this side of
the Indian Ocean and concentrate in
the Arabian Sea area. the Persian Gulf
area and olher places. Therefore,
there is everv reason to believe that
in the near future more and more
tension is going to be crealed in the
Indian Ocean and that will creaste a
serious threat to our security. Apart
from safeguarding the trade routes
and discharging the additional respon-
sibility arising out of the extension
of the territorial limits and economic
zone uplo 200 miles, the navy has got
a special responsibilily on account of
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the increasing activities of the foreign
military forces in the Indian Ocean
area. This has to be taken into con-
sideration while we plan for our
defence. I would, therefore, request
the hon. Minister to pay more attention
to the development of our navy.
According to me, our navy is su{lering
from {wo wcaknesses. One, our navyv
hag no efleclive long distance recon-
naisance planes to do reconnaisance
on high seas. and two., our navy has
no efleclive means to destroy the
er.emy’s underwaler submarines. I
wouid, therefore, suggest that our navy
‘shouid be “equipped with effective long
recornaisance as well as anti-sub-
marine aircrafts.

Coming to Air Force, as many hon.
Members have already pointed oul.
we are suflering from lack of dcep
peneiration siriker planes. 1 do not
kncxy whether our country has the
cepacity to develop such tvpes of
planes within a short time. If there
is no such capacity, we will have to
acguire such planes from abroad.

Regarding the land army, I would
like to point out that there exisis a
lot of disparity hetween the officers’
ciass and other ranks even today in
malters like pay and allowancas, mess.
recreation, and accommodation. These
disparities have to be reduced. Even
today, the legacy left by the Britishers
is continuing and there is a sort of
social isolation between the officers
and oiher -ranks. We should try cur
besi lo develop a common brotherhood
in the armed forces irrespective of their
rank and position.

1 would like to make another point
for the consideration of the hon.
Minister, whether it is desirable to
use our armed forces, defence forces
for peaceful constructive purposes.
I do not mean that our army should
be asked to go and work in the fields
as coolies, not that. I have in mind
very important big national reconstruc-
tion project like construction of
Rajasthan Canal, prevention of the
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desert from encroaching further and
further into Punjab, Haryana, Delhi,
etc. or any similar national reconstruc-
tion projects. In other countries, the
army is uscd for such purposes during
peace time.

For example, Vietnam is doing it
At least for one or two months in a
vear i' can be dane. Without in any
way allecting 1the discipline and
efficiency of the armed forces.

Finally. I wan! to point out the
proolem of ex-servicemen, A lot of
things are being done and many things
are being mentioneq in the Ministry's
Annual Report. But I should frankly
tel! the hon. Minister that there is a
let  nf discontent and complaints
amonzst e ex-Servicemen. 1 cor ¥
from - Sti'e where there are a lot
ex-Servicemen who have a largé‘
number of grievances. 1 myself
brought some instances to the attention
of the hon, Minister. Therefore. what
1 would suegest is, and which I have
2lsp mentioned in my cut motion, let
the governmen! appoint a committee
of officers. if not a parliamentary
committee to go into the facilities that
are now being provided to the ex-
Servicemien and suggest improvements
so thrt *he maximum assislance can
be given to the ex-servicemen. After
all 1thev have spent the best part of
their life for the suke of the country ...

MR, SPEAKER: Now please con-
clude, You have taken more than five
minutes. 1 want to give chance to one
more Member. So. seb points boldena,
one by one. Piease come along.

SHRI P. K. KODIYAN: The em-
plovees working in the various def_ence
public undertekings and the ordnance
factories have a vital role to play in
increasing defence production and
making the country's defence as secure
and as efficient as possible. Therefore,
1. would .request the hon.. Minister that
certain of their legitimate demands
should be considered with sympathy
and settled as early as possible.

Now. under insiructions issued in
1972, legitimate trade union rights are
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denied 1o the defence employees in
a large number of areas. In several
places, particularly the northern area,
the union leaders have been asked to
disband 'heir organizations. Since the
emergency, both external and internal,
has been withdrawn, why should the
emergency continue only in the case
of defence employees who have always
workerd hard, and especially during
criseg when our country 'was a victim
of aggression to augment the country's
defence production,

There is a considearble fall in the
workload in a number of ordnance
factories and al the same time, I am
tolg that certain work is being
entrusied {0 the private sector contrac-
tors. In no circumstances should this
work be given to private contraciors
at ihe cost of our ordnance factories
and the workers who are employed
there should be providedq with more
work. ‘

The Railways and the Communica-
tions Minisiries were magnanimous
ennugh 1o take back the wvictimised
workers., There are a number of
employees in 1he ordnance faclories
and other public sector defence under-
takings whose scrvices were lerminated
under President's special powers and
Rule 5 of the Temporary Service Rules.
These employees' cases should be
considered with sympathy and they
should be reinstated. This is my
humble request to the Hon'ble Minister.
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Now, in the ordnance factories, as
¥ou know, production depends upon
piece work system. The Finance
Ministry has imposed a ceiling on the
piece work system to which, I think,
the Defence Ministry has not agreed.
So far asgs the Defence Ministry Iis
concerned, they are interested in
increasing produclion to the maximum
level but Lthe Finance Minister has
imposed certain ceilings. Additional
earnings through piece work have been
restricted to 50 per cent by the Finance
Ministry ‘vithout realising that this
policy will ultimalely aifect defence
production.

18.00 hrs.

Therelore, this should also be con-
sidered with sympathy, I request that
the pcrmanent negotiating machinery
which was withdrawn after 1960 strike
may kindly be restored so jhat belter
industrial relations can prevail in the
crdnance factories.

MR. SPEAKER: The hon. Mirister
wiil reply to-morrow morning.

18.02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, July 5,
1977/ Asadha 14, 1899 (Saka).
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